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LEGISLATIVE ASSEMBLY. 
7'htmday, 25th ;Maroh, 1926. 

FAREWELL SPEECH DELIVERED TO THE COUNCIL OF STATE 
AND THE LEGISLA'l'IVE ASSEMBLY BY ms EXCELLENCY 
THE VICEROY. ' 

His ExcclIency the Viceroy IlllVinfl" arrive a in procession with tbePrtiSi· 
dents· of the Council of State ond the Legislative Assembly took his sea.t 
on the Dais at Eleven of the Clock. 

:wa Excellency the Viceroy: 1 huve cOllle to address you for the last 
time, to bid you a very regretful farewell. The Session is almost a.t its end; 
in a few days I shull sily good-bye to this historic city, to wonderful India, 
and to the responsible position I have held during the last five years.'l'he 
perIod d the Vicoroyulty is but a very brief span in the life of India, yet 
these last five years· huve, I elievl~  a significance, which may not be 
fully "'}Jpreeiuted until eventf:l have fullen with the lapse of time into thdlr 
tru/;:) perspective, and tho relative importance attributable tQ incidents 
t.hat have loomed large on our horizon has been duly weighed and recorded. 
It muy, and I hope will, be chronicled by the historian that the foundatiOD 
of responsible sel v~ lle t in Inelin. was well and truly laid during thiW 
Jloriod, although it nmy be that some who were actively engaged in the 
operation chafed at what they regarded as the slow rate of progress and 
grumbled because they were not permitted to place the crowning dome on 
the edifice before the base had been made cllpable of 8u)JJlorting it. Dur-
ing these yellrs since the inauguration of the Refonns we have travellttd 
together-for you are aWllre thllt the Governor General is a component part 
of this e~isl t al  llew and hithorto untrodden paths, often hin-
dered by obst.acles and beset with difficultieB, and in the earlier day. not 
infrequently within tho Bound of raging tempests without. We have not 
always been in agreement, indeed this was scarcely to be expected. Some· 
times there have been sharp conflict!!. Occllsiona1Jy I have felt bound ~.  
~ e ise the special powers vested in the Governor General. However 
strongly some may have criticised these actions, I feel sure you will not 
Jl/lVe doubted that they were mctated solely by my eonception of the 
solemn duties entrusted to me, I have mysel£ nover failed to recogmse 
that the differences between myself or my Government ancl Members )f 
the Assembly have arisen from honest divergences of opinion mainly "s 
to the methods to be pursued nnd as 10 t.he time of advllnc,e in the oonati· 
tutional domain. 1'here hRs been no difftlrcnce in purpose; we have striven 
to attlnin the same end, t.he prosperity and a i~ess of India. 

The sands of my office .are running out, and I do not wish to dwell 
unduly to-da.y on our points of difference: rather wouW I concentrate upon • 
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our points of agreement, which have been far more numerous and ha.ve led 
to results of greater importance thaD are perhaps always acknowledsed in 
t.be turmoil of political controversy and agitation. 

I came to India with a special mandate to guide the working of the 
Reforms, in which I took keen personal interest. During the whole period 
of ~  offioe my la .~s have been largely devoted to Carrying out this 
policy, and my energies have been to a great. extent conoentrated on this 
question, Many problems of Commerce and Industry. of Finance ~  
Economics, of Railway Development, 'l'uriffs and other subjects of vast 
importance to India have also engaged my attention. I have had oppor. 
tunities of surveying these fields of activities; my purpose to-day is to refer 
very briefly to a ditJerent sphere of activity of wide importance to India 
and. of speoial interest to the Legislatures. As I am addressing you ~  
the lut time, when the reins or my office are ",bout to be transferred ~  
my suooessor, I shall make but tew observations on the political situation. 
I have striven throughout to place my views clearly before you in order 
to remove possible millConceptions rer.arding t,he objects I had in mina, 
and to acquaint you with the course a.)ong which I desired to steer the 
Ship of State; to·clay I shnll I'rfer only to n f!!\\' nspects of the political 
probleD¥!, 
, Although much uttl'ut,ion i!> cUlIslautly devotllJ. ill India tQ political and 
constitutiollul change, 1 um ofh"u iuclinod to think that the great import-
ance attribut,ed to thll Reform!> in England at the time of their illaugura.. 
tion and subsequtluLly is not suti1cienUy l'calisod in lndill. 'llle Reforms 
initiated in the first. plnce 11 llew dllpnrtUl'll ill the i'elations between Eng-
land and India; they put India. OIl the rond tu the realisation of more 
complete unity and higher natiollul self-expression. In the language ;)i 
Hi, Majesty the King-J<]mpei'or the new Constitution took its place "among 
the great 'histuric measures l)asl:led by the Parliament for the better ,"ov· 
ernment 01 India aud the brreatllr oonteutment of her people", His Royal 
!Highness the Duke of UOlUlUUght. HI'rived ill lmliu with a special message 
of sympatliy and 61\QI,mrugplucllt from His .Majesty to inaugurate the new 
Legislatures, 'and iu Hi, Mnjesty'a chnl'ge to lIIe liS Viceroy and Governor 
General III month later the following 8pecial instructions regarding the 
wQrking of tOO ltcformocl Constitution wcrl.l !'lllbodied: "}'Oi' above an 
t16ing. it is Our Will Rnd le s\ ' ~ thllt t,hepluos hlid by Our Parliament 
for the progreHl:livt) relllistltiou of l'llHpoh"ihle government in British India 
as an inttlgt'tll part of Our lllll l' ~ 1lI1l)' come to fruition to the end that 
Btiti.h India muy ~t.tlli  i~t  due pIllcc Ulllong Our D ~i s . The 
exeoutiOn of theso mstruotlOlls hilS been II. solemn obhgatlon upon me 
duri:ltg tbell:C five )'l'url!!; with full cognisnllce of the importance and impli. 
~ti  of thJs policy. 1 have omitted no st,ep which was likely, in my view, 
to conduce to its successful f(·ulisat.ioll. In my efforts I have had tbA 
support and enooura.gmuent (I{ His MRjesty's Government, aIld though I 
have been associated with five l~l'i e Ministers and four Secretaries of 
State for India during mv term of office, there has at no time during that 
period been any change 'in the mnin stream of this policy. There has 
been no desire to divert it from it.s chrmnel or t-o nIter, its course; the goal 
of British policy remain\! t a~'  subject to tht) fulfilment of the essential 
conditions by I~ ia. what it waR .when I assumed .my ~ e. that ~  "the 
progreSlLiTe tellhantion of reapoDslble government m India 8S an Integral 
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part of the British Empire". I have recalled those oonsiderations to you 
1Il ~ e  to emphasise that the policy of HiM Majesty's Govemment is 
defimte and st,tble. It hll.8not ohanged with succossive Governments'· in 
thi.s respect it will not chauge with successive Viceroys, for my ili~ti . 
gtllshed successor, I,ord Irwin, prior to his aeparture stated thai 'it would 
be hiR endeavour to forward who}e.hellrt,edlv the advanoement of' India 
towards fulI solf-government on constitutimiol Hnes. Nevertheless, looked 
at maroly from tlw Indian point of view. the gront signifioance 
of the RcformR is Rt.iIl at times wisundorswod or underrated. 
Yet they give what India never had l;eforc-a gun.rant,ee by Parliament lor 
her political progress. They open the floor to the attainment of a DeW 
nat,ional statuR and dignjj,y; t.hey give an opportunitv not offered hafon to 
enter into more int.imate rlllaMoIlR with England and t,he Empire and enable 
India gradually to build up her own responsible institutions within the 
Commonwealth of Dt.~ti s fonning the Empire. I lay emphalil on all 
these considerations to.day.booauRe as the teMult of my five years intima.te 
conncction with India. I ha,ve learnt to place 0. greater val~e on the new 
Constitution than when I first, set out from Home. I am aware that it 
is said that the inHpir!l.tioo of the policy finds its origin in demooratio 
institutions which /lire especially British in character and cannot be ·applied 
to India. But Indinns will be the first to I\.Ssert that these ideals durinll 
a long a8sociR,tion with British rule hA.ve become ingrained in the minds 
of Indians aR among the assent.ials of t~ti l progress. No useful pur-
pose would 1:e !lervEld by is~ i i  from ours(1lves that there are inherent 
difficulties in rulapting Driti!lh (itnllooratic iusl,itutinus to Indian condition., 
but those must be confronted by India. ,(Juri hpl' political leaders. 'l11a 
essential principle underlying English inAlitutions is based on a funda-
mental lmity of sentiment. lind on a general desire. in issues of cardinal 
Importance. to waive the claims of individual or Rf'cLional advantage lor 
thE' benefit of the common wraJ. Inniu'R internal conditions are not, 
naturally conducive tp ROlidarit,v. Paople by differeDt, races with Sel)Br8te 
historical antecedents Rnd conflict.ing ideals of (mltllre India s.e \~R 
various elements which do not t·end towards unity. Sharp inequalities of 
development in education and civilization divide men: creeds and caates 
tend ·to separative influenceR. The ~i illt ative problemR are not lesl! 
complex: but I shall not pursue the eDllmerat,ion of difficulties. My purpOBP. 
in referring to them if' to e asi~e Il~ai  t,hot, t,hp:v c:mnot ~ relegated 
into the background; {,hey cannot be disr!'garded, they force then:tselvea 
in India at cverv i urn to the fomfront. Commlmal diffprt'nc',!'s hfl.ve. becomC' 
more acute AI;' ali India kno\'\'R. ,T n('cd not elaborate them. I mention 
them heMuRe the.v loom large iri' India and t,hey arA not merely 
superficial. ' ' e~  11Iwc t.heir roOf.R deeply pntr('nched and will not 
easily be extirpated. All thoughtful mpn in India rralisp the sit.uBt.ion; 
it wouM be idk fo nt,tempt to refer I'von cursorily to t.he political condi-
tions of Indi,ll without menf.ion of it,-but there to-day I must lea.ve this 
momentouB t~  in thfl hope that Indian pntriotiRm Arid Indian intel1eet 
will help to find a !'lolution, 

Now. when my ret,nrn to England iR immint'lnt .. And I have given loog 
ftnd deep rpflection to the posit.ion of India under the new ConRtitution. 
I haV£'! felt it incumbflnt upon me fo Btllte my viewlf t,o YOll, to offer them 
in the f·riendliest spirit and with the purpose of seouring your whole-
hearted good-will and co· operation in th.. a i illt a~ . I am ~ for 
one moment suggest.ing tbat t.he Constitution in itf! present fann is perft'1't 
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8Dd • that it will not require revision and amendment and adaptation to 
'OQDditions in new developments. This will form the subject of a great 
mel momentous inquiry at a. later da.te. The necessary conditions to 
eDiure its appointment earner t~  the statutory date hltve hen too fre-
quently statod by me and my Government to need repetition. Even 80 
my observations are oonstantly misunderstood notwithstanding that I have 
been at pains to correct misinterpretations. In particular, I desire to 
emphasise that I have never required complete or abject surrender of any 
political party or section. I earnestly trust tha.t my successor may be more 
fortunate than I in t,his respect and tbat be may find in the new regime 
tbat olear and unambiguouf( expresBion of good-will and desire for hannoni-
OUB Il'elationB which I have sougbt to obtain. 

UJ;lfortunately the years ;mmediatelyfollowing the introduction of the 
Reforms oould hardly hnve been more unfavourable toO their growth. A 
ferl1'ent of ur'isettlem!mt of feeling was At work in IndiA. a ~ elsewRere in 
the world. Besides theRe developments Tndie.'s finances Were crippled; 
her trade and commerce were enveloped in a heavy olou(1 of economic 
stagnation; 0. great section of the Indian people were also troul:led reRAming 
the fortunes of an Eml>ire elMely RSRoeiFlted wit,h their most precio1ls reliQious 
sentiments Qnd beliefs. These conditions CAUSed the acutest anxiety to 
me abd my Government, and throughout these, ea.rly yeArs, in addit,ion to 
the heavy burden of evel i ~ the new Con.stitution. we wflre fRCE'd with 
the,oonste.nt necessity of dealing with a succell8ion of CritiOAl developmenllll, 
whloh not onlv impeded the working of the Reforms, but menaced at one 
tioie their very existence. It is freely Rnd fully a le ~e  that there 
is· a great a ~e in the present atmosphere: peaoe reiJtlls on our bomers; 
i ~ al disturbanoe8 have been set at rest: law R,nd order hAVe been 
vindioe.ted and established; the f1nsnoiAt situRtion .has bPen Aiabi1ised with 
benefioent reactions on tl}e ati i i ~ Activ'tries pf the Reformed Con-
stitution; oonditions hllve been orefliled whioh give fair p1'08pect for trade 
and oommerce in the development of IndiR's resources; the anxietiE's of the 
IndiAn Moslem population have been e.llayed. LookinR' back over these 
early years I again gladly a le ~e the support given by the Indi'!n 
Legisle.ture to the Government in mRny important· atepa taken in critioal 
situationa. 

I have had one ot,her ,purpose in mind in making this brief summAry. 
Quite 1'EIoently Lord Irwin in a. generous reference to mYAclf claimed that 
oredit Rhould be given to the Viceroy when the results of his administmtioo 
were deemed satisfaotory. I will add that, if credit ill to he attributed to 
me in any degree for any· of these reAults, it should in fRimesR be very fully 
shared by t ~e aBtlociated with me in the heny burdens of the Government 
of India. No Viceroy oan possil?ly have rcceivf'd more loyal nnd devot..m 
semoa than I during theae five years in which it has been my good foriune 
to have the gl'(lRt advantage of most ski11ed and ca.pable assistance, not 0Il1;V 
from the Members of mv Council, but also from those who have othel'Wiae 

-<b'&8n oalled lIpon toO coniriliute to the administration . 
,l And now let me abandon political discussion, and for a brief moment turn 

to p.ersonal oonsiderations.' throughout my address to you toO.day the Slid 
reflection <\onlinatelt my mind that it is the last, of these oeoaaiona. I sbould 
not be human. if t: could remrun unmoved in the face ()f mv· i e i ~ 
departure from Indio.. The memories of t '~e yeM'll will nlways be 
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treasured by me: I oannot refer to them without. associating Her ."Exoellenoy 
in these expressions of profound regret at deputure. For the moment. all 
controversies a.re forgotten. I t.hink only of the many acts of thoughtful 
kindness and sympathetic friendship throughout our stay in India.. Inevit· 
ably my thoughts tum to the generous assistance Her Excellency and I 
ha.ve inv:a.riably received from India from Members of the Legislature 
and from all closses of the public in our labours in the cause of suffering 
humanity. Her Excellency with the true instinct of woman and mot.her 
has made this her'special avocation. and I know that she leaves grateful 
hearts behind her. 

While I have been in India I have always striven to labour for her 
best interests. I have regarded myself ·as a link with her imperial oonneo· 
tion charged with a mission to advance her fP't!ater destinies. I ha.ve kept 
an impartial mind, free from the trammels of parties or interests and 
fully pledged to the implications of her particular institutions. I may not 
have always succeeded, for human effort has its limitations; but believe 
me that to the best of my a1:i1ity I have never fallen short in sympathy 
for India or desire to serve her. I take away most kindly recollections 
of her ond abe will always be in my thoughts. It is in this light that I 
would wish to dwell in your hearts ·also-as one who did his best to lerve 
India. 
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since thc 1st January 1924, for certain Depa:rtments of the Govern-
ment of India. 1647. 
Total recruitment of Hindus, Anglo-Indians and Muhammadans in 
1924 and 192& for certain specified services. 1647. 

Question (Supplementary) re-
Treatment accorded to the Hindus of Sind in the matter of appoint-
ments in the public service and the grant of culturable lands. 507. 
Remarks regarding the death of Maulvi Muhammaa Kazim Ali. 1193., 

RelOlutioQ re--
Enhancement of the salaries of the two members of the Judicial 
Oommittee of the Privy Council posseBBin, Indian experience. 
738-40. 
Extension of the reforms to the North West Frontier ·Province. 1319. 
Unemployment among the middle claases. 459-62 . 

ACCIDENT(S)- • • 
Diacu8sion of the question of investigation into --on the motion to 
reduce the Budget Demand for" Inspection" (Railways). 1708-12 .. 

Question re-
Alleged 1018 of lives in an --on the Abmadpur-Katwa Railway. 
237&-76. 
Increase in the number of --on the Bengal and North-Western 
Railway. 13M. 

ACCOUNT BOOKS-
Question re inclusion of Gujrati as one of the languages in which --
can be kept in Tanganyika.. 697. 

ACCOUNTS-

Question ~ .  . 
__ of the Government of IndIa for 1924-25. 616. 
Audit of the --of the Lady Hardinge Medical College and Hospital, 
Delhi. ~ . 

ACCOUNTS OFFlCE(S)-
Quelltion re Muhammadan representatioQ in the sevel'a l ~ under the 
Auditor. General. 2762. 
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AOCOUNTS OFFlCER(S)-

Question re Muhammadan assiltant --or Pay and - in any 
a.ccount and Audit office at Delhi. 2760. 

,ACCOUNTANT(S)-

Queltion re-

Alleged harassment of unit --and clerke by Military Accounts 
Local Audit Officers. 873-74. 

Applications for traDafera from --and clerks in the llilitary 
Accountl 'Department. 134.' 
Counting of temporary service of --towards promotion and pen-
sion. 21-22. 
Divisional -_. 161. 
Divisional --of the Military Worke  Services. 162-63. 

Filling up of vacancies of --iQ the Military Workl Accounta. 
163-64. 

Pay of --in the Military Accounta Department. 870. 
Pay of Divisional --. 163. 
Pay of Divisional --of the Public Works Department. 41, 43, ". 
Pay of Divisional ---P08ted temporarily to Military Engineering 
Offices. UK. 
Reduct.ion of the duty allowance of unit --a:nd clerka. 871. 
Reduction of the local allowance drawn by - aQd clerka in the 
office of the Controller of Military Accounta, .Quetta. 871-72. 
Revision of lub. pro tem. - to olerkl. 888-89. 
Revi.ion of the pay of --and clerka in the Military Accounta 
Department. 134. 
Unsuitability of --of' .t ~ Kilituy Account. Department for the 
work of Divisional --in certain Military Works Sub-Districts. 
712. , 
Withdrawal of the deputation allowance drawQ by --and clerka 
in the office of the Field Controller of Military Accounts, POOD ... 
870-71. 

ACCOUNTANT GENERAL, CENTRAL REVENUES-
Question re- 'I. 

Pa!)' of the lubordinate staff of the offices of the Auditor General, --, 
and Deputy --. 1180. • 
Recruitment· of the clerical 81tabliahment of the offices of the Auditor 
General and the --, Raisina. 230. 

AOOOUNTANT GENERAL, CE:t!.1RAL REVENUES, OFFICE OF 
TBE- " i~ lttl 
Question re-

Due repreaentatioD of Muslims ill the -. 2781. .. 
Recruitment of clerks for the -. &96. 

ACCOUNTANT GENERAL, POSTS AND TELEGRAPHS, OFFICE OF 
THE-
Question re grievance. of the lower divwoa'clAra of the -. 2374. 
2376. 

• 
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ACCOUNTANT GENERAL, POSTS AND TELEGRAPHS, CA C A~ 
OFFICE OF THE-

Question re withholding of the Memorials of the Lower Division men in 
the -. 1490. 

AOCOUNTANT GENERAL, UNITED PROVINOES-
Question re removal of the office of the - from iAllahaba:d to Luck:-

now. 1174. 

AOCOUNTANT GENERAL, UNITED PROVINCES, OFFICE OF 
THE-

Question re transfer of the -- from Allahabad to Lucknow. 2371-72. 

AOHARYA, MR. M. X.-
Bensal State PrilO1len Regulation (Repeal) Bill-

Motion to consider. ~ . 
Demand for Supplementa.ry Gra:nt in reapect of .. Miscellaneous" 

(Deputation to South Africa, Taxation Inquiry Committee and Royal 
Oommi88ion on Ourreney). 1241-43. 

Demand for Supplementary Grant in respect of the "Railway 
BOM'd". (Discu88ion of the question of the personnel of the Railway 
Board). 886, 887. • 

Motion to reduce the Demand for the Supplementary Grant in respect 
of "Working. Expense.: Administration ". (Extension of the Lee 
Commi88ion's recommendations to ofIicers of Oompany Railways). 
896-98. 

Election of -- to the Standing Finance Committee. 624. 
General Discussion of the Railwa}' Budget. 1637-39. 
Indian Trade Unions Bill-

Consideration of clauSe 15. 211-12. 
Consideration of clause 18. 663-64. 

Motion to omit the Budget Demand for "Railway Board". 1687. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-

ministra.tion" (Railways) -'- (Failure to rqdre88 the grievances of 
railway subordinate employees). 1930-33. . 

Motion to reduce the Budget Demand for 1/ Working Expenses: 
Administration" (Railways) -- (Grant of the Lee Commi88ion 
conce88ions to railway officers). 1747-48. 

Motion to reduce the BuClget Demand for "Working Expen!les: 
Administration" (Railways) -- (Indianisation of the Railway 
Services). 1790-94. 

Question ·re-
Aholition of the posts of brakesmen on the Oudh and Rohilkhand 

section of the East Indian Railway. 10t4. 
AppointD;1ent held by Khan Bahadur Kunaoor Ali Khan on the East 

Indian Ra.:ilway. 346-47. 
Case of Bari Pada Dey, late writer of the P. W. I., Ikrah, on the 

East Indian Railway. 1013. 
Direct recruitment of non-Indiana to the General Service in the'Tele-

graph Department. 8110. 
Em.ploymeDt of new men in preftlrence to ez-strikers by the N. W. 

( Ratt .. a,. loll. 
t 
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ACHARYA, 11K. M. K.-contd. 
Question ,.&-Contd. 

Grant of an extra allowance' for working on Sunda)'ll and Gazetted 
holidaYII to the Indian subordinates of the Ea:et Indian Railway. 
1012. 

Grant of gratuities to men with under 16 years' service diBCharged 
during the last strike on the N. W. Railway. 1012. 

Grant of house rent a;llowanoo to the subordinates of the East Indian 
Railway. 1012. 

Grievances of Indians in the Telegraph Department. 31H. 
Hypotheses advanced by members of the Archillological Department. 

regarding the pre-historic races of India. 693: 
Number of telegraphists in the Telegraph Department. 348-60. 
Pay of the Customs ministerial esta.blishment in Madras. 347-48. 
Political detenus in Bengal.· 344-46. 
Recruitment of telegraphists. 351-62. 
Recruitments to the General Service and the Station Service in the-

Telegraph Department. 360-61. 
Sanction to the filling of a suit by Mr. C. S. Sitairama Aiyer against 

the Swiaa Consul General. 1016. 
Shifting of the railway sta~i  at Rameswaram to some other site. 

343-44. 
South African Class Areas Bill. 8C1-86. 
Treatment of strikers on the East Indian Railway. 1013. 
Use of third class half tickets at full tickets on the South Indian 

Railway. 347. 
Withholding of railwa.y passes from men who joined the last strike· 

on the North Western Railway. 1011. 
Resolution re-

Burma Expulsion of Offenders Act, 1916. 1279-82. 
Reduction of the inland postal rates. 9Cl2-ClCI. 
Release of political prisoners. 272-76. 
Retrenchment. 6C16-69. 

Statement made by the Honourable Sir Alexander Muddiman re the 
hunger strike of the Bengal State Prisoners in the Mandal'ay and 

':.', 
Insein Jails. 2016. " 

:ACT(S)-
Alienation of Land-

QlteBtion re-
Exemption of the Delhi Municipality, the Notified Area Committee 

'and the Imperial City Committee from the operation of the -, 
2851.;il 

Exemption of the Delhi Notified Area '6timmittee from tbe operation· 
of the -. t851. 

Bamboo Paper Industry (Protection)-
Question re amendment of the --. 2126. 
Bengal Criminal Law Amendment-
Question re-

Case of Ani! Baran Ray, a detenu under the --. laR3. 
Case of persollS detained under the --. &61.Q. 
Family allowance of Santoah Kumar De, & teteDu under ~e ~ 

192C1. 1884. 

•• 
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ACT(S)-contd. 

Burma Expulsion of Offenders-
Rcsolution 1'e -, 1926. 974.·1010. 1269·96. 

Government of India-

Qucstion re-
Cascs in which action has been taken under section 52 (3) of the --
and the provi.o to Rule 6 of the Devolution Rules, etc. 68:>·86. 
Cales since 1920 in which the Governor General has exerdsed the 
power of certification under section 67·B of the --. 685. 

Indian Arms-
Queation rc exemption of ex-rilembera of the Indian Legislature from 
the operation of the --. 70li. 

Indian Oompanie&-
Question rc amendment of the fJrovisions of the --rela.ting to 
Managing Agents. ~ . 

Indian Factorie&-
Queation re prosecutions instituted under the --. 138 . 

. M:uaalman Wakf-
~esti e

Provinces in which the --is in force. 82. 
ExtenBion in the Delhi Province of --passed by the Punjab 
LegiBlat.ive Council. 236. 

:Sind Sagar Doah Colonizatipn-

Question re-
Repeal of the -. 1893. 
Total Area of land to be surrendered under the --. 1891. 

TranBfer of property-
Question I'C revision of the --. 1646·47. 

ADJOURNMENT-

Motion for --to discuBB the hunger strike by the Bengal State 
Prisoners in the Kandala), Jail. 1799, 181;1·72. 
Adopted. 1872. 

ADJUSTMENTS WITH PROVINCIAL GOVERNMENTS-

Demand for Supplementary Grant, in respect of --. 121i8. 

ADKINISTRATION OF JUS.TICE-

Demand for ExceBB Grant in respect of --. 1219-33. 

ADULTERATION-

Question re - of sugar in Delhi. 706. 

ADVERTISEMENT(S)-

Question re-

I 

--relating to ra.ilway timings. 82, 126. 
Alleged boycott of Muslim papers by the Imperial Bank of Inciia in 
the matter of -. 711. . 
Income derived from - on telegraph torma. 232. 

ADVISORY COMMITTEE(S)-
~ See. under .. Committee(a)". 

~~~ . . . " 
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ADVISORY COUNCIL FOR RAILWAYS-
Election of the panel for the -. 2479. 

~ RA D WATERS-

9 

Question re contractlfor the luppl.y 'of ice and - 0.0 the North 
Western. Railway. 2377-78. 

AGENCY FUNCTION(S)-
Question re t·ransfer of'- from the Secreta.ry . of' State 'to t~e High 

Commissioner for India. 78. 

AGENT OF THE GOVERN.MENT OF INDIA IN EAST AFRICA-
Question re appointment 'of an -. 1723-24. 

AGRICULTURAL QOLLEGE(S)-
Question re provincial -. '343. 

AGRICULTURAL DEVELOPMENTS-
Question re expenditure on -. IIH . 

. AGRICULTURAL INDEBTEDNESS-
.Question re -. 898. 

AGRICULTURAL POLIOY-
Question re pro.pact. for British firms in the Dew - .to be pursued 

in India. 2386. 

AGRICULTURE-
.Question re-

Appointment of a Royal Commission on -. 3i6-27. 
Development of - in India. 255, 438-39. 
Royal Commiuion on - .. 1165-66. 
See under "Royal Commiuion on Agriculture ". 2605. 

AGRICULTURE, CENTRA!" BOARD OF-
See under" Celltral Board of Agriculture " . 

.aGRICULTURIST(S)-
Question rc-

Indebtedneu of Indian - to money lenden. 230. 
Iisue of instructioDs to the Imperial Bank of India to help - and 

others in rural areas. 876 . 

. ,AHMAD . ALI KHAN, llB.-
Election of - to the panel for the Standing Committee for. the Com-

merce Department. 1192. 
Election of ~ to the ,Public, Aooounta Committee. 624. 
Motion to Nduee the Bndpt Demand for'" Cnatt:nns" - (Paucity 

of MUll&lman. in all grades of the CUltoms Department in Bengal). 
2184-85, 2191. 

Motion to reduce the Budget Demand for "Staff. Houaehold and 
AIl~ a el of the Governor General" - (Replacement of the 
European ofticen of the Governor General'. :s.dyguard hy Indian 
.meers). 2324. 
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AHMAD ALI KHAN, lb.-coned. 
QuestioQ re-

Coolie nui_noe at Howrah station. 1889. 
Total output of the Giridih Coalfield. lri66. 
Utiliution of coal luitable for manufacture of Iteel for railway· 

purpolel. ~ . 

RelOlution re-
Extenlion of the Re ~  to the North Westl Frontier Province. 

1302-04. 
Reduction of the inland pOltal ratel!. 944-46, 957. 
Unemployment among the middle cl&Ue8. 482-83. 

AHMADPUR-KATWA RAILWAY-
Question f'e lack of waiting rooml or waiting Ihedl for pasaengera at 

Komarpur Itation on the --. 1489-90. 
See 80110 under II RailwaY(I)". 

AHMED, MR. K.-
Bengal State Prisonera Regulation (RepeaJ) Bill-

Motion to consider. 1124, 1125, 1134, 1137, 1139. 
Demand for Supplementary Grant for .. Archeology". .78, 2681, 

2686. 
Election of a panel for the Standing Committ1!e on Emigration. 2480. 
Election of -- to the panel for the Standing Commit.tee for the Home· 

Department. 1192. 
General Discu88ion of tlul General Budget. 2057. 
General Diacuuibn of the Railway Budget. 1606-1609. 
Guardians a.nd Wa.rds (Amendment) Bill-

Motion to consider. 544, M5. 
Indian Bar Councils Bill-

'Motion to refer to Select Committee. 2672, 2673. 
Indian Finance Bill-

Motion to consider. 2501-03. 
Conlideration of dauae 2. 2548-52. 
Consideration of Schedule I. 2570-72, 2592, 2593, 2594, 2595. 
Motion to omit the Budget Demand for " Executive Oouncil " (appoint-

ment of a Royal Oommillion on Reforms). 2334, 2336, 2403. 
Motion to omit the Budget Demand for "Railway Board". 1688, 

1689, 1690. 
Motion to reduce the Budget Demand for .. Customs" -- (Inefti· 

ciency of the adminiltration of the Customs Department). 2172. 
Motion to reduce the Budget Demand for II Cuatome" -- (Pa.ucity 

of ~ .l a. s in all grades of the Oustoms Department in Bengal). 
~. 2190, 2191. 

Question (Supplementary) 1'(:- , 
AhlJCntee Members of the Second Legillative Auembly. 28M. 
Activitiel in India of one Mr. Narain in connection with the League 

of N at,jons. 445. 
Agricultural Colleges in Bengal. 343. 
Alignment of the Dinajpur-Ruhea. Railway. 2849. 
Answering of supplementary qUelltioDl relating to political detenus 

in Bengal. 345. 
Appointment of a Royal Commillion on Agriculture. 326, 327, 435. 
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AHMED, lIB. K.-contd. 
Question (Supplementary) re-contd. 

Appointment of an Indian to be a member of the Railway Board. 
804. 6011. 

Appointment of Mr. Kennedy North aa designer and -decorative 
artist for the Government buildingl at Railina. 9311, 1109. 

Articles in the "M'fUlim Herald" of Allahabad. 1380, 9381. 
Chief Superintendent, Indian Stores Department. 1963. 
Commonwealth of India Bill. 1176. 
Construction of roads in the Ma.hsud country. 531. 
Contract for the carriage of maill with the Indian Steam River-

Navigation Company. ~. 
Contribution made by Indian States to the League of Nations. 11011. 
Death during an operation of Miaa Bhoji Sipahimalani, a Itudent 

of the Lady Hardinge Medical College, Delhi. 2832-34. 
Delivery of letterl and clearance of letter-bOltes in villages. 1168. 
Deputation to the Andamanl. 1611-66. 
Establilhment of a circuit court of the Lahore High Oourt at Delhi. 

148-49. 
Duty on foreign liquorl. 424. 
Duties of the Librarian of the Imperial Library, Oalcutta. 840. 
Employment of women underground in mines. 231. 
Elts.blisbment of the Rate. Tribunal. 3M. 
Excavations in the Rajahahi Division. §lia. 
Expenditure on the travelling expenses of the High Commiuioner-

for Iraq and on a milsion to the Sultan of Nejd. 694. 
Formation of Muhamma.dan conltituencies in the Delhi Province-

both for the Legilla.tive Auembly and the Provincial Council. 236. 
Gra.nt of Reforms to the North West Frontier Province. 609. 
Looting and stabbing of Indian pilgriml on· their way back from 

Medina. 224. 
Maintenance for tne benefit of India. of tho English Army in Great 

Britain and ita utililation in time of need in India or elsewher& 
on payment of half the COlt, if necelsary. 1264. 

Mr. Ruahbrook William's book on the Moral and Material Progreu 
of India. 532. 

Nece88ity for the Central Government to anlwer important provin-
cial questionl put to thom by Members of the Oentral Legislature. 
337. 

Nominated non-officials in the Central and Provincial "Legislatures, 
etc. 688. 

Nomination and powers of the delegatel for India in the Lea.gue of 
Na.tionl. 446. 

Non-allotment during the September Session of Longwood A ~e e to 
Members of the Indian Legislature. 224-211. 

NOD-official Resolutions in the Legislative Assembly. 244. 
Number of seats allotted to the European Commullityin the Bengal 

Legislative Council. 339. 
Number of superior appointments held by Indians in the Government 

of India Secretariat. 603. 
Objection to the use of the words "Muhammadan" in Government 

publications. 2166. • 
ani,saion from " India.'s Parliameot " of the debate in the Legislative 

Auembly last yllBr on the opium poli.ey. 1970. 
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AHMED, Ma. K.-concld. 
Question (Supplementary) l'e-conrld. 

Opcning of the port. of ,calcutta· to the Hedjaz pilgrim traffic. 1184. 
Payment of compensatIOn to the heirs of the Moplahs who were 

found ?ead in the Padanur train tragedy. 422. 
Rate of IDte ~st on postal s&vings bank depollitll .. 1170, 
Re(lommendatIons of the Deck Passengers Committee. 2752. 
Recom,mendations of the Indian Mercantile Marine Committee. 221. 
Recruitment to the Imperial Secretariat. 219.20. 
Reduction in postal and telegraph rates. 1169. 
Reduction of British troops in India. 332. 
Release of Bengal internees. 335. 
Renewal of. coaches aQd wagons on Comp&ny.work:edState Railways. 

(102. 
Representation of Muhammadans in the Public Services. etc. 610. 
RellOlution paBled by the All·India MOlllem League con'demning the 

proposed colonisatiop of the Andama.nll by Moplahs. 166. 
Revision of the eleotoral rolls of the Legislative Auembly. 2831. 
Royal Commission on Agriculture. 1166, 1166, 
Short history of the Kuddami·Haramani Society of India. 2826. 
Submission of the publication "India" to the British Parliament. 

238. 
Total expcndit.ure on the visit of His Majesty the King of Belgium 

to India. 232. '. 
Undesirability of spending money on the Laooadive Islandll owing 

to the defective title to the lIame. 2758. 
Vilit of the Honourable Sir Alexander Muddima.n to the Andamanl. 

1173. 
RelOlution re-

EDhancement o(the salaries of the two members of the Judicial Com· 
mittee of the Privy Council possessing Indian experience. 720. 

Extension of the Reforms to the North Welt Frontier Province. 2769, 
2770, 2777, 2778, 2788, 2789, 2790, 1300, 1301, 1305, 1300, 1310, 1319, 
1320, 1323, 1332, 1384, 1335, i339, 9717, 2718, 2725, 2726, 2732, 2735. 

Ratification of the Draft convention of thc Seventh International 
Labour Conference regarding compensation for occupational 
diseasell. 2698-98. 

Reduct.ion of the inland pOlltal rates. 946-48, 957. 958, 963, 
Train.ing of Inaians for nautical careers and creation of an Indian 

Mercantile MariDe. 2812, 2813. 2816. 
Unemployment among the middle claslles. 481. -'82, .t84. 

Sma.ll Caule Courts (Attachment of Immoveable Property) Bill-
Motion to refer to Select Committee. 549-50. , 

.:AHMEDABAD-
Question 'rfl-

Amounts realised from the terminal charge OD coal at --, Kankaria 
and Asarva. 847. 

Freight on coal from Jberriah t~ --. 9819,. 
Refund of eXC8aa excise duty paId by the mdlowners of -. 2818-19. 

AIR OPERATION(S)-
~ esti  re expenditure IDcurred on -- agaIDst the Xahsudll. M. 
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AIR ROUTE-

Question re establishment of an -- between India alld Ellgland. 1WS.56. 

AIYANGAR, lb .. C. DURAISWAMI-
Code of Criminal Procedul'c (Second Amendment) BiIl-

Consideration of clause 2. 1197·98. 
Contempt of Courts Bill-

Motion to pass. 762-63, 764. 
Demand for Supplementary Grant in respect of "Miseellaneous"· 
(IPayment of compensation for loss68 due to enemy action during 
the Great Wa;r). 12116-117. 
EXI;'reasion of reffret at the deaths of Mr. T .. V. Sesho.giri Ayyar and 

SIr Muhammadbhai Hajibhai. 1804-OIS. 
Hindu Ueligious and Charitable Trusts Bill-

Motion to recommit to Select Committee. 11)1)3-1)6. 

Indian Arbitration BilI-
Motion to circula.te. 808·10. 

Indian N aturalisation Bill-
Consideration of clause 3. lot7, 1031-32. 
Motion to paas. 1035-38. 

Indian Tariff (Amendment) BiII-
Consideration of the Schedule. 2023-27, 2030, 2039·41, 2043, 2044. 

Insolvency (Amendment) Bill-
Motion to paas. lo-n. 

Legal Pract.itioners (Amendment) Bill-
Considers.tion of clause 3. 1467-119, 1463-64. 
Motion to paas. 1467-68. 

Madras Civil Courts (Amendment) BilI-
Mot.ion to consider. 539-41, 1142. 
Motion to reduce the Budget. DemaniI fOr "Inspection" (Railways) 
-- (Extravagance and defective Inspection). 1698-1700, 1704, 

Motion to reduce the Bud,et Demand for Ie Working Expenses: 
Administration" .(Railways) -- (Eaatern Bengs.l Railway Ad-
ministrs.tion). 1761-63. 

Motion to reduce the Budget Demand for" Working Expensell: 
Administration" (Rs.ilways) -- (1. LoSI of &rticles while in 
eh&rge of Railws.y Administration. 2. Inefl1cienC1 and negli· 
gence of the Railws.y police). ~ . 

Motion to reduce the Budget Demand for Ie Working Expensea: 
Administration" (Railways) -- (Other griev&nCCl of third class 
p&llengera). 1784.88. J 

Motion to rflduce the Budget Demand for "Working Expelllefl: 
Adminilt'ration" (Railwa)'tl) - (Reduction of third 01&18 farell 
on railways). 1846, 1846, 1848. 

Queltion re- . 
Article in the SfJJarai1Jfl of the 14th December, 1926, regardmg a seene 

at Egmore station. 1HI6. 
Number of copies of the Swa.raiva, MAd-:al, loblCl'ibed for by the 

Government of India. . 694-95, 
Pattukottai train tragedy. 338-39. 
South African CII\IB Areal Bill. 337-39. 



140 INplX TO LlOI8LATIVB 'BIIKILY DBBMl'BB • 

. AIYANGAR, MR. C. DURAISWAMI-contd. 
Question re-contd. 

Transfer of Dr. Thunganima of the Women's Medical Service from 
Benares to Jubbulpore. 2M3-44. 

Women's Medical Service. 2376, 2643. 
Question (Supplementary) re omission from "India's Parliament" of 

the debate in the Legislative Assembly last year on the opium policy. 
1969-70. 

Resolution re Burma Expulsion of Offenders Act, 1925. 1294, 1295. 
Small Oause Oourts (Attachment of Immoveable Property) BilI-

Motion to refer to Select Committee. 1148-49 . • 
AIYANGAR, MR. K. RAMA-

Budget Demand for" Interest on Debt and Reduction or Avoidance of 
Debt". 2311-15, 2317, 2318, 2319. . 

Demand for a Supplementary Grant in respect of the II Railway Boa.rd " 
-(Discussion of the question of the personnel of the Railway Board). 
892. 

Demand for Excess Grant in respect of "Administration of Justice". 
1228-31. 

Election of -- to serve on the Standing Finance Committee for Rail-
ways. 2047. 

Eleotion of -- to the panel for the 'Standing Committee for the Com-
merce Department. 1192. 

Eleotion of -- to the panel for the Standing Committee for the Depart-
ment of Industries and Labonr. 1192. . 

General Discussion of the Railway Budget. 1618-22. 
Indian Finance Bill-

Motion to consider. 2485-98, 2538, 2539. 
Consideration of clause 2. 2554-55. 
ConBideration of Schedule I. 2683-88. 

Indian Tariff (Amendment) Bill-
Consideration of the Sohedule. 2030-31. 

Indian Trade Unions Bill-
Consideration of clauBe 16. 363-64. 

Law of Property (Amendment) Bill-
Motion to refer to Select Committee. 821 . 

.Motion to reduce the Budget Demand for jl Audit" (RailwaYB) (Effect 
of cha.nges in the R.udit system). 1713-15, 1716. 

Motion to reduce the Budget Demand for " Audit" (Railway.) '(PowerB 
of , the Public ~ l ts Committee). 1718-19, 1720. 

Motion to redu()e the Budget Demand for II CuRtoms" (Reduotion of ex-
ptnditure by combination of the Customs Department with the Salt 
Department). 2176-80. 

Motion to reduce the Budgct Demand fOT II Indian Postal and Tele-
gra.ph Department" (Amount to be ~ ' ite  to postal reVeDllE'! for 
lel'vicel rendered). 2299, 2300. 

Motion to reduce the Budl{et DemAnd I'll' or I ~i  ,PolltAI .I ~ Tele-
grAPh Department" (Redu()tion.Df postal rAtea). 2284-72, 2281, .2282, 

'2288. 
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.AIYANGAR, lb.. K. RAMA-contd. 
Motion to reduce the Budget De ~  for " Salt" (Improvemeot in the 

production of Salt). 2223-24. 
Motion to reduce the Budget Demand for "Taxes' on Income " 

(Grievances of assessees). 2202-04. 
Motion to reduce the Budget Demand for II Taxes on Income" (Reduc-

tion in expenditure by combining it with expenditure under " Opium "). 
2209-11. 

Motion to reduce the' Budget Demand for " Working Expenses, Adminia-
tration (Railways) ". 1736-38. 

MotioIt to reduce the Budget Demand for .. Working Expense.: 
Adminiatrat_on" (Railways) -- (Arrangements for food and refresh-
ments for third cla.s passenger.). 1778-77. 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways) -- (Reduction of third c1&ss farea on 
Railways). 1831-34, 1834-35. 

-Question reo-
Amalgamation of the staffs of the Opium. .. Salt; Customs and Income-

tax Departments.. 419. 
Appointment of a Committee to inquire into the consumption of opium. 

1162. 
Cost of printing at the Government presses. 1161. 
Detailed estimates of the Sukkur Barrage Scheme. 41B. 
Disestablishment of the Church of England in India. 416-16. 
Establishment of the Rates Tribunal. 363. 
Income-tax receipts from the various provinces. 418. 
Issue of instructions to the Imperial Bank of India to help agriculturi.ta 

and others in rural areas. 876. " 
Loans to Provincial Governments. 418-19. 
Military and Railway expenditure. 410. 
Prevention of the Bmugglillg of drug. by Europeans. 1161. ' 
Protection of industries in India. 417. 
Purchase of coal for State Railways. 2838. 
Purchase of land for military purpoaesin Bombay. 11111-62. 
Purchase of paper by the Stationery Omce, Oalcutta. 417. 
Purchase of stores by the High CommiSsioner for India for the Anny 

Department and the Railways. 1838. 
Qualifications of Stores Purchase Omcera of the State Railways. 

417-18. 
Receipts from duties on matches. splintll and veneers. 694.' 
Reduction of expenditure on State and Company-managed railways. 

874. 
Retrenchment. in the PoatB and Telegraphll. 410-15. 
'Rupee tenders for Indian IItorell. 417. 
Settlement of Indian claims against His Kajeety'II Government. 

418. 
Total capital expeuditur(' charged to Revenue in fertain Ipecifled 

Departments in the year 192&-26. 876. 
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AIYANGAR, MR. K. RAMA-concl4. 
Question re--contd. 

Total estimated loss in earnings on State-owned railways if the third 
cl&8S fares were fixed at 3 pies and 2i pies per mile, respectively. 
874-71). 

Total increase in the revenue derived from commiuion on money 
orders, etc. 874. . 

Total increase of income in the Actuals of 1924-25. 409-10. 
Total number of postcards transmitted through the post in t.he years 

1921-22, 1923-240 and 1924-21), rl'spectively. 876. 

Resolution re-
, 

Ra.tifioation of the Dra.ft oonvention of the seventh International 
Labour Conference regarding compensation for occupational diseases. 
2699. 

Reduction of inland postal· rates. 965, 967,70. 
Reduction of the export of opium. 2710-11. 
Retrenchment. 639-47, 664, 669, 670-75, 677. 

Small Cause Courts (Attachment of Immoveable Property) Bill-
Motion to refer to Select, Committee. 1i51-1i2, 

AIYER, Mn. C. S. SITARAMA-
Queation re filing of a suit by-- against the Consul-General for Switzer-

land. 1015. 

AIYER Bul. P. S. SIVASWAMY-

~ .. 

Demand for Supplementary Grant for C/ Aroheology". 2686-87. 
Expreaaion of regret at the dea.the of Mr. T. V. Selha.giri Ayyar and Sir 

Muhammadbhai Hajibhai. 1801. 
General Diacualion of the Ra.i1way Budget. 1624-26. 

Legal Practitioners (Amendment) Bill-
Conaideration of clauaes. U1I7. 
Motion to agree to the amendments made by the Council of State. 

2664-65, 2666, 2667. 
Motion to omit the Budget Demand for II Executive Council" (Appoint .. 

ment of· a Royal Oommission on Reforms). 231)3-&7. 
Motion to reduce the' Budget Demand for C/ Stamps" (Increase in 

Englilh cha.rges). aM. 
Motion to reduce the Budget Demand for II Worting Expenses: Ad-

miniatration" (Ra.ilways) -- (Unnec8uary expenditure on the 
Superintendent of the Railway Training School at Chandausi). 1768. 

Questioll re construction of a railway bridge over the Indus at Kalabagh, 
etc. :629-31. 

Resolution r_ 
Extension of the Reform. to the North Wett Frootier Pr.vmce. 

2730-40, 2741. 
Ratification of the Draft· Convention regarding Workmen·s Compensa-

tion for Occupational Diseases. 1476-77. 
Training of Indians fQr nautical cateera· and. creation of an Indian 

Mercantile Marine. 2800·01, 51809·04,·2812. 
Unemployment among the middle clnsses. 454-58. 
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AJAB KHAN, OAPl'AIN-

le ~i D of '-- to the panel for the Oentral Advisory Oouncil for 
Railways, 2MIi. 

Election of -- to the panel for the Standing Committee for the Depart-
ment of Industries and Labour. 1l92. 

Election of -' - to the panel for the St&II.ding Oommittee on Emigra-
tion. 2763. , 

General Discussion of the General Budget. 2071-72. 
Indian Tariff (Amendment) Bill-

Motion to as~. 2483. 
Motion to reduce the Budget Demand for the .. Indian Postal and 

Telegraph Department" (Unsatisfactory postal service in rural' 
area.). 280'7-08. ' I 

.AJMER-
Question re-

Admission of Indians to the European apprentioecla •• of the Bombay, 
Baroda an,d Central India Railway Workshop at -. 1877.· 

Appointment of an outsider from Aligarh to the Government Normal 
School, --. 2749-110. . ' 

Letter in the Tarun. RajaBthan of the 2nd August, 1925, regarding the 
courts in --. 11166. 

Number of Muhammadans employed in the Traffic Department of the 
Bombay, Baroda and Central India Railway at, -. 1877; 

AJMER AND MERWABA.-
Demand for Supplementary Grant in respect of --. 12118. 

AJMER-MERWARA-
Question re-

Appointment of II. Muhammadan Inspector of Schools in the Education 
Department, --. 703., 

Inadequacy of Muhammadan representation in v~l' e t service in 
-. 89-90. 

Number of, Muhammadan and Hindu teachers, clerks, and peons in 
.chool. in the Delhi Province and --. 2383. 

Number of Muhammadanl appointed in the various Department. m 
-- during the lalt three yearl. 1878. 

Pay of the teachers of the Anglo-Vernacular 8econdary Ichool. in --. 
2748-49. 

Separat;e reprelerillation for Muhammadanl in the local bodies of --. 
1877. , 

Sub-Deputy Inspector of Schools, -. 702. 

AKLESWAR-
Question ,." CODltruction 01 a ail ~  li,ne from ----:. to Hanlut in the 

Broach District. 2828. ' 

AKRAM KHAN, ARBABMUHAMMAJ)-
Queation re-

Amount of auietaDce NDdered by -- in connection "ith dacoitiel 
and murderi committed duriDg the last 8 yean in village Landi 

,Yarghajo. 2103..()4. III 

Amount of land aDd houi. proPfJrty' aequired by -, Hooor&l'1 Magis-
tl'ate, within hi. Kagiatel'i&l juriediction. 11100-04. ' 

c 
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• , ALAMAN "-
Question re redress of Muslim grievances referred to in the --, of Delhi, 

dated the 23rd December, 1925. 211'. 

ALl RAJAH-
Question re cession of the rights of the -- of Cwanore in the 

Laccadive lalands. 2758-58,. 

ALIENATION OF LAND ACT-
See under" Act(s) ". 

ALIOARH-
Question re appointment of an outsider from -- to the Government 

Normal School, Ajmer. 27'9-50. 

ALIMUZZAMAN CHOWDHRY, KHAN BAHADUR-
Election of -- to the panel for the Standing Committee for the Com-

merce Department. 1192. 
Question ~ 

Alleged neglect of Muhammadan interests. 608. 
Appointment of an adequate number of Muhammadans in the various 

Departments of the Administration. 610. 
Appdintment of more Muhammadan Judges in the Calcutta High Court. 

610-11. 
Compensation to miUtary clerks of the Army Headquarters who became 

civilians at the suggestion, of Government in 1921. 2822. 
Duties of the Establishment Officer, attached to the Army Department. 

2823-24. 
Entertainment of lady clerks in the Army Headquarters offices at Simla 

during the winter months. 2823. 
Examination of the Staff Selection Board held in December, 19211. 

2820. 
Grant of Reforms to the North-West Frontier Province. 608-09. 
Muhammadan Delegate to the League of NatioD8. 607-08. 
Number of chances allowed to. 4epartmental candidates to qualify 

for the first division. 2822. . 
Number of Hindus a,nd Muh&m.mad&na in the Government of India 

Secretaria\ etc. 611-12. . 
Officer Supervisors in the different branches of the Army Headquarter •. 

2822-23. 
Percentage of marks required for passing the examination of the Staff 

Selection Board. 2821. . 
Refusal of the Officer Supervisors and the Establishment Officer, Army 

Headquarters, to forward applicatioDs from civilian clerks for appoint-
ments in other Departments, etc. 2825. 

Representation of Muhammada;ns in the Public Service, etc. 609·10. 
ReprNentation of Muhammadans in the varioua legialative bodies and 

public services. 607. 
Tranlfer of clarka quaJi.Jied for the lrat division from one Department 

'. to another. 81. 



ALLAHABAD- \ 
Quelltion ~ 

Inll: Tf) LlGI8LA'l'IVB A8I1J1BLY DUA'l'IB. 

Removal of the Offioe of the Accountant General, United Provincell, 
from - to Lucknow. 1174. 
Transfer of the office of the Accountant Oeperal, United P19vinc", 
from --to Lucknow. 1371-72. 

ALLAHABAD UNIVERSITY_, 

Question ,.Po· syllabull '()f the B.A. degree of the -"-and of the senior 
diploma 'of the ~a  Oollege, Ajmer. ~ . ' 

ALLIANCE BANK OF SIMLA-

Question re expenditure on the prosecution' of lome' of the Director. 
of the - in England. lli89. 

ALL INDIA POSTAL AND RAILWAY MAIL ~R I  UNlON-

See under II Union(.) ". 

ALL-INDIA SERVICES-
Question re-
Additional expenditure on each of the --cODaequent on the recom-
mendations of the Lee Commillllion. 124. 
Expenditure on each of the --consequent on the rerorrvnl'ndation. 
of the Lee Oommislion. 113-24, 1116. 
Increase of expendiiul'e OIl the -. 897. 

ALL-INDIA TRADE UNION CONGRESS-

Question ro prohibition of Government employees from joining thE' -. 
135-36. 

ALLOWANCES-
Discussion of the queition of the equality of treatment of Memberl cf 
the Legillative Aisembly and Council of State in the matter of --
under Demand No. 29 (Legislative Bodies). ~  

Question r_ 
--granted to the wife of Srijut Satyendra Chandra Mitra, a Stat. 
prisoner. SU. 
--of the traffic rpnDina .~ OIl ra.ilwaYI. 1496. . 
Grant of an enhanced --to the wife of Srijut Satyendra Chandra 
Mitra, a State prisoner. 842. 
Grant of an extra --for work on Sunda"s and Gazetted holldaya 
to rndian subordinatel of the Eaat Indian Railway. 86&, lOUt 
Grant of an --to postal clerks 01 all :Mofussil head offices in Bengal 
&nd Assam for posting intereafJ in Ravings Bank ledgera. 8!}2. 

Bec al80 under II Pay and AlIowMlces ". 

ALLOWANCES AND PENSIONS, SUPERANNUATlON-

Sec under II Superannuation allowaocEIII aDd peDsion.". 

ALLOWANCES, CLOTHING-

Question re.--Ior the State priaoaera at lfandalV. 2153. 

~ AN C ' . C ~N A R

Question re - of po.tal clera .tatiQlled iD,' ~I D~ ~~ }iJombay. 
~. ~ 

Cl2 
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ALLOWANCE(S), DEPUTATION-
Question re withdrawal of the - drawn by accountants and clerkl in 

the office of the ,Field Controller of Militaryaccounta, Poona. 
870-71. 

lALLOW ANCE(S), DUTY-
Question r_ 

Gra.nt of a special - to postal servants. '1099. 
Number of .cases of withdra.&l of incrementa of payor .- in the 

office of the Controller of Military. Accounts, Meerut. 8751, 874. 
Reduction of the - of unit accountants and clerkl. 871. 

ALLOWANCE(S),FAMILY-::-
Bee under " Pay and Allowances". 

ALLOWANCES, HA ' '~
Question re' equalisation of the - of the. Members of the Oomoil of 

State and the Legislative Assembly. 702. 
ALLOWANCE(S), HOLIDAY-

Question re overtime, Sunday' and holiday - on the East Indian Rail-
way. 1156. 

ALLOWAN'CE, HOUSE RENT-
Question re - of employees. on the East Indian Railway. 697,865, 

1012. 
ALLOW ANCE(S), LOCAL-

Question r_ 
- for postal and Railway Mail Service officials in Assam. 2164. 
Reduction of the - drawn by accountants and clerks in the office 

of the Controller" of Military Accounts, Quetta. 871-72. 
ALLOWANCES, MOTO:&-

Question re grant of - to Executive Officers in Cantonments. 588. 

ALLOW ANCE(S), OVERTIME-
Question r_ 

Grant of an - to clerks employed 'in the Dacca Post Office. 
~. . 

Grant of light and - to the postmen of Dacca. 8651-58. 
Grant of - for work Qn Sunda.ys and holidays to the Indian sub-

ordinates of the East Indian Railway. 598. 
ALLOWANCE(S), TONGA HIRE .AND DINNEB-

Question r.e grant of - to the stat! of the Budget Branch of the Rail-
way Board. 286&-69. 

ALLOW ANCE(S), TRAVELLING-
Question r_ 

Grading of subordinates in the I e ~ Department, drawing 
RI. iOO per rnensem as third cla .. officers for the purposes' of -. 
1ft6. 

Equalisation of the - of the Members of the Council of State and 
the Legislative Assembly. '7ot. 



INDEX TO LBGIBLATIVII ABBIlrfBLY DIJIATBB. 

:ALLOWANCE(S), TRAVELLING AND HALTING-
Question TO equalisation of the - of the Members of the Council of 

State and the Legislative Assembly. ~. 

:ALMORA DlSTRICT-
Quelltion re casualties during the Great War amongst combatants and 

non-combatants reoruited from Pargana lohar in the -. 1198. 

!AM.ALGAMATION-
Question re article in the ForfI)Q.rd regarding the - of the Ean 

Indian and the Oudh and Rohilkhand Railways. 878. 
AMBALA CANTONMENT-

Question rt!>-
Levy of Cantonment taxee 'on religious ed educational institutions 

in the -, &86. 
Substitution of a terminal tax for ootroi in the -. 1186. 

See also,under "O&ntoument(s)". 
:.ut:BALA CANTONMENT BOARD-

Question re appointment of junior miHtarY officen' to the -. 1186. 
AlIBALA CITY-

Question rt'/- I 

Construction of an overbrid,ge in place of the level crolling near the 
- railway station. lI0II. 

Non-stoppage of the Lucknow-Punjab Mail .9d the Bomba.y·Punj&b 
Mail at - Ra.ilway station. 11211. 

:AMBULANCE CARRIAGE(S)-
" ! 

Question re provision of - on the Indian Rallwaya. 11176. 

:AMERICAN(S)- , , 
Question re imposition upon - resident in India of disabilities siuin'r 

to those imposed upon Indians in the United State. of Amttrica. 
2111. 

AMERICAN PBISONERS-
See under" Prisoner(i) "'. ' ' " 

:AMINGAON-
Question re running room for European and Anglo-Indian Guards • 

- on the Eastern Bengal Railway. 1493. 

".A. JlRIT A BAZAR PAXRIKA-
Question re letter in the - of the 20th December, 1925, about the 

state of aifairs in" the Caloutta General Poat OtBoe. 111711. 
:ANAND-

Question re Dairy Factory School at - in Gujerai. US7. 

ANDAlIANS-
Question f't'/-

Deputation to the -. 1611-88, 111'71. 
MopIab colonisation in the -. 688-89. • 
Visit of the Honourable Sir Alexander Muddiman to the -. 1173-74. 
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ANDAMANS DEPUTATION-
Question re publication of the Report of the --. 2838-39. 

ANDHRA(S)-
Question re number of -- employed in certain Departments of the' 

Government of India. 1648-"'. 

ANDHRA REPRESENTATlON-
Question re paucity of -- in the various Departmentll of the Govern-

ment of India. 614-16. 

ANGLO-INDIAN(S)-
Question r&-

-- deputation to the Secretary of State. 431. 
Total number of Hindlls, - and Muhammadans recruited lIince the 

1st January, 1924, for certain Departments of the Government of 
India. 1647. . 

Total recruitment of Hindus, -- and Kubmma.dan8 in 1924 and 
1926 for certain specified services. 1647., ' 

ANGLO-VERNACULAR SECONDABY SCHOOLS-
See under" School(s) ". 

!ANNUITIES-
Questionf!e Faut of ,---- or' otber monetarY reward. to recipients of the-

King's Police Medal. 1&67. ' 

U'TI-ASlATtC LEGIStATION-
See under " Legislation". 

ANTIQUARIAN FINDS-
Question re transfer of -- in Sind. 2817. 

APPE.AL(S)-
Question n!'-
-- of Mr. Har Narayan, a clerk in the office of the Deputy Post 

Master General, Railway Mail Service, Ambala.Ra. . 
Right of - of the staff of the postal ,depa,.tment. 1183. 
Withholding of - submitted by the IIta! of the postal department. 

1183-84. 

:A.PPOINTMENT(S)-
Question re-

- held by Khan Bahadur Manlloor Ali Khan on the East Indian 
Railway. 346-47. 

-- of .. Muhammadan Inspector of Sehools in the Education Depart-
ment, Ajmer-Merwara. 703. 

-- of an Indian to officiate all Chief Controller of Store.. 430-31. 
-- of an Indian to the next vacancy of' . Member of the Railway 

Board. 364. ' 
-- of an Indian Trade Commillsioner in foreign countries... 
- of Indians to the Railway EIl8iaeering Sanice. 247. ' 
-- of Mr. J. G. Coatman !WI Director of ,Public Information. 1360-51. ., . 
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APPOINTMENT(S )-contd. 
Question re-contd. 
-- of Mr. Kennedy North as decorative artist for New Delhi. 

435,440. 
Curtailment of the powers of the Calcutta High Court in respect of 

judicial --. 1S03. 
Number of Indians in certain specified -- on the North Western 

Railway. 1499. 
Transfer of the recruitment for certain services and -- from the 

Secretary of State to the High Commissioner for India. 76-77. 
Treatment accorded to the Hindus of Sind in the matter of -- in the 

Public Services and the grant of culturable lands. 006-07. 

APPRAISERS-
Discussion of the question of an insufficient number of --, especially 

at Karachi, under the Demand in respect of " Customs ". 2192-93. 

APPRENTICE(S)-
Question ~ 

European, Anglo-Indian and Indian -- in the North Western Rail-
way Workshops. 1500. 

Indian, Anglo-Indian and European -- in the Ealt Indian Railway 
Workshop at Jamalpur. 1879. 

Pay of European and Anglo-Indian and Indian - on the North 
Western Railway. 709. .' 

APPROPRIATION FROM THE DEPREOIATION FUND (RAILWAYS)-
Budget Demand for " -- ". 1958. 

:APPROPRIATION TO THE RESERVE FUND (B.AILWAYS)-
Budget Demand for "--". \956. 

ARABIA-
Question re suppresaion of the slave traffic in --. 1190. 

ARBAB FAMILY-
Question re subjeotion of the Kazikhel family of Landi Yarghajo, PeBba- . 

war District, to the jurisdiction of the Honorary Magistrate of the --." ' 
2103-04. 

ARCH&OLOGICAL DEPARTMENT-
Question re-

Excavations by the -. 2I!1-58. 
Hypotheses advanced by memben of the -- regarding the pre-

historic races of India. 693. 
Increase of the Cadre of the Indian --. 2168. 
Recruitment of graduates of Indian Universities for the Indian 
-. 2168 .. 

Recruitment of officera in the --. 2167. 

ARClLEOLOGY-
Demand for Supplementary Grant for" Arclueology .. ," 2677-90. 
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ARCHITECT(S)-
Question re Bcheme framed by the -- of the New Capital for the en-

couragementof Indian arts and crafts. 124 . 

.:ARICHA-DACCA RAILWAY LINE-
Question re construction of the Ishurdi-Pabn&-Sadhugunj and -- in 

Eastern Bengal. 220. 

ARIFF, MR. YACOOB' C.-
Bengal State Prisoners Regulation (Repeal) Bill-

Motion to consider. 1141. 

ARMY-
Question re-

Alleged anti-Hindu policy of the Government in the matter of recruit-
ment for the - in the Punjab. 1566. 

Debiting of half the cost of· the -- in India to the British Ex-
chequer. 1261-64. 

Expenditure on the -- from 1910 to 1925. 16D-61. 
Expenditure on the -- in Inaia. 1117. 
Indianisation of the -- in In'dia. 76. 

nMY ACCOUNTS COMMITTEE-
See under II Committee(s) ". 

ARMY CANTEEN BOARD (INDIA)-
Question rf":-

Abolition of the -. 2480. 
Amalgamation of the -- with the Supply and Tranlport Depart-

ment. 2459. 
Amount of i ~a ai  by the -- during the yea... 1922-2&. 

24117. , 
Amount of rebate paid by the --' to officers' shops and Indian mops 

at Razmak. 24119. I 
Appointment of a Committee to inquire ihto the working of the-. 

2864. 
Appointment of a permanent committee to superintend the affairs of 

the -. 1090. 
Appointment of an expert Committee to investigate into the affairs of 

the -. 2476. 
Appointment of experienced Indian traders and business men as mem-

bers of the expert investigation Oommittee to inquire into the aftaira 
of the -. 2477. 

-. 2462. 
Competition of the -- with private traders' in Razmak. 2463. 
Connection of members of the Committee· 01 Inquiry appointed to 

investigate into the affairs of the -- with the Board of Manage-
ment of that body. 2476. 

Defalcations by employees of the --. mg. 
Delay by the -- in the settlement of the claims, of their creditora. 

2462. 
Desire of the Government to retain the --. 2459. 
Dilsatisfaction with the working of the --. ill~  2460. 
Examination into the affairs of the --. 1M. 
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. ARMY CANTEEN BOARD (INDIA)-contd. 
Question re-contd. 

Further loans to the --. 2464. 
Grant of an additional loan of Rs. ~ lakhs to the _. -. 2462. 
Grant of an a.dditional loan of Re. ~ lakhsto the --. 2461. 
Inability of the -- to run their bakeries and mineral water factories. 

2461. 
Indebtedness of the -- to the Government of India. 149. 
Issue by the -- of ra.ilway credit notes. 2463. 
Latest audited a.oeounta of the -, etc. 1090.·· 
Loans to the -- by the Government of India and the Imperial Bank 

of India. 1089. 
Nature of the inquiries made by the Committee appointed to investigate 

into the affairs of the --. 2476. 
:N et loss incurred by the -- since its establishment. 239. 
Opening of new officers' shops in different Oantoziments· by the -. 

2461. 
Opening of the officers' shops by the -. 246a 
Payment by the -- of rebate due. to .. regimentl.2468. 
Profit and loss.account of the - from 1st Augu.t, 1924, to 31st July, 

1925. 2468. . 
Profit. of the -.2467. . 
Rate of interest paid by the. - on their lOaD hom the Imperial Bank 

of India. 146a. ,.. . . . 
Refusal of the MWTee Brewery to supply beer on creclit to the --. 

2468. 
Report of the committee appointed to examine the .... ir. of the --. 

1089. 
Report of the Committee of Inquiry appointed to· investigate idto 

the .ff.ir. of the· _. -. 24.78. 
Reports from Officers Commanding Regiments .erved by the --. 

2478. 
Reports from the Military Food LaboratorY-on' II&Urple.drawn from 

the ID*titutetl scned by the .--. lM84 .. 
Reports of the regimental officers who attended meetings held in Simla 

in September, ~  in connection with t e~. 11780. . '~  
·Report. received by Army He .. ~ te s regfol'ding watered beer in 

the area operated by the ---:-. 51477. . 
Reports re the service and quality of goods and beer served by the 
-. 2477. 

'Sale by the Supply and Transport Department of mineI:al water plant 
and bottles to the -. 24.78. 

Supply by the -- of grocery and oilman stores to the Indian Army 
Service Corps. 2477. /. 

Supply of goods to civilians by the --. 2481.' 
Supply of inferior beer to the troops by the --'. 2477. 
Supply to the - of all report. of the Jr(ilitary Food LaJ,oratory at 

Xasauli on samples received from the regiments sen-ed by the con-
tractors. 2478. 

Total liabilities of the --. 1090. 
Total 1011 incurred by the -- since its establishment up to the 31st 

July, 1925. ~. 
lJnsatisfaetory working of the --. t4e0. 
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ARMY CANTEEN BOARD (INDIA)-contd. 
Question re-concld. 

Ventilation of the grievances of regiments regarding the workin, of 
the -. 2460. 

Verifioation of the balance sheets of the --. 24117. 
Winding lJP of the --. 61. 

ARMY DEPARTMENT-
Question r_ 

Duties of the Establishment Officer attached to the -. ' 2823-24. 
Publication of contracts relating to the requirements of the --. 

2469. 
Purchase of stores by the High Commissioner for India for the --

and the Railways. 2836. 

!ARMY HEADQUARTERS-
Question re-

Compensation to military clerka of the -- who became civilians at" 
the suggestion of Government in 1921. 2822. 

Entertainment of lady clerks in the -- offices at Simla dOTing the 
winter months. 2823. 

Officer Supervisors in the different branch,ee of --:.. 2821-23. 
Refusa;} of the officer supervisors and the Esta.blishment Officer, -, 

to forward applications from civilian clerka' for appointment in 
other Departments, etc. 2825. 

Reports received by -- regarding \'[atered beer in the area operated" 
by the ArmyOanteen Board (India). "'7. 

ARMY IN INDIA:-
Que8tion re appointment of Indians to the Stadr, Departmental Ser-

vice. of the -. 80. 

ARMY IN INDIA RESERVE OF OFFICERS-
Question re eligibility of "colonial. for commi.sions in the--. 1572. 

ARMY MAN<EUVRES-
Question re iuue of invitation. to the editors of important' De'WI-

paper. to attend the-at Attock in November, 1926. 1570. 

ARSENAL(S)-
Question re extension of the probationary period of Indian As.istant 

Store-Keepers in-. 229. 

ART-
Question re- . 

Indian--in Viceregal Lodge, Raisina. 61-62. 
Scheme for the encouragement of Indian -- framed by the Prize 

of Delhi Committee. 436, 440. 

AnTS AND CRAFT,S-
Question rp Bcheme framed by thtl architects of"" the new capital for 

the encouragelnent of IDdian-. 224. 
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ASARVA-
Question rc amounts realised from the terminal charge on coal at 

Ahmedabad, Kankaria and-. 847. 
ASIATIC BILL-

Question rc protests of Indians resident in South Africa against 
the - i t ~  into the South African Union Parliament. 63-64. 

ASSAM-
Question rc-

Consumption of opium in-. 511. 
Grant of an extra allowance to postal clerks of all mofu88il head 

offices in Bengal and-for posting interest in Savings Bank: 
ledgers. 852. 

Local allowances for postal and Railway Mail Service officials 
in-. 2164. 

ASSAULT(S)-
Question f'C-

Alleged· - by the Income-tax officer of Bankura on Babu N &rayan 
Chandra ,Kundll.· 11116. 

Aileged----on an Indian lady p&88enger travellin. frexn Rangoon to 
Chittagong by the steamer "Lady Blake". 1171. 

ASSEMBLY-
Question rc s¥bmiuion of the whole Bl1dset &Ollually· to the, vote of 

the--. 144-45. 
ASSEMBLY CHAMBER-

-Question rc opening ceremony of the new - at Raisina. 589. 

ASSENT OF THE GOVERNOR GENERAL TO BILLS-
See under "Bill (s)" . • ASSESSEE(S)-
Question rc alleged haraBBment of - by the Income-tax omcer of 

Bankura. 11116. 
ASSESSOR(S)-

Question rc exemption of Members of legislative bodies from serving &. jurors or-. 48. 

ASSISTANT DIRECTORS GENERAL-
Question re pay of Deputy Postmaster General, - and Superinten-

dents of Post Offices. 843. 

ASSISTANT SECRETARY(IES)-
Question re conversion of the posts of - in the Railway Board into 

those of Deputy Dire(.wrs. 524-25. 

ASSISTANT STATION MASTERS-r 
See under "Station Masters". 

ASSISTANT STORE-itEEPER(S)-
4r;ee under "Store-Keepers". 
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ASSISTANT SUPERINTENDENT, EDUCATION DEPARTMENT, 
DELHI-

Question 'I'e relationship of the Manager, Narehla High School and the 
clerk, Government High School, to the-. 2853. ~ 

.ASSISTANT SUPERINTENDENT OF EDUCATION-
Question re inspections of the local High Schools, in 'the Delhi Pro-

vince by the-to the detriment of his work as Headmaster of the 
Government High School. 2382. 

ASSISTANT TRAFFIC SUPERINTENDENT(S)-
Question re-

.. 
Number of -, traffic inspectors, etc., on the Great 'IndilLJl Peninsula, 

East Indian and North Western Railways. 86. 
Recruitment of probationary - on State Rail ~ a. l~ . 
See aiso under "Traffic Superintendent(s)". 

ASSOCIATION(S)-
Question re letter from the Private Secretary to His Exoellency the 

Governor of Bombay to the Secretary of the Sind Hini:lu - regard-
ing the appointment of Hindus to higher posts in the public servi08l 
in Sind. 2093-95. 

ATTOCK-, 
Question re iuue of invitations to the editors of important newlpapers 

to attend the Army ManC2uvres at· ._. - in November last. 1&'10. 

ATTUR-
Queltion rc ,construction of a railway li~e from Salem to--. U82. 

AUCTION-
Question re unauthorised - of the property of Mr.' Har Charan DaB 

Mathur, of the 30th Lancers, convicted in a criminal ease in Pesha-
war. 1188, 1189. 

AUDIT-
Budget Demand for - (Railways). 1713-22, 1728-32. 
Question re- ' 

- of the accounts of the Lady. Hardinge Medical College and HOI-
pital, Delhi. 1487-88. 

Increase of - work in the Traffic Depa.rtment of the North Western 
Railway. 2120. 

Separation of Railwa.y Accountl from-. 255. 

AUDIT AND ACCOUNTS- \ 
Question re reorganilation of - On l4i1waYL 887. 

AUDIT OFFICE(S)-
Queltion ro Muhammadan representation in the several Accounts and--

under the Auditor General. 02762. 

AUDIT OFFIOER(S)-
Question re alleged haraaament of unit accountants and clerkl by 

Military accounts local-. 873-74. 
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AUDIT OFFICER, INDIAN STORES DEPART)I;ENT-
Question re-

Ii!xpenditure on the tour of the -. 613. 
Recruitment to appointments in the clerical grade in the office of 

the -. 612-13. . 
Refusal of a full holiday to the Punjabi and Xadra.i a .. iItult. in 
t e~  the Solono festival. 614. 

AUDIT SYSTEM, EFFECT OF CHAN:GES IN THE-
Budget Demand for "Audit". 1713-17. 

AUDITOR N RA~ 

Question re- " 
Muhammadan representation in the several Accounts and Audit 

Oftices under the-. 2762. 
Pay. ,of the s~ i ate staff of. the offices of t ~  ,Acoountant 

General, Central Revenues, and Deputy Aocountant General, Cen-
tral Revenues. 1180. 

Recruitment of, the clerical 8stablilhment of the offices of the-
and the Accountant General; Central Revenuea; Raisina. 230. 

AUDITOR GENERAL, ASSISTANT-
QueBtion re appointment of a Muhammadan a&-. 2760. 

AUDITOR GENERAL, DEPUTY-
Queltion re appointment of a Muhammadan as -. 2760. 

AUDITOR GENERAL, OFFICE OF THE-
Question re-

Due representation of Muhammadans in the clerical e ta lil e ~ 
of the-. 2761. 

Muhammadans in the subordinate Accounts Senice in the main 
-. 2767. 

AUSTRALIA,-
Question re grant of full rights of citizenship to 
-. 222-23. 

Indians in 

AUSTRALIA, COMMONWEALTH OF-

'(. 
'",',1' 

Question re Bill recently passed by the Senate of the-granting the 
franchise to Indians reaident in that country. 21"53. . 

AUXILIARY AND TERRITORIAL ~RC  COKMITTEE-
See under "Committee(s)". ~  

AUXILIARY FORCE COMMITTEE-
See under "Committee(I)". 

AVIATION-
Demand for Supplementary Grant in reapect of-. 1188-3". 

AYUB J:lIAN, SUBAR-
Question re follower. of the late-. 1966-87. 



'so INDEX TO LBGISLATIVE' ASSEMBLY DEBATES. 

AYYAR, MR. T. V. SESHAGlRI-
Expressions of regret a.t the deaths of - and Sir Muhammaclbbai Haji-

bbai. 1801-011. " 

AZIZ, MAULANA GHULAM MOHAMMAD-
Queltion rtl grant of a pusport to - to retW'n ~ India. 244. 

AZIZ-UL-RAHMAN, MUFTI-
Question re allegations against -, District Inspector of Schoola, Ders.-

Iamail ~ a . 2105. 

B 

BADRI PERSHAD-
'Question re dismiaaal of -' , sub-postmaster, Jatuaana. 1101. 

BAIL- ,'; 

Question re release on--of aick under-trial State prisoners. 13411. 

BAJP AI, MR. R. B.-
. Queation "e length of service of - in the oJJice of the Director 

of Public Information. 1353-114. 

BAKERIES-
Question re inability of the Army Canteen Board to run their - and 

mineral water factories. 2461. 

BALANCE SHEETS-
Question re verification of the --of the Army Canteen Board 

(India). 24117. 

BALL ROOM-
Queation re dimenaion of the - in the new Government House, 

Raisina. 2469-70, 

BALLY BRIDGE-
See under "Bridge". 

BAMBOO PAPER INDUSTRY (PROTECTION) ACT-
See under "Act(s)". 

BANERJI, MR. PRAMATHA NATH-
Question "" pay and qualifications of -, Superintendent, Railway 

Mail Service, "0" Division. ' 1101, 

BAN KURA-:-
Question re-
Alle e ~a lt by the Income-tax Ofticer of .:........on Babu Narayan 

Chandra Kundu. 1166. 
Alleged haraasment of &BBoaeeeB by the' Inoome-tax OfBcer of 

11116. 
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BAPTISTA, ?tIR. J-

Motion to omit the Budget Demand for "Executive Council" (Ap-
pointment of a. Royal Commillion on Reforms). 2391-97. 

Oath of Office. 1345. 

BARAKULIA-
Question re opening of a Post Office at -. 419. 

BARARA,-
Queltion re stoppage of fast paasenger train!! at - st.ti ~ on the 

North Western Railway. 2149. 

BARJOLI-
Que.tioD re deaths of the Sub-poltmaster of - and the Branch Poat-

ma.lter of M\.mlhigunj. 228. .. , 

BARODA CAN'J'ONMENT-
Question re-

• 

Levy of octroi on certain excilable articles in the -. 2747. 
Levy of octroi on petroleum, broline aDd ftreworb in the -. 2747. 

BAROG-
Question re graBt to a non-lrluallm of the ,oontract for the Muslim 

Refreshment Rooms at - &"Dd Delhi. 88. 

BARRACK (S)-
Question re-

Contracts for the construction of - at Muthra. 11116-67. 
Sale of the - and para.de grounds at Barrack:pore to the Royal 

Calcutta. Turf Club. B'i61. 

BARRACK PORE-
Question re sale of the barracks and parade grouncia at - to the 

Royal Calcutta Turf Club. 271)1. 

BARSI LIGHT RAILWAY-
Sce under "Railway(s)". 

BAUSI-NAYA DUMKA-SAINTHIA RAILWAY-
Sec under "Railway(s)". 

BAUSI-SAINTHIA RAILWAY-
See under "Uailway(s)". 

BA WLA MURDER CASE-
Question re -. S6, 210. 

BEER-
Question re-

" ! 

Refu8&1 of the Murree Brewerr:<to"euppl,-- OIl credit to the 
Army Canteen Boa.rd (India). 2468. ", 

Reports re the eervice and quality of .(IOOCIa and· - 'eerveci b7 the 
Army Canteen Board (India). 2477. '.;. 
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BEER-contd. 
Question re-contd. 

Reports. received by Army Hea~ a te s regarding watered - in 
the area operated by the Army Canteen Board (India). 2477. 

Supply of inferior - to tbetroops by the Army Canteen Board 
(India). 2477. 

BEGGARY-
Question re introduction of legislation for the prevention of street 

- in British India. 1211. 
Resolution re prohibition of - and vagrancy. 624-38. 

BEGU SARAI-
Question re alleged rude behaviour of a guard at - on the Bengal 

and North Western Railway to:Sa.bu Rajendr&' ~ a . '!illi. 

BELGIUM, HIS MAJESTY THE KiNo OF-
Question re total expenditure on the visit of - to India. '~ . 

BELG IUM OIL--
Question 'f"e sale of - &I g]"ee in Delhi. 706. 

BELVEDERE-
Demand for Supplementary Grant in respect of "Miscellaneous De-

partments" (Construction of quaiters at - in Calcutta.)' 1i37. 
BENAMI TRANSACTIONS-' . 

Question rc prevalance of -.in India. 133. 
BENARES-

Question' re-
Petition of Hunshi Bhagawati Prashad of -. 63. 
Removal of the office of the Superintendent, Railway Mail e vi e~ 

"P" Division from Patna to -. 1101. 
Transfer of Dr. Thungamma of the Women's Medioal Service from 

- ito . .t'Ubbulpore. 2M3-44. 
BENGAL--

Question re-
Appointment of Muhammadans in the Provincial Judicial Service. 

842. 
Case of Arun Chandra Guha, a State prilOn8l' in -. 217. 
Grant of an extra allowance to postal clerks of all Mofussil head 

offices in -- and AlIJ&m for posting interest in Savings Bank 
ledgers. 862. 

BENGAL AND NORTH WESTERN RAILWAY-
See under "Railway(s)". 

BENGAL CRIMINAL LAW AMENDMENT ACT-
See under "Act(s)"_ 

BENGAL LEGISLATIVE COUNCIL--
See under ., Legislathe·OoWlcil(.)". 

BENGAL NA.GPURRAll.WA.Y-:-
See under II Railway(s)". 
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BENGAL REGULATION III OF 1818-
Question re procedure followed by the Governor General in CounCil in 

cases where it is ~ i e  to make use of --. 866-61. ' 

BENGAL STATE PRISONER(S)-
SM' under Ht~te Prisoner(s)". 

\ 

BENG,AL STATE PIUSONEHS REGULATION (REPEAL) BILL-, 
Sec under "Bill(B)". 

BERLIN-
, I ' 

Question rl' proBcription of the Indu8trial and 1'rade Ret!iew fur India 
published in --. 13. ~. 66. 

BHAGALPOR:t-
Question re-

Issue of return tickets to -'-. Monghyr 80Dd Patna. 590. 
Late oponing of the booking office at -- railway station. 1170-71. 

! 

BHAGAWATI l'ERSHAD; ~ l
Question rc petition of -- of Benares. .63. 

I ,', 

BHORE, MR. J. W·.."...·, , 
Demand for Supplem(lntal'Y Grant in re'8pect of -"-'-. ' 

" ArchlBology ". 2677-79,2688-90. 
" Civil Veterinary Services". 1236. 
"l'ublic Health". 1235. 

'" "Survey of India". 1236. ,. 
Draft 'notification iri, eonnelltion with'erriigration to British Gui&na laid' 

on the ta.ble by _. l 'I' ~ . ,I'" 
Election of a panel for the Standing Committee on Emigration. 2479, 

2480. 
Motion to reduce the Budget DemMdlor "Potelt" (Education 10 

Forestry, etc.). 2256-58. 

Resolution re-
Burma Expulsion of Offenders Act, 1921i. 1269-70.; 

Emigr'l'-tion of Indian s il~e  labourers to Britiab, Guiana. 2840.41, 
2844. I 

Statement regarding negotiations i~  the, 'Union Government of South 
Afritia. 13&1S-57. 

BIDHU, CSAPJ!.ABI-
Question TP alleged utilisation of the services· of --, &1 his, motor 

driver by Mr. Booth, t alte~ 'General, Punj"b. 690' 
BHIAR AND ORISSA-i .' ,'I. 

Question re-
Distress among the poor and middle cla.es In -- OwiDS to. the rille 

in price of wheat. 1878. • " 
Opening of branches of the Imperial Bank of Iriilia iil-.:....131. 

D 
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Appointment of --in the Northern India Salt Revenue Deptt. 
~ . 

Appointment of --in the 8uperior services of the Imperial Bank of 
India. ~ . 

BILLS-

Assent of the Governor General to certain --. 99. 
Bengal Rtate Prisoners 'Regulation (Repeal)-
Motion for leave to introduce. 834. 
Adopted. 834. 
Introduced. 834. 
Motion'to consider. 1103-49, 1504·39. 
Negatived. J539. 

Civil Services-

Question r6 --. 254. 

Class Areas-
Question re negotiations with refereQce to the --i~ South Africa. 
250. 

(Jode of Civil Procedure (Amendment) - (Amendment of lection 103)-
Presentation of the Report of the Select Committee. 974. 
Motion to conlider. 1441. 
Adopted. 1441. 
Oonsideration of claule 2. 1«1 M. 
Motion to pUI. 14&5. 
Adopted. 1455. 
Mellage from the Council of State intimating that that Chamber had 
agreed without any amendments to the --pUled by the Legislative 
Assembly. 1727. 

Code of Civil Procedure (Second Amendment)-
Motion for leave to introduce. 169-70. 
Adopted. 170. 
Introduced. 170. 
Motion t.o conlider. 2609-10. 
Adopted. 2610. , 
Motion to paSI. 2610. 
Adopted. 2610 .. 

Code of Criminal Procedure (Amendment) --(Amendment of lection. 
123, 170 and 2(0)-
Motion to pasl. 119. 
Adopted. 110. 
Message from the Council of Sta.te intimating that that Chamber had 
agreed without any amendments to the --. 1355. 

Code of Criminal Procedure (Amendment) --(Amendment of sectiou 
144)-
Motion for leave to introduce. 837. 
Adopted. 837. 
Introduoecl 837. 
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lHLLS-contd. 

Dode of Criminal Procedure (Amendment) -- (Amendment of section 
367)-
Motion for leave to introduce. 833. 

Adopted. 833. 
Introduced. 833. 

Code of Criminal Procedul'e (Amendment) -- (Amendment 01 section 
491)-
Motion for leave to introduce. 835. 

Adopted. 835.' 
Introduced. ~. 

'Code of Criminal Procedure (Second Amendment)--
Motion for leave to introduce. ~ . 

Adopted. ~ . 
Introduced. ~ . 
Motion to consider. 1042-81. 

Adopted. 1081. 
Consideration of cIa.UIe I. 1196-1S103. 
Motion to pa.ss. IS103. 

Adopted. 1111. 
Message from the Council of State intimating that that Chamber had 

agreed without any amendments to the -- and the India.n Regislra-
Assembly. 17517. 

'Commonwealth of India.--
Question TO --. 147, 1176-77. 

-Contempt of Courts-
Motion to consider. 746. 

Adopted. 746. 
Consideration of clausel. 746-61. 
Motion to pall. 761-66, 879-85. 

Adopted. ~. 
Menage from the Council of State intimating that that Chamber hl\d 

agreed without any amendments to the -- and the Indian Registra-
tionl (Amendme.) - pa.lled by the Legisla.tive ASlembly. 104'7. 

-Cotton Indultry (Statistics)--
Motion for leave to introduce. 2011. 

Adopted. 2011. 
Introduced. 2011. 

'Crimina.l Law Repea.ling a.nd Amending-
Motion for leave to introduce. 833. 

Adopted. 833. 
. Introduced. ~. 

"Delhi Joint Water Board-
Motion for lea.ve to introduce. 1212. 

Adopted. 1212. 
Introduced. 1212. 
Motion to consider. 2658. 

Adopted. 26&8. 
Consideration of claulel. 16&8-60. 
lrIotion to pa.ll. SI66O. 

Adopted. SI66O. 
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I:sILLB-contd. 
Government Trading Taxation-

Motion to consider. 678. 
Adopted. 578. 

Consideration of clauses. 679. 
Motion to pass. 715. 

Adopted. 716. 
Message from the Council of State intimating that that Chamber had 

agreed, without any amendments,· to· the· -. . 1361'1. 
Guardians and Wards (Amendment)-

Motion for leave to introduce. 120. • 
Adopted. 121. 

Introduced. 121. 
Motion to consider. 643·44 . 

.. Adopted. 646. 
Motion to pa.ss. 646. 

Adopted. 64fi. 
Message from the Council of State intiDlaAiiBgtbat that Chamber had' 

agreed, without any amendments, to the "'"--; 13611. ; 
Hindu Coparcener's Liability- . . 

Presentation of the Report .lof· the ~leCt' COl2lmittee. 161'8. 
Hindu Limited Owners- . . . I " ! .• 

Motion for leave to introduce. 838. 
Adopted. 838. 

Introduoed. 838. 
Hindu Religious and Charitable Trusts- :,W· 

Presentation of the Report of the Select ComJiuttee. 10ft. 
Motion to recommit to Select Committee. 1641-60. 

Negatived. 1660. I 

Imperial Bank of India (Amendment).-
Motion for leave· to introduce. ~ 

Adopted. I 837. . 
Introduced. 837. I . 

Indian Arbitration-
Motion to ciroulate. 807·08. 

Adopted. 812. 
Indian Bar Councils-

Introduced. 120. 
'Motion to refer to Select Committee. 

Adopted. 2676. 
Indian Cotton Industry (Statistics)-

'Motion to consider.· 2607. 
Adopted. 2607. 

'Moti.1I to pass. 2608. 
Adopted. 2608. 

" '\', 

Indian Divor(!e (Amendment)-
Motion for leave to introduce. 2012. 

Adopted. 2013. 
Introduced. 2013. 
Motion to consider. 2810-10 . 

. ~. . Adopted. 28t0, 

.le6e:. 'lis. 

. . 
.,' 
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IIILLS-cont·(I. 
Indian Divorce (Amendment)-contcl. 

Amendment to clause 2. ~ .  
Motion to pass. . 2621. 

Adopted. 2621. 
Indian Evidence (Amendment)-

Motion for leave to introduce;"- :·887. 
Adopted. 837. 

Introduced. 837. 
India.n Factories (Amendment)-

; ,/, ' .' I ' 

." I. 

I" \', •..• j" 

~ . • • i. 

Motion to refer to ~eieet e itt~ .. 986. 

87 

Adopted. 938. .:> .. ,; :,' .'. 
Motion to add the name of Mr. A. G. Clow totbe iia'1i of'Member. 

of the Select Committee. 2018. ' . :" ":" .:' 
Adopted. 2018. ".i', 

·Presentati.on . of the Report oLibe ·Seleell I ,Committee. l12fk' ~ i. 
Motion to consider. 2621. .... ,." ".: 
Motion to add new clalUle ~I l  alter claue.. 988l-36.i 

Negatived. 2635. ) , 
Motion to omit sub-cause (0) of el&Ue 8,1835-37; 

Negatived. 2637. 
Motion to· omit· lub-clauae (d) of clau18e. 1817·88. 

Negatived. 2639. 
Motion to amend sub-clause (6) of cl"UBe"Q. ~ . 

Negatived. 2640. . 
Motion to omit sub-cla.use (e) of clause '9. 2640-4il. 

Negatived. 2642. 
Consideration of clause 17. 2642-43. 
Motion to pus. 2643. 

Adopted. 2643. 
Indian Finance-

Motion for leave to introduce. 2011. 
Adopted. 2011. 

Introduced. 1011. 
Motion to consider. ~. 

Adopted. 2M2. 
Consideration of clauses and the Schedules. ,1646--' 
Motion to pass. il603. 

Adopted. 2804. 
Indian Incoqle-tax (Amendment)-

Motion for leave to introduce. 716. 
Adopted. ~. 

Introduced. ~. 
Motion to coDaider; 1-&09-11; ,I: 
Motion to circulate. 1417-28. 

Negatived. ~ . 
Motion to refer to Select Oommittee. 1418. 

Adopted. 1428. 
Constitution of the Select Oommittee. 1480. 
Presentation· of the Report 'of the ,Seleot Oommittee. 21 •. 
Motion to CODIic:let. IiMU4. :. : 

Adopted. 2644. ; .'. 

f. 
" ., 

I' J ~ 

',I: 
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Indian Income-tax (Amendment)lontrl. 
Motion to amend claUie 2. 2644-4&. 

Adopted. ~. 
Motion to amend clause &. 2646-15&. 

Negatived. l ~. 
Motion to amenl cla.uee 8. Ie6I.68. 

Adopted. 28&8. 
Motion to p.... 26158. 

Adopted. 16&8. 
Indian Income-tax (Amendment) (AmendmeDJ; of .ection 18)--

Motion for leave to inwoduce. 836. 
Adopted. 836. 

Introduced. 836. 
Indian In.urance Companiea-

Motion· to refer to Joint Oommittee. 104. 
Withdrawn. 117. 

Motion to refer to Select Oommittee. 109. 
Withdrawn. 117. 

Motion to refer to Select Oommittee. ~. 
Adopted. 936. 

Que.tion TlJ .ummoning of expert witne •• e. before the Select Oommittee 
on the -. 2460. 

Indian Lunacy (.AUlendment)-
Motion for leave to introduce. 121. 
A ~ . 122. 

Introduced. 122. 
Motion to con.ider. &52. 

Adopted. 1)1)2. 
Oonlideration of ciaul. 3. ~ . 
Motion to pas.. 1)113. 

Adopted. 5113. 
Me.sage from the Oouncil of State intimating that that Ohamber had 

agreed, without any amendmentl, to the --. 13155. 
Indian Medical Degree. (Amendment)-

Motion to con.ider. ~ . 
Withdrawn. 830. 

Indian Medical Education-
Motion for leave to introduce. 834. 

Adopted. 834. 
Introduced. 834 .. 

Indian Naturaliaation-
Pre.entation of the neport of the Select Oommittee. 496. 
Motion to con.ider. 937. ' 

Adopted. 937. 
Oonsideration of clauaea. 1.016-35. 
Motion to pall. 1035. 

Adopted. 1040. 
MeBBage from the Ooueil of State intimating that that Chamber 

had agreed, without any amendment.. to. the -- pulled by the 
Legislative AIBembly. 1727. 
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BILL8-contd. 
Indian Penal Code (Amendment) - (Amendment of section 141)-

Mot.ion for leave to introduce. 834. 
Adopted. 8M. . 

Introduced. 834. 
Indian Penal Code (Amendment) (Offences under Chapters VI &-
VIII)-

Motion for leave to introduce. 836. 
Adopted 83D. 

Introduced. saD. 
Indian Registration (Amendment) - (Diwan Bahadur M. Ramachandra 
Rao)-
Motion for leave to introduce. 838. 

Adopted. 838. 
Introduced. 838. 
Presentation of the Report of the Select Committee. 943. 
Motion to ("on sider. ID40. 

Adopted. lMO. 
Motion to pus. 1540. 

Adopted. 1 MO. 
Message from the Council of State intimating that that Chamber had 

agreed, without any amendments, 'to the Contempt of Courts Bill 
and the -' - passed by the Legislative Assembly. 1047. 

Indian Succession (Amendment)-
- passed by the Council of State laid on the table. 2886. 

India.n Ta.riff (Amendment)-
Motion for leave to introduce. 7ID. 

Adopted. 715. 
Introduced. 716. 
MotioD to refer to Select Committee. lS1ll. 

Adopted. 1219. 
Presentation of the Report of the Select Committee. 16M. 
Motion to cODsider. 2013. 

Adopted. 2013. 
Consideration of clauses. 2018-46, 2481. 
Motion to pass. 2481. 

Adopted. 2483. 
Indian Trade U niona-

Motion to consider. 171-73. 
Adopted. 173. 

Consideration of clauses. 173-5113. 
Consideration of olau.e 2. 173-82. 

Defferred. 182. 
Consideration of clause 6. 182-86. 
Consideration of clause 6. 185-96. 
Consideration of clause 11. 197-203. 
Consideration of clause 15. 5103-13, 388-88. 
ConaTderation of clause 16. 368-88. 
Consideration of clause 17. 386-89. 
Consideration of clause 18. 389-406, D53-'71. 
Consideration of clause U. 571-77. 
1Iotion to r;lass. 908-M. 

Adopted 984. 
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BILLS-contd. , ,', 

Indian Trade ~i l a l' . . . ., , ; .' 
Message froll) the Council·of. StIf,t:e mtimating ~ .tt  .,....,..".a.s"pa!lsed 

by the Legislative Assembly, was passed by ~ ~ il iof State 
with an amendment. 1894. ' , 

Motion to consider a. ~ e t made by th.e CC?uncil' of ~tate. 2661. 
6t. ;: : , " 
Adopted. 2f162. 

Motion to agree to the amendment: made ;by the. CQUDcil of State. 
2663. 
Adopted. 9863. 

'Insolvency (Am&ndI'Dent)-
Motion to refer to Select Committee. U7. 

Adopted. 118. , ," , 
Presentation of the Report of the Select Committee. 624. 
Motion to con.ider. 1040-41. 

Adopted.' IOn. ., . . .: ' 
Motion to pass. 1041. : '.' l 

Adopted. 1041. , ,', , . 
Message from the Council of State intimating., that ~ ,chamber 

had agreed, without any &JJ;1",ndmenta",to ,tbe -,,-,-, ~ I.e  ~  the 
Legislative Aasembly.' l' ~.  .. ;" 

Law of Property '(AmeDdment}-' . 
Motion to refer to Select Committee. 81&.94.' 

Nel&tived., 82$.' :.·i· 

Legal Practitioners (Amendment)-
Motion to refer to Select Committee. U8. 

Adopted. 119. 
Presentation of the Report of theSsleetCommittee. 974 .. 
Motion to consider. 14M-1)7. 

Adopted. 14r.7. 
Consideration of cla.uses. 141)7·64. 
Motion to pais. 1464-88. 

Adopted. ~ . 
Message from the Council of Sta.te intima.ting that the --, as paned 

by the Legisla.tive Assembly, was passed by t ~ Council of State 
with certain amendments. 1894. .. . 

Motion to consider the' amendments made by the Council of State. 
51663-64. 
Adopted. 2664. 

Motion te agree to the amendments made by t,heConncil of state. 
2664·67. 
Adopted. 2667. 

Legal Practitioners (Fees)-
Motion for leave to introduce. 170. 

Adopted. 170. 
Introduoed. 1'10. 
Motion to coolider. IfJ08,. 

Adopted. 260D. 
Motion to paBl. 2609. 

Adopted. 2609. 



... ~l 

;BILLS-contd. . .. ~ .. ' !. I,., 
Legislative Bodies Currupt a~i ea . " 
Motion for a ~ t e t of M,r:'.w.. S."..r:-WfUapn "to . the ' eI~tIC 
mittee dntbe ~I'~ 'place 'dt ~. ,0;, :B",pbILrtree. ~ .' 
'Ado ted: 104. " '  , , J ." I  "  ,  '  , .' ., .  , 

A i~t e t of Sir Darcy Lindsay to'tll$ el~ tt' ~ i ittee on tbtl 
--. 189. .'."/ ;. '.'oJ 

. I ~ ~ ~.  ~ ~  ': ;"( .I!:' ;It)(l ~ t II' i ,. •  , I,' 

.Madras CivIl Courts (Amendment)- .' 
. t.i il ~ ~ et  ~ ~~e .' ~ i  ·.,i :," .:.; 

I t~ t . ll' .' I,), ':,'" "'.;::,: ,,' 

M()tiou, tp ePD8i4ef. ~~. " "I ,,' I; 

Adopted. M2. 
Metion to pass. a42. •  :  . ~ II 

A te . .~.  . I .~'  .... !".d ; 
Message from t e . ~H . s.ta~'iil lt~  ~~~ that GhiWQber had 
agreed, subject to certaip. a e ~t . rtq, t\le --,-,--palled by the 
~~islative '~~ l ~  l~'~. ,r:"", 'Ii yl , ",':. 

Motion to consider the a e~l ts made "by .t.be .. CO\lDCiI of Stata. 
2667-68. .' .'~ . '.'-' ,,"" 'IF. " J 

Adopted. 2668. ./' '" :.:i. . ,': :' , 
Motion t a ~ to t e~~ts~. e lily. t~  .Council of State. 

~~te . ' t668.'" ':;,:.:'" 'I,d '. :,"',':,' ';,';' ,"": "  , 

Madras Civn Otrurtii (Serond A .~ la ie t .' 
Motion for lea"e to introduce.,mi;" , '; 
Adopted. 1212. ,j" • I' 

Introduced. 1212. 
Motion to consider. 2484. 
Ali<!pted. 248&. 
Motion to pass. ~ . 

Adopted. 2485. 

Mad1'as Land Revenue.,.-
Que.tion 16 --. 2113. 

Pre,-ention of Deferred Rebatel-
Motion for leave to introduce. 838. 
Adopted. 836. 
Introduced. 836. 

Prohibition of Export of Cattle-
Motion for leave to introduce;: 888. 
Adopted. 836. 
Introduced. '836. 

"Promissory Notes (Stamp)-
Motion for leave to introduce. 984. 
. Adopted. 934. 
Introduced. 934. 
Motion to con.ider. 1469. 
Adopted. 1489. 
Motion to pall, 1469, 
Adopted. 1469. 

,. 

." 
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BILLS-coned. 
Promiuory Notel (Stamp)-coRta. 

Melsage from the COuDcil of, State intimating the paSlap, without. 
any amendments, by that Chamber of the - palled by the Legis-
lative Allembly. 18940. 

Question r6-
Allotment of more time for non-official -- in the Legislative Assembly. 

21fi6..&8. 
- recently passed by the Senate of the Commonwealth of AUlvalia 

granting the franchile to Indianl relident in that country. 2753. 
Civil Services --. 2M. 
Curtailment of the powers of the Governor GeneTal to certify palled 
-. 140&. 

Madral Land Revenue --. 680. 
Non-official -- in the Legislative Aisembly. ~. 
otIicrial -- in the Legillative Alsembly. ~. 
South African Anti-Aliatic --. 6l4o. 

• • 

South African Areas Reservation and Immigration and Registration 
(Further Provilion) --'. 186-68. 

South African CIals Areal --. 85-86, 613. 
South African Colour Bar --. 4097-98. 
South African Liquor Law Amendment --. 2111-12. 
Summoning of expert witnellel before the Select Committees on thp 

Indian Insurance Companiel --. i469. 
Worke.and Mines Act Amending -- in South Africa. 2116-17. 

Reserva.tion of the Coastal Trat1ic of India.-
Motion for leave to introduce. 83&. 

Adopted. 83&. 
Introduced. 83&; 

Small CauBe COUrtl (Attachment of Immoveable Property)-
Motion for leave to introduce. 121. 

I Adopted. 121. 
Introduced. 121. 
Motion to consider. &45-47. 
Motion to refer to Select Committee. fl47-49. 

,Negatived. ' fI&2. 
Motion to conlider adopted. 5&2. 
Motion to pall. &&2. 

Adopted. &1'12. 
Mellage from the Council of State intimating that that Chamber ha;i 

agreed, without any amendment., to the --. 13&&. 
Specific Relief (Amendment)-

Motion, for leAve to introduce. 836. 
Adopted. 836. 

Introduced. 836. 

Steel Indultry (Amendment)-
Motion for leave to introduce. 9M·3/). 

Adopted. 93&. 
Introduced. 931'). 
Motion to conlider. 13&8·71. 

A ~ te . 1371. 



INDO TO LlOlfiLATlVl: &8UIIBLT DBBATI8. 

BI.LLS-ccmcld. 
~el bduatr7 (Amendm8nt)-con'd. 
Oonaideration of clalilel. ~. 
Motion to pall. ~ . 

Adopted. 1379. 
Mellage from the Council of State intimating that that Chamber had 

agreed, without any &Dlendmentl, to the - palaed by the Legillative· 
Aalembly. 1717. 

Tran.fer of Property (Amendment)-
Motion to refer to Select Committee. 830-33. 

Adopted 833. 
frel8ntation of the Report of the Select Committee. SI047. 
Motion to conaider. 2871S. 

Adopted. ~. 

Motion to pan. 1678. 
Adopted. 2676. 

Weekly Payment..-
Motion to refer to Select Committee. 788-807. 

Withdrawn. 807. 

BIN SAUD-
Queltion 1ll recognition by the Government of India of -- &I the ruler· 

of the Hedjaz. 1826. 

BINDHACHAL-
Question 111 provilion of a ladiel' waiting room at - On the Ea.t 

Indian Railway. ~ . 

BLACKETT, THB HONOURABLB SIR BASIL-
Budget.-

General-
Introduction of. the - for 1926-27. 1979-2010.· 

Budget l)em&nd for-
" Forest". mlS. 
" Indian Postal and Telegraph Department". 2!i!84. 

Motion to introduce the Demand (Reduction of POltal Ratel). 2_, 
2269, 2271, 2275, 22'16, 2277, 2278, 2279, 1280, 2290, 2291-92. 

"Indo-European Telegraph Department ". 2309. 
"Interelt on Debt or Reduction ·(;r Avoidanoe of Debt ". t309, 13111 .. 

2316-20. 
"Irrigation, Navigation, Embankment and Drainage Worke ". 21D8. 
" Stamps ". 22M. 

Demand for Exce.s Grant in respect of --. 
II Administration of Justice ". 1219-20, 122'7, 12;40, 1231-33. 
II Civil Veterinary Semces ". 1933. 
II Emigration-External ". 1234. 
II Interest-free Advancel". 1234.. 
II Jail. &nd Convict Settlemenu". 1233. 
" Refunda ". 1234. 
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BLACKETT, THE HONOURABLE SIR BASIL-cfJ'lltd. 

~. 

Demand for Supplementary Grant in, l'e&pect i ~  

"Adjustments with Provincial ve e t..'~. ,12M. 
" Archreology". 51681-82, 2686,  2687, 2688. ',:;:, 
" Currency". 1238: :  , 
" e t~ e  ~e .. ,the control of the Secretary ot State", f-orlndia' ". 
, 12G8, ~ . , "; " ',' i,', 
"Interest on Miscellaneous Obligations". ~ .' .' ".' 
" Interest on Ordinary Debt and Reduction or Avoid'ance of Debt". 
1234. 

" Miscellaneous"-
Curlia.ilment of the powers Qf the Standing i a. ~ Commitfee. l2M-
N .' ,'. ,,:" .. ".' " 

Deputation to South Africa, a ati I i t'~ iitee a~a' Royal 
Commission on Currency. 1239, 1240, 1241,: 1142, ' ~ ' . 

Payment of compena&tion for 1088es due to enemy action 'during the 
Great War. 1267. ' 

Payments to Provincial Governments on a.cCOUllt .of Admillistration 
of Agency Subjects. ,1236. 

"Railway Board". 890. ' , 
'\ 

" Superannuation Allowances and Pensions". i238. 
" Working Expenses--Administration "-
Extension of the Lee Commission's recommendations to' ~ i e  of 
Oompany Railways. '897, '905-06.',' ' 

General Discussion on the General Budget. "!083, 2084,1070', 2071, 2081, 
2082-86. 

Government Tra.ding Taxation Bill-
Motion to cotraider. 578, 
Consideration of clauses. 579. 
Motion to pass. 715. 

Indian Finance Bill-
Motion for leave to introduce. 2011. 
Motion to consider. 2485, 2489, 2491, 2493,  2496,  2498, i&Oi, 2607, 2&08, 
2611, 2612, ~  Sl616, 2617, 2618, 2619, 2620, i63a-42. 
Consideration of claule 2. 2549,  2654, 2656, 2658-60, 2662, 2663. 
Consideration of claule 3. 2667-68. '-
Oonsideration of Schedule I. 2680, 2682, 2686, ,2688. 
Motion to p..... zeoa. 
lndian In('ome-tax A e~ e t  Bill-· 
Motion for leave to introduce. 716. 
Motion to conlider. 1409-14. 
Motion to circul"te. 1426, 1427. 
Motion to refer to Select Committee. 1428. 
Presentation of the Report of the Belect OoilDilittee. liM. 
Motion to consider. 2644. 
Motion to amend claule $. 264&. .  , 
Motion to amend lal le~. 266Q. 2661-61, 2663, JQM.l'I6. 
Motion to a.mend clause 8. ~. 2666, 26117. 
Motion to pass. 2GlI8. 

Indian Tariff (Amendment) Bill-
Consideration of the Schedule. 2023, 05, 2018, 2027, ~  ~  2033, 
2034. 
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BLACKETT, THE HONOURABLE SIR' BASIL-contd. 

Motiou for ~ e t to· discuss t~ bung<u' IItrUte by taw . .liengal 
State Prisoners i~ ,the Mandalay ~il. :1864. . ,  . 
Motion for the electioQ. of the COipmittee on Public.Ac.eoUDta. 169. 
Motion for the election of the Standing Finaqpe qommHtee. 169. 
Motion to omit the Budget Demand for 'i, EXflcutivf: Council" 
.(Appointment of a Royal Commission on Reforms). 2331, 2347,  2348, 
2365,  2366, 2421, 2425. '  : ..' , . 

Motion to omit the Budget Demand ,for " Ra.i ~ a  .Do.fa ". 1667, 1668, 
1692-95. 
Motion to reduce the Budget Demand for A it'~ R~il' a e  
(PowiJrs of the Public Accounts Committee). 11721-ti. 

Motion to reduce the liud,ft .Demand for "Oulltoml!' (ReduCtion of 
expenditure·by combination of ,the· Custllml :Department ~ it  the 
Salt Department). 2181-83. , .. 
Motion to reduce the Budget Dema,nd for 1/ Customs" a' ei~  of 
Mussalmans in all grades of the Custpil1l1Departmont ill Berlgal). 
2190-91. . ,,' ' 

Motion to reduce the Budget Demand for 1/ Interest on Misdellaneous 
obligations" (Rate of interest on Post Office Cae Oertitklates). 
232i-23.' . ,', .. , ", ., ' 

Motion to reduce the Budget Demand for "Opilirn 'I. ! (Complete 
stoppage of opiumaoomnlmption ',in India' with a '8ubstalWtial beginning 
this year).. 2238-40.' 
Motion to redull* ;·the ~t Demand' for "Opium" (Opium'; policy 
of the Government of India). 2242, 2247.49, 2250, 2251. -
Motion to reduce the· Budget Demand' ~~  Salt" (Imprdvenibnt in 
the production of salt). 2223. . 

Motion to reduce the Budget Demand· 'fm-II. Taxeaon ''Inoome ". (Con-
tinued levy of the luper-tax,' which wai'impOled &I,R. war lDeR.8ure). 
2198. i 

Motion to reduce the Budget Demand far "TaxM on 'Incorne" (De· 
'fectfn administration of the Income-tax Department in Calcutta). 
2216-17. . 
Motion to reduce the Budget Demand for "Taxyon InOOllle n (Dis-
crimination against' Compatiieil). niB. i· 

Motion to reduct! the . ,Budget Demand 'M "Taxes on Income" (Re-
commendations made by the Taxation Inquiry Committee in regard 
to Devolution Rule 16). 2213, 2214. .: . 
Motion to redneethe Budpt 'DeJaand for ," Tax .. ~ll lII  (Re-
duction in expenditure by combining it with e ~it e under 
" Opium J'). 2211-12. . t ~ '  
Motion to reduce the ~et Demand for .ff Working , lipcln!elH 
Administration" (Railways) (OqtDt of ihe e~ C ~ i i '. con-
C6B1ions to railway ~ e . . 1751. ,175.1; j764" ~  .  . 
Motion ·to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Indianisationot 'tlafi Raih,v Re",ices). 
1809, 1810. ' 

Promill8ory N'otes(Stamp) BIU-

Motion ~l'leave to i t e. .~ 

Ifotion to consider. 1469. 
Motion to paBl. 1469. 
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BLAOKETT, THE HONOURABLE SUt BASIL-coTlcld. 
Resolution re-

Reduction of the export of opium. 2700-03, 51710, 2711-13. 
Reduction of the inland postal rates. 967, 968. 
Retrenchment. 642, 643, 647-54, 660, 661, 665, 668, 6'75-7'7. 

Weekly Paymente BilI-
Motion to refer to Select Oommittee. 7'/5. 

BLANK TRANSFER(S)-
Question re dating of --. 2811'1. 

BODYGUARD-
Discussion of the question of the replacement of the European officers 

of the Governor General's - by Indian officera under Demand No. 27 
(Staff, Household and Allowances of the Governor General). 2324-25. 

BOINOHEE-
Question re inconveniences Buffered by passengtlra at -- station on the 

East Indian Railway. 271111 • 
. BOMBAY-

Question re-
Oollection of cotton excise duties in -- and the Punjab and Upper 

India. 689. 
Compensatory allowances of postal clerka stationed in Rangoon and 
-. 1964. 

Earlier dp.parture of the mail steamer from. -- to MombasBa. 
1724. 

Eltablilhment of a branch of the Department of Epigraphy in -
.IIO.'i, 11l1li. 

Long diltance terminal ltation at Grant Road, --. 143. 
Purchase of land for military purpoles in --. 11111-52. 
Railway freighte on piece-goods from -- to Calcutta and Sho]a-

pur to Calcutta. 1'102-03. 
Suppliel of bunker coal a.t -- and Karachi for Government troop-

ships and hired tranlports. 2109-11. 
Terminal Btationa for --. 144. 
Utililation of the -- Currency Office Co-operative Credit .Society as 

an agency to undertake fidelity insurance for the Currency Office 
staff. 2863. ' 

Wages of millhandl in --. 156. 
BOMBAY, BARODA AND CENTRAL INDIA RAILWAY-

See under" Railway(s) ". 
BOMBAY GOVEBNMENT-

Question rr. dispute between the -- and the Punjab ve~ e t ra-
gardiQg apportionment of water in the Indul. 1892-93. 

BOMBAY fRESIDENCY-
Question reo-

Amount of gratuitieB paid to the familiea of decreased pOltal officiall 
in the -. 449. 

Extension to the - of the ayatem of half ratel for telephol\8 trunK 
calli between 7 P.X. and 8 A.X. 846. 

• 
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bOMBAY PRESIDENCY -contd. 
Question f'e-contd. 

Muslim representativea in the IDij)erial Servioea in the --. ~. 
Number of Muslima and non-Mualims in the Income-tax Department 

in the -. 1970-71. . 
Pay and allowancea of Income-tax officei'll aad examinera and 

Inspectors of the Income-tax Department in the -- and Sind_ 
1266-67. 

'BOMBAY-PUNJAB MAIL-
Question re. non-stoppage of the Lucknow-Punjab Mail and the -- at 

Ambala City Railway Station. ~ ~. . 

'BONE(S)-
Question re prohibition of the export of -- and -- dust. 83. 

BONGONQ-
Question re inadequacy of the train service between -- and ~ a at  

~ . . 

BOOK(S)-
Question re Sir Frederio Whyte's -- on Federal Constitutions. 1164. 

BOOKING CLERK(S)-
QueatioD re-

- of the North Western Rail ~. 21iO. 
Memorials of the - of the North Western Railway. 2ll9. 

BOOKING OFFICE(S)-
Question re-

Congestion at the Calcutta Esplanade -- of the Eastern Bengal 
Railway. ~ . 

Late opening of the - at Bh&galpore Railway Station. 1170-71. 
BOOKSTALLS-

Question rtl railway --. ~. 

·BOOTH, M •• -
Question Ttl alleged utilization of the services of Bidhu Ch"prasi as his 

motor driver by --, Postmaster General, Punjab. 600. 

-BORDER TRIBES-
Question re COlt of operations against the North Western --. 421. 

BOSE, Da,SUDHINDRA-
Question re-

Grant of a passport to -- to visit India. 1362-63. 
Grant of an emergency certi6cate to -- of the State University of 

Iowa to return to India. 328. 

1!OSE. Ma. SUBRAS CRANDRA-
Question ~ 

Detention of -- under Re~lati  lIt of 1918. 582-83. 
Reduction in the weight of -'-, a Sta!e prisoner at Mandalay, 

51163. 
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BOSE, SASHIBHUSAN-
~sti  '1'('. delay in the ~.a e t of the. pens.ion of --, cOiqpositor,. 
Government of India Press, Cal ~tta. .1880: ,i' "' .. 

! : ~ . .: . : '! ;" . 

BOVINE CATTLE-
See under II Oattle I'; 

BOYCOTT-
Qucstion '1'('. alleged - of Muslim papers by the Imperial ~ I Il~ of In4ia 

in the matter of advertisements. 711. .., .' , . . 
BRAKESMAN(MEN)- I 

Question 'I'C abolition of the appointments of -- on the Oudhnnd 
Rohilkhand section of the East Indian Rail a~ . 692, 868, '1014 . . :- . , 

BRANCH PO'STMASTERS- ' ; 
Question 1'('. incremcnts to postal clerks promoted from the rank' ot '-: -. 

1011. ' ' 
BRANC.H POST OFFIOE-

Question 1'f' opening of a -- at the Dargah-Khowaja Nizamuddin," Delhi. 
~ I ~. "I I , , • I • ; • 

BRANDON AND Co., MEBBRB.-

Question 1'e Lady Superintendeot of --, refreshment rOom' oontractors 
on the Great. I~ ia  Peninilula. 'Ra;(lwa.y.· 448:'; "', . -

BRAY, SIR DENYS-':' ' ", .' . 
Bengal State Prisoners Regulation (Repeal) ill. .. '~ , 

M.otion to consider. 11106-07. 

I' ,/; •. ; 

Dema.nd·1oti 'Supplementary Graat in reet!eot of UAjmer :slId JlIerwara ". 
12118. i·.·· :."," ":1 

Demand for :SnpplementaryGtant in respect c:il: II North Welti Frontier 
Province ". 1268. . . . 
Resolution re exten8ion of the RefofD;ls to the North West' Frontier 
Province. 1301, 13211-28, 1338, 2739, 21'1'1, 2777, 2778, 2790, 2795-2800. 

Statement laid on the table by -- regarding one Nand Ra.l;,of :Hazar ... 
~. , .,1 r ./.1 ' I .. ; , ' , ) 

BRlDGE(S)-
Que.tioD re-

Con8truction of a· railway, -oV.er the riveI', Irrawaddy neal'· S&g,aing. 
1177. 

Construction of the Bally -- by indigeDous a e ~~.  2385 .. ,! 

BRITISH CONSUL(S}-
Bee under II Oonlu1(8)". 

BRITISH DOM.INION8-
Question re-

, , 

~ ~i  of the .. ~a~~~~ ta ~' t~~ ise to Indians in "tb.,e· --. 

Extension of the P&rliamentat'yfranolHR t.o l'ildialftsin the·....:.....- and 
the South African Union. 1096. 
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BRITISH DOMINIONS-contd. 
Question re-cuntd. 

Foreign countries and -- where Indians enjoy the Parliamentary 
franchise. 1095. 

Foreign countries and -- where Indians have been deprived of the 
Parliamentary' francl1ise. 1095. 

BRITISH EMPIRE EXHIBITION-
Que.tion re liquidation of the -. 74. 
8Be also under "Exhibition". 

BRITISH EXCHEQUER-
I 

Question re debiting of half the cost of the ArUlY in India to the --. 
1261-64. • 

BRITISH GARRISON-
Question re expenditure on the -- in India. 858. 

BRITISH GUIANA-
Draft Notification in connection with emigration to -- laid on the table 

by Mr. J. W. Bhore. ~. 

Question re-
Cremation of dead bodies by Hindus in --. 324. 
Standard minimum wages for Indian labourers in Ceylon, the Malay 

States, Fiji and --. 408. 
Resolution re Emigration of IndiaD unskilled labourers to --. 2840-

44. 
BRITISH INDIA- , 

Question 1'1' numbel' of wireless licences for amateur transmission granted 
in --. 2123-24. 

BRITISH INDIAN(S)-
Bce under "Indian(s)". 

I 
BRITISH LABOUR WOMEN'S DELEGATION-

Bec under " Delegation". 
BRITISH NAVY-

Question re admission of I ia ~ into the --. 534·35. 
BRITISH TREASURY- "', 

Question rc' recoveries from the - on account of drawings by the Iraq 
Administration on India, etc. 407. 

BRITISH TROOP(S)-
Question ,.e-

India's contributions to Ris Majesty's Government on. account of 
capitation for --. 78-79. 

Reduction of -- in India. sa 
'JI1uTISH'uNtTS-
",f' Question ,.e. tilia .t~  of "the .ervicea of private irma to cater to the 

needs of - in' the Eastern and Southern C ~. i68Q., 
~  • 
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BROACH DISTRICT-
Question t'e construction of a railway line from Akleswar to Ransut in 

the -. 2828. 

BROACH, Ex-NAWAB OF-
Question rp, reduction of the political pension of the --. 1971-72-

BROACH-JAMBOOSAR-
Question re absence of waiting rooms and gopds abeds in the station. on 

the -- Branch of the Bombay, Baroda and Central India Railway, 
1971. 

BROADCAST RECEIVER LICENSE(S)-
See under" Licenlle(lI) ". 

ROAD GAUGF..--
Quelltion re conversion to -- of the Kot Kapura-Fazilka seetion.of the 

Bombay, Baroda and Central India Railway. 16M. 

BRUSSELS CONFERENCE-
See under" Conference(s) ". 

BUDGET-
General-

Demands for Grants-
Motion for the adjournment of the consideration of Demands NOL 16 

to 27 and the taking up of "Demand No. 28 Drst. 2126-N. 
Ruled out of order. 2134. 

Demand No. 16 (Customs) --. 2169-97. 
Motion to adjourn consideration of the Demand. 2134-37 
Demand No. 17 (Taxes on Income). 2198-2223. 

18 (Salt). 2223-24. 
19 (Opium). 2237-114. 
20 (Stamps). 22114-66. 
21 (Forest). 2265-68. 
22 (Irrigation, Navigation, Embankment and Drainage 

Works). 2258-64. ' 
23 (Indian Postal and Telegraph Department), 2964-

2308. 
~ (Indo-European Telegraph Department). 2309., 
25 (Interest on Debt and Reduction and Avoidance of 

Debt). 2309-21. 
26 (Interest on Miscellaneous Obligation,,). 1321-13. 

27 (Staff, Household and Allowanoe. of the Governor 
General). 2.123-26. 

28 (Executive Council), 2325-69, 2388-1«4. 
29 (Legislative Bodies), 2344-46. 

Nos. 30-98. 1446-116. 
General discussion of the --. ~ . 
Introduction of the -- for 1928-2". 1979-2010. 

Message from His Excellency the Governor General regarding datea for 
the presentation and diacussion. of t e~. 8'19. . 

Queetion w. submission of the :whole - alUiually to the ~te of the 
AII_Iy. ~ I 
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BUDGET-coned. 
Railway-

Demand No.1 (Railway Board). ~ . 
2 (Inspection). 1697-1713. 
3 (Audit). 1713-22, 1728-32. 
4 (Working Expenses: Administration). 1732-98, 1806-61, 

1894-196&. 
6 (Working Expenses: Repairs ~  Maintenanoe ad 

Operation). 1966. 
6 (Companies' and Indian States' Share of Surplus Pro-

fits and Net Earnings). 1966. 
7 (New Construction). 1967. 
8 -(Open Line' Works). 1967. 
9 (Appropriation to the Depreciation Fund). 1966. 

10 (Appropriation from the Depreciation Fund). 1966. 
,11 (Miscellaneous). 1966. 
12 (Appropriation to the Reserve Fund). 1956. 
14 (Strategic Lines-Expenditure charged to Revenue). 

1967. 
lri (Strategic Linea-Expenditure charged to Capital). 

1957. 
General Discussion of the --_ 1577-1644. 
Introduction of the -- for 1926-27. 1429-40. 

BUDGET BRANCH, R~I A  BOARD-
Question ,.", grant of tonga hire and dinner allowance to the staff of the 

- of the Ra.ilway BOR.rd. 2868-59. 
BUNGALc)WS-

Question re-
Flushing arrangements in the unorthodox -- and quarters in Delhi. 

noo. 
Furniture in the unorthodox -- and quarters in Delhi. 1100. 
Orthodox -- ft.t Rft.i fli 11ft.. 1099-1100. 
Periodical i'evision of the valuation of the furniture in the -- and 

quarters in Delhi. 1100. . 

'BURDON, Ma. E.-
Indian' Finance Bill-

Motion to consider. 2626. 
~ ti  to omit the Budget Demand for (/ Executive Council" 

(Appointment of a Royal Commisaion on Reforms). 231i6, 2414-19. 
Oath of Office. 2047. 

'tiURMA-
Question re-

Constitution of District Local Boards in India anei --. 519. 
COll8titution of Municipalities in India. and --. 518. 
Constitution of Taluka Local Bo.ards in India and --. 519. 
Funeral expenles of the late ex-Que811 Bupayalat of --. 4()8. 
Grant of parmi_ion to the people of -- to remove the rem&iaa 01' 

the late Q-King Thiba" and hi. MCODd Queen from RatalCiri to 
Fort Duff.rla, Kandalar. 197.71. 

82 
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BURMA-con'd. 
Question re-c07dd. 

Movement against the payment of capitation tax in --. 1'124. 
Number of Notified Area Committees, Sanitary Committees, Village' 

Authorities and Village Panchayats in India and --. IHB. 
Number of political pensioners in --. 844-45. 
Separation of -- from India. 705. 

BURMA EXPULSION OF OFFENDERS ACT, 1925-
See under" Act(s) ". 

BURHA RAILWAY(S)-
See under" Railway(s) ". 

!8URMA(S)-
Question re-- " 

Appointment of -- al Assistant Traffic Superintendents and Station--
masters on the Burma Railways. 1178. 

Appointment of -- as Superintendents of Post Offioes. 1964. 

;BUSINESS-
~t  under "Statement of Business" . 

. (J 

CACHAR-
Question re proposed transfer of Sylhet and -- to Bengal. 249-50. 

CADET(S)-
Question "e grant of Commissions to Indian -- in Sandhurst. 46. 

OALCUTTA-
Question re-

Contra(.'i; with Mel!sra. Garrage and Co. of Madral! for the convey-
ance of mails in --. 2160-62. 

Delivery of registered and inl!ured letters in --. 504. 
Electric railway connection between -- and its suburbs. 699. 
Expenditure incurred in connection with the visits of 'Ris Excellency 

the Viceroy to -- etc. 507-0B. 
Grant of concessions to the staff of the office of the Director 

General of Posts and Telegraphs in connection with the removal of 
the office from - to Delhi. 11Bl-82. 

Grant of suitahle rates of pay to the staff of the office of the Director 
General of Posts and Telegraphs in consequence of the re-
moval of the office from -- to Delhi. 11B2. 

Grievances of the office staff in connection with the removal of the 
office of the Director General of Posts and Telegraphs from --
to Delhi. 1180-81. 

Inspeotion quarters in the' Central Telegraph Office buildings in 
--' :. 11 Bi-SS. 

Last ooal cOntract in --- by the Railway Department. 51846. 
", "Letter in" the :41'11f'ita.' Ba'Z4r Patnlta. of tfle 90th December, 1925, 
Cl: :a;lSoUf( the state of dairi in tl\e Geritiral Polt OftiCe, -. ,1575. 

Opening of the port of - to 'the 'Bedias 'piIfritD tir". 1184. 
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-CALCUTTA-coned. 
Question re-co'll,ttl. 

Proposed transfer of the claims branch of the East Indian Railway, 
from Lucknow to --. 486. 

Ra.ilway freights on piece goods from Bombay to -- and Sholapur 
to --. 502-03. 

R.emoval of the Imperial Library from -- to Delhi. Ill, &1. 
Sale in -- of products of the Government Department of Agricul-

ture. 1561'. 
! ." 

',CAJ .. CUTTA CORPORATION-
'" esti ~ ~' ' ~ ~se  survey of .the S.outhern BaIt Lake by the 

250. 

~ A Il' A :aIGH COUR'l'-
See _der "High Court". 

,CALOU.:rT A MAID A:N-

" . 

,Question r(! i'nterest 'of the military authorm.·, iJl:fDe ___ ... :2762. 

:'.') 

, '.I 

'CALVERT", lb. H.":'" ') 
Qath of Office. 13. 
Resolution re Unemployment among the Middle Classes. 461S-87, 469., 

!CANADA-
Question I'C -- and the l ' ~ Pact. 2111. 

CANDIDATE (S)-
Queation "e number of -- selected from thOle appearing for the 

Indian Civil Service Examination held in India. 707 . 
• CANNANORE-

Question rc cession of the rights of the Ali Rajahs of -- in the I..a.oda-
dive Islands. 27M-58. 

CANTONMENT(S)-
Question re-

Land administration rulea. 92-93. 
Grant of motor allowances to executive officers ill --. &88. 

e~  of new officers ahops in different -- by the Arm1 Canteen 
Board (India). 2461. 

Recruitment of demobiliaed Indian Officer8 0.8 Executive OfJicers 01 
-. 2830. • 

Reduction of the garrison in Amballa -. 91-92. 

<JANTONMENT BOARD(S)-
Que8tion Tf'.-

Appointment of executive officers h, -. .7. 
N umber of elected members ~. 92. 
Presidents of --'. ~ . 
Procedure relating to the payment of hill. by -. 94. 
Transfer of head clerka of -. 2087. . 
Writing off of'lOl8eI of money by --. '588. "\ 
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CANTONMENT FUND(S)-
Question re maintenance of military roads out .of --. 93·94. 

OANTONMENT LAND ADMINISTRATION RULE(S)-
See under "Rule(s)". 

OANTONMENT MONEY-
Question re procedure relating to reports about the loss of --. 93. 

CANTONMENT TAX(ES)-
Question re levy of -- on religious and eciucational institutions iD: 

the Ambala Cantonment. &86. r 

CAPITAL EXPENDITURE-
Question re total -- charged to Revenue in certain specified depart-

ments in the year 1926-26. 876. 

OA.PITAL OUTLAY ON INDIAN POSTS AND TELEGRAPHS-
Demand for Supplemetary. Grant in respect of " __ ". 1260. 

OAPITAL OUTLAY ON INDO-EUROPEAN TELEGRAPHS-
Demand ·for Supplementary Grant in respect of " __ ". 1260. 

CAPITATION-
Question rf! 'India's contributions to His Majesty's Government OD.> 

account of -- for British troope. 78-79. 
OAPITATION TAX-

See under "Tax(es)". 

CAREY, SIR WILLOUGHBY- • 
Election of -- to the panel for the Standing, Committee for the· 

Commerce Department. 1192. 
Explanation by -- with reference to a statement made by Mr. T. C. 

~ a i while discussing the Reiolution re releaae of political 
pr18oners. 303-04. 

Question re restriction of the output of railway-owned colli-
eries. 2087. 

Resolution re-
Supplementary protection to Tin-Plate Industry. 1384-8/5, 1394, 1395. 
Unemployment among the middle claBseB. 462-63. 
Weekly Payment Bill- . 

Motion to refer to Select Committee. 786-87. 

OARRIAGE(S)-
Question re-

Attachment of first and second claaa -- to all trains between· 
·Kalka and Simla. 226-27. 

Intermediate 01&88 -- on the North Western Railway. 1188. 
Provision of servants' compartments in second cla88 -- on the-

Bengal and North W88tern R'ailw .... y. 1186. 
Provision of servants' compartments in upper cl&IB -- on the-

Bengal and North Western Railway. 1960-61. 
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CASUAL ·LEAVE-
See under "Leave". 

CASUALTY(IES)-
Question "e - during the Great War among combatants and non-

combatants recruited from Pargana J ohar in the Almora Dis-
trict. ~. 

CATTLE-
Question re-

Penalty levied on impounded -. at Raisin&. 706'()7. 
Prevention of the indilOriminats 81 .. ughter of bovine -. 1879. 

CAWNPORE-
Question re withholding by the telegraph authorities of the telegraphio. 

report of the Volunteers' Conference held at -. 628. 

OAWNPORE CONGRESS-
See under "Congreaa". 

OENTRAL ADVISORY COUNOIL FOR RAILWAYS-
Motion for the elections of a panel for the -. 1806. 

Adopted. 1806. 
Queation re appointment of either the Preaident or the Secretarr of 

the Palll8nger Protection Society of India &8 a member of 
the -. 90. 

Result of the election to the panel for the -. 211411. 

CENTRAL BOARD OF AGRICULTURE-
Question re-

Appointment of clerks of the Meteorological Department in the 
Office of the -. 226-

Appointmedt of I,ala Mangal Chan«l as a stenographer in the oSice 
of the -. 2849. 

Establi8hment of a - in India. 1166. 
Termination of the services of Lala Manga! Chand as 'a stenographer 

in the office of the -. 5118110. 

OENTRAL JAMIAT TABLIGH-UL-ISLAM-
Que8tion re alleged interception of money orden addreBBed to the 

Head Office of the -, Ambala. 21l7, 2119. 

CENTRAL JAMIAT-UL-ISLAM-
Que8tion re dates of payment of certain money orden addrelled to the 

Secretary, -, Ambala. 2117-19. 

CENTRAL LEGISLATURE-
See under "Legislature(a)". 

OENTRAL SUGAR RESEARCH INSTITUTE-
See under "Sugar Research Institute". 

OENTRAL TELEGRAPH OFFICE-
See under "Telegraph OfIlce(s)". 
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CENTRAL TRAINING COLLEGE, LAHORE-
Question n grant of scholal'Rhipa to Muhammadan student. for train-

iog in the --. 2835. 

CEHTTFTCATE (8 )--
Question 1'" gl·ltllt of an emergency -- to Dr. Sudhindra Bose Qf the 

Htate University of Iowa to return to India.. 328. ., 

CERTIFICATION--
Question 're. Cases since 1920 in which the Governor General h&s exer-
, Ciaed the power of -- under section ;e7-B of the'. Government of 

India. Act. 685. • 

CEYLON-
c 

Question re-
Emigl'ation of Indian labour to --. 1571. 
Prohibition against the importation of India,n tea 

. '! 
seed into 

--. 2835. 
Standard minimum 'Wap;ell for Ind.ia.n la. ~ e l in --, 

Sta.tes, Fiji and British Guiana. 408. . ' " 

CEYLON LEGISLATURE- ./ , 
Question rf' .special representation of Indian labourers in the 
-. 152-53. 

CHAIR- .. , ~. 

reflecting on the impartiality of. ",the Comments in a newspaper 
-. 1195-96 •. 

CHAIRMEN, PANEL OF-
Appointment of the --. 787. 

CHAXRAVART,I, JU.RI KUMAR-

I,. 

QueBtion rr- release or internmenCin hi. own home of --, a detaaa. 
in Insein Jail. 1874-75. 

CHAKRAVARTY, Ma. A ~ H
Qucstion rf case of --, late a guard of the EMtern BengaJ I Rail- ' 

way. 223. 

CHAMAN LALL, llB.-
e ~al State Prisoners Regulation (Repeal) Bill-
Motion to consider. 1111, 1524-27, ~~ .. . 

Code of Criminal Procedure (Second Amendment) Bill-
Motion to consider. 1050-52. . 

:Election of -- to the panel for the ~ l iDI Committee for the De-
partment of EducatioD, Health and Lands. 1192. , 

Election of -- to the pancl for the Standing Committee for the De-
partment of Industries and Labour. 1192. 

General Diacuuion of the Railway Buaget. .~ . 
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·(jHAMAN LALL, MR.-contd. 
Indian Trade Unions BiIl-

Consideration of Clause 2. 181. 
184. 
185, 188, 190. 
197. 

51 

Clause II. 
Clause 6. 
Clause 11. 
Clause II). 
Clause ]6. 
Clause 18. 

206-00, 360-62. 
37&, 383, 384-86. 
390, 393, 398-99,' 5511-116, 1)60-63" 574-75. 

. Motion to pal.. 918-23, '928. 
lLotion for Adjournment to discuss the hunger strike by the 'Bengal 

State Prisoners in the Mandalay Jail. ] 854, 1856. 
Motion to omit-the Budget Demand for "J.'{ailwny Board". 1694. 
Motion to reduOf\ ,the Budget Demand for "Working Expenses: Admi-

nistration" (Railways) (Failure to redre!ls the grievances of 
railway subordinate employees). 1938-41, 1951, 1952. 

Motion to rtlduce the Budget Demand for "Working Expenses:, Admi-
nistration" (Railways) (Grant of the Lee ComwiBSion conces-
sions to railway' officers). 17M-55, '17&8-&9. 

Motion to reduce the Budget' Dem'and for "Working Expenaes: Admi-
nistration" (Railways). (Indill.nization of the Uailway Services). 
1810,' 18Q4.' ' .., 

, "'Question 1'e-
AL-tion taken by Government on the report ~ i  humidifica-

tion. 134-35. _ 
Action ta.ken on the report of the Reforms Inquiry COQlmittee. 23-16. 
Allegations made by Mr. J. N. Chinoy II.gainst e~iD officiall of 
. the Bombay, Baroda and Central India Rail ~. 691. 
Alleged detention of voters at the last election at Sirhali. 1411. 
Alleged utilization of the services of Bidhu Chaprali III his motor 

driver uy Mr. Booth, Postmalter General, Punjab. 690. 
Appointment of Mr. Kennedy North as decorative artilt for New 

Delhi. 440. 
Calle of Mr. Tek Ohand, POltal Inspector, Multan Divilion. 332-34. 
Cases reported to the police by the Superintendent of Poat 0fIi0ea. 

Gujrat Division. 690-91. 
Communist propaganda. amongst the Indian studentl in Univer,ity 

of Oxford. 2231-32. 
Divisional AccOuntants. 161. 
Divisional Accountants of the Military Works Services. 16i-63. 
Elimination of. racial distinctions in resped of sbop mechanica em-

ployed on t ~ North Western Railwa.y. 1499-1000. 
Encouragement 'of Indian Art. 440. 
Escape from India of two American prisoners. 16-17. 
European. Anglo-Indian and Indian' apprentices in ~ e North 

Western Railway workshops. ,1600. 
Examinations for Divi.iona,l Accountants. 711. 
Expenditure incurred by the North Western, East Indian and 

Eastern Bengal Railways, on Eurqpean and Anglo-Indian educa-
tion. 1501-02. . 

Expenditure i ~ ~ by the ~ t  Weltern, East Ind.iu &Dd 
Eastern Bengal' Rai~  qn ltailwaJ School-' l~ 
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OHAMAN LALL, MR.-cotltd. 
Question 1·e-contd. 

Filling up of vacancies of accountants in the Military Works Ac-
counts. 163-64. 

Grieva.nces of employees of Government Railways. 136. • 
Grievanoes of Indian graduates employed in the Claima Section of" 

the North Western Railwa.y. 1498. 
Improvement of fa.ctory inspection. 137-38. 
Inquiry into the cause of the deaths of Miss Bhoj i '1'. Sipahimala.ni 

in the Lady Hardinge Medical College Hospital. 131-32. . 
Inquiry into the conditions of life and labour of workers engaged 

in the cotton, j ute, coal and tea industries. 136. 
Inquiry into unemployment in India. 139-40. 
Interception of copies of New A,ia arriving in India. 497. 
Loca.rno Treaty. 498-502. 
Number of Indians in certain specified appointments on the North. 

Western Railway. 1499. 
Pay of Divisional Accountants. 163, 713-14. 
Pay of Divisional Accountants in the Public Works Department. 713. 
Pay of Divisional Accountants of the late Military Works Services. 

713. 
Pay of Divisional Accountants posted temporarily to Military Engi-

neerinp; Offices. 164. 
Pay of Divisional Accountants serving in Soutli India in 1919. 712. 
Period of training for' probationary. Traffic Inspectors on the North· 

Western Railway. .1498. 
Position of Divisional Accountants in the Military Accounts De-

partment. 712-14. 
Prohibition of OQvernment employees from joining the All-India 

Trade Union Congress. 135-36. 
Proposed deputation from the Indian Trade Union Congress to· 

South Africa. 331-32. 
ProsecutionR instituted under the Indian Factories Act. 138. 
Qualifications of Mr. Kennedy North for tho appointment of decora-

tive artist, New Delhi. 440. 
Recruitment of Divisional Accountants in the late Military Worb 

Services. 711. 
Recruitment of Indians 'as "C" claBS Guards on the North Western 
. Railway. 1499. 

Reduction of the working hours in the North Western Railway 
W orkahops. 1500-01. 

Refuaal of a passport to Mr. Sabherwal to return to India. 321-22. 
Release of Bengal interneea. 336-37. 
Reorganization of railway educational institutions. 11161. 
Report of the Economic Inquiry Committee. i4, 15. 
Restoration of their former designation to Divisional Accountants. 

714. 
Reviaion of the pay of Divisiona.l Accountants in the Public Worn 

Department. 713. 
Scheme for the encouragement of Indian Art framed by the Prize-

of Delhi Committee. 440. 
South African Colour Bar Bill. 497-98. 
Sp&blinger treatment for tuberculosis. SIL 
Status of Divisional AceouDtants. 711. 
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CHAMAN LAL, MJI..-contd. 
Question re-contd. 

Stoppage of the recruitment of covenanted mechanics by State Rail-
ways. 1600. 

Subjection to police surveillanceo of certain Members of the Legis-
lative Assembly. 138-39. 

Training of I ndians for the post of Traffic Inspectors on the North 
Western Railway. 1497. 

Transfers of Hindu postal clerks in the Punjab and North West 
Frontier Circle. 689. 

Transfers of permanent Superintendents of the Punjab Postal 
Circle. 691. 

Unsuitability of accountants of the Military Accounts Department 
for the work of Divisional Accountants in certain Military Work ... 
Sub-Districts. 712. 

Question (Supplementary) re-
Appointment of lIon Indian to be a Member of the Railway Board. 

604. • 
Communist propaganda among Indian Students at Oxford. 633. 
Contract with Mr. Love for the supply of portera at the Howrah 

railway station. 864-66. 
Coolie nuisance at Howrah station. 1889. 
Delay in the tranBlDiBBion by telegram of the speech of Lala Lajpat 

Rai at the Cawnpore CongreBB. 426, 426. 
Disestablishment of the Church of England in Jndia. 416. 
Facilities for the training of Indian Officers for the Royal Indian 

Marine. 421. 
Grievances of telegraph peons. 361. 
Indian art in Viceregal Lodge, Raftina. 62. 
Introduction of Reforms in the North Western Frontier Province. 

710. 
Locarno Pact. 499, 1J02. 
Maintenance of the Army. in India for Imperial purposes. 1262-63. 
Omission from "India's Parliament" of the debate in the Legislative 

Assembly last year on the opium policy. 1070. 
Reference of the Indian question in Sout.h Africa to the League of 

N ationa. 613. 
Treatment of State prisoners. 259. 

Resolution re-
Extenaion of the Reforms to the North West Frontier Province. 1315. 
Prohibition of beRgary and vagrancy. 6.'i0-31. 
Ratification of the Draft Convention 'regarding Workmen's Com-

pensation for Occupational Diseases. 1477·79. 
Reduction of the inland postal rates. 956-58. 
Supplementary protection to tin.plate industry. ~. 
Unemployment among the Middle clalllfli. 468·71, 484-815. 

Statement made by the Honourable Sir Alexander lIuddiman f'e the 
hunger strike of the Bengal State prilOnera in the Mandalay and 
Inaein Jails. 2016-17. 

Steel Industry (Amendment) Bill-
Motion to consider. 1386-70. 
Motion to paIL 137&·78. 
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CHAMAN LAL, MR.-col/rid. 
Weekly Payments Bijl·-

Motion to refer to Belect Committee. 768-77, 778,779, 780, 781, 802, 
803-07. 

CHAMHEU OF PRINCES-
Question i'e expenditure in connection with the ----. 60. 

CHANDA, MR. KAMINI KUMAR-
Co(lo of criminal Proeedure (Amendment) BiH-

Motion for leave to introduce. 833. 
Indian Eyidence (Amendment) Bill ..... · 

. Motion 'for leave to introduce. 837. 

'CHANDAUSI'-
.~ti  -to reduce the Budget Dema.Jul :for ~ i  Expenees: "Ado. 

. ministra,ion" (l.laihy,ys). (Unne<''essary expenditure on the Su-
perintendent of, .the ,Railway Trainini School at --)., 1766-70. 

,QuestiQn 1'(: tl',aining' given to, railway emplOYIle/i., intbeRailway 
8chpol, -. 704. 

". CHANDOK-
Question f'r Railway connection between ChlLlldpur Sian and ....;-. 91 .. 

CHAND PUR SIAN-
Question re-

Diversion of the proposed railway liM from -- to NeItt:ore. 438. 
Railway connection between\ -. - and Ohandok.· 91. 

CHANDRIKA PRASAD, RAI SAllIB-
Questionrr. litigation between the Bombay, Baroda a ~ Central India 

Railway and -'-. 2236. 

CHARGEMEN-
Question f'e appointment of students of the MaCJ&gan Engineering Col-

lege, Lahore, &s -- and foremen on the North Western Rail-
way. 708-09. 

CHARITABLE INSTITUTION(S)-
Question f'(! extension to other -- of the concession allowed to the 

Red Cro88 Society and St, John's Ambulance A88OCiation of receiving 
Post Office Cash Certificates 80S donation., 2819-20. 

-CHETTY,\Ma. R. K. SHANMUKHAM-
Code of Criminal Procedure (Amendment) Bill (Amendment of Sec-

tiOl'l i 144)-
Motion -1'01' leave to introduce, 837. 

Contempt of Courts Bill-
Motion to pass. 766. 

Demand for Excess Grant in respect of "Adminiatration of,Joatice". 
In7. 
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CHETTY, 11R. R. K. SHANMUKHAM-cQ1Itd . 
. Demand for Supplementary Grant in respect of "Working Expenses-

Administration" (Extension of the Lee Commission's recommenda-
tions to officers of Company Railways). 898, 904. 

General Discuaaion of the Railway Budget. 11193-96, lW7, 1W8. 

Indian Naturalization Bill-
Motion to consider. 937. 

Indian Trade Unions Bill-
Consideration of Clause 6. lell. 

Clause Ill. 209-10. 
Cillule 16. 380: 
Clause.18. 391-92, 400, 402, 404. 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (Grant of the Lee Commiaaion con-
C6ssionB to 'railway officers). 1755. 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (Indianization of the Railway Services). 
1806-07, 1807-08, 1808-09, 1809-10, 1816. 

Motion to reduce the Budget Demand for "Working Expen!es: Ad-
ministration" (Railways). (Reduction of third class fares on rail-
ways). 1848. ;' .-

Question re-
ConBtruction of a railway Hne from Salem to Attur. 1482. 
Construction of new railway lines in the Coimbatore District. 1481-82. 
Construction of the Kodaikanal Road-Theni railway line. 1482-85. 
Construetion of the Pollachi-Dindigul tine. 1481. 
Grant of promotion to Mr. C. V. Rangaswami Iyer a postal official 

for services rendered with the Mesopotamia Expeditionary Force. 
1020-21. 

Grant of, promotions to postal officials who volunteered for field 
service.' 1021. 

Incrementa of postal clerks promoted from the I'ank of branch post 
masters. 1022. 

Indian Infantry at Hongkong. 1485. 
Location of troops at Podanur in South India. 14811. 
N umber of officials sent on field Bervice from the coounenoement of the 

War up to the end of the year 1919, etc, 1021-22. 
Removal of the South Indian Railway Workshop from Podanur to 

Trichinopoly, etc. 1481. 

Queltion (Supplementary) re-
Appointment of an Indian to be a member of the Railway Board. 

604. 
Appointment of Mr. J. Coatman as Director of Public Information. 

1192, 1194. 
Contribution made by Indian States to the. League of N ationl. 

&04, llOli. . 
Documents defining the relations of the Government of India with 

the Imperial Bank of India. &36. 
Qrieva.nCN of Illdia.n.. i~ 'raQlall;yika. 150. 
Indian deputation to BOlolth Afl'jca. 126, 12.7. 
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CHETTY, MR. R. K. SHANMUKHAM-contd. 
Question (Supplementary) 1'(;-co"td. 

Locarno Pact. 499. 
Political detenu. in Bengal. 346. 
Powers of the Rates Tribunal. ~ . 

ResolutioQ 1'e-

Enhancement of the salaries of the two members of the Judicial 
Committee of .the Privy Council poslle8lling Indian experience. 7 •• 

Release. of political prisoners. 316-17. 
Steel Industry (Amendment) BilI-

Motion to pass. 1376-76. 

(lHIEF OOMMISSIONER FOR RAILWAYS..!. 
Question 1'('. status of. the --. 11M. 

CHIEF CONTROLLER OF STORES-
Que.tion 'rc-

Appointment of an Indian to officiate as --. 430-31, 21M. 
Recruitment for the clerical cstabl ishment of the office of the --. 

1963. 
Strength of the clerical establishment of the office of the --. 223. 

<JHIEF OOURT JUDGE(S)-
~ '. under "Judge(s)". 

OHIEF ENGINEER OF TELEGRAPHS-
Question '1'('. grant of perrr:ission to the stenographer of the -- to .it 

for the examination for IL Superintendentship of Post Offices. 847. 

CHIEF SUPERINTENDENT-
Question rc-

Indian Stores Department. 1001-62, 1002-63. 
Duties of the -, Railway Board. 2860. 

CHILDREN-
Question 1'('. prevention of the practice of administel'ing opium to-. 

2764. 

CHINOY, MR. J. N.-
Question 1'('. allegations made by -- against certain officials of the 

Bombay, Baroda and Central India Railway. 091. 

CHITPORE-
Question "Il grant of a local allowance to the clerka attached to the 

Goods Sheds of the Eastern Bengal Railway in Calcutta and --. 
~. 

CHITTAGONG-
Question rc alleged &BI&ult on &II Indian tady patllflnser ilravelli .. 

from Rangoon to - by the steamer" Lady Blake". 11ft. 

OHRISTMAS-
Queation 1'('. introduction of a cheap telegraph IDeuage Q'ItAIDi lor --, 

Daaehra, Id and New Year's ' eet ~lI. &89, 
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,CHRISTMAS HOLIDAYS-
Question l'e compulsory attendance of the assilltants of the Savinge 

Bank Department of the il~e of the Deputy Accountant General, 
Postal Branch, Calcutta, during the -. 2374 . 

. CHURCH-
Question l~ expenditure on repairs to the - at Hashangabad. 21513. 

'CHURCH OF ENGLAND-
Question rr. disestabliShment of the - in India. 415-16. 

,CINEMA FILM INDUSTRY-
Quest'ion re State assistance to the - in India. m. 

,CIRCUIT OOURT(S)-
Question 1'e eatablishment of a - of the Lahore High Court in Delhi. 

148. 
'CIRCULAR(S)-

Question re. - iaauecl to Travelling Ticket Examiners regarding t ~ 
amount of exceas fares to be collected by them. 1968. 

'CITIZENSHIP, RIGHTS OF-
Question 1't: grant of full - to Indiana in Australia. 222-28. 

,CIVIL COUR'fS-
,Question r(' (!xemption from attachment by - of the aalari.. of 

Warrant Officers. 2545. 

CIVII. JUSTICE COMMIT'rEE-
Sec under "Committee(s)", 

CIVIL MEDICAL DEPARTMENTS-: 
Question I'C employment of the military reserve of the Indian Medical 

Senice in the -, ~. 

'ClVIL MEDICAL SERVlCES-
Question 're constitution of the -. IH9-20, 

.CIVIL SERVICE (OOMMUTATION) PENSION RULES-
Question re -. i092-93. 

CIVIL SERVICES BILL-
See under "BiU(a)". 

CIVIL BURGEONCY(IES)-
Queation re reservation of - for European oftlcerl of the Indi. 

Medical Service. 2817-18 • 

.cIVIL VETERINARY. SERVICES-
Demand for Excell Grant in relpect of -. 1S133. 
Demand for Supplementary Grant in reepect of -. 1238. 

<JI VILIAN (S)-
Queltion t'f! luppl7 of goodl to - ." the ArJD7 OU1teeD Board 

(India). 1461. 
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CIVILIAN CLERK{S)-
See under "Clerk{s}". 

• CiVILIAN OFFICER-
QueBtion 1'('. appointment of a -- as Military Accountant General. 20 . 

. CLAIM{S)-
Question 'l"e-
-- of Indian merchants in Tanganyika against the elll-German 

Government. 29-30. '. 
Delay by the Army Canteen Board (India.) in the settlement of the 
-- of their creditors. 2462. 

Reparation -- paid in India. 1889. 

CLAIMS BRANCH-
'qu8Btion re propOBed tra.nBfer of the -- of the EaBt Indian Railway 
','.'. from Lucknow to Calcutta. 436. 

!£.'LAIMS SECTION-
Question r(' grievances of indian Graduates employed in the -- of 

'the North WeBtern Railway. 1498. 

CLASS AREAS BILI..-.. 
S('.t' under "Bi1l(s)", 

CLASSIFICATION-
Question 1'('. annual -- of the pie(.'e work 81tabliBhment of the Govern-

ment of India Printing, Calcutta. 342. 

CLERICAL ESTABLISHMENT-
Queltion 1',,-

Reoruitment of the -- of the offices of the AuditOl' General and the 
Accountant <Jeneral, Central RevenuE'B, Ra,isina., 230. 

Reduction of the -- of the office of the Railway Board. 2861. 
Retirement of members of the -- of the office of the Railway 

Board. 2861. 
Strength of the -- of the office of the Chief Controller of Store9. 

223. 

CLERICAL STAFF-
Question '/'r-

Cont-rol by the Director of Finance, Railway Boa.rd, of the recru},-
ment and promotion of the -- of that offie,e. ~ ~ . 

Gr.aDt I of free railway palses and pl'h'ilege order tickets to the --
of the Railway Board. 2855-56. ' 

Recruitment of the -- for the office -of ;the Railway Board. 2867'. 
SeniOrity list of the -- of the office of the Railway Board. 2868. 

:., ' 

CLERK (S),-
Question re-

Alleaed, ~ ~l IIle ~  9" unit lI l ~Dta and 
A.CciOuntl LOci.l Audit 05eerl. 873-n. 

by "Xip.tary 
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CLERK(S)-contd. 

Queltion re-contd. 
Alleged ill-treatment of the -- of the Savingl Bank Department 

under the Deputy Accountant General, POlta and Telegraphs, 
Calcutta, by Mr. B. R. Ranga8wami. 237&. 

Applications for transfers from accountants and -- in the 
Military .,.ccounta Department. 134. 

Appointment of -- of the Meteorological Department in the office 
of the Central Board of Revenue. 225. 

Compensation to military -- of the Army Headquarters who 
became civilians at the 8uggestion of Government in 1921. 2822. 

Compensatory allowance8 of postal -- stationed in Rangc-'ln and 
Bombay. 1964. , 

Conditions governing promotionl above the efficie"cy bar of -- in 
the Military Accounts Department. 872. . 

Entertainment of lady -- in the Army Headquarters offices .~ 
Simla during the winter months. 2823. . , 

Grant of a local allowance to the -- attached to the Goods Sheus'", 
of the Eastern Bengal Raih,ay in Calcutta and Chitpur. 1492. ' 

Gr&nt of an increase of pay to -- of the Military Accounts Depart-
ment. 22-23. . 

Gra.nt of an overtime allowance to -- employed in the Dacca Post 
Office. 8&3. 

Grant of conceBSions to the -- of the office of the Director General 
of Posts and Telegraphs on their transfer to Delhi. 1884-85. 

Grant of permislion to a -- of the office of the Director General 
of Poste and Telegraphs to sit for the examination ~  a Superin-
tendentship of pOlt offices. 847-48. 

Grant of special promotion to Bibaah Chandra Ghosh, a junior 
-- of t ~ office ?J the Director GeneraJ, Poats and Telegraphs, 
for meritorioua war servicea in Mesopotamia. 1885-86. 

Grievances of thtt lower division -- of the office of the Accountant 
General. Posts and Telegraphs. 2374-75. 

Improvement of quarters for -- at Raisina. 705. 
Number of Muhammadan and Hilldu teachers, --' and peons in 

schools in the Delhi Province and Ajmer-Merwara. 2383. 
Overworked -- of the Tasue Branch of the Railway Board. 2856. 
Pay of some lower division -- in thc Telegraph Check Office, 

Calcutta. 2376. 
Pay of the "B" cadre --tof the office of the Director General, 

Posts and Telegraphs. 848-51. 
Pay of t·he -- in the office of the Director Gen('r&:1 of Posts lI:nd 

Telegraphs. 1179-80. 
Pay of the Indian Army Service Corps --. 330. 
Recruitment of -- for the office of the Accountant General, Central 

Revonues. 595. 
Reduction of the duty allowance of unit accountants and --. 8'i1. 
Reduction of the local allowa.nce dr&wn by accountant. and -- ·iD 

the 'office of The Controller of Military Accounts, Quetta. 8'il·72. 
Refuaal of the of&cer 8upervisorB aDd the establishment officer, Army 

Headquarter., to forward applications from certain -- for 
appointment. in other Departments, etc. i826. 

Revision of sub. '1"'0 tem. accountants to -. 888.ey. 
• 
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OLERK(B)-concld. 

Question re-concld. 
Revision of the pay of aooouQtants and -- itl the Military AccountB 

Department. 134. 
Seniority of -- in the office of the Controller of Military Accounts, 

Southern Command and Poona DiBtrict. 869. ' 
Time·scale pay for pOBtal - Btationed at certain large townB. 

1963-64. 
Transfer of -- qualified for the firBt diviBion from one Department 

to another. 2821. ' 
Unsuitability of the "D" claBB quarterB for -- at RaiBina for 

familieB which obBerve purdah. 7011. 
Withdrawal of the deputation allowance drawn by accountants and 
-- in th, office of the Field Controller of Military AccountB, 
Poona. 870·71. 

OLOTHING-' 
Diacussion of the queBtion of anomalieB in the classification of --

for tariff duty under the Demalld in respect of "CustomB". 
2193-94. 

CLOTHING, WARM-
Question 1'e provision of -- for the State prisoners at Mandalay. 

2152. 

CLOW, MB. A. G.-
Indian Factories (Amendment) BiIl-

Motion to omit Bub-clauae (c) of clauBe 9. 2637. 
Motion to omit sub-clause (d) of clauBe 9. 2638-39. 
Motion to amend sub-clause (e) of clause 9, 2640. 
Motion to omit Bub-clause (e) of clause 9. ~ . 

Indian Trade UnioQs Bill-
Consideration of clause 6. 191. 

clauae 17. 387-88. 
clause 18. 390-91, 392, 399-400. 

Motion to paBl. 932-33. 
Oath of Office. i ~ . 
Statement (laid on the table) re grievances placed before the Honour-

able Member in charge of the Department of Industries a.nd Labour 
by the deputations of Postal Unions in March, 19211, and of conclu· 
BioDS arrived at and action taken thereon. 2048-56. 

~ee l  Pl\yments Bill- .' 
~i  to refer to Select CommIttee. 770. 

CLUB(S)-
Question ~  use of t?e word ".Royal" by -, institutions, schools 

of mUBic and danCIng academleB. 21M. 

OOACH(ES)-
Question re renewal of -- and wagons on Company worked State 

Railways. 6Ot. 
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COAL-

Question re-
Alleged los8 on the purchase of --- for State Railways. 2470-71. 
Amounts realised from the terminal charge on -- at Ahmedabad, 

Kankaria and Asarva. 847. 
- supplies for State Railways. 1189-90. 
Freight on -- from Jherriah to Ahmedabad. 2819. 
Inquiry into 1ihe conditions of life and labour of workers engaged 

in the cotton, jute, -- and tea industries. 136-37. 
Loss incurred on -- purchased for the State Railwaya. 2748. 
Purchase of -- for State Railways. 2836. 
Reduction in the freight on --. 845. 
'Supply of -- to troopships and transports. 27M. 
,Supply of defective bunker -- to troopships and hired transports 

596. 
Supplies of bunker -- at Bombay and Karachi for Government 

troopships and hired transports. 2109-11. 
Utilisation of -- auit,ble for manufacture of steel for railway 

purposes. 1566 

COAL CONTRACT-
Sec under "Contract(s)". 

COALFIELDS-
Question re-

Bengal Nagpur Railway mining lease ill respect of the Taldler, --
1172. 

Railway to the Ta.lcher --. 1171·72. 
Total output 1)£ the Giridih --. 1566. 

COAL FREIGHT(S)-
Question re reduction of --, 342. 
See also under "Freight(s)" .. 

COALMAN. MR. J. G.-
Question re-

Appointment of -- as Director of Public Information. 592, 1350-
51. 

_._, Director of ,Public Information. 2088-89. 

COCAINE-
Discussien of the question ~  the smuggling of -- and other drugs 

and of dutiable a.rticles under the Demand in respect of "Customs ". 
2169-76. 

Question rc amuggling in opium and --. 1020. 

COCKE, MR. H. 0.-
Demand for a SupplementaTy Grant in respect of the" Railway Board" 

(Discussion of the question of the personnel of the Railway Board). 
892. 

General Discussion of the General Budget. 2078-82. 
General Discussion of the Railway Budget. 11591-93. 

~ 
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roCKE, MR. H. G.-contd. 
Indian Income-tax (Amendment) Bill-
. Motion to circulate. 149Ai1-21. 
Motion to reduce the Budget Demand for "Audit" (Railways) (Cost 

accounting system). 1731. . 
Motion f.() reduce the Budget Demand for "Indian Postal and Tele-

graph Departmellt" (Reduction of Postal rates.) 2273-74. 
Motion to reduce the Budget Demand for "Inspection" (Railways) 

(Extrava.gance a.nd Defective Inspections). 1700-01. 
Motion to reduce the Budget Demand for "Interest on Miscellaneous 

Obligations" (Rate of Interest on Post Office Cash Certificates). 
2322. . 

Motion to redllC6 the ,Budget Grant for "Taxes on Illcome" (Dis-
crimination aga.inst Compa.nies). 2222-23. 

Motion to reduce the Budget Grant. for" Taxes on Income" (Grievan-
oes of the ASBesBees). 2200. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Grant of the Lee Commission Conces-
sions to railway officers). 1749. 

Motion to reduoe the Budget Demand for "Working Expenses: 
Administration" (Railways) (Stores purchase policy and mana.ge-
ment of the Stores Department, East Indian Railway). 1928. 

Question (Supplementary) rf' omission from "India's Pa.rliament" of 
the debate in the Legislative Assembly last year on the opium 
policy. 1970. 

Resolution re retrenchment. 860-61, 675. 

CODE OF CIVIL PROCEDURE (AMENDMENT) BILL-
See. under "Bill(s)". 

CODE OF CIVIL PROCEDURE (SECOND AMENDMENT) BILL-
SfC uuder "Bills ". 

CODE OF CRIMINAL PROCEDURE (AMENDMENT) BILL--
S('(, under "Bill(s)"; 

CODE OF CRIMINAL PROCEDURE (SECOND AMENDMENT) BILL-
. ~ under "Bill(s)". 

COJMBATORE DISTItICT-
Question re construotion of new railway lineB ill the' --. 1481-82. 

,OOIN-
Question rc eXC6B11ive amount of uncurrent -- remitted to the Mints 

by the Ambala Oity Branch of the Imperial Bank ,of India.. 945-46. 

COLLJERY(IES)- • 
Question -n-

Expenditure on the acquisition 81ld development of the Sor 
11M. 

Restriction of the output of railway-owned -. 51087. 

• 
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Queltion re-
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RaJilwa.y -. - at Dighwal'a. 51-152. 

COLONIAL{S)-
Queltion .re-

69 

Eligibility of -- for OommillionR in the Army in India Reserve 
of Officers. 1579. 

OOLONI ZATION-
Question "e Moplah -- in the Andamans. 688-89. 

COMMANDER-IN-CHIEF, BIS EXCELLENCY TBE-
Announcement by -- of the formation of the Royal IndiaQ Navy. 

97a • 
General Discussion of the General Budget. 2072-78. 

COMMANDING ROYAL ENGINEER-
Question re contracts made by the --, Delhi. 11157. 

COMMERCE DEiP ARTMENT-
Discussion of the question of the delay of the -- in deaJiDg with the 

Report of the Indian Mercantile Marine Committee dilCussed 
under Demand No. 28 (Executive Council). 2441-44. 

COMMISSION{S)-
Question re-

Appointment of a -- to inquire into the Itatus and privileges of 
the Legislative Allembly. 1605. 

Appointment of the Public Service --. 1582. 
Date of the completion of the work of the Ourrency ---. 582. 
Eligibility of Ooloniall for -- in the Army in India Relerve of 

Officera. 1572. 
Grant of - to Indian cadets in Sandhlsrat. 46. 
Philip Duff --'s Report. 38-39. 
Public Service --. 26, 48-49 .. 
Reduction of the -- on money orders of less than Rs. 50. 1170. 
Total increase in the revenue derived from -- on money orders, 

etc. 874. 
See . also under "Royal Commission on Agriculture" . . 

COMMITTEE(S)-
! 

Appointment of the -- on Public Pet·hion.. 1355. 
DilOUuion of the question of the delay of the Commerce Department 

in dealing with the Report of the Indian Mercantile Marine -
discuued undf'lr DemaQd No. 28 (Executive Council). 2441-44. 

Discuuion of the question of the recommendations made by the Taxa-
tion Inquiry -- in regard t() Devolution Rule Hi under the 
Demand "Taxes on Income". 2212-14. 

Question re-
Action taken by the Patna High Court on the recommendatioQ of 

the IQdillol1 Bar --. 52. 
Action taken on the majority report of the NOfti West Frontier 

Inquiry --. 448. 
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CO.MMITTEE(8)-contd. 
Question re-CQ1I,td. 

Action taken on tlie recommflndations of the Reform • Inquiry --. 
686. 

Action taken on the report of t.he Reforms Inquiry --. ~ 
Appointment of a. -- to inquire into the conlumption of opium. 

1152. 
Appointment of a -- to inquire into the working of the Army 

Canteen Boara (India). 2864. 
Appointment of a permanent -- to superintend the a.ftairs of 

the Army Canteen Board (India). 1090. 
Assistant Secretary of the Taxation Inquiry _. -. 1576. 
Creation of Adviaory -- on the Bengal Nagpur RiU!way. 215. 
Eatablishment of Local Advisory -- on Railways. 219. 
Evidenctl of Lieut. Colonel Mulva7;ly before the Indian Jails -- on 

the question of the treatment of State prisoners. 2233-36. 
Expenditure on the Taxation Inquiry --. 605. 
Formation of local advisory -- on the Bengal N agpur Railway. 

11113. 
Introduction of legislation to give effect to the recommendations of tho 

Civil Justice --. 130-31. 
Non-publica.tion of Volume II· of the Indian Jails -- report. 2233-

36. 
Opinions of the Civil Justice --, regarding the probity and efficiency 

of the Provincial Judicial Service. 131. 
Opium Inquiry --. 339. 
Publication of the Report of the Army Accounts --. 2886-37. 
Recommendations of the Civil Juatice --, regarding village tribunals. 

131. 
Recommendations of the Deck Passengers --. 27112. 
Recommenda.tionl of the Economic Inquiry --. 98. 
Recommendations of the Indian Auxiliary a.nd Territorial Forces --. 

36, 152-55, 222. 
Recommenda.tions of the Indian Mercantile Marine --. 49, 221, 2099-

99. 
Recommenda.tions of the Ryan r--. 2474. 
Recommenda.tiona of the Taxation Inquiry --, on the subject of land 

revenue. 2113. • 
Report of t.he -- a.ppoint.ed in 11:122, to inquire into the working of 

the Bengo.l and North Western Railway. 19?3-74. 
Report of the -- appointed to examine the affa.ira of the Army Canteen 

Board (India.). 1089. 
Report of the Deck Passengera -- of 1921. 36. 
Rel>ort of the Indian Territ.oris.l Forces --. 161. ·164, 438, 442, 447. 
Report of the North West Frontier Inquiry --. 704. 
RIIPort of the Reforms Inquiry --. 588-89. 
Reporta of the Economic Inquiry and Externa.l Capita.l --. 14. 15. 
Retention of posts recommended for abolition by the Inchcape --

147. 
Scheme for the encouragement of Indian Art framed by the Prize of 

the Delhi --. 488, 440, 617-21. 
Visit of .. -- of the League of Nations to India to investigate the 
• opium 'problem. 11)19. 
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POMMITTEE ON PUBLIC AOCOUNTS-
Motion for tlie election of the -. 169. 

COMMITTEE ON PUBLIC PEiITIONS-
Appointment of the -. ~. 

COMMONWEALTlI OF INDIA BILL-
See under " Bill(a) ". 

COMMUNAL REPRESENTATION-
Question 1'e - in the Government of India Secretariat. 704. 

COMMUNIST PROPAGANDA-

71 

Question 1'1l ~ amongllt the Indian students in the University iii 
Oxford. ~  2231-32. 

OOMPANIES' AND INDIAN STATES' SHARE OF SURPLUS PROFITS 
AND NET EARNINGS (RAILWAYS)-

Budget Demand for "- ". ~ . 

OOMPANY (IES)-
Discussion of the question of discrimination against -, under the 

Demand " Taxes OD Income ". 2219-23. 
Question re compulsory registration of the transferl of shares of limited 

liability -; 1972. 
OOMPANY-MANAGED RAILWAYS-

See under" Railway(s) ". 
OOMPENSATION-

Question 1'6-
-, to persons domiciled in India in respeot of suffering or damng" 

caused by enemy action during the late war. 1888. 
- to the dependant.B of Gokul Burman, a postal runner, murdered by 

robbers. 2163. 
Gra.nt of - to the dependant. of murdered pOlltal runners. 334. 

COMPENSATORY ALLOWANCE(S)-
Sce under "Al1owance(s)". 

OOMPETITION-
Question 1'e - of the Army Canteen Board (India) with private traders 

in Razmak. 2463. . , 

COMPETITIVE EXAMINATION(S)-
See under" Examination(s) ". 

OOMPLAINT(S)-
Question 1'e - against the Karachi Purchasing Agen<;y of Store.. 601-

02. 

COMPOSITOR(S)-
Question 1'6 - dela.y in the payment of th(' penlion of Saabi Bh'lMD 

Bose, -, Government of India Press, Oalcutta. ~ 1880. 
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CONCESSION(S)-
Question Ttl-

-- tickets on the East Indian Railway. 423. 
- to the staff of the office of the Director General of Poats Bnd 

Telegraphs on their transfer to Delhi. 2092-93. 
Eligibility of Indian Officers holding King's Commissions for leave 

passage --. 2090. 
Elttension of the Lee Commission's -- to European Officers of the 

Provincial Services. 59-60. 
Grant of -- recommended by the Lee Commission to employees of 

railways. 443-44. 
Grant of -- tickets to Indian students by steamship companies. 

237. 
Grant of -- to the clerks of the office of the Director General of 

POllts and Telegraphs on their transfer to Delhi. 1884-85. 
Grant of privileges and -- to the Anglo-Indian membera of the 

Indian Medical Department. 11)69. 
Issue of railway -- tickets to representatives of newspapers. 2a7. 
Number of Europeans and Indians recruited to the Superior Servir.eR 

of the Ea.st Indian Ra.ilway and the Great Indian Peninsula Railway 
entitled to the Lee Commission --. 1887-88. 

Number of Indians and Europeans recruited by each of the Compau] 
. managed Railways which have accepted the Lee Commission --. 

1888. 

CONDUCTORS-
QueBtion Ttl - in the Royal Indian Marine. ~ .. 

CONFERENCE(S)-
QueBtion T6-

Expenditure in oonnection with the -- of PreBidents of legislativt\ 
bodieB. 595. 
Personnel of the Indian Delegation to the Eighth and Ninth Inter-

national Labour -- to be held at Geneva. 28M. 
RecommendationB of the BrusselB - regarding military expenditure. 

1174 . 
• Subjects for diScuBsion at the ninth session of the International 

Labour --. 2854-55. 

OONGltESS-
Question TC delay in the tranBmi8Blon by telegram of the apeach of 

Lata La.jpat Rai at the Cawnpore --. ~ . 

OONSCRIPTION-
Questicin Te -- of Indian Labour for the Singapore Naval BaBe. 323. 

N R~ANC  ARRANGEMENTS-
QueBtioD f'e -'- in the Sabathu Cantonment. 153-54, 

CONSERVANCY JAMADAR-
.Question .,,, expulaion of MUDir Khan, a --, from Ri.a.lpnr Canton-

ment. 451. 
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-CONSTRUCTION-
Question re cost of the -- of the Mirjawa Duzdop Railway in Persian 

Baluchistan. 1670. 

'CONSUL(S)-
Question re British -- in Kashgar. 46. 

CONSUL GENERAL FOR SWITZERLAND-
Question re filing of a. suit by.Mr. C. S. Sitarama Aiyer against the --

at Bombay. l~. . 

'CONTEMPT OF COURTS BILL-
See under " Bill(s) ". 

CONTIN:GENT ALLOWANCES-
See under " Pay and Allowances". 

,CONTRACT (S)-

Question re-
Continuation by the North Western Railway of the -- with the oooly 

contractor at Delhi railway station. 87. 
-- for coolies at stations on the Oudh and Rohilkband Railway. 419-

20. 
-- for the carriage of mails with the Indian Steam River Navigation 

Company. 533-34. 
-- for the construction of Barracks at Muttra. 11&6-67. 
- for the supply of ice and aeratedwatera on the North Weltern 

Hailway. 2377-78. 
-- made by the Commanding Royal Engineer, Delhi. 11&7. 
-- with Mesars. Garra.ge and Co. of Madraa for the conveyance of 

mails in Calcutta. 2160-62. 
-- with Mr. Love for the supply of porters at the Howrah' railway 

station. 1863-64. 
Facilities for firms in India to tender for Government -'- in Crol"n 

Colonies. 2121. 
Grant to a. Marwari of the -- for the supply of Indian refreshments 

on the Bengal N agpur Railway. 88. 
Grant to a non:Muslim of the -- for the Muslim refreshment rootl'lll 

at Barog and Delhi. 88. 
Last coal -- in Calcutta by the Railway Department. 2846. 
Publication of -- rela.ting to the requirement.s of the Army Depart;. 

ment. 2469. 
See also under "Ohee contract". 

'OONTRACTOR(S)-
Question re-

Continuation by the North We.tern Railway of the contract with 
the cooly -- at Delhi railway station. 87. 

Lady Superintendent o.f Melsra. Brandon and Co., relreshment room 
--, on the Great Indian PeninBula Railway. 448_ 

Running of the Western Hostel, Ra.ilina, as a hotel by some company 
or --, 2124. • 
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OONTRIBUTION(S)-

Queation r6 India's --to His Majesty'. Government on account of 
capitation for British troops. 78-79. 

OONTROLLER OF MILITARY ACCOUNTS, BOMBAY DISTRILT; 
OFFICE OF THE-

Question 1'6 removal of the --from Poona to Bombay. 2838. 

CONTROLLER OF MILITARY ACCOUNTS, EASTERN COMMAND AND 
U. P. DISTRICT-

Question ro oompulsory vaccination of the staff of the --. 869. 

CONTROLLER OF MILITARY ACCOUNTS, MEERUT, OFFICE OF 
THE-

Question re-
Number of cases of withdrawal 01 incrementa of pay 01' duty 
allowance 1n the --. 872. 
Production of medical certificatea for a day's absence by the employees 
of the -. 873-74. 

CONTROLLER OF MILITARY ACCOUNTS, QUETTA-
Question r6-
Claim made by the --for the conveyance from Meerut to Quetta. of 
hill motor car, which he is al ~e  to have sold at Meerut. 2838. 
Discharge by the - of a large number of his menial establishment 
873-74. 
Grnnt of help to Government servants from a fun4 started by the --. 
2838. 

OONTROLLER OF MILITAUY ACCOUNTS, QUETTA, OFFICE ,OF 
THE-
Question 1'8-
Cases of alleged malingering in the --. 872-874: 
Ca.sual leave of employees of the --. 225. 
Reduction of the local allowance drawn by aocountants and clerks in 
the -. 871-72. 
Sick leave of employees of the --. 223-26. 
Stenographer in the --. 873-74. 

CONTROLLER OF MILITAUY ACCOUNTS, SOUTHERN COMMAND 
AND POONA DISTRICT-
Question 1'6 seniority of clerks in the office of the -. 869. 

CONTROLLER OF PURCHASE-
QueBtion Te criticism of the action of the --, Indian Stores Department, 
Karachi, in regard to the purchase of 800 pen wood sleepers., ~  
n, 

OONVENTION(S)-

, 

Question re-
International --relating to drugs. 1020. 
Ratification by the Government of India of the -, Protocol ILnd 
Fipal Act of the Second Opium Conference. 229-30. 

Resolution TC ratification of the Draft --of the Seventh International' 
Labom Conference regarding Compensation for Occupational 
. Disease.. SI69O-2700. 
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CONVERSION-
Question le-

__ of Hindu Jab and other Hindu military castes and tribes in the 
Punjab to the Sikh, Muhammadan and Ohristian religionl. 1664. 

COOLY(IES)-
• Question \Te-

Contracts for -- at stations on the Oudh a.nd Rohilkhand Railway. 
419·20. 

-- nuisance at Howrah station. 1889. 

COOLY CONTRACTOR(S)-
Bee under " Contra.ctor(s} ". 

CO-OPERATIVE CREDIT SOCIETY-
Question Te utilisation of the Bombay Currency Office -- all an agency 

to undertake fidelity insurance f01" the Currency Office staff. ~ . 

COPYHOLDER(S}-
Question rc payment to the widow of Rakhal Chandra Das, --, Gov-

ernment of India Press, Calcutta, of his sa.lary a.nd vi e ~ Fund 
dues. 1880. 

COST ACCOUNTING-
Question TO inquiry into the system of -- in the Military Department. 

6111. 

COTTON-
Question re inquiry into the conditions of life and labour of workerl 

engaged in the --, jute, coal and tea indultl"ies. 136-37. 

COTTON EXCISE DUTY(IES)-
Question re-

Abolition of the --. &9. 
Collection of -- in Bomba.y and the Punjab and Upper India. 6SO. 

COTTON INDUSTRY (STATISTICS) BILL-
See under" Bill(s) ". 

COUNCIL(S)- • 
Question T6 date of the 'next Simla Seslion of the LegiBlative ARBf!mbJy 

and of the holding of the next General ElectionB for the Legislative 
Assembly and the Provincial --. 2826. 

OOUNCIL OF STATE-
Discussion of the question of the equality of treatment of Memberl 

of the Legislative Assembly and --, in the matter of allowances UDder 
Demand No. 29 (Legislative 1lodiel). !U44-46. 

Farewell speech delivered to the -- and the Legillative Asaemhly by 
HiB Excellency the Viceroy. 2887-91. . 

Meuage ~  the - intimating that that Ohamber bad asreed. 
subject ~ certain amendments, t.o t~e Madru C\vil Courts (Aulend· 
ment) Bill, al palll6d by the Lellslatlve Aasembly; 1727. 
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()OUNCIL OF STATE-contil. 

MeasaS'e from the -- intimating that that Chamber had agreed, without 
any am en dmenta, to certlLin Billa paaaed by the Legisla.tive Assembly. 
1355, 1726, 1894, 2047, 2839, 2866. 

Measage from the -- intimating that the Indian Tra.de Union. Bill, 
as passed by the Legislative Assembly, was passed by the -- witH 
an amehdment. 1894. 

Message from the -- intimating that the Legal Practitioners (Amend. 
ment) Bill, aa passed by the Legislative Assembly, was paned by the 
--, with certain amendmenta. 1894. 

Question re-
Action taken on non-official Reaolutiona paaaed by the Legislailive 

Assembly and the --. 31-84. 
Equalisation of the traveijing and halting allowances of the Members 

of the -- and the Legislative Assembly. 156, 702. 
Nomination of a lady member to the --. 1167. 
Omission of na.mes from the liat of voters during the last -- elections. 

1187-88. 
Representation of Delhi in the --. 236. 
Reserva.tion of first class oompartments by Members of the --. 156. 
Total number of electors for the --. 328. 

<COUPE' COMP ARTMENT(S)-
Question re introduction of upper cla.ss --, on the Bengal and North 

Western Railway. 82. 

'COURSING-
Queation re' Shooting, --, hawking or hunting on the Ridge in Raisina; 

691-92. 

,COURTS-
Question re letter in the Tarun Rajasthan of the 2nd AuguBt, 1925, 

regarding the \_- in Ajmer. 1566. 
'ORA WFORD, COLONEL J. D.-

Appointment of -- as a member of the Committee on Public Petitiolls. 
13511. 

Bengal State Priaoners Regulation (Repeal) Bill-
Motion to conaider. ~ . 

Demand for Supplementary Grant for "Arohteology". 2685-86, 2687. 
Election of -- to the panel for the Standing Committee for the Home 

Department. 1192. 
Genera;} Discusalon of the General Budget. 2059-62, 2084. 
Indian' Finance Bill-

Motion to consider. 51490. 
Indian Trade Unions Bill-

Conaideration of claule II. 183-84.· 
Motion to omit the Budget Demand for " Executive Council" (Appoint· 

ment of a Royal Commission on Reform.). 2402-011. 
Motion to omit the Budget Demand for "Railway Board". 1889·90. 
Motion to reduce the Budget Demand for "Customs" (Anomalies in 

the cIasaificatioD of clothing for Tariff Duty). 2193, 2194. 
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eRA WFORD, OOLONEL J. D.-contd. 
Motion to reduce the Budget pemand for " Working' Expenses: Admi-

nistration", (Railways) (Failure to deal adequately with the mela 
traffic). 1896-97, 1899. 

Motion to reduce the Budget Demand for" Working Expenses: Adminis-
tration " ,(Railways) (Indianization of the Railway Services). 1820-21 . .. 

Question TC-
Number of wireless licences for amateur transmission graJ,lted in 

British India. 2123-24. 
Pay of Departmental Post Masters General of the Post Office. 643-44. 
Pay of Deputy Postmasters General, Assistant Directors General and' 

Superintendenta of Post Offices. 843. 
Pay, prospects and pensions of Gazetted Officers of the p·ost Office. 

842-43. . 
Question (Supplementary) T6 izfadequacy for defence purposes of the 

Army in India. 1264. 
Resolution T8-

Burma Expulsion of Offenders Act, 1921). 1279. 
Extension of the Reforms to the North West Frontier Province. 

1317-18. 
Release of political prisoners. 267-69. 

OREMATION-
Question TO - of dead bodies by Hindus in, British Guiana. 324. 

CRIMINAL CASE(S)--
Question T(I - instituted by Nand Ram of Hazara against Mr. Mufti 

Muhammad Yakub Khan,. Barrister, and others. 701. 

ORIMINAL LAW REPEALING AND AMENDING BILL-
See under" Bill(s) ". 

CROWN COLONIES-
Question TO facilities for firms in India to tender for Gpvernment 

contracts in --. 2121. 

CURRENCY-
Demand for Supplementary Grant in respect of " 

OURRENCY COMMISSION-
Question TC-

--. 155. 

" 1238. 

Visit of, the President and certain members of the -- to t ~ 
United States of America. 1568. 

See also under II Commission". 

CURRENCY NOTES-
Question Til eost of delligning the new five-rupee and ten-rupee Govern-

ment --. 233. 

OURRENCY NOTES REFUND RULES, 1921-
Que"t.ion ,e emendment of the -. 1886. 
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{, URRENCY OFFICE(S)-
Questioll re-

Introduction of a. new Fidelity Insurance scheme for employ.eos of 
-. 2862-63. 

Pay of Note Checkers in --, 2865. 
Provident Fund and Fidelity Insurance arrangements 'in r--. ~ i . 
Revision of the pay of Shroffs in --. 2864. 
Revision of the pay of Superintendents in --, 288&-66. 
Utilisa.tion of the Bombay --, Co-operative Credit Society as nn 

agency to undertake Fidelity Insurance for the -- staff. 2863 
'Grant of increments to the clerks in the --, Bombay. 2866. . 
Pay of the menials of the --, Bombay. 2866. 

·CURRENCY OFFICE STAFF-
Question r6 Provident Fund and I Guarantee Contributions by the 
-. 2!6. 

OURRENCY ROYAL COMMISSION ON-
t See under "Royal Commission on Currency". 

'CUSTOMS DEPARTMENT-
Discussion of the question of the inefficiency of the --, under the 

Demand in respect of "Customs". 2]69-76. 
Discussion of the question of the paucity of Mussalmans in all grades 

of the -- under the Demand in respect of "Customs". 2184-91. 
Discussion of the question of reduction of expenditure by a combinat:.on 

of the -- with the Salt Department under the Demand in respect of 
" Customs ". 2176-84. 

CUSTOMS DUTY(IES)-

Question Te enhanced - on Indian goods exported to ~ e . 201)6· 
97: 

Hesolution rll continuation of the -- on lac exported from. British 
India. 1407-09. 

CUSTOMS, INSPECTOR OF-
Sec under" Inspector of Customs ". 

CUSTOMS MINISTERIAL ESTABLISHMENT-
Question TC pay of the -- in Madras. 347-48. 

D 
DACCA- • Question 're grant of light and overtime allowance t() the pOltmen of 

+.852-53. 

DACCA POST OFFlCE-
"Question 1'" grant of an overtiIDf! allowance to clerks employed in the 
-. 863. 

DACOITY(IES)-
Questionrf' amount of .& .. is~ e rendered by Arbab . a ~a  

Akram Khan in connectlott WIth -- and ml;rders ltte~ during 
• the last 8 ye8.1'8 in village Landi Yarghajo. 2103-04. 
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r,AIRY FACTORY SCHOOL-
Question re -- at Anand in Gujerat. 11167. 

VALAL, SARDAR B. it.-
Question re-

79 

Levy of octroi on certain exoisable article. in the Baroda Oanton-
ment. 2747. 

Levy of octroi on petroleum, kerosene and fire worka in the Ba:roda 
Cantonment. 2747. 

DALY COLLEGE, INDORE-
Question 1'e method of recruitment to the Indian Army from the 

581-82. 

DANCING ACADEMIES-

--. 

Question re Ulle of t.he word "Royal" by clubs, institutiona, schools 
of music arid --. i754. 

DANUSHKODI-
Question re alleged ill-treatment of an Indian la.dy passenger by an 

Inspector of Customs at --. 27-28. \ 

DARGAH, KHOWAJA NIZAMUDDIN-
See under ,; Nizamuddin ". 

DAS • .MR. B.-
Demand for Suppleme..ntary Grant in respect of "Miscellaueous" 

(Deputat.ion to South Africa, Taxation Inquiry Committee and 
Royal Comntission on Currency). 1244-46. 

Demand for Supplementary Grant in reapect of "Miscellaneoul 
Depa.Ttments" (Indianization of the India.n Stores Department). 
1237-38. 

Demand for Supplementary Grant in respect of "Working Expensell: 
Administ.ration " (Extension of the Lee Commission's recommendations 
to officers of Company Railways). 898-900, 905. 

Election of -- to the panel for the Standing CommIttee for the 
Commerce Depat'tment. 1192. 

Election of -- to thc panel for the Standing Committee for the 
Deputment of I"dustries and Labour. 1192. 

Election of -- to the penal for the Standing Committee on Emigra, 
tion. 2763. • , 

General Discussion of the Railway Budget. 1604, 1629-33 . 
. Imperial Bank of India <Amendment) BiIl-

Motion for leave to introduce. 837. 
Indian Bar Councils Bill-
.' Motion to refer to Select Committee. 2673-74. 
Indian Fina.nce BilI-· 

Motion to consider. 2601, 2!i07-15, 2529, 2537. 
Consideration of clause 3. 2566. 

Indian Naturalization Hill-
Conllideration of c1aulle 3. 1029-32. 
Motion to pass. 10.15, 10.19. 
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nAs lIB. B.-contd. 
Indian Tariff (Amendment) Bill-

Consideration of the Schedule. 2038-39, 2044. 
Motion to pus. 2481·83. 

Indian Trade Unions Bill-
Consideration of clause 16. 210-ll, 360. 

clause 18. 394. 
clause 22. 6'12. 

Motion to omit the Budget Demand for "Railway Board". 1667,_ 
1658, 1664. 

Motion t,o reduce _the Budget Demand fOl' "Irrigation. Navigation, 
Embankment and Drainage Worke" (Prevention of floods and 
famine). 2268-61, i'263, 2264. . 

Motion to reduce the Budget Demand for" Taxes on Income" (Share 
of the Bihar and Orissa Government in the Income-tax receipts). 
2214. -, 

Motion to reduce the Budget llemand for "Taxes on Income" (Dis-
crimination a.gainst Companies). 2221-22. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railway!) (Failure to redress the grievances of 
railway su60rdinate employees). 1940. 

M;otion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railway!) (Grant of the Lee Commission's con-
cessions to railway officers). 1752-54, 1765. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Indianization of the Bai1way 
Services). 1808. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (1. LOBI! of articles -While in charge of 
Railway Administration. 2. Inefficiency and negligence of the Rail-
way police). 1908. 

Motion to reduce the Budget Demand for -" .Working Expenses: 
Administration" (Railways) (Stores purchase policy and manage-
ment of the Stores Deps:rtment, East Indian R.ailway). 1919-22. 

Motion to reduce the Budget DE'mand for "Working Expenses: 
Administration" (Railways) (Unnecessary expenditure on the 
BupcrintE'ndent of the Railway Training School at ChaQdausi). 
1767-68, 1770. 

Question ,'P.- / 
Absentee Members of the .Second Legisla.tive ARsembly. 2853-54. 
Additional exp_enditure on each of the All-India Services consequent 

on the 1'6commendations of the J .. ee Commission. 124. 
• Ama.lgamation of the Ol'iya-speaking tracts. 427-28. 

Anglo-Indian Deputation to the Secretary of State. 431. 
Appointment of Indian Trade Commissioners in foreign countries. 

431. 
Appointment of Indians as Deputy Agents on Rll.ilwaYII. 443. 
Appointment of a Loca.l Advisory Committee for the Bengal Nagpur 

Railway. 443. 
Appointment of a thirii income-t\'x officer for the town of Karachi. 

It66. . 
Appointment of an Indian to officiate as Ohief Controller of Stores. 

430-31. 
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DAB, lb. B.-contd. 
Question re-cfJutd. 

Appointments in the electrification branch of the Mechanical Depart-
me?t of the ~eat Indian Peninsula. .Railway. 2861. 

CarrIage of ~a l  and parcell between Rawalpinai. Murree and 
Kaahmir. 2829-30. 

Carrying out of the recomdlndations of the Lee Commission by 
C ~ ~ a  ... ed Railway&. 444. . 

Compen8&tion to peraoils domiciled iQ India in respect' of suffering 
or damase oe.uaed by eneoa, .action during the late war. 1888. 

Control by • Director of Fina.nce, Railway Board, of the recruit-
ment and promotion of the clet'ical ltaff of that oSce. 28117-118. 

COlt of . th, ministeria.l eatabliihment of the Railway Board. 2856-117. 
J;)ajly /Iollow.anoesof Euminers a.nd Inspectors of the Income-tax 
'Department. '11I611-M. 
Development of agricult.ure in India. 438-39. 
Dr. Pill"i'. :ali.iou to India on behalf of the League of Nations_ 

4411. 
Dutiel of the Deputy Secretary and Chief Superintendent of the 

Railway Board. 2860. 
Encouragement of the manufacture of railway appliances in India . 
. 609. 
Establishment of the Ra.t.e. Tribunal. 353. 
Jj:xpenditure on the Indian Delegation to the Assembly of the Lcague 

of Nationl and the International Labour Conference. 497. 
Franchise for women. 1166-67. 
Grant of conceuions recommended by the Lee Commission to employees 

of the Railways. 443-44. 
Grant of free railway palses and privilege order tickets to the 

clerical staff of the Railway Board. ~ . 
Grant of increments to the clerks in the Bombay Currency Office. 

2865. \ 
Grant of permission to Mr. Fyzee Rahmin to paint a room in the 

New Secretariat a.t Raisina. 2605-06. . 
Grant of railway passes to the staff of the Railway Board. 28/16. 
Grant of the Lee Commission'. recommendations to BerviC8B other 

thAn those mentioned in the Commisl!lion's report. 444-46, 
Grant of tonga hire and dinner allowance to the staff of the Budget . 

Branch of the Railway Board. 2858-59. 
Hardships of Indians in the United States of America. 1681-62. 
Income-tAl.x officers in Sind. 1265. 
Indianisation of the Storllt Departmcnt or State Ra.i I ways. 2FJ61·62, 
Introduction of a new Fidelity Insufanee ICheme .for employees of 

Ourrency Office.. 2869-63. 
Introduction ofa ,Provident Fund system.. 2862. 
Manufacture of railway appliances in ra.i1w&y worklhops. aoo-lO, 
Manufacture of railway rolling stock ·inthe workshop. of the State 

Rallways. 610. 
Minimum demand of the Legislative Auembly regarding reforms. 

13-24, 24-211. 
Nation.lit.,. of Britilll Uull.n. 'WhOle oerti6cates of United BtatM 

citizenihip have been withdrawn. 1980. . 
JlomiDatioaof .ladt __ ber to the (Joqcnl of.to. 1167. 

G 
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DAS, MR. B.-coutd. 
Question 1·(!-r.ontd. 

N l~I' o! ~a. s an.dIndia.ns recruited to the Superior ,Servicea 
of the ~ast Indian Rallway a.nd the Great l'ndia.'n Pcninaula Rail-
way entItled to the Lee Commission concessions. iSS7-S8. , 

Number of Ind.ians and ~ ea s recruited by ~~ of the Company-
~a e  Railways which have aooepted the Lee' 'Commislion ClOD-

ceSl10ns. 1868. 
Number of officers on Ipecialduty in ·the Railway ~ a . 2869. 
Officers in the Indian Storel Department. 429-30 .. 
Overworkied (llerka of the I Slue Branch of the RlI.ilwiiy Board. 28116. 
Pay and allowances of Income-tax officers and Examiners and 

Inspector. of the Income-tax Department in: the ~  Presi-
dency and Sind. 1266-67. ' " 

Pay of Note checkers in Currency Officel. 2865. 
Pay of stenographers of the Railway Board.9S00. 
Pay of the mfmials of the Bombay Currency Office. 2865. 
Percentage of India.na in the office of the High Commisilioner for 

India, etc. 432. 
Personnel of the Indian Delegation 'to the Eighth and Ninth 

International Labour Conference to be held at Geneva. !SM. 
Policy and control of the London Storcs Depilortment. 431. " 
Press reprfls6ntativea and Members of the e~islat.ive  'ASBembly 

invited to be present at the opening ceremony of the Khyber Rail-
way. 1159-fH. 

,Prevention of floods. 428-29, 439-40. 
Prohibition of the export of birds' feathers. 008-09. 
Provident Fund and Fidelity Inlurance arrangement. in Ourrency 

Offices. 2862. , 
Recommendations of the Indian Mercantile Marine Committee. 221. 
Recruitment for the Indian R.ailway Service of. Engineers and the 

Provincia.l Engineering Service. 2108. 
Recruitment of the clerical sta.ff for the office of the Railway Board. 

2857. 
Reduction of the clerical establishment of the office of thtlRailway 

Board. 2861. • 
Reference to the League of Nationl of the dispute between India aDd 

South Africa. 445-48. 
Reparation claims paid in India. 1888-89. 
Report of the Auxiliary_ and Territorial Forces Committee. 438. 
Retirement of members of the clerical establishment of theoftice of 

the Railway Board. 2861. 
Revenue derived from income-ta.x in Bind. 1264. 
Revision of the pay of Shroffll in Currency Offices. 2864. 
Revision of the pay of Superintendent in Curreacy 0fIlces. 1866-88. 
:&byal CommilBion on Agriculture. 440. ' 
Seniority list of the clerical staff of the office o! the Railwa7 Board. 

2868. 
Rmup;glinp; of birda' featbers. 433. 
Subjects for di8CnUIiOD at the ninth _iOD of the I ...... tiODaI 

La.bour Conference. 11M-55; 
. Superintendent of the Statistioal Braneh iD the otIiae of tile Rai1wa7' 

Board. 18D5. 
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'DAS, lb. B.-conti. 
Question re-concld. 

Utilisation of the Bombay 
Society as an agency to 
Currency Office staff. 2863. 

Question (Supplementary) re.-

Currency Office Co-operative Credit 
undertake fidelity i s a ~ for the 

Agricultural indebtedness. 6118. . 
Alleged rude behaviour of a gua.rd on tile Bengal and N t .~ elte  

Railway. 1185.. . . 
Appointment of 'Mr. Kennedy North as designer and decorative 

artist for the Government building. at Raisina. . 235 ... 
Defective lighting of the road between the .teamer ghat and the 

platform at Diga Ghat station on the East Indian Railway. 608. 
Exclusion of Patna from the list of stations on the Eaat Indian 

Railway to which coneessionticket& are available. 423. 
Expenditure on the Britiah garrison in India. 868. 
Franchise for women. 48. 
Hypothesis advanced by members of the Archroologico.l D ~ ~e t 

regarding the pre-historic races of India.' 693. 
Increase in the number of accidents on the Bengal and North 

Western Railway. 1354. 
Japanese competition with Indian piece-goods. 1960. 
Naturalisation of Indians in the United States of A e i~ 9"'. 
Payment by the Ahmedabad mills of a. cotton excise duty of " per 

cent. 689. . 
Payment of damages by railway. companies for lives lost in railway 

accidents. 339. 
Present condition of acientific research carried on . by Government 

Departments. 1176. 
Purchase of stores for Railways by the Indian Stores Department. 

196f1. 
Railway to the Talcher coalfields. 1172. 
Reference to the Indian question in South. Africa to the League of 

Nations. 612. 
Representatives of India on the Council of the League of Nation .. 

608. 
Retrenchments in the Posts and Telegraphs Department. 351-1;2. 
Rupee tenders for Indian Si;()rea. 62. 
Sale of.. Belgium oil as g/ti, in Delhi. 706. 
Separation of tne eltablishment relating to the Legislature from the' 

Legislative Department. 1648. 
Tenders for the lupply of .leeper. for the Lloyd Barrage. 800. 
'Terminal .tationl at Bombay. 1'2-43. 
Treatment of state prilOnera, 2235, 2236. 
Vegetable gAil, llfl8. 
VieWi beld by lIr. Ramll&y Macdonald a~  hi, resignation of the 

Prime lIini.terahip about the Briti.h Exchequer hearing half the 
COlt of t.he Army in India. 1183. 

Recruitmeot to tbe anperior aervioea of RaHwa,.. 4«1. 
"Reaolution r_ . 

Rati6eation of the Draft Convention of the Seventh International 
La.bour Conference regarding Compen_tion for Oocupational 
Dieeuea. 189&-98.. 02 
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DAS 11K. B.--()oncld. 

RelOlution rt!--()ontd. 
Retrenchment. 662, 6M-66. 
Supplementary protection to Tin-Plate Industry. 1385-89, 1401-02;. 
1404-05. 

Steel Industry (Amendment) Bill-
Motion to consider. 1359-61, 1367. 

Weeki,. Payments Bill-
.Motion to refer to Select Committee. 790, 791. , 

DAS, lIa. PURNA CHANDRA-
Qu_tion f'e C&118 of --, a Bengali state prisoner. 156, .7. 

DAS, PANDIT NlLAKANTHA-
~ e of Civil Procedure (Am8lldment) Bill-
Consideration of clause 2. 149-63, 14M. 
Election of --to the Public AccouQts Committee. 824. 

Indian Tariff (Amendment) Bill-
Consideration of the Schedule. ~. 

Indian Trade Unions Bill-
Consideration ofclaule 18. 402..Q4. 

Question' f'e-
Amalgamation of the Oriya.-speaking tracts. 1965-66. 
Ban placed. by the Madras Government on the teaching of Hindi in-
the Madras Presidency and the enrolment of Government servants" 
as members of Hindu Sabhas. 1879. 
Extension of the IParliamentary franchise to Indians in t!.e 
Dominions. 1096. 
Extension of the Parliamentary franchise to Indians in the 
Dominions and the South African Union. 1096. 
Foreign countries and British Dominions in which Indi'ans have 
bcen deprived of the Parliamentary franchise. 1095. 
Foreign countries and British Dominions where Indians enjoy the 
Parliamentary franchise. 1095. 
Ind\i&ns ana the lParli,.mentary \franchiso in tthe South African 
Union. 1095-9iI. 
Letter published in the Star of '(Jt ka 1. headed "A Railway 
Grievance". 1017. 
Parliamentary franchise for Indians in South Africa.. 1346. 
Printing of the fares in Oriya on third class tickets on the B. N. 
Railway. 1017. 
Prohibition against Goverriment servants. becoming members of the 
Hindu Sabha. 690. 

Rail~  of the status of Indians in the Dominions. 1345-46 . 
. Reference of toe Indian quest"ion in South Africa to the League of 
Nations. ~ . ' 
South African Anti-Asiatic Bill. 614. 
South African clasi Areas Bill. 613. 

I ltesolutioD r? fllleaae of political priso,ners. 288-89. 

DAS, RAKHAL .QHANDRA- , 
Qq.estion f'e payment to the widow of -, copy-hC)lcler, Government of' 
India Prau, Calcutta, of his salary and Provident Fund du... 1880. 
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DAS, THE HONOURABLE MR. S. R.-
Indian Trade Unions Bill-
. Considerat,ion of clause 2. 177, 178, 179. 

clause 6. 186-87. 
clauso n. 202. 
clause 18. ~  ~  566, 668, 569. 

Law of ,Property (Amendment) ,Bill-
, , ' 

Motion to refer to Select Committee. 815·19. . 
Motion to omit the Budget ! Demand for "Executive Council" 

(Appointment of a noyal Commission on Reforms). 2428-31, 2433. 
Resolution re enhancement of the salaries of two members of the 

Judicial Committee of the Privy Council possessing Indian, u-
peTience. 730. 

1DASAHRA-
Question rc introduction of a cheap telegraph mesl&!fl '7stem for 

Christmas, -,-, Id and New Yea.r's greetings. 589. 

DATTA, DR. S. K.-
General Discussion of the Budget. 2068-71. 

Indian Medical Degrees (Amendment) Bill:"'" 
Motion to consider. 827-28. 

Indian Trade Unions Bill-
Consideration of clause 22. ~  ~ . 

Motion to reduce the Budget Demand for "Customs" (IneflicienClf of 
the admilintratioQ of the Customs Department). 2170-71, 2176. 

Motion to reduce the Budget Demand for "Opimu" (Opium polie1' of 
the Government of India). 2240-47. 

' ea~i  r&-
Commonwealth of India Bill. 1176-77. 
Opium Inquiry Committee. 839. 
Present condition of scientific reaearch earried 011 by Oovemmeq.t 

Departments. 1174-75. 
Sales of opium by auction in ~ and 1925. 840-42. 
Smuggling of Chinese opium into British India. 840. 
Supprellion of the slave traffic in Arabia. 100. 
V otera for legislative bodies in India. 339. 

Queltion (Supplementary) re naturalisation of Indianl in the United 
Statel of America. IUO. I 

Relolution reo-
Burma Expulsion of Offender! Act, 1925. 994-96, 998. 
Emigration of Indian UQlkilled Labourers to Britiah Guiana. 18G",,"" 

Steel Industry (Amendment) Bill-
Motion to pass. 1376-77. 

-DEATH(S)-
QueltioD reo-
-- during an operation of MilS Bhoji Sipahimalaiii, 

the Lady Hardinge Mediea:l College, Delhi. !83p-U. 
-- of llaulvi Muhammad Kazim Ali. 1193-94. 

" . 
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D'F • 'l'H (S )-contd. 
Question re-contd. 

Expression of regret at the - of Mr. T. V. Seshagiri Ayy/J.r aLi.1l 
Sir Muhammadbhai Hajibhai. 1801-06. 

Inquiry ino the cause of the - of Miss. Bhoji T. Sipahima.lani in 
the La.dy Hardinge Medical College Hospital. 131-32. 

Inquiry into the cause of the - of Miss Bhoji T. Sipahimalani in; 
T. Sipahimalani, a student of the Lady Hardinge Medical College 
515-16. 

Inquiry into the - of Mill Bhoji Tulsi DaB Sipahimalani in the-
Lady Hardinge Hospital, Delhi. 246-47. 

Tragic - of an Indian in Mombasa. 324. 
DEBATE(S)-

Queltion re omission from" India'. Parliament" of the -- in the-
Legislative Assembly lalt year on the opium policy. 1969-70. 

DE BHOWMIK, BABU KAMAKSHYA CHARAN-
Question Te case of -, a probationer in the Postal Department. 

854. 

DE, SAN"'l'OSH KUMAR-
Question rc family, allowance of - a detenu under the Bengal Criminai' 

Law Amendment Act, 1925. 1B84. 

DECK PASSENGERS COMMITTEE-
Bee under" Committee(s) ". 

DEOORATION(S)-
Question reo-

- in New Delhi. 623. 
Nature of the - to be undertaken in New Delhi by Mr. Kennedy 

North. 251. 

DECORATION WORK FOR NEW DELHI-
Question re scheme of - submitted by Mr. Kennedy North. 251. 

DEFALCATION(S)-
Question Te - by employeel of the Army Canteen Board (India). 239. 

DEFENCE OF INDIA-
Question re -. 250-51. 

DEFENCE OF INDIA RULES-
est~  1·e. internment of Ghulam Quim Khan, t!:l-Nawab of Tank,. 

, under the -. 1267. 
DEHRADUN-

Question re expenditure on the Royal Military College at -. 2100. 

DELEGATE(S)-
Question '1'_ 

Deputation of Indian - to .ceri&in Iaternational Oonferences .. 
42. 
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DBLBGATE(S)-contd. 
Question re-contd. 
N i ~ti s of -- for the 8th and 9th sessions of the International 

Labour Oonference at Geneva. 2112-13. 
Qualifications of India's -- to the International Opium Conference. 

424. 
DBLEGATION-

Question re-
Indian ..I-- to the forthcoming Assembly of the League of Nations. 

74. _ 
Perlonnel of the Indian -- to the Eighth and Ninth International 

Labour Oonferencel to be held at Geneva. 28M. 
Report of the British Labour W omen'l -- to Soviet Russia. 14. 
Strength of Indian - to the League of Nations. 227-28. 

DBLHI-
Queation re-

AccommodRtion for first and second class passengers from Howrah to 
-.942. 

,Adulteration of sugar in --. 706. 
Alleged unsympathetic treatment of Muhammadans in the -- Educa-

tion Department. 2863. 
Appointment of Muha.mmadans to the Municipal Oommittee and 

District Board Schools in the -- Province. 281S2. 
Ooncelsion to the stat! of the office of the Director General of Posts 

and Telegraphll on transfer to --. 2092-93. 
Oonstitution nf the Dilltrict Board of --. li/S'T. 
Oontinuation by tit! North Western Railway of the oontract with the 

cooly contractor at -- railway station. 87. 
Oontracts made by the Oommanding Royal Engineer, --. 1157. 
Decorations in New --. 623 . 

. nema.nd for Supplementary Grant in respect of "--". 121S8. 
E8ta.bliabment of a circuit court of the Lahore High Oourt in --. 

148. 
Expansion of the -- province. 1164-65. 
Flushing arrangementll in the unorthodox bungalows. and quarters in 
--. UOO. 

tFurniture in the unorthodox bungalows ud quarters in --. 1100. 
Grant ~  conoellionl to the clerkl of the office of the Director General 

of Posts and Telegraphll on their tranllfer to --. 1884-85. 
Gra.nt of concessions to the stat! of the. office of the Director Of'nc:ral 

of Posts and Telegraphs in connection with the removal of the 
office frQm Ca.lcntta to --. 1181-82. 

Grant of suitable rates of pa.y to the staff of the Director General of 
POllta and Telegraphs in consequence of the removal of the office from 
,CaJou.tta to -. 1182.' . 

Grant to a non-MuaHm of the contract for the MUlllim refrellhment 
rOOmB ail Barog and --. 88. 

GrieTUIOeJI of the office .taff in connection with the removal of the 
office of the Director-General of Posts and Telegraphs from Oalcutta 

. to' -. 1180-81. 
lDadequate number of Muhammadan teacher. in the GovemlDellt 

High Schoo). ----, and iri the New Cantonment Government Middle 
School, -- Province. 51378-79. 
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DELHI-contd. 
Question n:-crmfd. 

Insinuations against certain Hindu officers of the Education Depart-
ment, --. 2381-82. 

MII.intenancc of the road on the Pahargunj railwr,y ovcrbridge at --. 
2088. 

Muhammadan Assistant Accounts Officer or Pay and Accounts O1Jicer 
in anv Account and Audit office at --. 2760. • 

Opening of a' branch post office at the Dargah 'Khowaja Nizamuddin, 
----. 90-91. , 

Periodical revision of the valuation of the furniture in the bungalo .... s 
and quartE'rs in -_. 1100. ' 

Permanent llication of the Qovernment of India 'Offices in -' -. 2374-
Rlllntionship of i,he Manager, Narehla High School and the clerk, 

Government High School, to the Assistant Superintendent, BdUca-
tion Department, --. 2853. 

Removal of the Impetial Library from Calcutta to --. 31, 51. 
Replacement of Muhammad Sharif, school clerk of the Head Xasf.er. 

GOVE'rnment High School. --, by Lala Kishori Lal. 2851-52.: 
Representation of -- in the Council of .State. 236. -
Running of a fast train between -- and Mor.adabad. 1016., 
Sale of Belgium oil IL8 ghiin --. 706. " , 
Telephonic connection between -- arici Patna. ~ . 

DELHI-AMBALA-KALKA RAILWAY-
See under" Rail)Vay(s)h. 

DELHI JOINT WATER BOAltD BIU_ 
Sec under" Bill(s) It. 

DELHI MUNICIPALITY-
Question re exemption of the --, the Notifted Area Committee aDd the 

Imperial City Committee from the operation of the Alienation of IADd 
Act. 28&1. 

DELHI NOTIFIED AREA COQITTEE-
Queltion re-

Exemption of the Delhi Municipallty, the - and the Imperial i~ 
Oommittee from the operation of the Alienation of Land Act. 
28&1. • 

Exemption of the -- from the operation of the Alienation of Lead 
Act. 1861. 

DELHI PROVINCE-
Question re-

Appointment of Muhammadans &1 Diltrict Inlpecten and teachen ill 
the -. 1114-16. 

Enlargement of the --. 690. 
Extenlion to the -,- of Act.·palled by the Punjab Legislative Council 

236. 
Number of Muhammadll,n and Hindu teacherl, clerka and peonl iD 

.chool. in the -- and Ajmer-Menrara. 51388. 
Prevention of the preponderance of the Hindu eolDDlUliiiiy in the Educa-

tion Department of the --. 11879. ' 
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DELHI PROVINCE-contd. 
Question re-contd. 

Recommendatiolls in the ~li  Herald of the 13th JaDuary. 1916, 
regal'lling educational officers of the --. 2384. 

Recurring and e ~i  pants paid tQ . aided schools in the --. 
2379. . I 

Re se ~ti  of Muslims in the Postal Department of the --. 1478 • 
.staff ot the. va.rious ach.ools in the -. 2114. , ; 

DELHI FNIVERSITY-
Question re request to the Rockfeller Foundation for & grant to the 

ME'<Iical Department of the --. 271>1-52. 

DEMAND FOR EXCESS GRANT-
-- in respect of "Administration of Justice". 1219-33., 
-- in respect of '·'Civil Veterinary Services". 1233. 
-- in respect of "Emig;ation-External". 12:)4. 
-- in respect of "Interest-free Advances". 1234. 
-- in respect of "Jails and Convict Settlements". 1233. 
-- in respect of "Refunds". li34. 

, , .. " , 4,. .. 
DEMAND FOR SUPPlEMENTARY GRAN:T-

-- for "Archlllology". 2677-90.' 
-- in respect of "Adjustments with Provincial Gov$Mments". 1118. 
-- in respect of "Ajmer ",nd Merwara". 1258. 
-- i ' ~s e t of Aviati i'~ ... 1236-37. . . . ,. 
-- in respect of "Capital' Outlay on Indian '~.t  'arid Telegraphs". 

1260. . 
-- in respect of "Capital Outlay on Indo-European Telegraphs." 1180. 
-' - in respect or' "CiviIVeterinary Services". 1238. . . 
-- in respect of "Companies and Indian States' share of Surplus Profit. 

and Net earnings (Railways)". ~. 
-- in respect of "Currency". 1238. 
· -- in respect of "Delhi". 1268. 
-- in respect of "Expenditure under the Control of the Secretary of 

State for India". 1238-60 
· -- in respect of "Interest on Miscellaneous Obligations". ~. 
-- in respect of "Interest on Ordinary Debt and Reduction or Avoidance. 

of Debt". 1234. 
-- in respect of "IrrigatiOD, Navigation, Embuakments aDd Drainage 

Works". 1234. 
-- in respect of "!lillClellaneous". 1239-58. 
· -- in respect of "Miscellaneous" '(Curtailment of the pO.llfen of the 

Standing Finance Committee). 1248-66. 
-- in respect of "Miscellaneous" (Payment of compensation for 100aee 

due to enemy action during the Great War). 1256-68. 
--- in respect of "Miscellaneous Departments". 1237 .... 
.. -- in relpect of "North-West Frontier Province". 12M!. 
- in respect of "Payments to Provincial Governments on acC01Un; of 

Administration of Agency Subjects". 1235 . 
. - in respect of "PoTice". 1235-38. 
- in reipect of "Ports and Pilotase". 1236. 
-- in respect of "Public Health". 1236. ; 
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DEMAND FOR SUPPLEMENTARY GRANT-contd. 
-- in respect of "Railway Board" (Discussion of the question of the 

personnel of the Railway Board). 886-94. 
-- in respect of "Stationery and Printing". 1239. 
-- in respect of "Strategic Lines, OiJ.pital" (Railways). 908. 
-- in respect of "Superannuation Allowances and Pensions". 1238. 
-- in respect of "Survey of India". 1236. 
-- in respect of "Working ExpenseB: Administration" (Railways) 

(Extension of the Lee Commission's recommendations to officers of 
Oompany Railways). 894-907. 

DEMAND FOR GRANTS-
&6 under "Budget". 

DEMONSTRATION FACTORY-

Question re establishment of a Central Sugar Research IDBtitute and -. 
6&. • 

DEMURRAGE-
Motion to reduce the Budget Demand for "Working· ExpeDlel: Adminis-

tration" (Railways) (Heavy -- and v.:harfage charges at Nasik, POODa 
and other stations). ~ . . . 

DEMURRAGECHARGE(S)-
Question re -- for inward good. at. Poona, Sholapur and Na*ik on the 

Great Indian Peninsula Railway. 8GIS-1S6. 

DEOKALI-
QueBtiori re inconveniences caused to ass. e~s at -- and Fyzabact 

City Stations. 226. 
'" DEPOSIT(S)-

Question re-
Rate of interest on -- in Postal SavinIA.Banks. 851>. 
Rate of interest on Postal Savings Banks. 1170." 

D~ I  MONEY-
Question re-
R~  to Ra.j. pilgrims 01. UD\lSed -.. ma.-' 
Utilisation of interest derived from the -- of Haj pilgrims. 2230. 

DEPRESSEP CLASS(ES)-
es~  t'e denial to the - access tn the 'post and telegraph offices in 
t e'~ Madras Presidency. 40. 

DEPUTATION(B)-

Question ~ 
Anglo-Indian -- to tile SecretMry "r Sta.te. 43l. 
Decision a.rrived at by tilt'! Govt'TDment of India. on the .varic.MJ.1 points 

urged by the -- of the All-India POltal •. nd Railwa, Mail Service' 
Union. 698. . 
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D A I N ~ t . 

Question 1'tJ-contd. 
-- by the Varendra Research Society of its Curator to learn excava-

tion work at Mahenjo-Daro. 696. 
-- of Indian delegates to certain International Conferences. 42. 
-- out of India at State expense of non-official Members of the first 

Legislative Assembly. 1874-
-- out of India at State expense of non-official Members of the present 

Legislative Assembly. 28. 
-- out of India at State expense of official Members of the present 

Legislative Assembly. 2226. 
-- to the Andamans. 166-66, Ui71. 
Indian -- to South Africa. 12A-2B, 160-61, 237, 365. 
Orders passed on the recommendations of the Fiji --. 409. 
Proposed -- from the Indian Trade Union Congress to South Africa. 

331-32. 
Recommendations made by Kunwar ::Maharaj Singh in connection with-

his -- to Mauritius. 324. 
Report by Kunwar Maharaj Singh regarding his -- to ::Mauritius. 

37-38. 
Selection of Indian members of the -- to South Africa. 433. 

DEPUTATION TO SOUTH AFRICA-
Demand for Supplementary Grant in respect of "Mieoellaneoua" (--). 

1239-47. 

DEPUTY ACCOUNTANT GENERAL, CENTRAL REVENUES-
Bee under "Accountant General, Central Revenues". 

DEPUTY ACCOUNTANT GENERAL, POSTAL BRANCH, CALCUTTA-
Q\le.tion re-

Compulsory attendance of the assistants of the Savings Bank Depart-
ment of the office of the -- during the Christmas holidays. 2374. 

Refusal of increments of the assistants in the Savings Bank Depart-
ment under the......-. 2376. 

DEPUTY ACCOUNTANT-GENERAL, POSTS AND TELEGRAPHS, 
CALCUTTA- . 

Question 1'e alleged ill treatment of the clerks of the Savings Bank Depart-
ment under the -- by Mr. B. R. Ra.ngaswami. 2375. 

DEPUTY ACCOUNTANT GENERAL, POSTS AND TELEGRAPHS, 
OFFICE OF TB.E-

Question 1'0 safeguarding of the interests of M uho.mmadans in the -. 
2762. 

DEPUTY ACCOUNTANT GENERAL. POSTS, CALCUTTA, OFFICE OF 
-.rHE-

Question re- . 
Grant oS an allowance for extra work to the itemworkers in the Money 

Order Department in th'! -. 1490. 
Grievance. of the employees o{ the ::Money Order Depal'tment in the-
--. 1490. 1 
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DEPUTY ACCOUNTANT GENERAL, TELEGRAPH BRANCH, 
CALCUTTA-

Question re case of Mr. Ganesh Ch. Mitra of the office of the -. 2374. 
DEPUTY AGENTS ON RAILWAYS-

Question r8 appointment of Indians as --. 443. 

DEPUTY ASSISTANT CONTROLLERS OF MILITARY ACCOUNTS-
See under "Military Accounts, Deputy Assistant Controller of". 

DEPUTY DIRECTOR(S)-
Question re cOllversion of the posts of Assistant Secretaries in the Rail-

way, Board into those of -. 524-25. 

DEPUTY POSTMASTERS GENERAL-
Question rc pay of -, Assistant Direotors General and Superintendents 

of Post Offices. 843. 

DEPUTY PRESIDENT, llB.-
Ruling by - that a,s Sir Sivaswamy Aiyer did not ~  that his amend-

ment to clause 2 (a) of the Legal Practitioners (Amendment) Bill was 
relevant to the subject-matter of the a.mendment ma.de by the Couneil 
of State, it must be ruled out of order. 2666. . 

DEPUTY SECRETARY, RAI ~  BOARD-
Question re duties of the -. 2860. 

DERA ISMAIL KHAN-
Question rt!--

Allegations against Mufti Aziz-ul-Rahman, District Inspector of School., 
-. 2105. 

Construction of a metalled road between - and Fort Sandeman. 
2104. 

Proposed railway betwee,n - and Fort Sand,eman. 2104. 
DERA ISMAIL KHAN TANK RAILWAY-

See under "Railway(s)". 

DERA ISMAIL' KHAN TANK DECAUVILLE-
Sec under "Railway(s)". 

DESHMUKH, MR. R. M.-
Oath of Office. 1723. , 

DETENU(S)-
Question re--

Case of Anil Baran Ray, a - under the Bengal Criminal Law AIPad-
ment Act, 1921). 1883. 

Family allowance of Bantosh Kumar De, a - under the Bengal 
Oriminal Law Amendment Aot, 192&. 1884. 

Political - in Bengal. 344-48. , 
Release or internment in his own house of Hari Kumar Ohmavarty. 
, a - in Inscin Jail. 1874-71). 
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DEVOLUTION RULE(S)-

Dillculllion of the question of t ~ recommendationll made by the Taxation 
Inquiry Committee in regard to --15 under the Demand "Taxes on 
Income". 2212-14. 
Question re casell in which action hall been taken underaection 52 (3) of 
the Government of India Act and the proviso to Rule 8 of the ~  etc. 
885-88. 

DEY, KARl PADA-

Question re-
Case of - late writer, P. W. I., Ikrah, on the E. 1. Railw&1. 
1013. 

DillChal'ge of -, a writer of theP. W. I., Ikl'ab, Eallt Indian' 
Railway. 895-98, 867. 

DHANTA-

Queation re cancellation by the Mexican Conlul at Eongkong of a, 
palsport granted to --to proceed to Mexico. 2102-00. 

DIET-

Question rtJ --of Bengali State priaonerl in jaill in the Madra •. 
Prellidency. 266, 267. 

DIGRA GHAT A~I N

Question re defective lighting of the road between the steamer ghat 
and the platform at --on the East Indian Railway. 608. 

DIGHWARA-

Question re railway collision at --. 51-52. 

DINAJPUR RUHEA RAILWAY--

BpI'- under "Railway(s)". 

DINNER ALWWANCE-

Question rtJ grant of tonga hire and --to the staff of the Budget. 
Branch of the Railway Board. 2858-59. 

DIRECTOR GENERAL OF POSTS AND TELEGRAPHS, OFFICE OF 
THE-

Question rp-
ConceBSions to the staff of the --on transfer to Delhi. !092-93. 
Grant of advance increments to certain clerks in the --. 2092. 
Grant of concessions to the staff of the office of the --in con-
nection ,with the removal of the office from Oalcutta to Delhi. 
1181-82-
Grant of permission to a clerk of the office of the --to lIit for 
the examination for a superintendentship of Post Offices. 847-48. 
Grant of suitable rates of pay to the staff of the oftioe of the -
in consequence of the removal ~  the office from Calcutta to Delhi. 
1182. . 
Grievances of 'the 'office staft in connection with the removal of the" 
08ice of the ---. from Calcutta to Delhi. 1180-81. 

, Pay of the liB" cadre clerka of the ofBce ~  the ----. 848-111. 
Pay of the olerks in the oftioe of the -. ~ 

Sealea of pal for the staff of the ---. ' . ~ 
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DIRECTOR OF FINANCE, RAILWAX BOARD-

Question 1'e control by the --of the recruitment and promotion of 
the clerical staff of that office. ~. 

DIRECTOR OF PUBLIC INFORMATION-

Question 1't!-

Appointment of Mr. J. Coatman as --. 
Length of service of Mr. R. S. Bajpai 
1363-54. 

592, 1360-61, 2088-89.' 
in the office Qf the ,'-. 

DIRECTOR OF W.IREI,ESS-

Question "I!'. grant of permission to the stenographer of the ~ to sit 
for the examination for a 8uperintendentabip of Poat·Officu.: 847. 

i 

DISEASE(S)-
Question re inquiry into the wastage of life and the economic 'depr. 
sion in India from preventible --. 362. 

DISPUTE-

Question "f! reference to the League of Nations of the --between 
,India. and South Africa. 446-46. 

DISTRICT ARD~

Question rt> constitution of the --of Delhi. 11'&7. 

DISTRICT BOARD RAILWAYS-
8f'.e under "Railway(s)". 

DISTRICT IN~ C R O}<' I:)CHOOLS-

Question 1'&-
Allegations 'against Mufti Aziz-ul-Rahman, -, Dera IlDl&il Khan. 
2105. 
Appointment of Hindus 80S Head Masters or as --in the North 
West Frontier Province. 2105. 
Appointment of Muhammadans as --and teachers in the Delhi 
Province. 2114-15. 

DISTRICT LOCAL BOARDS-
Question ,·c (:onstitution of --in Indio. and Burma. 619. 

DIVISIONAL ACCOUNTANT(S)-
Question re-
Examina.tion for --. 711. 
Pay of -. 713-14. 
Pay of --in the Public Works Department. 713. 
Pay of --of the late Military Works Services. 713. 
Po., of --serving in South India in 1919. 712-
POIition of - in tt. Military Accounts Department. 712, '113-14-
Recruitment of --in the late Military Works Services. 711. 
Restoration of their former designation to --. 714. 
Revision of the pay of --in the Public Workl Department. '713. 
Status of -. 712. 
Unsuitability of acoountaots of the Xilital'1 Accounts Department for 
the work of .-. - in certain KilitalT WbrbSub-Diatriok 71J. 

See &180 under, ~ taDt . . 
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DIVISIONAL COMMISRIONEHSHIP(S)-
Question re aholitibn of --. 147-48. 

DOMINIONS-
QUIJstion 'r!, raising of the status of Indians in the --. 1346-46. 

DONOVAN, MR. J. T.-
Bengal State Prisoners Rel3"ulation (Repeal) Bill-

Motion t.o consider. 1108-18, 1123, 1124, 1131, 1132, 1133. 
Oath of Office. 13. 

DRAFT CONVENTION-
R.esolutionl·/' ratifieation of the -- regarding Workmen's CompeDlJ&-

tion for Occupationltl Diseases. 1469-80. 

DRIVER(S)-
Question re grant' of allowances to Indian -- of the Eastern Bengal 

Railway for Sunday work. 218. 

DHUOS-
QU(lstion rt'-

International convention relating' to --', 1020. 
Pre\'ention of the smuggling of -- by Europeans. 11IH. 
Hpecial pay of t.he Ktaff of the Eastern Bengal Hailway emploled 

in the --. 1496-97. 

DlJMASIA, MR. N. M.-
Election of -- to the Standing Finance Committee. 624. 
Motion t.o omit. the Budget Demand for - "Executive Council" (Ap-

pointment of II, Hoyal Commission -on Reforms). 2:134, 2348-61. 
Motion to l'edul'e the Budget Demand for "Customs" (inefficien(:y' of 

the administration of the CustOIJlS Department). 2170. 
Motion to redU(lfl the Budget Dernand for "Taxes on Income" (Grie-

vances of the I se tlI~H  2200-02. 
Question "-

Area. of IImd acquit'l'd for the Grant Road terminal station. 142-43-
Rrol\.dcII.8t receiver lir.en8es, etc. 83. 
LonJt distance terminal sta.tion I\t Grant Road, Bombay. 143. 
Terminal station8 for Bombay. 144. 

DUNI CHAND, L.U,A-

General DiICussion of the Railway Budget, 1629. 

Indian Income-tax (Amendment) BiIl-
Motion to (!irculate. 1419. 

Lep;al Practitioners (Ameoclme.ot) Bill-
Consideration of clause 3. 1460-61. 

Motion for Adjournment to diacul8 the hunpr ..trike br the Bengal 
State PrilOnerl in the Mand.la.y Jail. 18C18. 

Motion to reduce the Budpt. Demand for "Workiog EXp8nl6l: A.d-
ministration" (Railways) (GrieV&OCN of tIJe public .. ai.alt the 
Railway Administration). ~  uno. 
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DUNI CHAND, LALA-Contd. 

Motion to reduce the Budget Demand for ~' i  Expenses: Ad--
ministration" (Railways) (1. Loss of articles while in charge of 
Railway Administration. 2. Inefficiency and negligenoe of the 
Railway police). 1902-06, 1908. 

Motion to redUtie the Budget Demand for "Working Expenses: Ad-· 
ministration" (Railways) (non-stoppage of mail traius at several' 
important railway stations). 1899-1901. 

Question re-
Adoption of Persian as a compulsory subject for the 4th primary 

clal8 in Hindu and Sikh schools in the- N"o,thWellt Frontier Pro-
vince. 2108,. 

Adulteration ~  iugar. i,D, Delhi. 706. 
Allegations againlt Mufti Aziz-ul-Rahman, District Inlpector of" 

Schools, Dera Ismail Khan. S106. 
Alle«ationl .againlt Sardar Gurbakah Singh, Income-tax officer, 

Karnal. 1162. , 
Amount of assistance rendered by Arbab Mohammad Akram Khan in 

connection with dacoities and murders committed during the lut 
8 yeara in village Landi Yarghajo. 2103-04. 

Amount of laad .and house 'Property a.cquired by Arbab Mohammad 
Akram Khan, Honorary Magistrate, within his xnagisterial juris-
diction. 2103-04. 

'Appeal of Mr. Hans Raj, late signaller, Jodhpur Division, Central 
Circle, N agpur. 1162. 

Appeal of Mr. Har N arain, a clerk in the office of the Deputy Post-
Kalter General. Railway Mail Service, Ambala. 243. 

Applica.tions for Central State Scholarships from ca.ndidates in the 
North-West Frontier Province. 2106-07. 

Appointment of an Indian to be a Member of the Railway Board. 
603-06. ' 

Appointment of Hindus as Headmasterl or as District Inspectors of 
Schools in the North-West Frontier Province. 2106. 

Appointment of Indians in the higher grades on the East Indian 
n",ilway. 626.,... 

Appointment of Indians to the Raihvay.EngiDeering Service. 24;. 
Audit oj. .the BllCOunts of dle Lady HardiD.gfl· Medical College and 

Hospital, Delhi. 1487-88. 
Cancellation by the e i~a  Consul at Hongkonp; of a passport 

p;ranted to one Dhanta to proceed to Mexico. 2102-03. 
Construction oJ a metalled road between Dera Ismail Khan and 

Fort Sandeman. 2104; , .. 
Const.ruction of a railway. bridge. acroaa the IDdus at KaJabagh. 

21-04. 
Construction of an overbridp;e in place of the level crossing near 

the Ambala City Railway Station. 505; 
.C ~R ti  of opiuql in' Assam. 611. ' . 

: Dt. a ~e'  lIr: 'S. 'S.Reuben, ·'ll'ell.d Train Examiner, North 'West-
ern Railway at Ambala.· 8fl.:'··· . 

Dilft'lli ..... *' Badri PeT8had, '. 'lti .~i' ' J"atuiana. 1Ull. 
na.,.·'on SUtionlt'7 .. , 143. . " '.' , . . 
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DUNI CHAND, LALA.-coned. 
Question re-contd. 

Exc618ive amount of uncurrent coin remitted to the mints by the 
Ambala City Branch of the Imperial Bank of Iadia. i45-46. 

Expenditure on the Taxation IInquiry Committee. 805. 
Gauge of the Dera Iunail Khan Tank Railway. il04. 
Ghazni Khel-Daraban Road. 2104. 
Government grant to the Lady Hardinge Medical Oollege and Ho .. 

pital, Delhi. 1486-87. 
Grant of a pal8port to Moulana Ghulam Mohammad Azil to return 

to India. 244. ,; 
Grievances of workmen on the Great Indian Peninsula Railway. 

248. 
Increase in the percentage of Indians in the various Department.. 

of the Government of India. 605. 
Indian representation on the Governing Body and Executive Oom-

mittee of the Lady Hardinge Medical College and Hospital, Delhi. 
1486. 

IInquiry into the death of Mi.. Bhoj i Tul.i Da. Sipahimalani in 
the Lady Hardinge Hospital, Delhi. 146-47. 

Introduction of reforms in the North West Frontier Province. 84. 
lasue of return concel8ion tickets on the Eut Iadian Railway. 528. 
Levy of heavy charges in the Lady Hardinge Medical College and 

Hospital, Delhi. . 1488. 
Non-oflicial Resolutions in the second Legislative Auembly. 243-44. 
Non-stoppage of the Lucknow Punjab Mail and the BombayPulljab-

Mail at Ambala City Railway Station. 525. .. 
Penalty levied on impounded cattle at Raisina. ~ . 
Permission of motor and other vehicular traffic over the Ghagar· 

railway bridge. 865. 
Proposed railway between Dera Ismail Khan anil Fort Sa.n4eman. 

2104. 
Railway connection between Fort Sanaeman and Hindubagh. 2104. 
Recruitment from India and the United Kingdom to the Railway 

Engineering Service. 247-48. . 
Recruitment of members of the Indian Civil Service in England and 

in India in 1925. 244-46. 
Reduction of fares on the Delhi-Ambala-Kalk:a Railway. 526. 
Reduction of fares on the Kalka-Simla Railway. 526. 
Relief granted to postal employees from the post office guarantee 

fund during the last two yei.rs: 1163. 
Replacement of Railway sleepers by iron rods on the North Western 

Railway. 248-49. ' 
Resolution regarding provision of conveniences for Indian Railway 

paueDgera. 606-06. 
Rulea rel.tillS to eeniority in Government eervice. 143. 
Sale of Belgium oil &I glee in Delhi. 708. . 
Staff of the Lady Hardinge Medical College and Hospital. Delhi, 

etc. 1489. . 
Btoppap of fast pauenger vains at 'Barara Station on the Nonli 

Western llailwa,. 1149. 
Subjeotion 'of the ltuikheI famil7 of JADili Yal',lbajo, Pubawar Di .. 

viet, to thejurilClietiOD of the Bonor&I'J ~ of the Arbab 
f&mil,. 1108-04. 

• B 
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DUNI CHAND, LALA-concld. 
Question re-concld. 

Unauthorized loan by the Imperial Bank of India to the Treasurer 
of the Amb.la Oity Branch. 246. • 

Work dODe. by the Judicial OODUpissioiler, ~ t  West Frontier 
Province, and a single Judge of the Lahore High Court. 2105-06. 

Queltion (Supplementary) re-
Appointment of a Muhammadan Inspector of Schools in the Edu-

cation Department, Ajmer-Karwar... 703. 
Separation of judicial and executive functions. 435. 

Resolution re-
Reduction of the inland postal rates. 951. 
·Releaee of political prisoners. 281-85. 
Retrenchment. 665.' 
Seats for Members of the Legislative Assembly· in- --. 1971. 

DUTT, Ma. AMAR NATH-
Bengal State Prisoners Regulation (Repeal) Bill-
Motion for leave to introduce. 884. 
Motion to consider. ~  1531·36. 

Code of C i i ~l Procedure (Amendment) Bill (Amendment of Sec-
tion 491)-

Motion for leave to introduce. 836. 
Oode of Oriminal Procedure (Second Amendment) Bill-

Motion to con.ider. 1047-49, 1050, 1083, 1077. 
Contempt of Courts Bill-

Consideration . of clauae5l. 766. 
Indian Income-tax (Amendment) Bill-
Motion for leave to introduoe. 838. 
Motion for adjournment to diacuss the hunger strike by the Bengal 

State Prisoners in the Mandalay Jail. 18118, 1868-1)9. 
Question r",-

Abolition of the POlta of bra.kesmen on the Oudh and Rohilkhand 
lection of the East Indian Railway. 868. 

Abolition of the Provinci",l Services on Railways. 2108. 
Alleged harsh treatment of his staff' by the Head Train Examiner, 

Santa.har, Eastern Bengal Railway. 1495. 
Alleged ill-treatment of the clerkl of the Savingl Bank Department 

under the Depu1y Accountant General, Posta and Telegraphs, 
Calcutta, by Mr. B. R. Rangaswami. 23711. 

Alleged Ion of livel in ,an' accident on the Ahmadpur Katwa Rail-
way. 2376-76. . . 

Allowancel of the traffic running staff 'On railway.. 1(9&. 
Allowancel of travelling ticket collectors on the Eastern Bengal 

Railway. ,1496. , . . 
Applicability of the Special Leave Rules to all Government ilervants 

of l ~A.iati~ Jlomicile. 2M4. • 
A ~a e e ts for keeping Poit Office btiildinglneat arid olean: 8114 . 

. C • .-;of A ~ ~II l' t '~  a detenll 1,lnder ~e Ben",,) Crbni'nal Law , .~ ~ ~ 1.b:" 1&83.,·'·' \': .... ,t'." ' 

Cue of Babri" lCamakahya. I C a~a  ne· ·'Bbc:iwthik, . a prollationer in 
the Postal Department. 8M. . '. " 
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DUTT, llR. AMAR NATH-contd. 

Qu.estion re-contd. 
Case of Mr. Ganesh ehandra Mitra of the oftice of the"Deputy Ac-
countant Gener",l, Telegraph Branch, Calcutta. 2374.· 
'Case of State prisoner Jyotiilh Chandra Ghose. 1888. 
Cases in which extraordinary leave without allowance can be granted 
to Government servants. 1491. . 
Compulsory attendanCe of the assistants of the Savings Banks De-
partment of the office of the Deputy Accountant General, Postal 
Branch, Calcutta,duritig the ·Cbri.itin&s llolidays.23'74. 
'Condition of rail'way.· quarterl at Bantahar, Eastern Bengal Railway. 
1496. . 

(Jounting of the apprebtice service of overseers in the Public Works 
Department towards pension. . 242-43. 
Discha.rge of ilari Pada Dey, writer of the P. W. r., Ikrah, East 
Indian Railwa.y. 867. 

"Expenditure incurred' on railway schools by the Eastern Bengal Rail-
way. 1494. . , 
Family allowance of Bantosh 'Kumar De, a ,detenu under the Bengal 
Criminal Law Amendmflnt Act, 1926.  1884. 

'Grant of a lbcil.l iWlawance to the clerks attached to the' goods shedl 
of the Eastern Bengal Rlftlway in Calcutta and Chitpur. 1492. 
'Grant of an allowance for extra work 'to the item-worken in the 
Money Order Department in the office· of the Deputy Accountant 
General, Posta, Calcutta. 1490. .  ,  . 
Grant of an extra allowance for work on BundaYI and gazetted 
holidaya to.Indian subordln&tel of the East Indip.p Railway. 886. 
'Grant of a.n extra allowance to postal clerks of all mofuBBil h_ oil-
ce. in Bengal and A.am for pOlting interest in Bavloga Bank 
Ledgers. 862. 
Grant of an overtime allowance to clerks employed in the Dacca. Post 
Office. 8Ii3. . 
Grant of concessions to the clerka of the oftice of the Director General 
of POlts and Telegtapba on their tranlfer to Delhi. 1884-811. 
Grant of concellions to the staff of the oftice of the Director General 
of POlts and Telegraphl in connection with the removal of the 
oftice from Calcutta to Delhi. 1181-82. 
Grant of light and overtime allowance to the postmen of Dace,... 
682-&3. 

'Grant of perniission to a clerk of the Office of the Director General of 
POlts a.nd Telegraphs to sit for tlte examination for a. Superin-
tendentlhip or Post Officel. 847·48. 
Grant of permilsion to the ltenographer of the Chief Engineer of 
Telegra.phs to ilit· for the examination' for· a Superintendentship oC 
Poet Offi{;ee. 84'7. " .. , 
Grant of permilsion to the· ltenographer of the Director of WireleB8 
to Bit for the examination for a. Superintenclentahip of POlt OfficE'S. 
'847. .. :. " , 
Grant of special promoti9n to Bibha,sn 'Chandra 'Gbole, a juniq:r clerk 
of . the 'oftiee .(jf the· DiPeetor Genera1, ~  ,rid . Telegraphll, for 
meritorious war lervicel in Mesopotamia. 1885.86.' .' 
:Otailtrof suitable I'l10\81 of , pay to the etaf oftheO.fBceot the Director 

e e at e ~~ .t. an4-"l'eIegr-aphl in ti~~ oliheremoval 01 
the office from Calcutta to Delhi. 1182. . 

u 2 
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OUTT, MR. AMAR NATH-conid. 
Queltion re-contd. 

Granw made to Cilriltian Miniltera of &:eligion by the Ea.tern Bengal 
Railway. 1494. 

Grievanoes of guardl on the Ealtern Bengal Railway. 1494. 
Grievancel of the employeel of the Money Order Department in the 

Office of the Deputy Accountant General, POltl, Calcutta. 1490. 
Grievancel of the lower division clerke of the Office of the Accountant 

General, POlts and Telegraphl. 2374, 237a. 
Grievances of the Office Ital in connection with the removal of the 

Offi,ce of the Director General of POlts and Telegraphs from Calcutta. 
to Delhi. 1180-81. 

Houle rent allowance of employees of the E,.st Indian Railway. soa. 
Increa.e of staff on the Eastern BengaJ: Railway. 1492. 
Inspection quarters in the Central Telegraph Office buildings in 
Calcutta. 1182-83. 

Lack of raiaed platforms and waiting rooms for female passengera at 
Nerole Station on the Ahmadpur-Katwa Railway. 1489-90. 

Lack of waiting rooms and waiting sheds for passengers at Komarpur 
Station on the Ahmadpur-Katwa Railway. 1489-flO. 

Messr •. Sorabjee and Company's refreshment rooms on the Eastern 
Benga.! Railway. 1493-94. 

Nomination of candidates for the examination for Superintendentship 
of Poit Offices. 848. 

Officiating and permanent appointments as Superintendentl of Post 
Offices. 1886-87. 

Overtime, Sunday and holiday allowances on the iast Indian Railway. 
BaG. 

,Pay of Anglo-Indian ticket collectorl posted to Sa.ntahar on ihe Eutern 
Bengal Railway. 1492. 

Pay of some lower division clerks in the Telegraph Check Office. 
Calcutta. 237a. 

Pay of Station Maaters and Aaai.tant Station Masters on the Oudh 
and Rohilkhand section of 'the Ealt Indian Railway. 867-68. 

Pay of temporary Anglo-Indian Guarda on the :E;astern Bengal Railway. 
1497, 

Pay of the subordinate staff of the offics of the Auditor Genera], 
Posts and 'felegraphs. 848-al. 

Pay of the clerks in the office of the Director General of Posta and 
Telegraphl. 1179-80. 

Pay of the subordinate staff of the offices of the Auditor General, 
Accounta.nt General, Central Revenuel, and Deputy Aocountant 
General, Central Revenues. 1180. , 

Permanent location of the Government of India offioea in Delhi. 2374. 
Posting of an Anglo-Indian Guard to auperviee the work of palling 

t;raina performed by Indian atation mastera on the, Eaatern Bengal 
t, Railway. 1491. 

Posting of extra "staff to cope with the increased parcel traftlc on t.he 
Eutem Bensal Railway. 1491-93. 

Promotion of Supemlora to the grades of Sub-Engineers on State 
Railwaya. 1108. 

ProvilioD of latrines in the' camaps of the train. ~ OD die 
A a a~  and the BurdWaD-Kat"a Bailwaya. 1481. 
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DUT.T, lIB. AMAB NATH-concld. 

Question re-concld. 
Provision of medical aid to the staff on the Eastern Bengal Ra.ilw&y. 

1496. 
Provision of quarters for the running std of the La.hnonirhat District 

stationed at Santahllr,' Eastern Bengal Railwa.y. 149fJ. 
Punishment of sorters of the Railway Mail Service under Rule 758 of 

the Post Office Manual. 1674. 
Railway Bookstalls. 1490. 
Recruitment for the Iridian Railway Service of Engineers and the 

Provincial Engineering Service. 2107-08. 
Reduction of passenger fares on tbe Ahmadpur-Katwa and the 

Burdwan-Katwa Railways. 1491. 
Refusal of increments to the Assistants in the Savings Bank Depart· 

ment under the Deputy Accountant General, Postal Branch, 
Calcutta. 2376; 

Repair of the road leading to the Komarpur railway station. 1723 . 
. Revision of the pay of the subordinate sta.ff of the office of the Director 

General, Posts and Telegraphs. 1886. 
Right of appeal of the staff of the postal department. 1183. 
Running room for European and Anglo-Indian guards at Amingaon .In 

the Eastern Bengal Railway. 1493 . 
. Scale of pay for the staff of the office of the Director General, Posts 

and Telegraphs. 2372-74. 
Special pay of the staff of the Eastern Bengal Railway employed in the 

Duars. 1496-97. 
Supply of overcoats to the staff of the TrafticDepartment of the 

Eastern Bengal Railway employed on hill stations. 1493. 
Train Controllers on the East Indian Railway. 867. 
Transfer of the office of the Accountant General,. United Provinces 

from Allahabad to Luoknow. 2371-'12. 
"Treatment of certain strikers by the East Indian Railway. 866. 
Withholding of appeals submitted by the staff of the Postal Depart-

ment. 1183-84. 
Withholding of memorials of the lower division man in ·the office of 

the Accountant General, Posts and Telegraphs, Calcutta. 1490. 
Working hours of station masters and assiet&Dt station masters on 

the Eastern Bengal Railway. 1496. 
Working hours of the transhipment sta.ff at Santahar on the Ealltern 

Bengal Railway. 1493. 
Resolution re-

Burma Expulsion of Offenders Act, 1926. 974-78, 1288-91. 
Enhancement of the salaries of the two members of t,he Ju()icial 

Oommittee of the Privy Council possessing Indian experience. 737· 
38. 

Release of politicaJ. prisoners. 311-14. 

DUTY(IES)-
Discussion 01 the question of anomalies in the cla.aaiication of clothiq 

for tarift -- under the Demand in respect 01 .. Oustoms ". '193-
94. 

'Quntion " ..... 
- on logs imported for lD&Ilulacturing match Iticb. 116. 
-- on stationery. 243. ~ 
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\ 
DUTY(IES)-confd. 

Question re-contd. 
Enhancement of the -- on foreign liquors. 423-24. 
Import by Company-managed Railways of a sufficient quantity of 

foreign rails in order to evade any further protective -- that n.ay 
be imposed Oll steel. 1890. , ' ' 

Imposition of' 4' -- on l'el~  ai ~ simil!lo.rto the -' imposed on 
other classes of steel. 1890. ," 

Receipts from - on matches, ,splints aria ,'eneers. 694. 
Re .t~  of the -- On snIt uBed ~  6ah ,curing. 39., 

DUTY A ANC ~ 

Ser under" Allowance(s), Duty". 

Jj:AST AFRIOA-
Question re appointment of an Agent of the Government of India in 

--. 1723-24. 

:EAST INDIA ASSOCIATION(S)-
Question Te speech of Dr. Summers, late ~e  Engineer of Sind, before-

the -- r,egardins the average level of ~te  at SukJcur. 1893. 

EAST INDIAN ltAILW,AY-
See under "Railway(a) ". 

EASTERN .aND ~ H RN COMMANDS-
Question Te utilisation of the lervicel of ,private firml to cater to the 

needs of B»itish Units in the --. 2460. 

EASTERN BENGAL RAILWAY-
Bee under" Railway(s) ", 

ECONOMIC DEPRESSION-
Question TO inquiry into the waltage of life and the -- in India from 

preventible diaeuea. 3r.2. 

ECONOMIC INQUIRY COMMITTEE-
8ee under " C~ Dittee .  ". 

EDIBU{, D •• -
Queltion 16 offer of suitable emplo:vmentto -,an ex-fellow of the 

Rockfeller Foundation. 216. 

EDUCATION-
Question re-

Expenditure incurred by the NOl'th Western, East IndiNl alid:&a..tem 
BeogaJ a.ail a. ~ op., ~ ea  and Aqlo-Jndian -.1-101-02. 

Spread of -- in India.. 2754-1111. 
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EDUCATION DEPARTMENT-

Question Tt;-

103 

Alleged unsympathetic treatment of Muhammadans in the Delhi --
~. 

Insinuations against certain Hindu officers of the --, Delhi. 238J-

82. 
Paucity of Muhammadans in the --, Delhi. 2831)..88., 
Preponderance of Hindus in the --, Dell).i. 2384-86. , 

Ptevention of the preponderance of the Hindu community in the --
of the Delhi Province. 2379. 
Statements regarding teachers appointed to the --, Deihi. 2383. 

EDUCATIONAL INSTITUTIONS-

Question r6 reorganization of railway --. 1661. 

EDUCATIONAL QUALIFICATIONS-

Question TC --of employees of the Meterological Department. 70:1. 

EFFICIENCY BAR-

Question rc conditions governing promotions above the --of clerks 
in the Military Accounts Department. 872. 

EGMORE-
Question rc-
Article in the Swaraiya of the 24th December, 1926,' regarding a scene 
at --station. 596. 
Weighing Machine at - ltation. 330. 

ELECTION(S)-

--of Members to the Public Accounts Committee. ~ . 

--of Members to the Standing Finance Committee. 537. 
Motions for the --of the Committee OIl Public Accounts and the 
Standing Finance Committee. 169. 
Question re-
Alleged detention of Allembl,. voters at the lut --at Sirbali. 142. 
Dates of the coming generaJ. --for the provincial legislatures and 
the Legislative Aalembly. 1873-74. . 

Omission of names from the list of vote!'s during the last Council of 
State -. 1187-88. '  '  '  " 

ELECTION EXPENSES-

Question re maximum sQ.ue of -, prescribed by Rule 20 (6) of the 
Legislative Alsembly Etector..t Rulel. ~ . 

ELECTOR(S}-

Question re total number of --for the Council of State. 328. 

ELECTORAL RqLLB-

Question r6 e~isi  of the --of the Legislative Aa~ l . 2830-31. 

ELECTORAL R ~ 
Question r6"'-

}. i 

Amendment of the --. 700. 
Maximum lC&le of electioD expeDles prescribed If' !Bale 10 ;(6) ·01 tabe 
Legislative AaeemblJ. ~' . . . , ,. ", 
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ELECTORATES-
Queltion 1e registered gradua.tes a.nd university -. 8116-57. 

ELECTRIC FAN(S)-
See under "Fa.n(s) ". 

ELEOTRIC LlGHT(S)-
Motion to reduce the Budget Dema.nd for " Working Expenses: Adminil-

tration" (Ra.ilwaYI). (Provision of -, in carriages on the Morada-
bad·Gajrola-Ohandpur branch of the Ealt Indian Railwa.y). 1827-28. 

ELEOTRICAL ENGINEERS-
Queltion 16 recruitment of qua.lified - from the Maclaga.n Engineer-

ing College to the Buperior services of the Tecbnica.l a.nd Stores 
Departments of State RailwaYI. 708. . 

ELECTRIFICATION-
Question 16 - of the lIuburban lines on the South Indian Ra.ilway. 

46. 

ELECTRIFICATION BRANCH-
Question 16 appointmentl in the - of the Mechanical Department of 

the Great Indian Peninsula Railway. 2861. 
ELECTRIFICATION SCHEME-

Queltion 1e.--
COlt of the - on the Great India.n Peninlula Railway. 233. 
Indent for pla.nt for the - on the Great Indian Peninsula Ra.ilwa.y. 

19, 26. 
EMERGENCY CERTIFICATE-

See under" Oertificate(s) ". 
EMIGRANTS(S)-

Queltion 1e restriction of the number of India.n - to MaJay... 1572. 

EMIGRATION-
Dra.ft Notification in connection with - to British Guiana. laid on 

the table by Mr. J. W. Bhore. 2764-65. ' 
Question 1e-

- of Indian iabour to Ceylon. 1571. 
- of Indian la.bourers from Fiji to the Ta.hiti Iala.ndl. 409. 
- of Indian labourers to foreign countriel. 2090. 

Relolution 1e - of India.n unskilled labourera to Britilh Guiana. ~ 
44. 

EMIGBlATION, EXTERNAL-
De~a  for ExcelS Grant in relpect of .. - ". 1284. 

EMPLOYEE(S)-
Question "6 educationa.l qualiftcationl of - of the Meteorological 

Department. '103. 

ENEMY PROPERTY-
Queation ,,, dilpolal of ex - in India. 'II. 
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ENGINEER(S)-
Queliii9n ,e -- employed in the London Stores Deptt. 127. 

ENGINEERING BRANCH OF THE TELEGRAPH DEPARTKENT-
See under "Telegraph Department". 

ENGLAND-
Question ,e..-

Arrangements for the remittance of soldiers' savings to --. 585. 
Difficulties experienced by Indian students in gaining admission into 

institutions in --. 1093-94. 
Establishment of an Air Route between India and --. 5&-56. 
Recruitment of Indians in -- to the Indian Service of Engineerl. 

537. 
ENLISTMENT-

Question '6 difficulties in the way of the -- of Hindu J ate in the 
Indian Army. IMl2. 

~ I RA H  DEPARTMENT OF-
Question ,e establishment of a branch of the -- at Bombay. 239-40, 

503, 1155. 

ESTABLISHMENT OFFICER-
Question T6-

Duties of the -- attached to the Army Department. 2823-24. 
Refull801 of the Officer Supervisors and the -, Army Headquarters, 

to forward applications from civilian clerks for appointments ;n 
other Departments, etc. 2825. 

ESTIMATE(S)-
Detailed -- of the Sukkur lIiLrrage Scheme. 418. 

EUROPE-
Question Te export of lizard akins to --. 1724-25. 

EUROPEAN(S)-
QU8stion ,e-

Number of -- employed in the Traffic Branch of the North Western 
Railway. 2120. 

Prevention of the amuggling of drugs by --. 1151. 

EUROPEAN OFFICER(S)-
Queation ,e extension of the Lee Commission concessions to - of the 

Provincial Services. 59-60, 149. 

EWBANK, lb. R.-
QueltioD ,e lalary drawn by -- while acting &I Private Secretary to 

Hi. Excellency Lord Roading in England. 2750-111. 

EXAKINATION(S)-:-
Question ,e-

Coat of competitive -- held in India. and Ofti'M" for aertaiD. apeci. 
ded .moel. 78. 

- for Divisional Account&Dt.. 711. 
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EXAMINATION(S)-contd. 
Quostion re-:cpntd. 
-- of the Staff Selection Board held in December 1925. 2820. 
Exemption from the -- of the Staff Selection Board of men recruitetI 

from the Provincial Secretaria.ts. 2850. 
Grant of permission to a clerk of the office of the Director Genera! 

of Posts and Telegraphs to sit fpr the -- for a Superintendentahi!) 
of Post Offices. 847-48. 

Grant of permi81ion to the stenographer of the Chief Engineer of 
Telegraphs to &it for the -- for a Superintendent8hip of POlt Offices. 
847. 

Grant of permission to the stenographer of the Director of Wireless 
to sit for the -- for a Superintendentship of Post Offices. 847. 

Nomination of candidates for tho -- for Superintendentship of Post 
Office I. 848. 

Number of successful MuhammadaIl candidates in the Staff Selectio!l 
Board'i -- for stenographers held in 1924. 2849. 

Percentage of ma.rks required for passing the - of thc Stair' Selec"\ 
tion Board. 2821. ' 

Staff Selection Board's -- for stenographers. 2849. 
Successful candida.tes in the I. C. S. -- held in India. 329. 

EXAMINER(S)-
Question· re-

Appointment of Muhammadan -- for the Subordinate Accounts Ser-
vice Examina.tion. ~ . 

Daily allowances pf -- and Inspectors of the Income-tax Department. 
1261>-66. 

Pay and Allowances of Income-tax Officers and -- and Inspectors. 
of the Income-tax Department in the Bombay Presidency and Sind. 
1266-67. 

EXCAVATION(S)-
Question ro-
-- at Mohenjo-da.ro. 696. 
-- by the Archmological Department. 251-53. 

EXCESS FARE(S)-
Bee under" Fare(s) ". 

EXCHEQUER-
Question ,0 contributions from the Indian '-- to overseas military 

in.titutionl. 71>-76. -, 

EXCISE DUTY":" 
Queltion '6 refund of excess -- paid by Ahmedabad miIImers. 2819-

~. . 

EXECUTIVE COtTNCIL(S)-
Queition ,e Indian representation on the proposed 

1'724. 

EXECUTIVE ENGINEER(S' ...... 

of Zanlibu. 

Question Te number of Indian -. - elQployed in . the Dine, p.roYincee. 40. 
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EXECUTIVE OFFICER(S)-
Question re-

Appointment of -- by Cantonment, Boards. 587. 
Grant of motor allowances t{) -- in Ca t e~ts. 688. 

EXECUTIVE OFFICERS OF CANTONMENTS-
Question rp. recruitment of demobilised ,Indian officera, as --, . ' 2630. 

EXEliPTION(S)-
Question re-

l ~ 

-- from the examination of the Staff Selection Board of men recruited 
from the Provincia.l Secretariats. 2850. • 

-- of ex-members of the Indian e ~ t e from the operation of 
the Indian Arms Act. 705. 

-- of Members of Legislative bodies froID serving as jurors or asses-
sors. 48. 

-- of the Delhi Municipality, the Notified Area Conunittee and the 
Imperial City Committee from the operation of the Alienation (If 

Land Act. 2851. 
-- of the Delhi Notified Area Committee from the opera.tion of the 

Alienatiol1 of Land Act. 2861. 

EX-ENEMY PROPERTY-
See under" Enemy Property". 

EXHiBITION-
Question re-, 

Liquidation of the British Empire "--. 74. 
Philadelphia -. '26. 

EXPEDITION(S)-
Question re employment of the Indian Army on -' - outside India. 2095· 

96. 

EXPENDITURE-
Question re-

Additional -- on each of the All-India services consequent on the 
recommenda.tionl of the Lee CommiuioD. 124. 

-- in connection with the Conferences of Presidents of legislative 
bodies. 595. . 

-- in connection with the India.D Pilgrimage Office. 2281. 
-- incurred by the North· Western, Eut Indian and Eutern Bengal' 

Railways on European and Anglo-Indian education. 1501-02. 
-- incurred by the North·Western, East InJlian and Eastern Rengal 

Railways on Railway Schools.' 1502. 
-- incurred in connection with the visits of His Excellency the 

Viceroy to Calcutta, etc. 507·08. 
-- incutred on railway school. by the Eastern Bengal Railway. 1494. 
-- on agricultural development. un. " . 
-- on each of the All-India Services consequent on the recommend'\-

tions of the Lee Commission. 123-24, 156. 
-- on Military Manreuvres. ~. 
-=- ol!lopen.tionl undertaken by the Royal Air 10rce.I33: 
'-' - ~  rePafri' fia' tlie' Cln'trch at 'Hoshang&kd. 2128. 

I ,,;.0 , 
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EXPENDI'.l'URE.....-contd. 
Question re-contd. 

- on the Army from 1910 to 1926. 180-61. 
- on the Army in India. 167·60. 
-- on the British garrison in India. 868. 
-- on the construction and furnishing of two saloons for Ris Excel· 

lency the Governor of Bengal. 1668. 
-"- on the construction and the opening ceremony of the Khyber 

Railway. 2.9. 
'-- on the Imperial Cadet Corps. l1i7. 
-- on the instructional and other staff of the Royal Military College 

at De.a Dun. 2100. 
-- on the medical staff sent from the J eddah Consulate to Mecca. 

to look after India.n pilgrims. 2231. 
-- on the Royal Military College at Dehra Dun. 2100. 
-- on the Taxation Inquiry Committee. 606. 
-- on the tours of the Audit Officer, Indian Stores Deptt. 1i13. 
-- on the travelling expenses of the High Commissioner for Iraq and 

on a mission to the Sultan of Nejd. 693-94. 
Increase of -- on the All-India Services. 697. 
Reduction of -- on State and Company.managed Railways. 874. 
Total reoeipts and -- of the ,.North· West Frontier Province for "he 

years 1922-23 to 1926-26. 1726-27. 

EXPENDITURE UNDER THE CONTROL OF THE SECRETARY OF 
STATE FOR INDIA-

Demand for Suplementary Grant in respect of "--". 1268-60. 
EXPORT(S)-

Question 1e-
-- of. lizard skins to Europe. 1724·25. 
Prohibition of the -- of birds' feathers. &08-609. 

EXPRESS TRAIN-
Question re running of an -- or Mail train on the Loop Line via Jamal· 

pur, East Indian Railway. 1878 . 
.EXPULSION-

Question re -- of Maulana Mohammad Iahaq from the North West 
Frontier Province. 2863. 

EXTERNAL CAPITAL COMMITTEE-
See under "Committee(s) ". 

I' 
~AC R~ I

Question 18 improvement of - inspection. 137·38. 

FACTORY LABOURER(S)-
See under II Labourer(s) ". 

FAMINE-
DiBOu •• ion of the queation of the prevention of flood. and -- under 

the Demand "Irription, Navigation, Embankment and Dr..map 
Works ". 2268-84. 
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,FAN(S)-
Question re provision of electric -- in third ana intermedia.te clus raU-

way carriages. lllSS. 

FARE(S)-
Question rlJ-

Circulars issued to Travelling Ticket Examiners regarding the amount. 
. of excess -- to be collected by them. 1968. 
-- on the Ea..t Indian Ra.ilway. ~ . 
Reduction in intermedia.te and third cla.s railway --. 487-38. 
Reduction of -- cha.rged by steamer companiea to Raj pilgrims.. 

606. 
Reduction of -- on the Ba.rsi Light Railway. 867-&8. 
Reduction of -- on the Burma Railways. 863. 
Reduotion of -- on the Delhi-Ambala-Kalka Rly. &te. 
Reduction of -- on the Kalka-Simla Railway. &26. 
Reduction of passenger -- on Company-owned and Company-managed' 

Railways. 2376. 
Reduction of passenger -- on the Ahmadpur-Katwa and the Burdwan-

Katwa railways. 1491. 
Reduction of third class and intermediate class -- OD the E&at Indian 

Railway. 31). 
Reduction of third class - on the B. & N. W. Railway. 422-23. 
Reduction of third class p&l8enIJer --. 1169. 
Steamer -- charged to pilgrims to Hedjaz. 1976. 
Third class passenger --. 1169. 
Total estimated loss in earnings on State-owned Railways if .hil'd 

class -- were fixed at 3 pies and 2i pies per mile, respectively. 37'· 
7&. 

FARE TABLE(S)-
Question Ttl time and -- of the East Indian Railway' and the Oudh 

and Rohilkhand section of the East Indian Railway. 877. 

FAREWELL SPEECH-
Bee under .. ~e  ". 

FARIDPUR-
Question Ttl fares to -- st&tion on the Eastern Bengal Railway. 221. 

FAST PASSENGER TRAIN(S)-
See under "Tra.in(s) ". 

FEATHER(S)-
Question ,e-

Prohibition of the export of biras' --. 1)()8-09. 
Smuggling of birds' --. 432. 

FEDERAL CONSTITUTIONS-
Question ,e Sir Frederick Whyte'. book 00 "-". &31-31, «514-15,. 

1164. . 

FEDERATED llALAY STATES-
Question " Tambang Estate eaM in the -. HI. 
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}'EEDER RAILWAYS-
Queltion re-
-- in Sind. 1091. 
Sec 0.110 under" RailwaY(I) ". 

}<'EMALE PRISONER(S)-
Bee under 1/ Priaoner(a) " .. 

FEMALE WARDER(S)-
See under a e a~ . 

FERltY SERVICE-
Queation TC improvement .of. the railway - between KODSh,11' and 

Monghyr Ghat. 209'1-98. 
FIDELITY IN RAN ~ 

See under" Inluranoe". 

}'IDELITY INSURANOESOHEME-
Queation ,.", introduction of a new -- for employeea of Currency 

OfJicee. 2862-63. 

FIELD OONTROLLER OF MILITARY AOOOUNTS, NA~ 

Queation re withdrawal of the deputation 'allowance drawn by 
accountanta and olerkl in the o8ice of the -. 870-71. 

.!"IELD SERVICE-
Queation reo-

(}tant of promotion to postal officials who volunteered for --. 1021. 
Number of officials seQt on -- from the commencement of the War 

to the end of the year 1919, etc. 1021-22. . 

FIJI-
Queltion reo-

Daily wages of Indian labourers in --. 162. 
Emigration of Indian Ilf.bourers from -- to the Tahiti Islands. 409. 
Grievances of I ndians in --. 54-5C1. • 
Standard minimum wage. for Indian labourers in Oeylon, the Malay 

States, - and Britillh Guiana. 408. 
;,x,'IJI DEPUTATION-

Question re-
Publication of the -- Report. 447-4B. 
Publication of tM Report of the --. 271)3. 
See also under "Deputation ". 

l'INANOIAL ADVISER, POSTS AND TELEGRAPHS-
Queation re officiating --. 21M. 

FINANOIAL COMMISSIONER'FOR RAILWAYS-
Question re status of the --. 1154. 

FINANOIAL I A ~ N

Quest.ion re i ve e~t i~ the --'. 679. 
:, ! ; .. 
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FIRE·ARMS-
Question re licensel for -' -' -. ,,". 

lIREWORKS-
Question 1'C levy of octroi on petroleum, kerosine and 

Baroda Cantonment. 2747. 
FIRST AND SECOND CLASS CARRJ,AGE(S)-

See under "Carriage(I)". 
FIRS'1' CLASS C AR N ~ 

111 

in the 

Quelti9n re reservation of -, by Member. of the CouDci\ ot.. t te l~. 
I. • '. ~ • .., 

FISH CURING-
Question 1'1'. reduction of the duty on BaIt used for --. 39. 

l·'LOOD(S)-
Discussion of the question of the prevention of --' and famine under 

the Demand "Irrigation, Navigation, Embankment and Drainage 
Works". 2268-64. 

Question re-
-- in OriBl&. 696, 706. 
Grant by the Government of Ind'ia for relief work in connection 

with the -- in Ori.a. 696. 
Prevention of -. 428·29, 439·-'0. 
Prevention of -- on the Ea.t Indian Railway. 81·83. 

)'LUSHING ARRANGEMENTS-
Queation re -- in the unorthodox bungaloWi and quarter. hi Delhi. 

1100. 

:F'OOD AND REFRESHMENT(S)-
See under "Refreahment(.)". 

FOOD STALL VENDORS, INDIAN-
See under" Vendor(1I)". 

}'ooDSTUFFS-
Question re-

DillCOntinuance of the preaent arrangement. for the sale of - to 
third cia. pa.engers in the Oudh and Rohilkhandaect.iOJl of the 
East Indian Railway. 877·78. ' 

Utilisation of third daBB. compartments on the East Indian Raiiway 
for the Bale of -- to Indian p .. sngel'll. 8'15. 

}'OREIGN COUNTRY(IEB)-
Que.tion re-
-- aDd Britiah Dominiona where Indian. enjoy U,e ~ia e ta  

,> franchise. 1095. .". 
--and Britilli ;Dominion. where Indiana hINt! been 'deprwed of 

the Parliamentary franchiae. 1090. 

FOREI.mrMAILSl>tV1.stOlItS- i, 
Queation rc grant of' outstation 'allowances to IOrters of the --. 239. 
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}'OREIGN PARCELS-
QueatioQ re arrangements for the disposal of 

General Post Office. ~ . 

}'OREIGN SUGAR-
See under "Sugar". 

FOREMAN (MEN)-

in the Ca.lcutta. 

Queation re appointment of students of the Maclagan Engineering 
College, Lahore, aa chargemen and foremen on the North Western. 
Railway. 708-09. 

FOREST RESEARCH INSTITUTE AND COLLEGE, DEHRA DUN-
Queation re Indian Foreat Service educational staff at the --. 342. 

·FORESTRY-
Diacuasion of the queation of education in --, etc., under the Demand 

in respect of 1/ Foresta". IH~ . 

:FORT DUFFERIN-
Queation re grant of permi.ion to the people of Burma to remove the· 

remains of the late ex-King Thibaw and his second Queen from 
Ratnagiri to -' -', l£&li:daJ,&y .. 1974-76. 

FORT SANDEMAN-
Question re-

Construction of a metalled road between Dera Iamail Khan and --.. 
2104. 

Proposed railway between Dera Iam.ail Khan and -. 2104. 
Railway connection between -- and Hindubagh. 2104. 
Survey of railway lines from Hindubagh to -- aQd from -- to-

Tank. IG6G-66. 

Ie FORWARD t" THE-
Question re-

Article in the -- regarding the amalgamation of the East Indian. 
and the Oudh and Rohilkhand Railways. 876. \ 

Paragraph in the -- of the 3rd January, 1926, regarding' certain 
statements made by the Minister of Labour of the South African 
Union Government. 1726. 

FRANCHISE-
Queation re-

Bill recently paued by the Senate of the Commonwealth of Australia 
gianting the franchise to Indians reaident in that country. 27N. 

Extension of the Parliamentary -- to Indians in the D i i s~ 
1096. \ 

ExteD.ion of the Parliamentary - to Indians in the Dominione: 
and the South African Union. 1096. 

Foreign oountriee aDd Britim Dominion. where IndiaQa enjoy the-
Parliamentary --. 1_. 

Foreign oountriee and Britiah DominiOD' where Indian.·......, baeD 
deprived of tlie Parliamentar1 -. 1096. 
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FRANCHISE-contd. 
Question re-cOIJtd. 
-- for women. 47-48, 1166-67. 
Indians a.nd the Parliamentary in the South African Union. 

1095-96. 
Parliamentary -- for Indians in South Africa. 1346. 

:FRAUD(S)-
Question re alleged -- in the Stores Department of the Eaat Indian 

Railway. 30-31, 697-98. 

FREIGHT(S)-
'Question re reduction of coal --, etc. 2848. 

l"RENCH TERRITORY-
Question re expulsion of Mr. Mauabendra Nath Roy from -, etc. 69. 

FRONTIER-
Question 'l'C construction of new railway lineJ and roads in the --. 

1566 .. 

~~R N I R EXPEDITION(S)-
Question re expenditure On --. 44. 

FUNE.RA"L- • 
Question re inability of the Princess Taiksu'.lIyat Paya to a.ttend the 
-- of the late Queen Supayalat." 81')8. 

FUNERAL EXPENSES-
Question re -- of the "Ia.te cx-Queen Supayalat of Burma. 408. , 

FURNITURE-
Question re-
-- in the unorthodox bungalows and quarters in Delhi. 1100. 
Periodical revision of the valuation of the )n the bungalows 

and quart.,rs in Delhi. 1100. ~ ,. 
FYZABAD CITY-

Question re-
Conti;ruction of a dead siding a.t -- railway station. 438. 
Inconveniences caused to pa.saengera at Deokali and - stations. 226. 

FYZEE RAHMIN, Ma.-
Question re grant. of permiaaion to -- to paint R room in the New 

Secretariat at Raisina. 2601').00. 

'OANGES WATER-
Question I't: resolution regarding the supply of - below Narora. 

49-61,.83. 

GANGULI, Ma. PRAITUL CHANDRA-
Question re retransfer to Bengal of --, a Bengali 8t·ate pri.mer i,. 

Trichinopoly. 2M, 267. 
1 
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" 

GARRAGE AND Co., MESSRS . ...;. 
Question re contract with -- of Madras for the conveyance of mails. 

in Calcutta. 2160-62. 
OABRISON-

Question re-
Abolition or reduction of the -- of Meerut. 690. 
Reduction of the -- in Ambala Cantonment. 91-92. 

OAUHATI-
Question re construction of 

Pandu Ghat to Shillong. 
GAZETTED HOLIDAY(S)--

Question rl!!-

a narrow gauge railway from - or 
~. 

Grantof an extra allowance for work On Sundays and - to Indian 
subordinates of the East Indian Railway. ~. 

Grant of overtime allowances to Indian subordinates of the East-
Inaian Railway for work on Sundays and --. 696. 

GAZETTED OFFICERS-
Question re-

N umber of India.n -- who have resigned or been discharged from 
the Indian Stores Department.. during the past two years. 2164-li5. 

Pay, prospects and pensions of -- of the Post Office. 842-43. 

GENERAL ELECTION-
Queation rl!!-

Date of the next -- to the Madras Legislative Council .. 11112. 
See allO under " Election(I)". ' 

GENERAL OFFICER COMMANDING-IN-CHIEF, SOUTHERN COM-
MAND-

Question re location of the new headquarter. of the --. 2837. 

GENERAL POST OFFIOE, CALCUTTA-
Question re-

Appointment of Mr. O. C. Jacob, late Assistant Traffic Super\'isor, 
--, as Head Clerk, Mails. 2162-63. 

Arrangement for the disposal of foreign parcels in the --. ~ . 
Drafting of Dien from the Correspondence Department to work in 

the Parcel Counter of the --. 2158. 
Letter in the' Am-rita Bazar Patrilca of the 20th December, 1925, about 

the state of alairs in the --. 15711. 
LOBS of parcel bags and insured articles in the -. 2159. 
Overworked officials in the --. 2169. 
Rent of the quarters occupied by Mt. R. H. Legge, Traffic Super-

villor, -. 2164-811. 

GENEVA- " 
Question re personnel of the India!} Delegation to the Eighth and Ninth 

International Labour. Conferences to be held at --. 2954. 

GERMAN GOVERNMENT-
Qucation rf' claim!!! of Indian, merchanta in Tanganyika against the 

ex -. 2930. 
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GHAGAR-

Question re permIssIon of motor and vehicular traffic over the -
railway bridge. 865. 

GHAZANFAR ALI KHAN, RUA-
Election of -- to the Standing Finance Committee. 62 •. 
Question re-

Amount of income-tax paid by the Army Canteen ·Board (lndia)-
during the years 1922-25. 2457. -

Amount of rebate paid by the Army Canteen Board (India) to officer." 
mops and Indian shops at Razmak. 2459. 

,Payment by the Army Canteen Board (India) of rebate due to 
regiments. 2458. 

Pront and lOIS account of the Army Canteen Board (India) from 
lit August, 1924, to 311t Jul,.. 1925. 1458. 

Pronts of the Army Cant.een Board (India). 1457. 
Befulal of the Burree Brewery to supply beer on credit to the Army 

Canteen Board (India). 2458. 
Total 1011 incurred by the Army Cantee!l Board (India) .ince its 

eltabliahment up to the 31st July, 1925. 24M. 
Verincation of the balance ~eeta of the Army Canteen Board (India). 

2457. 
Resolution re extension of the Reformi to the North West Frontier 

Province. 2713-20, 178&, 2787, S'788. 

GHAZNI KHEL-DARABAN ROAD-
See under II Road(s)". 

:GHI-
Question re-

Artificial --. 51386. 
Sale of Belgium oil a8 -- in Delhi. 706. 
Vegetable -. 1l'fi8. 

ORI CONTRACT-
Que8tion re stoppage without notice of the - of Mr. Sunder Singh 

Mallay by the Supply and Tran8port authorities at Mhow. 51839. 

GHOSE, MR. JYOTISH CHANDRA-
Queltion re ca.se of State prisoner --. 1883. 

GHOSE, MR. S. C.-
Contempt of Courts Bill-

Con8ideration of clau8e 3. 756-57. 
Election of -- to the panel for the Central Advisory Council for 

Railways. 2645. 
Election of -- to the panel for the Standing Committee for thc Home 

Department. 1192. 
Election of -- to the Standing Finance Committee. 624. 
Guardian8 and Wards (Amendment) Bill-

Motion to conlider. 1;44. . 
InlJolvency (Amendment) Bill-

Motion to consider. 10.0. . '~ 
I 2 
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GHOSE, MR. S. C.-contd. 
Quest·ion re-

Action tak!JIl against Mr. M. Lahiri, Superintendent, Railway Mail 
Service, Silcqar, for insulting the Sub-Postmaster, KulaUJ!a. 2164. 

Action taken on the report submitted by Kunwar Maharaj Singh on 
t·he oondition of Indian labourers in Mauritius. 2756. 

Allotment of more time for non-official Bills in the Legislative 
Assembly. 2100-5S. 

Appointment of an Indian to officiate &II Chief Controller of Stores. 
21M. 

Appointment of Mr. O. C. Jacob, late Assistant Traffic Supervisor, 
Calcutta General Post Office, as Head Clerk, Mails. 2162-63. 

Arrange'ments for filling the officiating vaoancy of Superintendent 
of the Government Test House at Alipur. 21M. 

Arrangements for the disposal of foreign parcels ill the Calcutta 
General Post Office. liaS. 

Auistant Secretary of the TaxatioQ InquirY-Committee. 1576. 
Bill recently passed by tbe Senate of the Commonwealth of Australia 

for the grant of the franchise to Indians resirlent in that country. 
9753. 

Compensation to the dependants of Gokul Burman, a postal runner, 
murdered by robbers.' '2163. . 

Congestion at the Calcutta Esplanade Booking Office of the Eastern 
Bengal Railway. 11)74. . 

Construction of a st·ation building and pla.tform at KlI.stha Junction 
station on the East Indian Railway. 1576. . 

Contract with Meurs. Garrage and Co. of Madras for the conveyance 
of Mails in Calcutta.. 2160-62. . 

Cost of the construction of the Mirjawa Duzdop Railway in Persian 
Baluchistan. 11)70. 

Delay in the delivery of mails in Pa.bna. 1570. 
Deputation to the Andamans. 1571. 
Drafting of men from the Correspondence Departmcat to work in 

the Parcel Counter of the General ·Post Office, Calcutta.. 211)8. 
Eligibility of colonials for Commiuions in the Army in India. 

Reserve of Officers. 1572. . 
Emigration of Indian labour to Ceylon. 11171. 
Employment of Anglo-Indian women in the Queen Alexandra's 

Military Nursing Service. 1573. 
Employment of van peons in all the sections of the Railway Mail 

Service. 2159. 
Expenditure on the construction and furnishing of two saloons for 

His Excellenc:t the Governor of Bengal. 1568 . 
. , Expenditure on the prosecution of some of the Directors of the 

Alliance Rank of Simla in England. 11169. 
, Extension of the right to retire on proportionate pellsion to officera 

of the Provincial Service.. 2'1111. 
Fares 011 the East Indian Railway. 1116S. 
Fitting of search lights to enginel otl the Eastern Bengal Railway_ 

1570. 
Grant of privileges and coneeuionB to the Anglo-Indian member. 

of the Indian Medical Department. 11169. 



IND&Jt TO LEGlSLATIVE ASSEKBLY DEISATn. 117 
GHOSE, lb. S. C.-contd. 

Question re-contd. ~ 

Inconveniences luffered by al t ~ I at Boinchee station on the East 
Indian Railway. 2766. . 

InterOllt of the military authorit.ies in the Calcutta Maidan. 2752. 
Issue of invitations to the editors of important newspapers to attend 

the Army ManalUvres at Attock in November' last. 11170. 
Lack of a platform and waiting rooms at Jhinkargaeha station. 1576. 
Lack of raised platfbrms and waiting rooml at Sirajganj Bazar statioD 

on the Eastern Bengal Railway. 1573; 
Lack of sheds and waiting rooms aJlo J aiganj station on tho Eastern 

Bengal Rail way. '1669-70. 
Letter in the Amrita Bazar Patrika of the 20th December, 1921), about 

the state of affairs in the Calcutta General FOlt Office. 1576. 
Local allowallces for postal and railway mail service officials in 

Alsam. 2164. 
LOll of parcel bagl and insured articles in the General Folt Office, 

Calcutta. 2159. 
Map sale agents of the Survey of India. 111711. 
Mortality from malaria. 27M. , ' 
Non-official Bills in the Legislative Aueibbly. 211111-66. 
Number of Indian gazetted officers who have reBigned or been dil-

charged from the Indian Stores Department during the put two 
years. 2164-1111. 

Number of Indians emplo"yed in the Wireleu Brallch of the Posta 
and Telegraphs Departmellt. 27113. 

Official Bills in the Legislative Assembly. 2166. 
Official e e ~ of the LegiaIative Aaaembly holding substantive 

appointments under their respective Governments. 27M. 
Officiating Finalloial Adviser, Polts and Telegraphs. 21611. 
Overbridges at Simultala and Madhupur stations on the Eut Indian 

Railway. 27110. 
Overworked officials' in the Gellera) Post Office, Calcutta. 2169. 
Prevention of the practice of administering opium to children. 2764. 
Provision of ambulance carriages on the Indian Rai I ways. 11176. 
Publication of the Report of the Fiji Deputation. 2763. 
Recommendations of the Deck Paasengers Committee. 2762. 
Rent of the quarteJ'B occupied by Mr. R. H. Legse, Traffic Buper-

VilOt, General Post OtJice, Calcutta. 2164-611. 
Request to the Rookfeller Foundation for a grant to the Medical 

Department of the Delhi University. 271)1·62, 
Restriction of the number of Indian emigrants to Halaya. 1672-
Reversion of officers from proportionate to ordinary penaion. 2'1'53·64. 
Salary drawn by Mr. R. Ewbank while acting as Private Secretary 

to His Excellency Lord Reading in England. 2750-61. 
Sale of the barra.cks and parade grounds at Barrackporf! to the RoYAl 

Calcutta Turf Club. 2751. 
Spread of education in India. 27M-lIt 
Transfer of Mr. O'Dell from the Superintendent.' line to the Post-

mllillters' line. 2163. 
Use of the word II Royal" by Clubs. Inltit,utioDl, 8OOoolsof Kusic 

and Dancing Academies. 27M 
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:GBOSE lb. S. C.-concld. 
Question rc-concld. " 

Visit of the President and certain members of the Currency Com-
mission to the United States of America. 1568. 

Resolution I·e extension of the Reforms to North-West Frontier Province. 
1302. . 

'GHOSH, BIBHASH CHANDBA-
Question r6 grant of special promotion to --, a junior clerk of the Office 

of the Director General, Posts and Telegraphs, for meritorious war 
services in Mesopotamia. ,J886-86. 

-GHOSH, SRIJUT AUROBINDO-
Question rc humiliating treatment by the police in Pondicherry of visitors 

to -. 2371. 

(lHULAM ABBAS, SAYYAD-
Quelltion r6 recruitment of Muslim sorters in the Railway Mail Service, 

Multa.n Divillion. 2126. 

OHULAM BARI, KHAN BAHADUR-
Question re-

Article in the Times regarding water required for the SukkurBarrage. 
1893. 

Dispute between the Government of.Bombay with the Punjab Govern-
ment regarding apportionment of water in the lnaus. 1892-93. 

Repeal of the Sind Sagar Doab Colonization Act. 1893. 
Speech of Dr. Summers, late Chief Engineer of Sind, before the East 

India Association, regarding the average level of water at Sukkur. 
1893. 

Sufficienoy of water in the Indus for the Sukkur Barrage and other 
irrigation schemes in the Punjab. 1892. 

Thall projeot. 1891, 1892. 
Total area of land to be surrendered under the Sind Sagar Doab Coloni-

zation Act. 1891. 
"Rellolution re extension of the Reforms to the North-West Frontier 

Province. 2720-23. 

·OHULAM HUSSAIN-
Question r6 appointment of -, clerk, Lahore Bead Post Office, to the 

selection grade in supersession of senior men. 1727. 

·GBWLAM NABI-
Question r6 dismissal of -, a guard on the North-Western Railway. 

1976. 

GIDNEY, LIEUTENANT-COLONEL H. A. J.-
Election of -- to the panel for the Central Advisory Council ,for Rail-

ways. SlM6. 
General Discussion of the Railway Budget. 1682-86. 
Indian Finance Bill-

Motion to consider. 2612, 2626-31. 
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-GIDNEY, LIEUTBNANT-COLONEL H. A. J.-contd. 
Indian Medical Degrees (Amendment) Bill-

Motion to consider. 827. 
Motion to omit the Budget Demand for "Railwa.y Board". ~. 
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Motion to reduce the Budget l)emand for "Indian Postal and Telegraph 
Department". (Grievances of the Engineering Branch of the Telegraph 
Department). 2305, 2306, 2307. ' 

Motion to reduce the Budget Demand for "Working Expenses: Adminis-
tration" (Railways) (Failure to redreaa the grievances of railway 
subordinate employees). 1933-35, 1944. .' 

Motion to reduce the Budget Demand. for "Working Expenses: Adndnis-
tration" (Rail"ltays) (Indianization of t.he Railway Servicel). 1817-18, 
1818-19. 

Oa.th of Office 497. 
Question (Supplementary) re-

Reparation claims paid in India. 1889. 
Report of the Committee appointed in 1922, to inquire into the working 

of the Bengal and North-Western RailwfY. 1974. 
Resolution 1'e extension of the Reforms.to the North-Welt Frontier Pro-

vince. 2781-8'. 

GIRIDIH-
Question re total output of the - coalfield. 1588. 

GIRL(S)-
Question re alleged abduction of an Indian -- by guard Hodson of the 

Eastern Bengal Railway. 60 . 

.QOALUNDO-
Question re-

Transfer by the Eastern Bengal Railway of their traffic centre from -. 
220. 

Transfer by the Eastern Bengal Railway of their traffic centre from --
to Xhulna. 1M. • 

OODHRA-
Question re conlltruction of lat ~ at -- and XOllamba station. on 

the Bombay, Baroda and Central India Railway.- 2828. 

GOENXA, BABu mRALAL--
Question re-

Complaint of -- regarding the administration of the Income-ta.% 
Department, Calcutta. 24064-68. 

Grant of permillllion to -- to start legal prooeedinll a,gainllt lome 
person" who are alleged to have defrauded the Income-tax Depart-
ment, Calcutta. 24tU-66. 

GOXUL, BURMAN-
Question rc compensation to the dependantl of -, a po.tal runner, 

murdered by robbers. 2183. 
GOLD STANDARD RESERVE-

Question re location of the -- in India. 583. 
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GOODS-
Question re-

INDIX TO LEGISLATIVE 'ASSEMBLY DBIIATES. 

Demurrage Ilnd wharfage charges for inward -- at Poona. Sholapur 
and Nasik on .the Great Indian Peninsula Railway. 81\1\-116. 

Grant by certain Railways of preferential rates on -- shipped by a 
particular line 01 steamers. 36. 

GOODS, INDlAN-
Question rtl enhanced customs duties on -- exported to Turkey. 2096-97. 

GOODS SHEDS-
Question re-

Absence of waiting rooms and -- in the stations on the Broach-
Jamboosar Branch of the Bombay, Baroda and Central India 
Railway. 1971. 

Grant of a local allowance to the clerks attached to the -- of the 
Eastern Bengal Railway in Calcutta and Chitpur. 1492. 

GOODS TRAFFIC-
Question rc terminal charges levied by Railways on --. 2819. 

GOODS. WAGONS-

Question re conveyance of third class pasaengers in -- by the B. and 
N. W. Railway. 422. 

OOSWAMI, Ma. T. C.-
Appointment of -- to be II. member of the Library Couunittee. 1138. 
Bengal State PriBoners Regulation (Repeal) Bill-

Motion to conBider .. 1007-09, lIil6, 1&3&, 1&37, 1rI38. 
Indian Trade Unions BilI-

Consideration of clause 18. 894. 
Motion for adjournment to discuss the hunger strike by the Bengal State 

Prisoner. in the Mandalay Jail. 1799, 18&1-&3, 18M, 1851S, 18&6, 181S7, 1860, 
1868-70. ' 

Motion to reduce the Budget Demand for "Working Expenses: Admi-
nistration" (Railways) (Arrangements for food Bnd refreshments for 
third class passengers). 1773-7A, 1776. 

Motion to reduce the Budget Demand for "Working Expenses: Admi· 
nistration" (Railways) (Reduction of third clus fares on railways). 
1848. 

QueRtion rf! indent for plant for the electrification scheme on the Great 
Indian Peninsula Railway. 19. 

Question (Supplementary) 'I'e treatment of Bengali State prisoners in jails 
. in the Madra. Presidency. 21S7, 2118. 

Resolution ,'c-
Enhancement of the salaries of the two members of the Judicial Com-

mittee of the Privy Council possessing Indian pxperience. 721, 730. 
734-36, 741, 742, 743. 

Release of political prisoners. 278-80. 
Unemployment among the middle classes. 487, 493. 

Statement made by the Honourable Sir Alexander Muddiman 'I'll the 
hunger strike of the Bengal State prisoners in the Mandala3C and lnsein 
Jails. 2014, tollS, to17. 
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GOUR, SIR HARI SINGH-
Bengal State Prisoners Regulation (Repeal) Bill-
Motion to consider. 1109, 1123, 1620·24, 1529. 

Code of Civil Procedure (Amendment) Bill-
Consideration of clause 2. 1444·47, 1450, 14M. 

Code of Criminal Procedure (Second Amendment) Bill-
Motion to consider. 1052·53, 1074, 1077. ' 
Conlideration of clause 2. 1202,  1205, 1207. 
Motion to pass. 1209, 1210. 

Contempt of Cour_s Bm:"" 
Consideration of clause 2. 751·62, 71S4. 
Motion to pass. 763,  764, 761S. 

Criminal Law Repealing a.nd A e ~  Bill-
Motion Car leave to introduoe. 833. 
Demand for Supplementary Grant for "ArchllloJQ!Y" .. 2887. 
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Election of --to the panel for the Central AdvilOry Counoil for' Rail-
ways. 211411. 

Election of --to the pa.nel for the Standing C I IIit~ for the D.apart-
ment 01 ,Education,. Health and Landi. '1192. .:.'; 
Election of --to the panel for the Standing Committee for the Home 
. Department. . 1192. 
Election of --to the panel for the Standing Committee on Emigration. 
2763. ,,' ". 

Itindu Religious and Charitable Trusts Bill- . 
Motion to recommit to Select Committee. 1541·42, 1&44, 1549,  1650, 1662,. 
]656·118. 

Indian Bar Councils Bill-
Motion to refer to Select Committee. i673. 

Indian Divorce (Amendment> BilI-
Motion to cODsider. "2612·16. 
Amendment'of' 'clIaulle 2. 2621. 

Indian Finance BiD-. 
Consideration of Schedule I. 26'73-'75, 2594. 

Indian Income·tax (Amendment) Bill-
Motion to circulate. 1425·27. 
Indian Penal Code (Amendment) Bill (Amendment of lIecuon 14J)-
Motion for leave to introduce. 834. 

Indian Trade Unions Bill-
Consideration of clause 18. 405·00. 

Law of Property (Amendment) BiIl-
Motion to refer to Select Committee. 813·15, 818, 820, ~ . 

Legal Practitioners (Amendment> Bill-
Motion to pass. ~ l. ~. 

Motion to omit the Budget Demand for "Exeeutive ~ ei  (Appoint-
ment of a Royal Commillsion on Reforms). 51330, 2342, '2343c48, 2349, 
2363, 241'7, 24.28, 2430. ..,. 
Presentation of the Report of the Selt't't Committee on the Hindu Reli-
gious and Charitable Trustll Bill. 1022. 
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-GOUR, SIa HARI SINGH-contd. 

Question re-

Abolition of Divisional Commissionerships. 147, 148. 
Action taken on the report of the Reforms Inquiry Committee. 23, 24-

~. 

Alleged loss on the purchase of coal for State Railways. 24'70-71. 
Commonwealth of India Bill. 147. 
Curtailment of the powers of the Governor Geners.} to certify passed 
Bills. 145. 
Esta.blishment of a Circuit bourt of the Lahore High Court in Delhi. 
148. 
Expenditure on the Army from 1910 to 1925. 160-61. 
Expenditure on the Army in India. 157-60. 
Naturalisation of Indians in the United States of America. 939-41. 
Recommendations of the Indian Territoris.l Forces Committee. 161. 
Reduction of British troops in India. 332. 
'Retention of posts recommended for abolition by the Inchcape Oom-
mittee. 147. 
Revision of the Indian Constitution. 145-46. 
Submission of the whole Budget annually to the voiP of the Assembly. 

~ . 

Supply of sleepers for the Great Indian Peninsula Railway. 2108-09. 
, . 

'Question (Supplementary) re-
Appointment of a Royal Commillion on Agriculture. 434. 
Appointment of Mr. J. Coatman as Director of Public Information. 
1'192, 593, 594. 
Oommonwealth of India Bill. 1177. 
Delay in the transmission by tele~ a  of the speech ·01 Lala Lajpat Rai 
at the Oawnpore Oongress. 42'7. 
Future of the Imperial Library. 500. 
Grant of Reforms to the North-West Frontier Province. 609. 
Indent for sleepers by the Great Indian Peninsula Railway. 1968. 
Political detenus in Bengal. 345. 
Power of control of the Governor General in Oouncil over all Local 
Governments. 338, 337. 
Presidents of Oantonment Boards. 587. 
Reduction in postal and telegraph rates. 1169. 
Report of the Reforms Inquiry Committee. 589. 
South African Class Areas Bill. 613. 
Tenders for the supply of sleepers for the Lloyd Barrage. 600. 

Resolution rB-

~ a Expulsion of Offenders Act, 1925. 977, 978, 981-84, 989, 998, 1278, 
.~  1291, 1294. 

Enhancement of the salaries of the two members of the Judicial Com-
mittee of the Privy Oouncil possessing Indian experience. 720, 722-
25, 780, 731, 735. 
Extension of the Reforms to the N orth-Welt Frontier Province. 1301, 
1306, 2728, 2784-00. 
Prohibition (If 'RE'Jr!'l;aTY and Vngrancy. 635-36, 637. 
Redudion Clf the Export of Opium. 2706-07 . 
. Unemployment among the Middle Clalsea. 493. 
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. GQUR, SIR HARI SINGH-concld. 
Transfer of Property (Amendment) BilI-

Motion to refer to Select Committee. 830. 
Presentation of the Report of the Select Committee. 2047. 
Motion to consider. 2676. 
Motion to paN. 2676. 

,GOVERNMENT BUILDINGS-
~~ D~ , 
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Appointment of Mr. Kennedy North· 801 deeora9ive· artist anddeiigner 
at the new -- at Raisina. 617. 

Appointment of Mr. KenneQY North as delignerand decorative a.rti.t 
for the -- at Raisina. 234-36. 

<GOVERNMENT DEPARTMENT(S)-
Question re prelent condition of scientific researob carried OD by --. 

1174-76. '., 
'GOVERNMENT DEPARTMENT OF A RIC t 'R ~ 

Question I'e sale in Calcutta. of products 't ~ -' -. 1567. 
QOV;ERNMENT EMPLOYEE(S)-

Question "e substitution ofa Provident Fund in plaoe of pension II for --. 
510-11. 

GOVERNMENT HIGH SCHOOL-
See under "School(s)". 

,GOVERNMENT HIGH SCHOOL, DELHI-
Question re-

Complaints of neglect of duty against the Headmaster of the - by 
Matriculation students. 2382-83. 

Inspections of local high schools in the Dell1i Province by the Allietant 
Superintendent of Education to the detriment of his work as Bead-
master of the --. i382. 

Su also under "Sehool(e)". 
'GOVERNMENT, HIS MAJESTY'S-

Question re India's contribution to -- on account of capitation for 
British troop.. 78-79. 

GOVERNMENT HOUSE-
Question re dimension of the ball room in the new --. 2469-70 . 

. GOVERNMENT NORMAL SCHOOL-
See under "School(s)". 

·GOVERNMENT OF INDIA-
Question re-

Ac('ounts of t>he - for 1924-26. 616. 
Decision arrived at by the -- in the various points urged by the 

deputation of the All-India Postal and Railway Hail Service Union. 
698. 

Grant by the - for relief work in connection with tlae ttood. it! Orilla. 
696. 
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GOVERNMENT OF INDIA~ t . 

Question re-contd. 
Increase in the percentage of Indians in the varioull Departments of "the 
-. 605. 

Indebtedness of the Army Canteen Board (India) to the -. 149. 
Instructions issued by the -- regarding the treatment of State 

prisoners in Jails. 859-61. 
Loans to the Army Canteen Board (India) by the -- and the Imperial 

Bank of India. 1089. 
N e~ of ADdhraB employed in certain Departments of the --. 1648· 

49. 
Number of copies of the Swarajya, Ma.dras, Bubscribed for by the --. 

694·95. 
Paucity of I Andhra representation in the various Departments of the 
-. 514·16. 

Position of the Imperial Ban:k of India in relation to the --. 61. 
Ratification by the -- of the Convention, Protocol and Final Act of 

the Second Opium C e e ~. 229-80. 
Settlement of amounts in dispute between the -- and the War Office. 

80. 
Total number of Hindus, Anglo·Indiansand Muhammadans recruited" 

since the 1st January, 1924, for certain Departments of the -. 1647. 
Transfer to the -- of the ownerahip of certain District Board Railways 

in the Madras Prellidency. 680-82. 

GOVERNMENT OF INDIA ACT-
Bee under "Act(s)". 

GOVERNMENT OF INDIA DIRECTORY-
Question re --. 603. 

GOVERNMENT OF INDIA OFFIOE(S)-
Question re pe,rmanent location of the -- in Delhi. 2374. 

GOVERNMENT OF INDIA PRESS, CALCUTTA-
Question r_ 

Delay in the payment of the penaion of Sashi Bhusan BOBe, compositor, 
-. 1880. 

Delay in the payment of pensions to the piece-workers, of the --. 1880. 
Payment to the widow of Rakhll.l Chandra Dall, copy-holder, --, of 

his salary and Provident Fund duel. 1880. 
GOVERNMENT OF INDIA PRINTING, CALCUTTA-

QUf.'stioJ) r(' annual classification of the piece-work establishment of the 
-. 342. 

GOVERNMENT OF INDIA SECRETARIAT-
Question re-

Communal representation in the --. 704. 
Number of HinduB and Muhammadans in the -, etc. 611-12. 
Number of .uperior appointment!! ~l  by Indiana in thp --. 803. 

GOVERNMENT PRESS(ES)-
Srr .under "Prells(ell)". 
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'GOVERNMENT PUBLlCATIONS-
Question rtJ objection to the use of the word· "Muhammadllll" in 

2166·67. 

'GOVERNMENT RAILWAYS-
See under "Railway(s)". 

~ RNl\I N  SERV ANTS-
Question "e-
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Applicability of the Special Leave Rules to all - of nOD·Asiatic 
domicile. 2644. 

Ban placed by the Ma.dras Government on the teaching of Hindi in the 
Madras Presidency and the enrolment of -- as members of ltindu 
Sa.bhas. 1879. . 

Cases in which extraordinary leav.e without allowance can be granted 
to --. 149l. 

Grant of help to - from a fund started by the Controller of Hili." 
AccountB, Quetta. 2838. • 

IndebtedneBB of -. 705·06. . 
Prohibition against - becoming members of the Hindu Sabha. 690. 

'GOVERNMENT SERVICE-
Question rc-, . . 

Inadequacy of Muhammadan repreBentation in - in Ajmer·Merwara. 
~  ' 

Rules relating to seniority in --. 243. 

-GOVERNMENT TEST HOUSE, ALIPUR-
QueBtion re arrangements for filting the officia.tiDg vacancy of Superin· 

tendent of the -. 2154. 

<lOVERNMENT TRADING TAXATION BILL-
Sec under "Bill(B)". 

'rGOVERNOR GENERAL-
Assent of the -- to certain Bills. 99. 
CaBell Bince 1920 in which' the -- has exerciaed the. power of oerti6eation 

under section 67·B. of the Government of India Act. 6tl&. 
Curtailment of the powers of. the -- to certify palsed Billi. 146 .. 
Statement of grants rejected by the A.aembly and restored by the --

fl'om 1920-21 to 192/)-26, etc. 684-81). 

-GOVERNOR GENERAL, HIS EXCELLENCY THE-: 

Discussion of the question of the J'eplacement of the EuropelUl officera of 
the Bodyguard of -- by Indian officers under Demand No. 27 (StatJ, 
Husehold and Allowances of -). 2324-25. 

MesBage from - regarding dates for the presentatiof! and disclIssion of 
the Budget. 879. 

Message from - regarding dates for the presentation of the Budget to 
the Council of State and the Legislative Aisembly aDd for the subse· 
quent stages in respect thereof in the two Chambers. 1191. 

'Message from -- regarding head" of expenditure open to discu.sion by 
the Legislative Assembly when the Budget is uder oonaideration. 1191. 
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OOVERNOR GENERAL HIe EXCELLENCY TH&-C01Itd. 
~es~a e frpm -- regarding the attendance of the Members of the Legis-

lative Assembly in the Assembly Chamber on Thursday, the 25th of 
March, 1926. 2762. 

GOVERNOR GENERAL IN COUNCIL-
Question re procedure followed by the -- in cases where it is decided to 

make use pf Bengal Regulatipn III pf 1818. 809-61. 

GOVERNOR OF BENGAL, HIB EXOBLLBNCY THE-
Question f'e expenditure on the construction and furnishing of two saloons 

for --. 1568. 

GOVERNOR OF BOMBAY, PRIVATIIl SECRJIlTARY TO HIS EXOBLLENCY THE-
Question re letter from the -- to the Secretary of the'- Sind Hindu 

Association regirding the appointment of Hindus to higher poets in the 
r public services in Sind. 2093-95. 

" GRADUATES-
Question re-

Grievances of Indian -- employed in the Claims Section of the North 
Western Railway. 1498. 

Recruitment of -- of Indian Universities for the Indian ArchEological 
Department. 2168. 

Registered - and University electorates. 856-57. 

GRAHAM, lIB. L.-
Demand for Supplementary Grant in respect of "Miscellaneous" (Pay-

ment of compensation for losses due to enemy action during the Great 
War). 1257, 1258. 

Indian Finanoe Bill-
Consideration of clause 2. 2555. 

Indian Trade Unions Bill-. 

• 

Consideration of clause 18. 554, 556, 563. 
Motion to pass. 920. 
Moves formal amendments to clauses 2 and 5. 933-34. 

Motion for Adjournment to discuss the hunger strike by the Bengal State 
Prisoners in the Mandalay Jail. 1869. 

Motion to reduce the Budget Demand for "Legislative Bodies" (Equality 
of treatment of Members of the Legislative Assembly and Council of 
State in the matter of allowances). 2445-46. 

Resolution f't! Burma Expulsion of Offenders Act, 1925. 1285. 

GRANT(S)-
Question re-. 

Government. -- to the Lady Hardinge Medical College and Hospital, 
De1bi. 1486-87. 

- by the Government of India for relief work in connection with the 
flqods in Orillsa. 698. 

--made to Christian Ministers of religion by the Eastern Bengal Rail-
way. 1494. 

Recurring and non-recurring -- paid to aided schools in the Delhi 
Prm1ince. 2379. 

Stntement of - rejected b3; the Assembly nnd restored by the Om"er-
nor-General from 1920-21 to 19211-26, etc. 684.-86. 
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GRANT ROAD-
Question re long distance terminal station at -, ~ a . ~. 

GRANT ROAD TERMINAL STATION-
Question re area of land, acquired for the .--. 142-43. 

RA I I ~ 

Question re-
Amount of - paid to the famUies of e ea.~  postal officials in the 

Bombay Presidency. 449. 
Grant of _.- to men with under 15 ~'l'a ll' e viCt\ discharged during 

the last strike on the N orth-Western Railway,. 10151. 

GRAVE YARD-
Question ~ location of a latrine 'over a Muslim -- in Peshawar Canton-

ment. 4&0-&1. 

GREAT BRITAIN-
Question re-

Admicsion of Indians to military training institutions in -. 81. 
Recruits from - and Inaia to certll,in Indill,n Service. during the-

years 1910-25. 899. 

GREAT INDIAN PENINSULA RAILWAY-
~e under "Railway{s)". 

GREAT' WAR-
Question re- .' , 

Caaualtiea during the - amonpt combatants and ·non-eombatants, 
recruited from Pargana Johar in the Almor& District. &98. 

Non-receipt of medals by men who served in non-combat&nt units 
during the -, 84-86. 

GRJEVANCE(S)-
Motion to reduce the Budget Demand for ~  Expenaea: Ad-

ministration" (Railways). (Failure to redrcsa the -- of railway 
subordinate employees). 1930-56., 

Motion to reduce the Budget Demand for "Working Expe&es: Ad· 
ministration" (Railways). (-- of the public agaiJUltthe Railway 
Administration). 1916-19. . 

Question f'f',-

- of Eastern Bengal .Railway passengers. 226. 
-- of employees of Government Railways. 188. 
- of guards on the Eastern Bengal Railway. 1494. 
-- of Indian graduates employed in the Claims Section of the 

North Western Railway. 149B. 
---- of Indians in Tanganyika. 150 . 
. - of Indians in the Telegraph Department. 3tiI. 
-- of postal employees. . 448-49. 2474., 
_ of Postal Inspectors. 2544-45. 
____ of the employees of the Money Order Department· in the otIce 

of the Deputy Ar.countft.nt General, Posta, Calcutta. 1490. 
_ of the licensed porters at 'fIowrnh. ,1097. 
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..oRIEVANCE(S)-contct. 
QU8stion"t'e-contd. 
-- of the lower division clerka of the office of the Accountant 

Genera.l, Posts and Telegraphs. 2374, 2375. 
-- of workmen on the Great Indian Peninsula Railway. 248. 
Redress of Muslim,. -- referred to in the Alaman of Delhi, dated 

the 23rd December, 1925. 2114. 
Ventilation of the -- of regiments regarding the working of the 

Anny ;Canteen' Board (India). !460. 
GUARANTEE CONTRIBUTION(S)-

Question re Provident Fund and -- by the Currency Office Staff. 
216. 

·GUARANTEE DEBENTURE STOCK-
Question re issue of - by the Lareana Jacobabad (Sind) i ~t Rail-

way. 628-29 . 
. ,GUARD(S)-

Question re-
Alleged rude ~ avi .  of a -- at Begu Sa.rai on the Bengal and 

North Western Railway to Ba.bu Rajindra Praa&d. 2116. 
Alleged rude behaviour of a -- on the Bengal and North Western 

Railway. 1186-86.' ,.. . 
Classification of -"- a8 "Europeans" a.nd "Indians" on the East 

Indian Railway. 698. 
Dismissal of . Ghulam Nabi, a -- on the North Western Hailway. 

1976. 
Grievances of -- on the Eastern Bengal Railway. 1494. 
Pay .6£ Mmporary Anglo-Indian -- on the Eastern Bengal Rail-

way. 1497. 
Posting of an Anglo-Indian - to supervise the work of passing 

trains performed by Indian station masters on the Eastern Bengal 
Railway. 1491. 

Recruitment of Indians as "C" class -- on the North Western 
Ra.ilway. 1499 .. 

Running room for Europea.n and Anglo-Indian -- at Amingaon 
!.. on the Eastern Benga.l Railway. 1493. 

"'GUARDIANS AND WARDS (AMENDMENT) BILL-
See under "Bill (I)". 

GUHA, ARUN CHANDRA-
Question 1'(, case of -- a Sta.te prisoner in Bengal. 217, 701. 

GUJERAT-
Question rp, dairy Factory SchOol at Anand in --. 1667. 

GUJERAT DIVISION-
Question rf' cases reported to t.be police by the Superintendent of Post 

Offices, -. 690-91. 

<WJRATI-
Question re inclusion of -- 8.S one of the languages in which account 

book. can be kept in Tanganyika. 697. 
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GULAB SINGH, SUDAB-
. Election of -- to the Public A ~Dta Committee. 624 . 
Question re-

Abolition of the post of Inspector General of Irrigation. 11158-159. 
Appointment of Ghlllam HUllain, Clerk, Lahore' Head Polt OfIiClle, to 

the selection grade in superaession of senior men. 171'7. 
Release on bail of sick undertrial State prilOnera. 13411. 
RelOlution regarding the .release of Sardar Kharak Singh and other 

Sikh political prieonera. 11119. ' 

GUPTA, MR. S. D.-
Queltion re headings of work alligned to -, Director of Establilah-

ment, Railway Board. 9118. 

GUPTIPARA-
Question re constru(ltion of a platform at -- station on the Ealt 

Indian Railway. lao. 
GUR-

Questlon f'e conlumption of· -- in India. 63-84. 

(jURBAKHASH SINGH, SARDAB-
. Question .~ 'alie~at ' s againlt -, Income-tax Officer, Karnal.. llas. 

.HAJ PILGRIM(S)-
Question re- . 

Dispoeal of the property of -- who died on board a pilgrim Bbip. 
2228-29. 

- of 1925. 2227-28. 
Quarantine arrangements for -- at Kamaran. 2229. 
Reduction of farell charged by Iteamer companiel to -. 808. 
Refund to - of unused depOIIit' money. me. 
Unclaimed ,palls&ge money on lIAlOOunt of uDutedj 'return coupon. 

iuued to --. 2229-30. 
Utiliaation of interest derived from the depolit money of --. 2!13O. 

HAJIPUR-
.Question re direct railway connection. between -- and Samastipur. 

1188-87. 
HALSA-

Discuaaion of the railway diaaster at -- in connection with the 
motion to reduce the Budget Demand for "Inlpection" (Railway.). 
1712-13. 

Queation re railway dilalter' .t·-on the Ea.Bteru BeDgal Railway. 
1346-49. 

HALTING ALLOWANCE(B)-
See under ".Allowancea, lialting". 

HANDLOOM INDUSTRY-
QueatioQ re protection of the Indian .ilk --". 1091. 
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HANS RAJ-
Question re appeal of Mr. --, late' signaller, ,Jodhpur Divi8ion, Cen-

tral Circle, Nagpur. 1162. 
HANSUT-

Question 1'6 constrllotion of a railway line from AkleBwar to -- in 
the Broach Diatrict. 2818 . 

.HARN ARAI~  llB .. ....:. 
Question re appeal of --, a clerk in the office of the POBtmaster 

General, R. M. S., Ambala. 243. 

HAWKING-
QueBtion re shooting, coursing, -- or huntiDg on the Ridge in Raisin&. 

691-92. 

, HAYMAN, MR. A. M.-
Budget Demand for "Inspection". 1697. 
General Diacuuion of the Railway Budget. 1620. 
Motion to omit the Budget Demand for "Railway Board". 1662. 
Motion to reduce the ~ et Demand for '''Inspection'' (Railways). 

(Extravagance and Defective Inspection). 1700. 
Motion to reduce the Budget Df'mand for "Working ExpenseB: Ad-

ministration" (Railways). 1743-46. 
Motion to reduce the Budget Demand for "Working ExpenBes: A ~ 

ministration" (Railways). (Divisional system of administration on 
the North. Western Railway). 1766. 

Motion to reduce the Budget Demand for "Working Expenses: Ad. 
ministration" (RailwaYB). (Unnecessary expenditure on the Su-
perintendent of the Ra.ilway TrainiDg Sohool at Chandausi). 1766. 

Oath of Office. 1561. 

.HAZARA-
e ti~  re criminalcas68 instituted by Nand Ram of - against Mr. 
Mafti Muhammad Yakub Khan" ~ .. rrister, and otliers. 5116, 227, 701. 

Statement laid on the table regarding one Nand' Ram of -. 99·104. 

HEAD CLERK(S)-
QueBtion re transfers of -- of Cantonment Boards. 2087. 

HEADMASTER(S)-
Question re appointments of Hindus as -- or as District Inspectors of 

Schools in the North West Frontiar Province. 1103. 

HEADMASTER OF THE RAISINA SCHOOL-
See under "School (s).". 

HEADMABTERSHIP-
Questiot\ re - of the Railina Middle School. '2832-3a. 

HEDJAZ-
Question re- " .. 

Expulsion from the -- of members of the deputation sent by the Kud-
dami-Haramani Society of India. 28260.; 

Indian pill1'ims to the -. 3M. 
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HEDJ AZ-contd. 

Queltion re-contd. 
Opening of the port of Calcutta to die -- pilgrim trat6e. 1184. 
Recognition by the Government of India' of Bin Saud al the rlller 

of the -. 2828. 
Security for Indian pilgrima proceeding to the --. 1825. 
Steamer fare. cbarged, to piigrime to -. 19'18 •• 

HEZLETT, MR. JAMES-
Oath of Office. 123. 

HIGH COMMISSIONER JmB INDIA-
Queetion tre-

Percentage of J ndi&D1 in the Ofllce of the --, etc. m. 
Purchase of stores by the -- for the Army Department and the 

Ran wa7l. B886. 
Transfer of Agency, functiool from the Secretary of State to the 
-. 78. 

Transfer filf the recruitment for certain I18rvices, and appointment. 
from the Secretary of State to the --. ~ 

Statement (laid on' the ta ~e  .howing easel in which the lowelt ten-
ders have not been accepted by the -- in purchasing stores for 
the Government of India during the half year ending the 31st 
De<..-ember, 1916. i866-81. 

HIGH COMMISSIONER FOR IRAQ-
Question rl! expenditure on the travelling expenses of the -' - and in 

a million to the Sultan of Nejd. 693-94. 

HIGH COURT(S)-
Question re-

Action taken by the Patna -- on the recommendations of the Indian 
Bar Committee. 52. 

Appointment of more Muhammadan Judges in the Calcutta -. 
810-11. 

Establishment of a circuit court of the Lahore -- at Delhi. 148-49. 

,HiGH COURT, CALCUTTA-
Question re curtailment of the powers of -- in' respect of i udicial 

appointments. 603. • 

'RIGH COURT JUDGES-
See under "Judges". 

HIGH COURT, LAHORE-
Question r:e wOlk done by the ludieial CoJDllliuioner, North Welt 

Frontier Province, and a single Judge of the -. 1806-06. 

HIGHLANDS OF TANGANYIKA-
8ff under "Tanga,pyika". 

HIGH BCHOOL(S)-
See under "School(.)". 

K 2 
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;HILL STATION(S)-

Question Te supply of overcoats to the staff of the Traffic Depa.rtment 
of the Eastern Bengal Railway employed in --. 1493. 

·HINDI--

Question Te' ban plaL'ed by the Madras Government on the teaching of 
--in the .Madras Presidencr and the enrolment of Government 
servants as members of Hindu Sabhas. 1879. 

HINDLEY, SUI. CLEMENT-

Budget Dema.nd for "Inspection". 1697. 
General Discussion of the Railway Budget. 1610, 1635, 1636. 
Motion to reduce the Budget Demand for "InspeL-tion" (Railways) 
(Extravagance and defective inspection and the Pattukottai train 
di8&lter). 1703-06. 
Motion to reduce the Budget Demand for "Inspection" (Railways) 

I~veiti a.ti  into accidents). 171:1-19 .. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (ArrangeDl8nts for food and refresh-
ments for thirdclas8 passengers). 1773 . 
. Motion to reduce the Budget Demand for "Working Expensea: Ad-
ministration" (Railways). (Failure to l ~ ess the grieva.nces of ! a.il-
way subordinate employees). 1934, 1935, 1938, 1943. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (Fees paid by Indian tood stall ven-
dors). 1910,  1911. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (Grant of the Lee Commiuion's confes-
sions to railway offiL'tlrs). 1753. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways). (IndianiBation of the Railway Services). 
1791,  1792. 
Motion to I'educe the ~et Demand for "Working Expen:es: Ad-
ministration" (Railways). (Provision of electric lights in carriages 
on the Moradabad-Gaj rola-Cbandpur branch of the East Indian 
Railway). 1828. 
Motion to reduce the Bud!(et Demand for "Working Expenl!eB: Ad-
ministration" (Railways). (Reduction of third clas. fares on Rail-
wa.ys). 1837, 1841. . 
Motion to reduce the BudKtt Demand for "Working Expenses: Ad-
ministration" (Railways). (Stores purchase policy and manage-
ment of the Storel!l Department, East Indian Railway). 1924-215, 
1927. 

, Motion to reduce the Budget Demand for "WQrking Expenses: Ad-
ministration" (Railwayi). (Unnecessary expenditure  on the Su-
perintendent 'of the Railway Training ·Schad) atOhandausi). 1768-70. 
Oath of omoc. 1Ml. 

HINDU(S)-

Question re-
Appointment of --&8 Headmasters or as Diatrk-t Inspectora of 
Schools in the North 'Welt Frontier Province. 2105. 
Cremation of dead bodies by --in British . Guiana. 324. 
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HIND ~. 
Question -re-contd. 

Letter from the Private Secretary to His Excellency the Governor 
of Bombay to the Secretary of the Sina Hindu ASlOCiation regard-
ing the appointment of -- to higher posts in the public services 
in Sind. 2093-9&. 

N umber of -- and Muhammadans in the Government of India 
Secretariat, etc. 611-12. 

Total number of -, Anglo-Indiana and Muhammadllns recruited 
since the 1st January, 1924, for certain Departments of the Govern-
ment of India. 1847. 

Total Il'ecruitment d,f --, iAnglo-II¥lians and Muhammadans ia 
1924 and 192& for certain specified services. 1847. 

Transfers of -- postal clerks in the Punjab and North Welt Fron-
tier Circle. 689. -- . 

Treatment accorded to the -- of Sind in the matter of appoint-
ments in the Public Servicelil. &06-07. 

HINDU BAGH-
Question re-

Railway connection between Fort Sandeman and -. 2101. 
Survey of railway linea from - to Fort Bandemari and from Fort 

Sandeman to l'a.uk. 1116&. 

HINDU RELIGIOUS' AND CHARITABLE TRUSTS BILL-
See under "Bi1l(I)". 

HINDU SABHA(B)-
Question f'f!,-

Ban placed by the Madraa Government on the teaching of Hindi in 
the Madral Presidency and the enrolment of \'~ e t aervanta 
aB members of --. 1879. 

Prohibition against Government aervanta becoming meml:en of a.. 
-. 890. 

'HIRA SINGH BRAR, SARDAB BAlUJ)uJ1 CAPTAIN-
Election of -- to the panel for the Standing Committee- for the 

Home Department. 1191. 
Election of -- to the Standing Finance Committee. 624. 
Question re eligibility .. of Indian omcera holding KinKI Commiuionl 

for leaVt! -puaage con08llllioll8. 51090. 
RelOlution re ext8n.ion of the Reforma to the North West Frontier 

Province. 1311, 1818-20. 

HIS MAJESTY'S GOVERNMENT-
See under "Government, His Majesty". 

HIS MAJESTY'S MAIL-
See. under "Mail, His Majesty's". 

HLA, U.- .1 

Oath of Office. 13. 
Question re-

Appointment of Burman. &I allai t~Dt traffic luperintendents 
station masters on the Burma RallwRYII. 1178" 

aDd 
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HLA, p-contd. 
Question re-contd. 

CODstl'uction of a double railway line between Rangoon and Manda-
lay. 846. 

Construction of a. railway bridge ovel' the river Irrawaddy near 
Sagaing. 1177. . 

. Extension ~ the Mandalay-Madaya railway to Mogok. 1178. 
Number of political prisonel's in Burma. 844-45. 

Rel!lolution f'e Burma Expulsion of Offenders Act, 1926. 990. 
HODSON, GUARD-

Qlolestioo re-
Alleged abduCtion of a married Bengali girl by -- of the Eastern 

Bengal Ra.ilw&),. .1094-95.' 
Alleged abduction of an Indian girl by -- of the Eastern Bengal 

Railway. ea,22i. 
HOLIDAY(S)-

Queation re-
Grant of an extra allowance for work on Sundays and gazetted 
. - to the Indian subordinates of the East Indian Ra.ilway. 1012. 
Refuaal of ,s.. full -- to the Punjabi and Madra.ai A.istanta in 

the Audit Office, Indian Stores Department bntheSolono festival. 
1114. 

HOLIDAY ALLOWANCE(S)-
See under "Allowance(a)". 

HOME DEP ARTMENT-
Qu_ion N>. appointment of Indians in the Political Section of the 
-. m. 

:tIONGKONG-
Question ~ 

Cancellation by the Mexican Consu,l at -.- of a puaport granted 
to one Dhanta to Ce~  flo Me:kfco.· 2102-03. 

Indian -Infantry at --. 1485. 

HONORARY MAGISTRATE-
'Question reo-

Amount of land and houaeproperty &Cqui1'C!d. by Arbab Mohammad 
Akram Khan, -, within bismagisterial, jurisdiction. 2103-04. 

Subjection of the Kazikhel family of Landi Yarghajo, Peshawar 
District, to the jurisdi<:tion of the -- of the Arbab famil7' 
2]03-04. 

BOSHANGABAD-
Question re expenditure on repairs to the Church at -. 2123. 

HOSPITAL(S)-
Question "e -- on the Eastern Bengal Railway. 219. 

HOSTELS-
Question re pro-ti.ion by foreign Governmental of pri'Yate - for their 

employees. 2125. 



BOTEL(S)-
Question re-
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Construction by a Company of a -- in New Delhi. 1124. 
Construction of -- by private enterprile in the New Oapital. 11514. 

HOUSE RENT A ANC ~ 

See under "Allowance(a)". 

BOWRAH-
Question f'e-

Accommodation of first and second claBS passengers from -- to, 
Delhi. SU2. 

Contract with Mr. Love for the supply of porters at the -- Rail-
way station. 883-84. 

Coolie nuisance at -'- station. 1889. 
Duties of the Superintendent of Movement and ReaiBtrar of Bertha 

a.t -. 941. 
Grievances of the licenled porters at --. 108'7. 

BUDSON, MR. W. F.-
General Discussion of the Budget. 
Oath of Office. 13. 

lIUMIDIFICATION-
Question re action taken by Government on the report regardiq -. 

134-36. 

HUNGER STRIKE-
- of State prilODers in the Madala,. Jail. 2160. 
Motion for Adjournment to dileuas the - by the Bengal State 

Prisonera in the Handalay Jail. 1-799, 18&8-751. 
Statement made by the Honollrable Sir Alexander Kuddiman regard-

ing the - of the Bengal State pri80ners in the Mandalay and 
lnaein Jails. !Q14-17. 

1lUNTING-
,Question re-

Shooting, courting, hawking or, - on the Ridge in Raiaina. 1]91· 
92. 

HtTSSANALLY, KHAN BAHADUB W. 11.-
Bengal Rtat. Prisoners Regulation (Repeal) Bill-

Motion to consider. 1627-29. 
Code of Criminal Procedure (Second A l ~t  Bill-

Motion to consider. 1049-110, 1060. 
Contempt of Courts Bill- . 

Consideration of clauae 3. 758-51. 
Demands for Gr&llta-

Motion for the adjournment of the consideration of Demancla No.. 16 
to 27 and the taking up of Demand No. 28 Int. 2131-33. 

Demand for Supplementary Ornt for II ArcbtealoBY ". 1889. 
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HUSSANALLY, KHAN BAHADUR W. M.-confd. 
Election of a panel for the Standing Committee on Emigration. 2480. 
Election of -- to the panel for the Standing Committee fer the Heme 

Department. 1192. . 
Genera.l Discussien 'Of the Railway Budget. 1640. 

Indian Facteries (Amendment) Bill- ' 
Motion to add new clause 1) (1) after cla11ae'4. 2628, 2631-32. 

Indian Finance Bill-

Motion to consider. 2499, 2r,oo. 
Consideration of Schedule L 2082-83. 

Motien to omit the Budget Demand for "Railway Board". 1664-66. 
Motion to omit the Budget Demand for "Working Expenses: Adminis-

tration" (Railways).· 173&. 
Motion to reduce the Budget Demand for" Customs" (Excess recoveries 

~ ~  merchants /)ond short pII.yment to officials of the Department). 
2194-96, '2197. ' 

Motion to reduce the Budget Demand for "Customs" (Paucity of 
Mussalmans in all grades of the Customs Department in Bengal). 
~~~ .\ 

Motion to reduce the Budget Demand. for "Taxes 'On Jnccme" (Grievances 
of the asseaa6ea). ~ .' - ' 

Moticn to reduce the Budget Demand for " Working Expenses: Adminis-
tration" (Railways) (Arrangementsfcr food and refMshment& for third 
class pasaengers). 1777. 

Motion te reduce the Budget Demand for II Working Expenses: Ad-
ministration" (Railways) (Failure to deal adequately with the mela 
traffic). 1898. 

Moticn to reduce the Budget Demand for "Working Expenses: 
Administration" (Railwaya) (Failure to redress the grievances of Rail-
way lubordinate ,employees). 1941-42, 191'14: 

Motion to reduce tJie Budget Demand for "Working Expenses: 
Admwstration" (Railwaya) (Feeli paid by Indian food lit all vendors). 
1911-12. " 

Motion to reduoe the Budget Demand for "Working Expenl!es: 
Administration" (Railways) (Grant, of the Lee Commission's concel-
aions to Railway officers). 17M. 

Motion to reduce the Budget Demand for "Working Expenses: 
AdminiRtration" (Railways) (Indianilation of the Railway Services). 
1818. 

Moticn to reduce the Budget Demand for .. Working Expenses: 
Administration" (Railways) (Storel purchase policy and management 
of the StoreR Department, East, Indian Railway). 19211. 

Queltion '8-
Agreement with the non-pensionable employees' ob the North Western 

Railway. 2747-48. ' 
Appointment of It Committee to inquire into the 'Working of the 'A ~' 

Ca.nteen Board (India). 28M. ' . 
Appointment of a permanent Committee to luperintend the affairs 
, of .the Anny ,Ca.nteen,Board (IDdia). .1Q90. 

Appointment of an 'expert Committee to inveatif[ate into t II~ affair!! of 
. thf' A ~' Canteen· Board (India). 2476. 
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HUSSANALLY, KHAN BAHADUR W. M..-contd. 
Question re-contd. 

Appointment of experienced Indian traders and business men as mem-
bers of the expert investigation Committee to inquire into the aftairs 
of the Army Canteen Board (India), 2477 .. 

Appointment of Mr. J. Coatman as Director of Public Information. 
694. • 

Committee appointed to examine the aftairs of the Army Canteen 
Board (India). 1089. . 

Connection of members of the Committee of I ~i  appointed to· 
investigate into the !tftain of the Army Canteen Board (India) with 
the Board of Management of that body. 2476. 

Contracts for the supply of ice and aerat·ed waters on the North 
Western Uail,,·ay. 2.'177-78: 

Criticism of the action of the Controller of Purchase, Indian Stores· 
Department, Karachi, in regard to the purchase of 800 pen wood 
sleepers. 1876-77. 

Educational qualifications of signallers on the North Western Railway. 
2100-01. 

Employment of non-Sindhis in the rll-i1way service in Sind. 2102. 
Employment of Sindhis on the North Western Railway. ~ 
Employment of the various communities in the railway s(lr\"ice. 2102. 
Feeder railways in Sind. 1091. 
Flushing arrangements in the unoJ:thodox bungalows and quarters in' 

Delhi. 1100. 
Furniture in the unorthodox bungalows a a ~ s ~  Delhi. 1100. 
Latest audited accounts of the Army Canteen Board (India), "to. 

1090. 
Loans to the Army Canteen Board (India) by the Government of India 

a.nd the Imperial Bank of India. 1089. 
Nature of the inquiries made by the Committee appointed to investi-

gate into the aftain of the Army Canteen Boa.rd (India). 2478. 
Number of Sindhi Mus.almans employed in certain specified appoint-

ments on the Sind section of the North Western Railway, etc. 
2101. '. 

Orthodox bungalows at Raisina. 1099. 
Periodical revision of the. valuation of the furniture in the bungalows 

and quarters in Delhi. 1100-01. 
Postal, telegraph and telephone rates. 18411-46. . 
Reports from Oftkers Commanding Regiments len'edby the Army 

Canteen Boa.rd (India). 2478. . 
Report of the Committee of Inquiry appointed to inveltigate into thtt 

aftairs of the Army Canteen Board (India). J476. 
Report of the regimentalofticer. who attended meetiDg. held in SiDlLlo 

in September 1925, in connection with the Army Canteen Board 
(India). 2760. 

Report received by the Army Headquarters regarding watered beer 
in the area operated by the Army CII.Dteen Board (India). 2477. 

Reports regarding the service and quality of goods and beer &en'ed by 
the Army ClI.nteen Board (India).. 24'77'. '. 

Reservation of Civil Flurgeoncies for European Officera of the IDdia.D 
Medical Service. 2817-18. .: . 

Sale by the Supply and Transport Depa.!'tment of mineral water plant 
and bottles ta the Army Canteen Board (India). 2478. 
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IIUSSANALLY, KHAN BABADUR W. M.-concld. 
question re-concld. 

Substitution of a Provident Fund in la ~ of pensions for Government 
employees. 510-11. . 

Supplies of bunker coal at Bombay and Karachi for Government trot'p-
ships and hired transports. 2109-11. 

Supply by the Army Canteen Bl1ard (India) of grocery and oilman 
stores to the Indian Army Service Corps. 2477. 

Supply of clMtl to troopships and transports. 2759. 
Supply of defective bunker coal to troopships and hired transports. 

596. 
Supply of inferior beer to the troops by the Army Canteen Board 

(India). 2477. 
Supply to the Army Canteen Board (India) of all reports of the Mili-

tary Food Laboratory at Kasauli on samples received from the regi-
ments served by the ·contractors. 2478. 

Syllabus of the B. A. Degree of the Allahabad University and of the 
Senior diploma of the Mayo College, Ajmer. 1083-88. 

Total liabilities of the Army Canteen Board (India). 1090. 
Transfer of antiquarian funda in Sind. 2811. 
Unsuitability of quarters for Indians at Raisina.. 1099. 

Queation (Supplementary) T6-

Complaints against the Karachi Purcha.aing Agency of Storea. 602. 
Further loana to the Army Canteen Board (India). 2464. 
Inadequate recruitment of Sindhis for the Lyallpur Training School. 

1882. 
Occupation of the new Secretariat building at Raisina. 1017. 
Reduction of fares charged by steamer com.paniea to Haj pilgrima. 

606. 
Reaolution re-

Extenaion of the Reforma to the North West. Frontier Province. 1320. 
Retrenchment. 660, 662. 
Unemployment among the Middle Classes. 46B, 472-73. 

HYDER, DR, L. K.-
Indian Income-tax (Amendment.) BUl-' 

Motion to amend clause 5. 2648-&0. 

Indian Tariff (Amendment) BilI-
Conaideration of the Schedule. 2034. 

Motion to omit the Budget Demand for "Railway Board ". 1090. 
Question Ttl amendment of the Bamboo Paper Indastry(Protection) Act, 

'125. 
Resolution TC-

"Extension of the Reforms to the North West Frontier' Province. 1318-
17. 

Release of Political il e~s. iB5-B7, 30ft 

BYDERABAD CANTONMENT-
. ~sti  Te sale of land lurplul to military requirementa in the --

599. 
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I 
1. C. S. EXAMINATION(S)-

See under " Examination(s} ". 
ID-

esti~  re introduction of a oheap telegl'aph message aystem for 
Christmas, Dasehta, -, and New Yea.r's greetings. 689 . 

.IKRAH-
Question re disoharge of Hari Pada Dey, a writer of the P. W. I., --, 

East Indian Railway. 695-96, 867. 

JMPERIAL BANK OF INDIA-
Question r8-

Alleged boyoott of Muslim papers by the -- in the matter of advertise-
ments. 711. 

Appointment of Biharis in the superior ae vi~  of the --. 536-38. 
Excessive amount of uncurrent coin remitted to the Mints by the 

Ambala. City Branch of the -. 246-46. 
Issue of instructions to the -- to help a.grioulturiata and others in rural 

a.reas. 876. 
Loans to the Army Canteen Boa.rd (India) by the Government of India. 

and the -. 1089. 
Management of the --. 217. 
Opening of branches of the -- in Biha.r and Orisla. 231. 
Position of the -- in relation to the Government 01 Indi.. 81. 
Rate of interest paid by the Army Oanteen Board (India) on theIr 

loan from the -. 2463. 
Total strength of the Superior Services of the -. 1135. 
Unauthorized loan by the -- to the Treasurer of the Amh/111lo City 

Branch. 246. 

UIPERIAL BANK OF INDIA. (AJ4ENDlrIENT) BILl-
See under" Bi1l(s) ". 

UIPERIAL CADET CORPS-
Question re expenditure on the --. 1/)7. 
-. 157. 

"IMPERIAL CITY COMMITTEE-
Question rc exemption of the Delhi Municipality, the Notified Area 

Committee and the - from the operation of the Alienation of Land 
Act. 2851. • 

IMPERIAL INSTITUTE-
Question TC .- at Kenllington. 71-'73. 

IMPERIAL LmRARY, CALCUTTA-
Question rc-

Eatablishment of the -. 839-40. 
Future of the -. IMIO. 
Number of Mu .. alman employee, in the ---. 888. 
Removal of the - to Delhi. 31, ~l. 
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IMPERIAL SECRETARIAT-
Question re recruitment to the 219-20. 

IMPERIAL SERVICES-
Question re-

Muslim representation in the -- in the Bombay Presidency. 2115. 
Percentage of Indians employed in certain specified --. 128-29. 
Refusal of passage advances to Indian officers of the --. 151. 

IMPORT(S)-
Question rc -- of liquors from foreigu countries in 1925. 254. 

INAUGURATION-
-- of the fourth session of the second Legislative Assembly. 1-11. 

INCHCAPE COMMITTEE-
Bee under "Oommittees". 

INCOME-
Question '6-

Tota.l -- derived from Postal Savings, Banks. 221-22. 
Total increase of -- intbe actua18 of 1924-2&. 409-10. 

INCOME-TAX-
Question ,e-

Abolition of the super-tax and reduction of the --. 38. 
Amount of - paid by the Army Canteen' Board (India.) during the 

yea.rs 1922-25. 2457. 
Exemption from -, - of the portions of profits paid to policy holder. 

by Life Assurance Companies. 41. 
Improvement of the land relating to -- and super-tax. 51098. 
-- receipts from the various provinces. 416, 
Revenue derived from -- in Sind. 1264. 

INCOME-TAX ASSESSEES-
Discussion of the grievances of -- under the Demand II Taxes on 

Income". 2199-2209. 
Question rc number of -- in Sind, etc. 516-17. 

INCOME-TAX DEPARTMENT-
Question '6-

Annual increments of Inspectors and Examiners in the -- in Sind; 
2226. ' 

Daily ,allowance of the Examiners and Inspectors of the --. 126c.-
66. ' 

Grading of subordinates in the -- drawing Re. 200 per mensem as 
thilld class officers for the purpose of travelling allowances. 2,22':", 

Number of Muslims a.nd non-Muslims in the -- in the Bombll,Y' 
Presidency. 1970-71. 

Pay and allowances of Income·tax Officers 'and EK&Dlineri and 
Inspectors of the -- in the Bombay Presidency and Sind. 1266,117. 

,Pay of Examiner. and, lnspeoiorl· in . ,the -. 2226. 
Pay of Inspectors and Examiners in the --. in Stnd. 2226. 
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INCOME-TAX DEPARTMENT, CALCUTTA-
. Discussion of the question of the defective &dminilltration of tho --

under the Demand /I Taxes on Income". 2215-19. 
Question're-

Complaint of Babu Hiralal Goenka. regarding the adminiltr .. tion 01 
the --. 2464-66. 

Grant of permiasion to BabuHlra.1al Goenka. to start legal prooeediDlJ1 
aga.inst some persons who a.re alleged to have· defrauded the --' . 
2464-66. 

INC ~ A  OFFICElt(S)-
Question re-

Allegations against 8ardar Gurbakhash Singh, --, Ka.rnal. 1162. 
Alleged assault by the -' of Bankuraon Babu Narayan Chandra 

Kundu. 1166. 
Alleged harassment of asseS8ees by the -- of Bankura. 1166. 
Annual increments of -- in Bind. m&.. 
Appointrntlnt of a third -- for the town of Karachi. l ~  ~. 
-- in Sind. 517, 126&. 
Pay and allowances of -- Rnd Exa.miners . and Inspectors uf th" 

Income-tax Department in the Bombay Presidency and Sind. 1266· 
6i. 

I:WREMENTS-
Question re-

Annual - of Income-tax Officerl in Sind. 22211. 
Annual -- of Inspectors and Examiners in the Income-ta.'C: Depart-

ment in Sind. 2226. 
Grant of advance - to certain clerks in the office of the Di el~t t 

General, Posts and Telegra.phs. 1092. . 
Grant of -- to the clerks in the Bombay Currency Office. 211t3b. 
Refusal of -- to the assistants in the Savings Bank Departme-nt 

under the Deputy Accounta.nt General, Postal a ~  Calcutt .... 
2376. 

INDEBTEDNESS-
Question T8-
-- of Government. servants. 705-06. 
-- of Indian a.gril!ulturilta to mODey-lenders. 230. 

tNDENT(S}-
Question TV - for sleepers by the Great Indian Peninsula RIIH'lVllr 

1968 . 

.. INDIA"-
Question T8 submission of the pubJicn.tion - to the H,iti.h Parliament. 

23ft 

INDIAN APPROPRIA TlON REPORTS--
Bee under" Report(s) ". 

INDIAN ARBITRATION BILIr-
See under" Bi1l(s) ". 
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INDIAN ARMS ACT-
866 under .. Act(s) ". 

INDIAN ARMY-
Question r6-

Difficulties in the way of the enlistment of Hindu Jats in the _ .. -
11)62. 

Employment of the -- on expeditions outside India. 2095-96. 
Indian, Anglo-Indian and British officers with honorary King's Com-

missions on the effective and non-effective lists of the -- or its. 
Departments. 2467-68. 

Method of recruitment to the -- from the Daly College, Indore. 
581-82. ' 

Number of Hindu, Sikh· and Mualim Jata recruited for the -- from, 
certain diatriota in the Punjab. 1M2. 

Number of Indians granted King's Commissions in the -- durinfJ 
the lalt five yeara. 123. 

Number of Kashmiri ottioers in the --. 2167. 
Number of Muzhbi Silma in the -. 1584. 
'Number of soldiers in the -- recruited from each of the Hindu castes. 

and tribes in the Punjab. 1563. 
Recruitment for the -- from the Mahyal Brahmans in the'Rawalpindi 

Division. 11)63. 
Recruitment for t.he - of .. Punjabi Hindu" Regiments. 1563. 

INDIAN ARMY SERVICE CORPS-
Question re-

Pay of the -- l~ l. 330. 
Reduction of the number of Indian officers employed in the --. 

2466-67. 
Supply by the Army ClUlteenBoard (India) of grocery and oilman 

stores to the -,-. 2477. 

INDIAN ART-. 
Question re-

Encouragement of --. 42: 
Scheme for the encouragement of -- framed by the Prize of Delhi 

Committee. 617-22. 
See also under" Art". 

INDIAN AUXILIARY AND TERRITORIAL FORCES COMMITTEE-
See under '" Committee(s) ". 

INDIAN BAR OOMMITTEE-
Se6 under '" Committee(s) ". 

INDIAN BAR COUNCILS BILL-
See under" Bill(s) ". 

INDIAN CADET(S)-
See under "Cadet(s}". 

INDIAN CIVIL SERVICE-
Question re recruitment of members of the -- in England and In 

India in 1921). 244-41). 
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INDIAN CIVIL SERVICE EXAMINATION-
Question re- . 
Number of candidates at - held at Allahabad in Januar;y 1926. Cl12. 
Number 'of candidates selected from those appearing for the - held 
in India. 707. 

INDIAN COMPANIES ACT-

Bee under "Act(s)". 

INDIAN CONSTITUTION-

Question ,e revision of the -. ~ . 

INDIAN COTTON INDUSTRY (STATISTICS) BILL-

Bee under" Bill(s) ". 

INDIAN DELEGATE(S)-

Bee under II Delegate(s) ". 

INDIAN DELEGATION-

Question ,e expenditure on the - to the Aaembly of the Lea-gue of 
Nations and the International Labour Conference. 49'1'. 
Bee also under " Delegation ". 

INDIAN DIVORCE (AMENDMENT) BILL-

Bee under " Bill(s) ". 

INDIAN EDUCATIONAl. SERVICE-

Question Te prescription of conditions of service for po.ts earmarked for 
the -. 2097.' . 

INDIAN EVIDENCE (AMENDMENT) BILL-

Bee under " Bi1l(s) ". 

INDIAN EXCHEQUER-

Bee under" Exchequer ". 

INDIAN EXEOUTIVE ENGINEER(S)-
Bee under" Executive Engineer(s) ". 

INDIAN FACTORIES ACT-
Bee under "Act(s)". 

INDIAN FACTORIES (AMENDMENT) BILL-

Bee under" Bill(s) ". 
INDIAN FINANCE BILL-

Bee under "Bill(.)". 

INDIAN FOREST SERVICE-

Question Te - educational staff at the Foreat Research Inltitute IUld 
College, Debra Dun. 342. 

INDIAN GIRL-

See under" Girl(s) ". 
INDIAN GOVERNMENT-
Bee UDder II Government of India ". 
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INDIAN INCOME-TAX (AMENDMENT) BILL-
See under II Bill(s) ". 

INDIAN INDUSTRY(IES)-
Question re article in the Vb8er1JCr of Lahore entitled II The Stores 

Deptt. and - ". 1964. 
See also under Industry(ics). 

lNDIAN INSTITUTE OF SCIENCE-
Question ro qualifications of students of the Electrical Department of 

the -. 217. 

INDIAN INSURANCE COliP ANIES BILL-
See under" Bill(s) ". 

INDIAN JAILS COMMITTEE-
See under "'Comruittee(s) ". 

!NDIAN LADYPASSENGER(S)-
-Sce under II Paslenger(.) ". 

INDIAN LEGISLATURE-
Question re-

Exemption of ex-Members of the - from the operation Of' the Indian 
Arms Act. 705. 

Non-allotment during the September Session of Longwood annexo .to 
Members of the -. 224-25. 

1NDIAN LUNACY (AMENDMENT) BILL-
See under II Bill(s) ". 

I~DIAN MEDICAL DEGREES (AMENDMENT) BII.J:.--
See under II Bill(s) ". 

t~DIAN MEDICAL DEPARTMENT-
Question j'e grant of pdvileges .and concessioDs to the J\nglo-Indian 

members of the -. 1569. 

INDIAN :MEDICAL EDUCATION BILL--
See under " Bill(s) ". 

INDIAN M.'EDICAL SERVICE-
Question re-

Employment of the military reserve of the - in the Civil Medioal 
Depa.rtment. 844. 

European a.nd Indian - officers in the civil employ. 448. 
,I Recommendations of t,he Lee CommisaioD reg_rdinl the ~. 442. 

Recruitment to tile -. ~. . 
Reorga.nisation of the -. 98, 128. 
Res~ vati  of Civil Surgeoncies for European officers. of the -. 

2817-18. 
Transfer of certain appointments held by - Offteers f;G''the Provin-

cia.l Medical Services. 80-81. 
Tran,afer of Indian ofticers of the - .to the civil side t ~t service. 

~l. 
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INDIAN MEDICAL SERVICE OFFICERS-
See under" Indian Medical Service ". 

INDIAN MERCANTILE. MARINE COMl£ITTE)!:-
See under C ~ittee s . . ; 

I~DIAN HERCHANT(S)-
See under" Mercbany ". 

INDIAN NATURALIZATION 'BlU:.--
See under "Bill'a)". 

IND1AN PENAL CODE (AXENDMENT), BILL-
See under" Bi11(s)". 

INDIAN PIECE-GOODS-
See under" Piece-goods ". 

INDIAN PILGRllrI(S)- , 
See under "Pilgrim(s)". 

iNDIAN PILGRIMAGE OFFICER-
Question re expenditure in cODnection with the -. 2231. 

INDIAN RAILWAY PASSENGER(S)-
See under "Railway allle e a ~ 

INDIAN RAILWAY SERVICE OF ENGINEERS-:-
Question re-

Guarantee of appointment. in the Indian Service of Engineers or 
in the - to qua.lified student!! of the PatilaEngineering College. 
681. ' 

Recruitment for the - -and the Provineial Engineering Service. 
2107-OS. 

INDIAN REFRKSHMENTS-
See under ~'Re es e t. ". 

INDIAN REGISTRATION (AMENDMENT) BILL-
See under II Bill(s)". 

JNDIAN RESEARCH FUND AB80CIATION-
St:e. under "Research Fund AlBOCiat.ion ". 

INDIAN REVENUES-
Question re Military institutions in India or in England supplied by 
-. 696. 

INDIAN SERVICE OF ENGINEERS-
Question re-

Guarantee of appoigtrnente in t ~ -. or . in. t~e Indian Railway 
Service of Engineers to qualified atudentll of'the 'PatDa Eogineering 
College. 681. ". (; '. '" "" , 

Recruitment of Indiana in 'England to. t e~  537. 
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iNDIAN STATES-

Question r&-
Contributions made by - to the League of Nations. ~. 

DisooQtinuanC¥l of the credit allowed to the Post Office for free services 
rendered to the -. 2473. 
Residents in --. 40. 

INDIAN(S), STATUS OF-

Question re raising of the - in the' Dominions. ~ I. 

INDIAN STEAM RIVER NAVIGATION' COMPANY-

Question re contract for the carriage of mails with the -. 683-34. 

INDIAN STORES-
Question re rupee tenders for -. 6i. 

INDIAN STORES DEPARTMENT-

Demand for Supplementary Grant in respect of " Miaeel1aneous Depart-
ments " (Indianization of the - ) .. 1237-38. 
Question re-
Appointment of Inaians to higher posta in the -. 896-97. 
Chief Superintendent, -. 1961-62, 1962-63. 
Criticism of the action of the Controller' of Purchase, -, a a i~ 

in regard to the purchase of BOo pen wood sleepers. 1876·77. 
Number of Indian gazetted officers who have resigned or been dis-
charged from the - during the past two years. 21&4·66. 
Officers in the -'. 429-80. 
Organization of the -. 701. 
Purchase of stores for Railwayw by the -. 1966. 
Utilization of the services of the - for the purchase of Government 
stores. 1966. 

See also under" Audit Officer, IIJdian.Storea Department". 

INDIAN STUDENT(S)- . 
Question re communist propaganda among ""--at Oxford. 632-33. 
See also under "Student(s)". 

INDIAN SUCCESSION (AMENDMENT) BILL-
See unaer /I Bill(s)". 

INDIAN TARIFF (AMENDMENT) BILL-

Sec under "BiII(s)". 

INDIAN TELEGRAPH DEP ARTMENT-

Question re-
Consideration of the claims of Muslim candidatea for promotion to 
'. the rank of Superintendent, Traffic Branch, -. 16M. 
Indianiution of the Traffic Branch of the -. 1662-63. 
Substitution of a competitive teat for the present Bystemof prom')-
tion to the higher. grade of the -. 1663. 

INDIAN TERRITORIAL FORCES ~ t~ 

See under /I Committee(a)". 
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INDIAN TRADE UNION CONGRESS-

Question re proposed deputation from' the - to South Africa. 331-32. 

INDIAN TRADE UNIONS BILL-
See under .. Bill(s)". 

INDIANIZATION-
Motion to reduce the Budget D"mand for !f Working Expenses ~ 

Administration II (Railways) (- of the Railway Services). 1789·99, 
1806-26. 

Question '6-
- of the Army in India. '6. 
- of the posts of Traffic Inspectoraon Railways. fYI. 
- of the }toy&! Air Force in India. 1186. 
- of the Stores Department of State Railway.. 2861-62. 
- of the Trame Branch of the Indian Telegraph Department. 1662-

53. 
Recommendations of the Lee Commission .regardins the - of t ~ 

Services. 1134. 

INDIA'S PARLIAMENT-
Question re-

Omiaaion from "_" of the debate in the Legislative Aaaembly last 
year on the opium policy. 1969-70. . 

Omiaaion of speeches of certain Honoura.ble Members of the Legis-
lative Aaaembly from the publication "---'-". 1969. 

INDIGO INDUSTRY-, 
Question re revival of the -. 1091. 

INDO-EUROPEAN TELEGRAPHS-
Demand for Supplementary Grant in respect of "Capital tl~  on 
_". 1260. 

INDO-NEPAL TREATY-
See under" Treaty(ies)". 

lNDUS-
Question re-

Construction of a railway bridge across the - at Kalabagh. 1'129-30, 
2104. 

Dispute between the Government of Bombay and the :Punjab Govern-
ment regarding apportionment of water in the -. 1892-93. 

Sufficiency of water in the· - for the Sukkur Barrage and other 
irrigation lIChemes in th4! Punjab. 1892. 

U INDUSTRIAL AND TRADE REVIEW FOR INDIA "--
Question re proscription of the - published in Berlin.' 13, 25, 66. 

INDUSTBY(IES)-
Question re protection of - in India. 417. 

'INFANTICIDE-
Question re Amendment of the law relating to -. 41. 

L 2 
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INFANTRY-

INDIX 1'0 LBGIBLATIV8 ASUlIBLY DBB4T8S. 

Question re Indian -- at Hongkong. 1'86. 

INJ"rJRY PENSION(S)-
See under "Pension(s)". 

:i.NNES, THE HONOURABLE SIR CHARLES-
Budget Demand for" Audit". 1713. 

" Inspection ". 169'7. 
"Railway Board ". 1665. 
" Working Expenlel: Administntion (Ra.il-

W&YI)". 1731. 
Cotton Industry (Statiatics) Bill-

Motion for leave to introduce. 2OU. 
Demand for a Supplementary Grant in respect of the "Railway 

Board" (Diecuuion of the question of the personnel of the Railway 
Board). ~. 

Demand fora Supplementary Grant in respect of " Working Expenses: 
Adminilltration" (Extension of the Lee Commission's recommenda-
tions to officers of Company Railways). 894-96, 903-05. 

Demand for Supplementary Grant in respect of ".Porte and Pilotage". 
1236. 

General DiBCuuion of the Rail:way Budget. 1586, 1&98, 1605, 1617, 1630, 
1839-44. 

Indian Cotton Industry (Statistics) Bill-
Motion to consider. i607. 
Motion to paBl. 2608. 

India.n Insurance Companies Bill-
Motion to refer to Joint Committee. 104-08. 
Motion to refer to Select Committee. UCI, UCI-16, 117, oaCl, 9361. 

Indian Tariff (Amendment) Bill-
\ Motion for leave to introduce --. 7a. 

Motion to refer to Select Committee. 1212, 1216, 1218-19. 
Presentation of the Report of the Select Committee. 16C14. 
Motion to consider. 2013. 
Consideration of the Schedule. 2018-21, 2on, 2024, 2026, 2029, 2030, 

2031), 2036, 2038, i039, 2040, 2041-43. 
Consideration of clause 7. 2481. 
Motion to pa.ss. 2481. 

Introduction of tne Railway Budget lor 1928-27. 1429-40. 
Motion for Adjournment to diBCuBl the bl,lnger strike by the Rcnga.l 

$t&te priaoneJl8 in the Mandala.y Jail. 1866, 1866-e7, 1868. 
Motion for the election of a panel for the -Central Advisory Council 

for Ra.ilways. 1806. 
Motion for the election of the Standing Finance Commit·tee for Ra.il-

ways. 1806-06. . 
Motion to omit the Budget Demand for "Executive CounciJ" (Ap-

pointment of a Royal Commiuion on lleforml). 2330, 2341, 1397-2402, 
2408, 2421, 2422. 

Motion to omit the Budget Demand for II RaHway Board ". 16C11), 1868, 
1668, 16&i, 1888, U187-73, 167., 1695, 1696. 
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Motion to omit the Budget Deinand for" Working Ex,pencea: Adminis-
tration "(Railways). 1733. 

Motion to reduce the Budget Demand for "Customs" (Anomalies in 
the clauification of clothing for tariff ~ . 2193·94. 

Motion to reduce the Budget Demand for " Exeeut.ive Council" (Delay 
of the Commerce Department in deal,ng with the Report of thl" 
Indian Mercantile Marine Committee). 2443-44. . 

Motion to reduce the Budget Demand for "Inspection" (Railways) 
(Investigation into accidents). 1710711. 

Motion to reduce the Budget Demand for "Inspection" (Railways) 
(Pattukottai Train Dilaster). 1701, 1706'()8. 

Motion to reduce the Budget Demand for "Inspection" (RailwaYI) 
(Railway dilastar at Halsa). 1713. 

Motion to reduce the Budget Demand for "Worldng Expenles: Ad-
ministration (RailwaYI). 1739. 

Mot.ion to reduce the Budget Demand for "Working Expenael: 
Adminiltration" (Railwaya) (Arrangements for food and refrem-
ments for thiTd class passengers). 1772, 177fi. 1777-80. 

Motion to reduce the Budget Demand. for "Working Expensel: 
AdminiltratioQ _. (Railway.) (Divi.ioaal l)'Stem of adminiatratioQ 
on the North Weltern Railway). 1764. 

Motion to reduce the Budget Demand for "Working Expensel: 
Administration" (Railwa,s) (Failure to deal adequately with the 
mela traffic). 1898-99. 

Motion to reduce the Budget Demand for "Workins ExpenlBl: 
Adminiltration" (Railways) (Failure to redreaa tGe grievancel of 
railway subordinate employeel). 1933, 1934, .1937, 1939, 1940, 1NS·M. 

Motion to reduce the Budget Demand for II 'Working Expensel: 
Adminiatration" (RaUwaya) (Feea paid by Indian food Itall 
vendorl). 1910, 1913-14. 

Motion to reduce the Budget Demand for "Working Expenllflll: 
Admini.tration" (Bailw&3'I) (Grant of the Lee Commi.ion'. coli· 
ceuions to railway officerl). 1749, 171S0. 

Motion to reduce the Budget Demand for "Working Expensel: 
AdminiatratiOD" (Railways) (GrievanCBI of the pubHc agaiDlt the 
Railway Adminiatration). 1918, 1919. 

Motion to reduce ~ e Budget Demand for "Working Expense.: 
Adminiltration" (RailwaYI) (Heavy dem\1rrage and wharfage 
charge. at Nasik, Poona and other stations). 1918. 

Motion to reduce the Budget Demand for "Working Expensel: 
Administration" (RailwaYI) (IndianiaatioD of tJul Railway service.). 
1792, 1807, 1808. 1813-14, 1814-16, 1817, 1823, 1825. 

Motion to reduce the Budget Demand for "Working Expense.: 
Adminiltration" (Railways) (1. Lou of articlel while in charge of 
Railway Adminiltration. 2. Inefficiency and negljgence of the Rail· 
way police). 1903, f904, 1907-09. 

Motion to redUf'..e thll Budget Demand for "Working Expenaes: 
Adminiltration" (Railways) (Non-stoppage . of mail train. at 
several important railway stations). 1901-02. 

Motion to reduce the Budget Demand for "Workinp: F.lfpen,.I,: 
Adminiltration" (Railways) (Other grievances of third elus 
p&alBngerl). 1783, 1788, 1787, 1788-89. 
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lNNES, THE HONOURABLE SIR ~AR l . 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Reduction of third cIao fares on 
Railways). 1830, 1835. 1844, 1846. 

MoMon to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Stores purchase policy and manage-
ment of the Stores Department, East Indian Railway). 1923, 1924, 
1927-29. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Unpunctuality of trains 011 the Central 
Section of the Eastern Bengal Railway). 1829-30. . 

Reservation of the Coastal Traffic of India BilI-
Motion for leave to introduce. 835. 

RelOlutioD ~ 

Continuation of the Customs Duty on Lac exported from British 
India. . 140'1', 1408, 1409. . 

Supplflmenta.ry Protection to the Tin-plate Industry. 1379-84, 1394-96, 
1400-01, 1404, 1406. .. 

Training of Indians for Nautical Careers and Creation of an Iridian 
Mercantile Marine. 2801, 2802, 2805-15. 

:Steel I .~  A e ~t  Bill-
Motion :for leave to i tl' e. ~ . 
Motion to consider. 1358-59, 1360, 1361, 1370-71. 
Cootideration of clause t. 1374-75. 
Motion to p8088. 1375, 1379. 

Weekly Payments BilI-
Mot,ion to refer to Select Committee. 7'1i. 

INQUIRY(IES)-
Question re -- into rural eond3tions in India. 2M. 

INSEIN-
Queition re relea.ae or internment in his own home of Hari Kumar 

Chakravarty, a detenu in -- Jail. 1874-'nI. 
Statement made by the Honoura.ble Sir Alexander Muddiman regarding 

the hunger strike of the Bengal State prisoners in the Mandalay and 
- Jails. 2014-17. 

INSOLVENCY (AMENDMENT) BILL-
See under "Bill(s)". 

i' 

INSPECTION-
~ et Demand for "--". 1697-1713. 

Question re -- of the local High Schools in the Delhi Province by 
the Al8istant Superintendent of Education to the detriment of his 
work &s Headmaster of the Government High School. 2382. 

INSPECTION QUARTERS-
See under "Quarters ". 



INDEX TO I ~ I Il .lSBmlBL.Y I,)B8.lTES. 

TN SPECTOR(S)-
\ Question re-

llH 

Daily allowances of Examiners and - of the Income·tax Depart-
ment. 1266-66. 

Pay and allowances of Income-tax Officers and Examiners and - of 
the Incomc-tax Department in the Bombay Presidency and Sind. 
1266-67. 

INSPECTOU GENERAL OF IRRIGATION-
Question re abolition of the post of -. 1168·69. 

INSPECTOR OF CUSTOMS-
Question re alleged ill·treatment of an Indian lady pauenger by an 

- at Danuahkodi. 27·28. 
INSPECTOR OF SCHOOLS-

Question re-
Appointment of a Muhammadan - in the Bducation Departm ... 

Ajmer·Merwara. 703. 
Sub-Deputy -, Ajmer-Merwara. 702. 

INSTRUOTIONS-
Question re - issued by the Government of India regarding the treat-

ment of State prilOnera in jailL 819-81. 

INSTITUTIONS- • 
Question re use of the word "Royal" by clubs, -, schooll ot mUli. 

and dancing academies. 27M. 

iNSURANCE-
Question re-

Introduction of ·a· new Fidelity .......... lebeme for employeel of 
Currency offices. 2862·83. 

·Provident Fund and Fidelity - arrangement. in Currene)" offices. 
2862. 

Utilisation of the· Bombay Currene)" Office Co-operative Credit 
Society as an agency to undertake fidemy - for the Currene)" 
office· ltaft. 2868. 

INSURANCE COMPANY(IES);... 
Queltion re bUliness done in India by Maritle -. 38. 

INSURED ARTIOLES-
Question re 1088 of parcel bags and -. in the General Post OffiCfl 

Calcutta. 2169. 

!INTEREST-
Question re-

Rate of - in deposit in Postal Savings Banks. 866. 
Rate of - on postal I&vinSl bank depOlits. 1170. 
Rate of - paid by the Army Canteen Board (India) on their 10&Jl 

from the Imperial Bank of India. SM83. 
UtilizatiOD of - derived from the depolit money of Raj pilgrimL 

2!80. 
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!NTEREST-FREE ADVANCES-
Demand for Excess Grant in respect of "-". 1234. 

INTEREST ON MISCELLANEOUS OBLIGATIONS-
Demand' for Supplementary Grant in respect of "_". 12311. 

!NTEREST ON ORDINARY DEBT AND REDUCTION OR AVOID-
ANCE OF DEBT- . 

Demand for Supplementary Grant iIi, respect of "_." 1234. 
INTERMEDIATE CLASS ACCOMMODATION-

Question r,' provision of - on the Bombay, Baroda and Central 
India Railway. 2828. 

INTERMEDIATE CLASS QA.RRIAGE(S)-
See under "Carriage(s)". 

JNTERMEDIATE OLASS FARE(S)-
See ullder II Fare(I)". 

INTERMEDIATE CLASS RAILWAY CARRIAGE(S)-
See under "Railway Carria.ge(s)". 

INTERNATIONAL CONF,ERENCE{S)-, 
Question re deputation of Indian delegates to certaiQ 

JNTERNATIONAL LA-BOUR CONFERENCE--:-
Question re- . 

., 
f. :. 

42. 

Expenditure on the Indian Delegation to the Assembly of the ea ~ 
of Nations and the -. 497. ' 

Indian repreaentative at the next -. 424. 
NominatioDi of ,delqatea for. the 8th ad 9tIh M8Bions· of the - at 

Geneva. 2112-13. 
Personael of the Indilloll Delegation totbe Eighth aDd Ninth --

to be held at Geneva. 28114. 
Subjects for, disouuion at the ninth .... ion "of the -. 2864-1111. 

Resolution re ra.ti6cation of the Draft Convention of the Seventh --
regarding compensation for Occupational Dil8ases. 1690-1700. 

INTERNATIONAL OPIUM OONFERENOE-
QueBtion rr. qualifications of India's delegates to the -. 424. 

INTERNEE(S)-
Question re release of Bengal -. 3311-37. 

INTERNMENT-
Question re - of Ghulam Qa8im Khan, cx-Nawab of Tonk, Q.Qd,er 

the Defence of India. RuleB. 1267. 
INVALID PENSION(S)-

Set under "Penaion(a)". 

lOWA-
Qu. .. t.ion re grant of ail emergency oertift.cateto Dr. Sucillindra Bose of 

_h8 State University of - to return to India. 328. 



INDBX TO LEGISLATIVE ASSBMBLY DEBATES. 158 

IRAQ ADMINISTRATION-

Question rr. recoveries from the British Treasury on account of draw-
ings by the - on India, etc. 407. 

IRON RODS-

Question rr replacement of railway sleepers by - on the North 
Western Railwa.y. i48-49. 

IRRAWADDY-

Question re construction of a. ra.ilway bridge over the river - near 
Sagaing. 1177. 

IRRIGATION, INSPECTOR GENERAL OF-
See under  "Inspector ~ e al of Irrigation". 

IRRIGATION, NAVIGATION, EMBANKMENT AND' DRAINAGE 
WdRKS-

Demand· for Supplementary Grant in respect of "-, ". 1234. 

' RI A I ~ SCHEMg(S)- .. , 

QuestioDre sulioiencyof. water ill the 'Indus for 'the SuJdi:ur Barrago 
.n4,other -.. iD the .Puujab.;:J:891. '  " 

IRRt Al'I N R ~ 

. Quest jon rc total ~it~l tl.. . on, -. 1101, 

ISHAQ,MAULANA HA AD~ .  . 
' l ~i ti re e ls'i~  of - from the North Weat Frontier Pl'GvinC8. 
2863. ' 

~ H RDI. A NA. ADH A~  R AI A.~ . IN ~ . 
Question rc construction at the ~ ip. ~~ D Benp.l.. 210. 

ISLAMIC COLLEGE-
Question re Goverltment contribution to the·' - at Peshawar. 44-411. 

l;' 

ISMAIL KHAN, Ma. 
Question re-
Appointment of Executive Officers by Cantonment Boarda. 687. 
Appointment of junior M;i1itary officers to the Ambala CantlOnmeIit 
Board. 686. . 

Archeological scholarshiplI. 1502-03. 

Grant of motor allowances to Executive Oftioers in' CantoomentL 
588. 
Lev,. of Cantonment taxes on religious and educational institutiolUl 
in the Ambala Cantonment. &86. 
Preai.deJlta of Cantonment Boarda. &87.-
'Reduction of railway parcel rates for plant.. . Gee. , 
. SubstitutioRof a terminal tax far octroi in the Ambala Cantonment. 
686. . 
Writing-of of losaes of moneY by·Cantonmeftt Boards. 581. 

, 

ts.SUE BRANCIl ,PF THE RAIl-WAY BOARD-
Question rr overworked olero of the . -. 1818. 
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ITEM-WORKER(S)-

Question re gra.nt of an allowance' for extra work to the -- in the 
Money Order Department in the Office of the Deputy A ta ~ 
General, Posts, Calcutta.. 1490. 

IYENGAR, MR. A. RANGASWAMI-
Bengal State Prisoners Regulation (Repeal) Bill-

Motion to. consider. 1110, 1114, 1115,. 1124, 1143. 
Code of Criminal Procedure (Second ArDendment) Bill-

Motion to consider. 1050, 1050, 1073, 1070, 1077, 1080. 

Contempt of Courts Bill-
Consideration of clause 2. 746+47. 

clause 3. 767, 709, 760-61. 
Motion to pass. 879-81, 883. 

Demand for Exces. Gra.nt in respect of "Administration of Justice". 
1221-24, 1227, 1228, 1233. 

Demand for Supplementary Grant in fIISPect of "Miscellaneous" (De-
putation to South' Africa, Taxation Inquiry Committeea.nd Royal 
CommiBBion of Currency). 1246. 

Demand for Supplementary Grant in respect of the "Railway Board" 
(Discussion of the question of the personnel of the Ra.ilway Board). 
888-91, 892. . . 

Demand for Supplementary Grant in respel!ti of "Working Expenses: 
Administration" (Extension of the Lee Camminion's recommenda-
tions to officers of the Company Rai~ s . 896, 904. 

Discussion on the motion for the election of panels for Standing Com-
mittees. 1023-1024. 

Expre8sions of regret at the deaths of Mr. T. V. Seshagiri Ayyar and 
Sir Muhammadbhai Hajibhai. 1801-02. 

General Discussion of the ltailwa.y ~et. 1596-1601. 
Indian Insurance Companies Bill-

Motion to refer to Joint Committee. 108-4>9. 
Indian Penal Code (Amendment) Bill-

Motion for leave to introduce. 835. 
Indisn Tariff (Amendment) Bill-
C si ~ ati D of the Schedule. 2021-23, 2028, 2029, 2034. 

lndia.n. Trade Unions Bills-
Consideration of clause 15. 360 . 

.clause 16. 374. 
clause 18. 554. 

Mqtion for Adjournment to discuss the hunger strike by the Bengal 
State prisoners in the Mandalay Jail. 1868. 

Motion to omit the Budget Demand for "Railway Board". ~ 
1667, 1668,. 1669, 1671, 1672, 1689, 1694, 1696. 

Motion to reduce the Budget Demand for "Audit" (Railwap) 
(Cost accounting system). 1730-31. 

Motion to reduce the Budget Demand for " Audit" (Railwa;vs) 
(Powers of the Public Accounts Committee). 1718, 1719, 1"120. 

:Motion to reduce the Budget Demand for "Inspection" (Railwa,.). 
(Investigation iQto accidents). 1711, 1712. 
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Motion to reduce the' Budget Demand for "Inspection" (Railways). 
(Pattukottai Train Disaster). 1701-02, 1708. 

Motion to reduce the Budget Demand for "Working Expenses: Ad. 
ministration" (Railways) (Fail'!lre to redress the grievances of 
railway subordinate employees). 1942. 

Motion to reduce the Budget Demand for "Working Expenses: Ad. 
ministration" (Railways) (Grant of the Lee Commi88ion's oon-
cessions to railway offiCers). 1751-52, 1756, 1757. 

Motion to reduce the Budget Demand for "Working Expenses: Ad. 
ministration" (Railways) (GrievancEIf of the publio against the 

Railway Administration). 1917. 
Motion to reduce the Budget Demand for "Working Expenses: Ad. 

ministration" (Railways) (Indianization of the Railway Servicee). 
1800, 1814 . 

. Motion to reduce the Budget Demand for "Working Expensee: Ad· 
ministration" (Railways) (Other grievances of third elau pauen-
gera). 1789. 

Motion to reduce the Budget Demand for ''Working Expenses: Ad-
ministration" (Railways) (Reduction of third el .... farel on Rail-
ways). 1843, 1846. 

-Question f'e-
Accounts of the Government of India for 19lW-i6. 818. 
Action taken on the recommendations of the Reforms Inquiry Com-

mit·tee, 686. 
Appointment of Mr. Kennedy North ae decorative ",rtiet and deaig-

ner of the new Government buildings at Raisin&. 617. 
Assimilation of the Indian Appropriation Reports to the correa-

ponding British Reports. 615. 
Case of Mr. Purna Chandra .:p .... a Bengali State priaoner. 1/116. 157. 
Cases in which &<.-tion has been taken under section 52(3) of the 

Government of India Act and the ~vil  to Rule 6 of the De-
volution Rules, etc. .~ i . . 

Cases since 1920 in which the Governor General has exeroised the 
power of certification UDder section 67B of the, Gov .. nment of 
India Act. 885. 

Dates of the L'Oming general elections for the proviacial legialaturss 
and the Legislative Auembly. 1873-74. 

DeL 'Orations in New Delhi. 623. 
Diet of Bengali State prisoner. in jail. in the Xadras Preaidency. 

256, 257. 
Improvement in the financial situation. 679. 
Inquiry into the system of cost accounting in the Military Depart-

ment. 615. 
Madras Land Revenue Bill. 680, 2113. 
Moplah C ~ isati  in the Andamans. 888-89. 
New or revised railway projects approved of by thc Standing 

Finance Committee for Railwaya. 886-87. 
Nominated non-officials in the Central and ProviDci&l Legialatu1'8l,' 

etc. 687-88. 
Provincial Loans Fund. 679. 
litailway . diaa.ster Dlar Pattukottai on the Tanjor. Diatrict Board 

Railway. 682-83. 
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Question re-contd. 
Recommendations of the Taxation Inquiry Committee on the subject 

of land revenue. 2113. 
Reorganisation of audit and accounts on railways. 687. 
Retransfer . to Bengal of Mr. Pratul Chandra Ganguli, a Bengali 

State prisoner in Trichinopoly. 256, 21S7. 
Scheme for the encouragement of Indian Art framed by the Prize 

of Delhi Committee. 617-22. 
Sir Frederick Whyte's book on Federal Conltitutions. 614-16. 
Statement of grants rejected by the Assembly and restored by the 

Governor General from 1920-21 to 1926-26, etc. 684-86. 
Statutory Rules. 683-84. 
Transfer to the Government of India of the ownership of certain 

Distrk-t Board Railways in the Madras Presidency. 680-82 . 
Treatment of Bengali State prisoners in j ails in' the Madras Presi-

dency. 2'66-60. . 
. Question (eupplementary) re-

AlleRed rude behaviour of a guard on the Bengal and North West-
ern Railway. 1186. . 

Allowance granted to the wife of Srijut Satyendra Chandra Mitra, 
a State prisoner. 841. 

Anti-Asiatic legislation in South Africa. 161S1. 
Appointment of an Indian to be a Member of the Railway Board. 

606. 
Appointment of an Indian to officia.te as ChierController of Stores. 

431. 
Appointment of Biharilin the superior services of the Imperial 

Bank of India. 1136-36. . '. 
Appointment of Kr.;r.G. Coatman &8 Di~  of Public Informa-

tion. 1861. 
Certain circular isaued by the Government of India to LOcal Govern-

ments regarding the .reorga.nisation of the Indian Medical Service. 
1118. 

Commonwealth of India Bill. 1176. 
Constitution of the Civil Medica.l Services. 620. 
Creation and operation of the Provincial Loans Fund. 419. 
Criterion according to which a movement is to be deemed political 

or ~t e ise. 136. 
Da.te of the next General Election to the Madras Legislative Council. 

1162, 11113. 
Delay in the transmission by telegram of the speech of Lala 1;.ajpat 

Rai at the Cawnpore Congress. 426, 426. 
,Deputation to the Andamans. 165. 
Disestablishment of the Church of England in India. 416, 416. 
Equalisation of the travelling and lia.iting allowances of the Mem-

bers of the Council of State and the Legislative Assembly. 702. 
Expansion of the Delhi Province. 1166. 
Ex'llenditure Ion the Army in India.. 160. 
Filing of a Imit by Mr. C. R. 8itaram Iyer a.gaiust the Consul 

General for Switzerland. 1015. 
Grant of Reforms to the North West Frontier Province. 609. 
Grievances of Indians in Fiji. 64-6&. 
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Question (Supplementary) l'e-co1tcld. 
Grievances of Indians in Tanganyika. 160. 
Inadequate recruitment of Sindhis for the tyallpur Training .School. 
1882,' . 

Indian art in Viceregal Lodge, Raisina. 62. 
Indian deputation to South Africa, 116, 127. 
Indian deputation to South Africa in connection with the South 

African Areas Reservation and Immigration and Registration (Fur-
ther Provision) Bill. 167, 168. 

Instructions issued by the Government of India regarding the treat-
ment of t~te prisoners in India, 880-61. 

Lacarno Pact, 600, 502. 
Movement against the payment of capitation tax in Burma. 1726. 
Orders passed on the recommendations of the Fiji Deputation. 

409. 
Pattukottai train tragedy. 339. 
Personnel of the Rates Tribunal. 1166. 
Political detenus in Bengal. 346, 
Position of Indian. in the Cape in regard to electorAl rights. 1346. 
Press representatives and Memben of the Legislative Assembly in-

vited to be present at the opening ceremony of the Khyber Rail-
way, 1161. 

Provision of a ladies' waiting room at Bindhachal on the East In-
dian Railway. 627. 

Remuneration paid to Sir Frederick Whyte for his book on "Federal 
Oonstitutions." 631. 

Reference of the Indian question in South Africa to the League 
of Nations. 612. 

Release of Bengal internees. 336. 
Re e.e tati~ s received from the Indian Chamber of Commerce re-

garding the establishment of the Rates Tribunal. 3M. 
Retrenchments in the Posts and Telegrapba. 416. 
Right of Government to say in reply to a question that they are not 

prepared to answer the question. 322. 
Scope of the inquiry undertaken by tne Economic Inquiry Commit-

tee. 137. . 
Separation of the establishment relating to the Legislature from the 

Legislative Department. 1648. 
Spahlinger treatment for tuberculosis. 321. 
Stupidity of the poliCfl engaged to keep a watch on certain Members 
of the Legislative Assembly. 139. 
Tenders for the lIupply of IIleep"rs for the Lloyd Barrage. 601. 
Treatment aCl ~ e  t,o the Hindus of Sind in the matter of appor-

tionments in the Public Servicell. ~ . 

Resolution re,-
. Burma Expuillion oS Offenders A(.1;, 19211. 982, 9811, 988, 987, 988, 

989 990, 997, 998, 999, 1000, 1284-87. . 
~ e e t of the aalariell of the two JrleQl.bers of the Judicial 

Committee of the Privy Council pOllll8lllJiDf{ IndiaQ· experience. 720, 
Extenllion of the Reforms to the North West Frontier Province. 

1305, 1306. 1307, 1308. 
Reduction of tbe Tnland POitaI Rates. 9(13. 
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Resolution ,·e-eouid. 

Retrenchment. 660, 851. 
Unemployment among the Middle Classes. 41)2-54, 461, 461S, 466, 48ar 

486, 489. 
Statement made by the Honourable Sir Alexander Muddim&D regard-

ing the hunger strike of the Bengal State prisonerl in the Manda-
lay and Inlein Jails. .2016., 

IYER, lb. C. V. RANGASWAMI-
Question rt'. grant of promotion to --, a P08tal o1B.cial for services 

rendered with the MeBopotamia Expeditionary Foroe. lOW-Z1. 

JAC0B, MR. O. C.-
Question re appointment of --, late Assistant Traffic Supervisor,. 

Calcutta General Post Office, as Rend Clerk, Mails. 1162-63. . 

'JAIL(S)-
Question re appointment of female warders in -- for accommodatiI1& 

female prisoners. 14. 

J.ULS AND CONVICT SETTLEMENTS-
Demand for Excess Grant in reap"ct of " 

JAJODIA, BABOO RANGLAL-
Question re-

" 1233. 

Admission of Indians to military training institutions in Great Britain. 
81. 

Amendment of the Currency Notes Refund Rules, l~l. 2381i. 
Appointment . of Indians to the Staff Departmental Services· of the 

Army in India. 80 .. 
Artificial gl,i. 2386. 

Construction of the Bally Bridge by indigenous agency. 2385. 
Contributions from the Indian Exchequer to overseaamilitary inatitlJ,. 

tions. 71i-76. 
Consumption of opium. 96. 
Cost of open competitive examinations held in India and overaeas for 

certain specified years. 78. 
Discouragement of opium smoking. 447. 
Disposal of ex-enemy property in India. 73. 
East Indian Railway Company's schools. 97. 
l':stablishment of a rates tribunal. 96-97. 
Financial effect of the action ta.ken ·on the recommendationa of tho 

Lee Commiaaion. 98. , 
Grievances OD the East Indian RaHway. 61'1-66. 
Imperial Institute at Kensington. 72-73. 
Indian delegation to the forthcoming Auembly of the League of 

Na.tiona. 74. 
Indian Research Fund Association. 72. 
Indianiaa.tion of the Army in India. 76. 
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Question re-contd. • 
IDdianisation of the pOlita of tJ'aftic .ir;18pe¢o.r. ~ ~ail .. 97. 
India.'s contribution. to His liajesty'. Government on account of 

capitation fOl' British troops. 7S-79. 
Investigation into the causei of strikes on railway. and in the mill 

industry. 79-80. . 
Liquidation of the British Empire Exhibition. ~ . 
Number of Indians employed in the East Indian and Eastern BeoSIlrl 

Railway.. 97, 
Number of Indians in a ~. Kenya, Tanganyika, etc. 79. 
Propaganda· in India by Professor Marvin on behalf of the League ol 

Nations. 96. 
Prescription of the Indu.tri.al and Trade Review lor ImUa publiahed 

in Berlin. 66. ' 
Prospecta for Briti.h firms in the new agricultural policy to be pur.ued 

in India. 2386. 
Public Services Commisaioo. 446. 
Publicatioo of the Fiji Deputation Report.. 447-'8. 
Recommendations.of the Economic Inquiry Committee. 98. 
Recommendations of the Public Service Commi.uion, 1917.67-71. 
Reorganisation of the Indian Medica.I.,ServillB.. 98. 
Reorganisation of the Royal Indian Marine. 9B. 
Report of the lodian Territorial Forces Committee. 447. 
Royal Army Temperance Association. 7t1. 
Separation of Judicial and Executive functions. 447. 
Settlement of amounts in dispute between the Indian Gove.rnment 

and the War Oftice.sQ,. 
Singapore Naval Base. 446-47. ,', 
Terms of reference. of the proposed Public Service Commission. 66-67. 
Transfer of Agency functions from the Secretary of State to' the High 

Commissioner for India. 78. 
Transfer of certain appointments held by Indian Medical Service 

Officers to the Provincial lIedical Services. 8O-S1. 
Transfer of the recruitment for certain Services and appointments from 

the Secretary of State to the High Commissioner for India. 76·77. 

JAYALPUR-
Question re-

Indian, Anglo-Indian and European apprentices in the East IndilliD 
Railway workshop at --. 1879. 

Running of an ~ e  or Mail train on the Loop Line via -'-, Eut 
Indian Railway. 187S . 

• 1AMIAT TABLIGH-UL-ISLAM-
Question 1e lOIS of Money Orders addressed to the Seoreu.rY,-r 

Ambala.. 2118-19. 

JATAR, lb. K. S.-
Motion to reduce the Budget Demaad for" T'x8s ,on Income" (Defective' 
a i .ati ~. .t. e lnCOmMa& Departmeht· 'in Calcutta). 2217-19. 

Oath of Office. . 13. 
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Question TC- , 
Conversion of Hindu -- and other Hindu military ca.5tes &Jld tribes 

in the Punjab to the Sikh, Muhammllodan ILIld Christian religions. 
11184. 

Difficulties in the way of the enlistment of Hindu '--, in the Indian 
Army.'15e1. ' 

Number of Hindu, Sikh and Muslim -- e ite~ '(or the Indian Army 
from certain Districts in the Punjab. 1662. 

JATUSANA-
Question Tn dismislal of' ~ i Eershad, ~ st. ast~ . --. U61. 

J:EDDA-
Question TB lervic8s l'endered to Indian it~ i s  the -- medical 

staff a.t --. 2231. 
JEDDA CONSULATE-

Question TtJ expenditure on the medico.l staff sent' from the -- to Mecca. 
to look after Indian pilgrims. 2231. ' , ' 

.rEELANI, ,HAJI S., A. K.-
Election of -- to the panel 'for the Central Advisory CouDOil for Rail. 

wo.ys. 2MI'I. ' , 
Publico.tion of the Report of the Anda.mans Deputation. 2838-39. 

JHERRIAH--
Question TO freight on coo.l from -- to Ahmedabad. 2819. 

,.JHINKARGACHA-
Question TC lack of a pla.tform a.nd waiting rooms at -- station; 1576. 

JHINKARGACHA GHA'l'-
Question rc construction of a. pla.tform at -- station on the Eastern 

Bengal Railway. 1'184. 

JIAGANJ-
Question TC lack of sheds and waiting rooms at -- station on- the 

Eastern Bengal Railway. 1569-70. 

~ NNAH  MR. M. A.-
Bengal State Prisoners Regulation (:R.epea.l) Bill-

Motion to consider. 1133, 1141, 1143. 
Budget. Demand for "Customs" --. Motion to adjourn consideration 

of the Demand. 2134-31'1. ' .' '" ' 
Code of Crimina.l Procedure (Second Amendment) i ~ 

Motion to consider. 1073-76, 1078. 
Considera.tion of clause 2. 1201-02. 
Motion to pass. 1203-07. 

Contempt of Courts Bill-
Motion to ptL88. 766-66, 881-SS. 

t Demand £or 8upplementa,ry Grant for .. Arohlllology ". 1888-IMJ. • , 
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Demands for Grants-
Motion for the adjournment of the consideration of Demands Nos. 16 

to 27 and the taking up of Demand No. 28 first. 2126-31, 2132, 2134. 
Indian Factories (Amendment) Bill-- , 

Motion to add new clause 5 (1) after clause 4. 2628, 2629, 2630, 2632-
35. 

Indian Finance Bill-
Motion to consider. 2517. 
Consideration of clause 3. ~. 

Indian Income-tax (Amendment) Bill-
Motion to circulate. 1421-22, 1423, 1425. 
Motion to amend clause II. 26/10. 
Motion to amend clause 8. 26117. 

Indian Insurance Companies Bill-
Motiona to refer to Joint or Select Committee. 114-111, 117. 

Indian Trade Unions Bill-
Consideration of clause 6. 191. 

clauae 11. 198, 202. 
clause 15. 362. 
clauae 16. 371, 372-73, 376, 378, 383-84 . 

. clauae 18. 393, 394, 395, 400-02, 403, 404, ~  11611-67, 
~. 

Motion to pass. 925. 
Motion to consider the amendment made by the Council of State. 2662. 

Motion to omit the Budget Demand for " Executive Council" (Appoint-
ment of a Royal Commission on Reforms). 2326-37, 2340, 2344, 2360, 
2362, 2363, 2364, 2396, 2398, 2399, 2400, 2417, 2418, 2430, 24311, 2436, 2437. 

Question rc- . 
Action taken on the Majority report of the North West Frontier 

Inquiry Committee. 448. 
European and Indian I. M. S officers in Civil employ. 448. 

Question (Supplementary) rc-
Delay in the transmisaion by telegram of the speech of Lala LajplIot Rai 

at the Cawnpore Congress. 426-27. 
Grant of Reforms to the North West Frontier Province. 609. 
Indian Deputation to South Africa in connection with the South African 

Areas Reservation and Immigration and Registration, (Further 
Provision) Bill. 167-68. 

Reference of the Indian question in South Africa to the League of 
Nations. 612. 

Treatment of State prisoners. 260. 
Resolution re-

Burma Expulsion of Offenders Act, 1925. 988, 990, 1007-10. 
Enhancement of the Salaries of the two Members of the Judicial Com-

mittee of the Privy Council possessing Indian Experience. 718, 721, 
735, 742-43. 

Extension of the Reforms to the North-West Frontier Province. 1316, 
2740-45, 2777, 2780, 2788, 2789, 2791, 2796, 2798. 

Position of Indians in South Africa. 2883-84. 
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JINNAH, MR. M. A.-contd. 
Relolution ,·('-c{Jntd. 
Reduction 01 the Inland Postal H.ates. 900-67. 
Release of Political Prisoners. 308-11, 315, 317. 
Unemployment among th. Middle Clallel. 489. 

Steel Industry (Amendment) Bill-
Motion to (:onsider. 1364-65, 1366, 1367, 1368. 

JOl>HPCR DIVISION-

Question I'f. appeal of Mr. Hans Raj, late sign,aller, --, Central Circle, 
No.gpur. 11611. 

JOHAR PARGANA--

Question re casualties during the Great War alllongst combatants tlnd 
non-combatants recruited from . the --in the Almora District :J98. 

JOSHI, Ma. N. M.-

Discussion on the Illotion for the election of panels fol' Standing Com-
mittees. 1024. 
Elecltion of a panel fol' the 'Standing Committee on Emigration. 2479. 
Election of --to the pa.nel for the Standing Committee for the Depart-
ment of Industries and Labour. 1192. 
Election of -' to the panel for the Standing Committee Oil. Emigration. 
276a. • 
General Dis ~si  of the Railway Budget. 1626-29. 

Indian Factories (Amendment) Bill-
Motion to add new clause I) (i) after clause 4. 2621-24, 2626, 2626, ,2629. 
Motion to omit sub-clause (c) of clause 9. 2635-37. 
Motion to omit sllb-clause (d) of clause 9. 2637-38. 
Motion to lIJDend sub-clause (e) of clause 9. 2639-40. 
Motion to omit sub-clause (0) of clause 9. 2640-42. 

Indian Finance Bill-
Motion to consider. 2508. 
Consideration of clause 3. 2MJ8. 

Indio.n Insurance Companies Bill-
Motion to refer to Select Commitee. 935, 936. 

Indian Trade U ni.onl Bill-
Conaideration of clause 2. 175-76,  179-80, 182. 

clo.usc:J. 183. 
clause 6. 187-88,  190-91, 193.,94, 196. 
clause Hi. 203.204, 210, 3MJ-t'l9, 380, 365-66. 
clause 16. 369, 370, 379, 3BO-Bl, 384. 
olause 17. 386, 387-88. 
clause 18. 389-90, 391, 3911-96, 554, 5o:J, :JOG-59, ;,)67, 

573, 574, 1176. 
M.otion to pan. 923-927. 
Motion to· consider the amendment made by the Council of State. 
:2661-62. 

Motion to omit the Budget Demand for "Exe!'lItive Council" 
(Appointment of a Royal Commission an Refol'ms). 2380. 

Motion to reduoe the Budget, Demand fOI' " Indian '~  and Teiegraph 
Depa,rtment" (Grie\"alll'es of postal l ~ eel . 2!!9a·QfI, 2297, 2298. 



INDBX TO LEGUlLATlVE ASSEMHLY DEBATES. 163 

.. TOSHI, MR. N. y..-cu7Itd. 

Motion to I·educe the Budget Demand for '" Taxes on Inoolll!;)" lViscri-
mination aga.inst companies). 2;,j;li!. 
Motion to reduce the Budget Demand for " Working Expenses: 
Administration" (Railways) (Arrangements for food and refreshwems 
for third class passengers). 1770, 1772, 1775, 1779. 
Motion to redu(:e the Budgct Demand for "Working Expenses. 
Administration" (nail ways) (Failure to redress the griQvances ot TIl.if-
way subordinate employees). ~  1942, 1946, 1950, 19C13 .. 

Motion to reduce the Budget Demand for "W orking Expenses: 
Administration" (Railways) (Grant of the Lee Commission's conc,es-
sions to railway officers). 1749-50. 
Motion to reduce the Budget Demand for "W orking Expenses: 
Administration" (Railways) (Indianization of the Railway Services). 
1794, 1824. 

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways) (Reduction of third class fares on ~all

wayii). 1830-31: 

Motion to reduce the Budget Dema.nd for .. Working Expenses: 
Administration" (Railways) (Othel· grievances of third class passen-
gers). 1780-83. 
Motion to reduce the Budgl't Demand for" Working EXpelJScs: 
Administration" (Railways) (Stl'res purchase policy and management 
of the Stores Department, East Indian Railway). 1927, 1929. 
Personal explanation by --rc use by him of Itn unjustifiable expres 
sion during the debate on the ReoBollition I'r reduction of the inland 
postal rates. 974. 

Question re-
Contract with Mr. Love fOI· the supply of porters at the Howrah rail-
way station. 863-64. 
Delay in the payment of the pension of Sashi Bhusa.n Bose, compositor, 
Government of India Press, Calcutta. 18BO. 

Delay ill the payment of pensiolls to the piece-workers of the Gov-
ernment of India Press, Calcutta.. IB80. 
Expenditure on the instructiona.l and other staff of die Royal Military 
College at Debra Dun, etc. 2100. 
Expenditure on t.he Royal Militluy College at. Dehra Dun. 2100. 
Increase of the eadre of the Indian A rchll'ological Department. 2168.-

International conventions relating to drugs. t02(). .  . 
Net reveDliell derived by the Governm(>Tlt of India and the Provincial 
Governments from opium for each of the la8t ten years. 1019. 
Particulars relating to candidn.teR se1eet.ed for SandhuTst up to tha 
H'ar 1921), etc. 2099-2100. 

a~ e t to the widow of Rakba.l Chandra Das, copy-holder, Govern· 
~e t of India Press, Calcutta, of his salary and PTovipent Fund 
dues. 18BO 
Recruit.ment, of graduates of Indian Universities for the. Indian Archreo-
Iop;icaJ Department. 2168. 
lleeruitment of officers in the A ' ' l i ~ l  Depa.rtment. 2167. 

Relltriction of the \tse of opium to seientif\(' and rnedicinal PllTpolleA. 

1019-20. 
Rmllg;[r:iing in opium aond (locaine. 1020. 
St.oppag(' of thf' export of opium to foreign countJies. 1020 

M 2 
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JOSHI. llR. N. M.-contd. 
Question re--contd. 

l:itoppage of the export of opium to Macao. 1018. 
Stoppage of the export of opium used for BDloking. 1018-19. 
Visit of a Committee of the League of Nations to India to invelltiga.te 

the opiwn problem. 1017. 
Quelltion (Supplementary) re-

Appointment of a UoyaJ Commission on Agriculture. 434, 431). 
Appointment of lh. J. Coatulan as Director of Public Information. 

692. 
Complaints against the Karachi purchasing Agency of Stores. 602. 
Decoration of the houses of officers of Trade Unions. 236. 
Expenditure on the Army in India. 160. 
Inquiry into unemployment in India. 140-41. 
Locarno pact. 499-1iOO. 
Presentation of the Indian case before the authorities in South Africa. 

126. 
Presl repre&entatives and Members of the Legislative Assembly lD· 

vited to be present at the opening ceremony of the Khyber Railwny 
1161. 

PublicR.tion of the ~ ve e t of India's decision on the report re-
garding humidification. 136. 

Tenders for the lIupply of sleepen for the Lloyd Barrage. 600-01. 
Treatment accorded to the Hindus of Sind in the matter of appoint-

mentl in the Public Services. 606. 
Resolution re-

Emigration of Indian Unskilled Labourers to British Guia.na. 2841-
43. 

Extension of the Reforms to the North West Frontier Province. 1308. 
Ratifi.cation of the Draft· Convention of the Seventh International 

Labour Conference regarding Compensation for Occupational 
Diseases. 9690-93. 

Ratifications of the Draft Convention regarding Workmen's Compensa-
tion for Occupational Diseases. 1473-77. . 

Reduction of the Export of ~i . 2708. 
Reduction of the Inland Postal Rates. 965-66, 971. 
Unemployment among the Middle Classes. 478-A1. 

Steel Industry (Amendment) Bill-
Motion to consider. 1363-64. 1366. 

Weeklv Payment BiII-
M.otion to refer to Select Committee. 781-86, ROt. 

JUBBULPORE-
Question rc transfer of Dr. Thunll;amma. of the Women's Medical Ser-

viec from Benares to --. 2543-44 . 
• JUDOES-

Queation rc-
Appointment of more Muhammadan -- in the Calcutta. High Court. 

610-11. 
Number a.nd salaries of High Court and Chief Court --. 1503. 

&rumCIAL AND EXECUTIVE FUNCTlONS-
Quelltion re separation of --. 160. 
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• H.TDICIAL COMMISSIONER, NORTH WEST FRONTIER PROVINCE-
Question re work done by the -- and a single Judge of the Lahore 

High Court. 2106·06. 
JUDICIAL COMMITTEE-

Question re emoluments of the two members from India of the -- of 
the Privy COUDcil. 1166. 

JlTDICIAL COMMITTEE OF THE PRIVY COUNCIL-
Sec under "Privy Council". 

JUMA PRAYERS-
Question T(J grant of leave to Muhammadan employees of the East 

Indian Railway for their --. 40. 

Jl.TROR(S)-
Question TC exemption of members of legislative bodies from serving 11 
-- or asaeIIOl'.. 48. 

JUTE-
Question TC inquiry into the conditions of life and labour of workerl 

engaged in the cotton, --, coal and tea industries. 136-37. 

KALABAGH-
Question rc construction of a railway bridge acrosl the Indus at --. 

r,29-30, 2104 . 

.KAJLKA-
Question TC attachment of first and second class carriages to all trainll 

between -- aad Simla.. 226·27. 

KALKA-SIMLA RAILWAY-
Sce. under "Railway(s) ". 

KAMARAN-
Question re-

Quarantine arrangements for Haj pilgrims at --. 2229. 
Quarantine dues at --. 2229. 

l\ANKARIA-
Question TI' amounts realised froOl the terminal charge on conI at 

Ahuledabad, -- anu Asana. B47. 

KARACHI-
Question re-

Appointment of a. third Income·tax Officer for the town of --. .'li· 
IB, 126b. 

Criticism of the action of the Controller of Purchase, Indian Stores 
Department, -- in regard to the purchase of 800 pen wood sleepen. 
1875·77. . 

Supplies of bunker coal at Bombay and -- for .Govel'nment trooyJ-
ships and hired transports. 2109-11. 
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KARACHI PURCHASIXG AGENCY OF STORES-
Question rt: complaints against the --. 601-02. 

KARJAT-
Question rc running of a special t,rn.in in August 1924, from -_ .. (0 

KhopoIi 011 the GI'eat Indian Peninsula Railway. 1164. 

KARNAL--
Question rc o.llegati'onli against· Sardar G!ll'baksh Singh, Income tU'f 

Office!', _., 1162. 

KASHGAR-
Question fl' British Consul in --. 45. 

KASHMIR-
Question re-

Carriage of mails and parcels between Rawalpindi, Murree and 
2829-30. 

Income and expenditure of eertain post offi.ccs in --. 95-00. 

KASHMIRI OFFICKRS-
Question 1'" number of -- in the Indian Army. 2167. 

KASTHA .TUNCTION-

--. 

Question U' construction of a Station Building and Platform at -- 0,; 
the Eut Indian Railway. 1576. 

KASTURBHAI LALBHAI, SETH-
Election of -- to serve 011 the Standing Finance Committee for Rail-

ways. 2047. 
General Discussion of the Railway Budget. ~ . 
Indian Factories (Amendment) Bill-

Motion to add new clause 5 (1) after clause 4. 2624-26, 2630. 

Indian Finance Bill-
Motion tu consider. 253:1, 2539. 
Consideration of clause 3. 2569-70. 

Indian Tariff (Amendment) Bill-
Consideration of the 'Schedule. 2027, 2028, 2041'i. 
Consideration of clause 7. 24Rl. 

Question re.-

AmQunt realised from the terminal charge on coal at Ahmedabad, 
Kankaria and' Asarva. 847. 

Extension to other charitable institutions of the concession allowed to 
the Red Crosl Society and St. John's Ambulance Association of 
receiving Post Office Cash Certificates as donations. 2819-20. 

Extension to the Bomba, Presidency of the lIystem of ha.lf rates for 
telephone trunk calla between 7 P.M. and 8 A.M. 846. 

Freight on COR.) from Jherria to Ahmedabad. 2819. 
Imposition of apecial levies by railway. for thll maintenanCle of roads 

in ra.ilwa.y yard.. 846. 
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KASTURBHAI LALBHAI, SETH-cmlt(/. 

Question re-contd. 
Imposition of terminal levies by railwaY'll. 846. 
Powers and lunctions of the proposed Rates Tribunal. 846. 
Recovery of the loan of Rs. 341 lakhs made to the Persian Government. 

2846. 
Reduction in railwll.Y fares and freights. 845. 
Reduction in the freight in coal. 846. 
Reference of the case of match manufacturers to the Tariff Board. 

2820. 
Refund of excesaexcise duty paid by the Ahmedabad millownera. 2818. 
Terminal charges levied by Railways on goods traffic. 2819. 

KAVI-
Question ,." alternative route of the 'proposed exten'llion of the Broach-

.Jambusnr Hranch of the Bombay, Ba.rodA. and Centra.l India Railway 
to -. '2827. 

KAZIKHEL FAMILY-
Question 1'(' subjection of the -- of Landi Yarghajo, Peshawar District, 

to the jurisdiction of the Honorary Magistrate of the ArbA.b fa.mily. 
2103-04. 

KAZIM ALI, MAULVI MUHAMMAD--

Death of -. 1193-94. 

KENSINGTON-
Question ,'(' Imperial Institute at --. 72-73. 

KENYA-
Question re-

Number of Indians in Uganda, --, Tanganyika. etc. 79. 
Protection of Indian interests in Tanganyih, Uganda, a~  --. 354. 

KEROSENE-
Question re levy of octroi on petroleum, -- and fireworks in the Baroda 

Oantonment. 2747. 

KHALSA COLLEGE, AKRIT8AR-
Question rr construction of a railway station near the --. 2167. 

KHARAK SINGH, SAR1>AR- . 
Question rr. resolution regarding the release of -- a.nd other Sikh poli-

t;cal prisoners. 1159. 

KHOJA SHIA ISNA ASHRI COMMUNITY-
Question rf proposed legislation to apply Muhammadan law to the -. 

47. 

KHOPOLl-
Question rr. running of a apecial train in Augult. l~  from Karjat to 
-- on the Great Indian Peninsula Railway. 11M. 
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KHULNA-
Question re-
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Recent mail robbery in the -- district. 2846. 
Transfer by the Eastern Bengal Railway of their traffic centre from 

Goalundo to --. 166. 
KHYBER RAILWAY-

Question re-
-.52. 
Press representatives and Members of the Legislative Assembly invited 

to be preaent at the opening ceremony of the --. 1159-61. 
See. also under "Railway(s)". 

KIDWAI, SHEIKH MUSHIR HOSAIN-
.Election of -- to the panel for the Standing Committee for the Commerce-

Department. 1192 . 
. Election of -- to the panel for the Standing Committee tor the Depart. 

ment of Education, Health and Lands. 1192. 
Electibn of -- to the panel for the Standing Committee for the Home 

Department. 1192. 
Indian Trade Unions Bill-

Conaideration of clause 15. 369. 
Question re-

Appointment of a civilian officer aa Military Accountant General. 20. 
Counting of temporary aervice of accountants towards promotion and 

pension. ~ . 
Grant of an increase of pay to clerks of the Military Accounts Depart-

ment. 22-23. 
Selection of Deputy Aasiatant Controllers of Military Accounts. 20-21. 

KING EMPEROR, HIS MAJESTY THE-

Queation rc visit of -- to India. 689, 1191. 

KING'S COMMISSIONS-
Question re-

Eligibility of Indian officers holding -- for leave passage concessions. 
2000. 

Indian, Anglo-Indian and British officera with honorary -- on the 
effective and non-effective lists of the Indian Arm,. or its Depart-
menta. 24.67-68. 

Number of Indians granted -- in the Indian Army during the last five 
yeara. 123. 

KING'S. ,POLICE MEDAL-
e~'ti  rr grant of annuitiea or other monetary reward a to recipienta 
of the -. 1567. 

KISHORI LAL, L.u.A-
Question rf' replacement of Muhammad Sharif, 8chool derk of the Head-

master, Government High School, Delhi, by --. 2801-52. 

J{ODAIKANAL ROAD-THENI-
Question re construction of the -- railway line. 1482-85. 
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XOMARPUR-
Question re- , 

Lack of waiting rooms or waiting sheds for passengers at -- station on 
t.he Ahmaclpur-Katwa RlI.ilway 1489-90. 

Repair of the road leading to the -- railway Btation. 1723. 

"KOSAMBA-
Question re construction of platforms at Godhra and -- st.ations on the 

Bombay, Baroda and Central, India Railway. 2828. 

XOTKAPURA-FAZILKA-
Question re conversion to broad gauge of the -- section of the Bombay, 

Baroda and Central india Railway. 16M. 

XUDDAMI-HARAMANI SOCIETY OF INDIA-
Question re. expulsion from the Hedjll.z of members of the deputation sent 

by the -. 2825-26. 

XULA1JRA-
,Question re action taken aga.inst Mr. M, Lahiri, ~ e i te e t  Railway 

Mail Service, Silchar, for insulting the sub-Postmaster, --. 2164. 
XUNDU, BABU NARAYAN CHANDRA-

Question ,'e alleged assault by the Income-tax Officer of Bankura on --. 
lIM. 

L 
LABOUR-

Question re conscription of Indian -- for the Singapore Naval Base. 
323. 

Recruitment of Indian -- for the Singapore Naval Base. 322·23. 
LABOUR CONFERENCE(S)-

Question re-
Personnel of the Indian Delegation to the Eighth and Ninth Interna-

tional -- to be held at Geneva. 28M. 
Subjects for discusBion 'at t ~ Ninth Session of the International --. 

28M-55. . 

LABOUR LEGIBLATION-
See under "Legislation". 

LABOUR, MINISTER OF-
S66 under "Minister of Labour". 

LABOUR ~ ANI A I N

Question re. representation of -- in the Central and Provincial Legisla-
tures. 1164. 

LABOlTR REPRESENTATION-
Question 1'('. -- in the Legislative Assembly and tbe .. Provincial Councils. 
~ . 
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LABOlJRER(S)-
Question ,.(.- . 

Action ta.ken on the Report submitted by Kunwar Maharaj Singh on the 
condition of Indian -- in Mauritius. 271111. 

Daily wages of Indian -- in Fiji. 152'. . 
Emigration of Indian -- from. Fiji to the Tahiti Islands. 409. 
Emigmtioll of Indian -- to foreign countries. 2090. . 
Recruitment of Indian -- for Jt[ala.ya.. 322. 
Rpp.ciRI rcpl·p.Rentation for factory -- in the I,.egislative Assembly. 

4foJ. 
Special representation of Indian -- in tne Ceylon e lsl~t e. 152-83: 
Standard minimum wages for lJldian -- in Ceylon, the Malaya Btates,. 

Fiji and British Guiana. 408. 
Total number of Indian -- employed' on the Singapore Naval BaBe. 

323. . 
LAC'-

Resolution 1'" (lontinuation of the customs' duty on .- exported from 
British India. 1407-09. 

LACAD IVE ISLANDB-
Question 1'(' cession of the rights of the Ali Rajahs of Cannanore in the 
-. 2756-IIB. 

LADY BLAKE-
Question rr alleged assault on an Indian lady pnSS/llllget: truve11ing from 

Rangoon to Chittagong by the steamer -,-. l1'i'1' 

LADY CLERK(S)-
See under "Clerk(s)". 

LADY HARDINOE HOSPITAL-
Question "e inquiry into the death of Miss Bhoji Tulsi Das Sipahimalani 

in the --, Delhi. 246-47. 

LADY HARDINOE MEDICAL COLLEOE-
Question re-

Death during an operation of Hias BhoJi Sipahimalani, a Btudent.of the 
-. Delhi. 2832-34. 

Inquiry into the death as the result of an operation of :Mia. Bbojibai 
T. SiplI.himalani, It student of the --. 111IH6. 

LADY HARDINGE MEDICAL COLLEGE AND HOSPITAL--
Question rf!-

Audit of the accounts of the --, Delhi. 1487-88. 
Government grant to the --, Delhi. ]486·87. 
Indian represent'ltion on the Govl.'rning Body and Executive Committee 

on the --. Delhi. 1486. 
Inquiry into the cause of the death of MillS Bhoji T. SiplI.himaTani i'n the 
-. 13]-32. 

Le.vy of heavy charges in the -, Delhi. 1488. 
~t.lI.  of thl' --, Delhi, etc. 14B9. 

LADY MEMBER--.-
Sec undE'T "MemheT(s)". 
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LADY PASSENGER(S)-
Sec under "Psssenger(s)". , , 

LAHIRI, Ma. M.-
Question 1'(' action taken &gainst --, Superintendent. Rnilway Mail 

Service, Silchar, for insulting the SUD-p;ostmnster, Kulalinrn. 2164. 

LAHORE--· 
'Question .,.,. article in the R ' ~  of -- entitled '''The Stores Depart-

ment and Indian Industries". 1964. 

LAHORE HEAD POST OFFICE-
See uDdcr "La.hol'e". 
SIn' also under "Post Office". 

LAHORE HIGH COURT""': 
Sec under "High Ooort(s)". 

LALMONIRHAT DISTRICT-
Question rl' provision of quarters for the running staff oftne -- stationed' 

jl.t Santahar, Eastern nengal Railway ..... I496. 

LAJPAT RAI, LALA-

Appointment of -- to the Panel of Chairmen. 767. 
Bengal State Prisoners ltegulntion (Repeal) Bin-

Motion to consider. 1116, ~  !lao, n38, 1140, 1507. 
Corle of Criminal Procedure (Second Amendment) Bill-

Motion to consider. 1069-73. 
Contempt of Courts Bill-

Motion to pass. 882. 
Election of -- to serve on the Standing Finance Committee for Rail-

ways. 2047. 
Expressiolls of regret at the deaths of Mr. T. V. Beshagiri Ayyar and Sir 

Muha.mmadbhai Hajibhai. 1802-03. 
Indian Naturalization BilI-

Motion to pass. 1038-39. 
Indian Trade Unions BilI-

Consideration of clause 2, ]79-80. 
clause I). 184. 
cla.use 6. lA8. l~. 
dause 11. ]9B-99, 201-02. 
do.use 15. 207-08, 359, 364, ~ . 

Motion to pltRS. 910-]6, 917. 922. 
Motion for Adjournment to di-aclIss the hunger strike by the Bengal Sta.te 

Prisoners in the .:Manda.lay Jail. 18ft!, 1'863'-66. 
Motion to reduce the Budget Demand for "Working Expenses: Adminis-

tration" (Railways) (Grant of the Lee Commission's concessione to 
railwa;v officers). 1756-57, 1758. 

Motion to rerluce the Budget Demll.nd for "Working Expensell: A i il ~ 
tration" (Railways) (IndinniBation of· the Railway ~e vi es . 1821-23, 
1824. 
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LAJPAT" RAI, LALA-contd. 
Oath of Office. 13. 
Question re-

Delay in the transmission by telegram of the speech of -- at the 
Cawnpore Congress. 426. . 

Number and salaries qf High Court and Chief Court Judges. 1503. 
Total receipts and expenditure of the N orth-West Frontier Province 'for 

the yean 1922-23 to 192&-28. 1728-27. 

Question (Supplementary) re-
Eligibility of Government employees to form themselves into Trade • 

Union's. 136. 
Possession of the Parliamentary franchise by Indians in Vancouver. 

1096. 
'Treatment of State prisoners. 269. 

Resolution ,'e-
Burma Expulsion of Offenders Act, 1926. 1270-72, 1278, 1281. 
Release' of Political Prisoners, 297-303. 
Unemployment among the Middle Classes. 473-77, 491. 

Weekly Payments Bill-
Motion to refer to Select Committee. 792-911. 

LANCERS, 30Tl1-
Question re-

Refund t,o Mr. Harcharan Dass Mathur of the -- of a sum of Rs. 150 
taken over by the police when they arrested him. 1189. 

Unauthorised auction of the property of Mr. Harcharan Dass Mathur 
of the -- convicted in a criminal case in Peshawar. 1188, 1189. 

LAND-
Question re-

Area of -- acquired for the Grant Road Terminal Station, 142-43, 
Purchase of -- for military purposes in Bombay. 1151-52. 
Sale of -- surplus to military requirement. in the Hyderabad Canton- ' 

ment. 590. 

LAND REVENUE-
Question "f' recommendations of the Taxat\on Inquiry Committee on the 

subject of --, '2113. 

,LANDI YARGHAJO-
Question re-

Amount of assistance rendered by Arbah Mohammad Akram Khan, 
in connection with dacoitiee and murders committed during the last 
8 years in yillage --. 2108-04. 

Subjection of the Kazikhel family of --, Peshawar District, to the 
jurisdictiou of the Honorary Magistrate of the Arbab family. 2103-
04. 

i.ARCANA JACOBABAD (SIND) LIGHT RAILWAY-
.Bee under "Railway(s)" 



LATRINE(S)-

Question re-
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Location of & --over & Muslim graveyard in Peshawar Cantonment. 
460-1H. 
Overcrowding of third clasa passengers and  want of --in third class 
carriages on the Bengal and North-Weatern Railway. 1261. 
Provision of --in the carriages of the trains running on the Ahmad-. 
pur-Katwa and the Burdwan-Katwa Railway.. a91. 

LAW OF PROPERTY (AMENDMENT) BILL-

Sce under "Bill(s)". 

LEAGUE OF NATIONS-

Queltion re-

Contributions made by Indian States to the --. 604-011. 
Dr. Pillai's mission to India on behalf of the --. 446. 
Expenditure on the Indian Delegation to the Assembly of the --and 
the I te~ ati al Labour Conference. 497. 
Indian delegation to the forthcoming Assembly of the --. 74. 
India's membership of the --. 66-67 . 
. Muhammadan delegate to the --. 607-08. 
Propaganda in India by Profellor Marvin on behalf of the --. 96. 
Reference of the'Indian question in South Mrica to the --. 612-13. 
Reference to the --of the dispute between India and South Africa. 
446-46. 
Strength of Indian delegation to the --. 227-28. 
V isit of a Committee of the --to India to in vestigate the opium 
problem. 1019. 

LEASE(S)-

Question re Bengal Nagpur Railway mining --'in respect of the Talcher 
coalfields. 1172. 

LEAVE-
QUestion re-

Cases in which extraordinary - without allowances can be granted to 
Government servants. 1491. 
Grant of --to Muhammadan employees of the East Indian Railway for 
their JU11I(I prayers. . ' '~' 
--of the Vacation Departments in the Madras Presidency. 3&2. 
Sick --of employees of the office of the Controller of 'Military Account. 
at Quetta. 226-26. 

LEAVE RULES-

Question re applicability of the flpecial --to all Goycrnment servants 
of non-Asiatic domicile. 21W4. 

LEE COMMISSION-

Motion to redu('e the Burlget Demand for "Working ExpenseR: Adminill-
t.rntion" (Railways) (Grant of --conce.sions to. railway officers). 
1747-60. 
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LEE COMMISSION-I·lmid. 
Question re-

Additional expenditure on each of the All-India services consequent 011 
the recommmldationsof the --. 124. 

Carrying out of the recommendations of the -- to Company-managed 
Railways. 444. 

Expenditure 011. each of tlte AU-India services consequent on the recom-
mendations pf the --. i23-24, 156. 

Extension of the -- concession to European officers of the Provincial 
Services. 59-60, 149. 

Financial effect of the action taken -on the recommendation II of the --. 
98. . 

Grant of concessions recommended by the -- to employees of the 
railways. 443-44. 

Grant of the --'s recommendations to Services other t.han those men-
tioned in the Commi'llsion's report. ~. 

Number of European II and Indians recruited to the Superior Services 
of the East Indian Railway and the Great Indian Peninsula Railway 
entitled to the --'II coneenions. 1887-88. 

Number of Indians a.nd Europeans recruit.ed by each of the Company-
managed Railways which have "ccepted the --'s coneessions. 181'18. 

Recommendations of the -- regarding promotions from the ProVincial 
Civil Services to the Superior Servicell. 2846-46. 

Recommendations of the -- re the Indian Medical Services. 442. 
Recommendations of the -- ~e a i  the IlI,di&nis&tion of the 

Services. 534. . 
LEGAL PRACTITIONERS (AMENDMENT) BILL-

See under "Bill(s)". 
LEGAL PRACTITIONERS (FEES) BILL--

See under "Bill(s)':. 
LEGAL PROCEEDINGS-

Question re grant of permission to Babu Hir&l&l Goenka to start --
a.gaiJlst some persons who are alleged to have defrauded the Income-
tax Department, Calcutta. 2464-66. 

LEGGE, MR. R. H.-
Question ,." rent of the quarters occupied by --, Traffic Supervisor, 

General Post Office, Calcutta. 2164·6&. 
LEGISLATION-

Question re-:-
Anti-A.aiatic -- in South Africa. 1649-/12-
Labour -- in India.. 16-16. 
Pr()posed - to apply Muhammadan Law to the Khoja Shill. Isn& Ashri 

qommunity. 47. 
LEGISLATIVE ASSEM'BLY-

Discussion of the question of the equality of treatment of Members of 
the -- and Council of State in the matter of allowances under Demand 
No. 29 (Legislative Bodies). 2444-46. 

Fat'ewell speech delivered to the Council of State and the -- by His 
Excellency the i ~e . 2887-91. 

IlllIllA'umtion of the fonrth Session of the Second --. loll. 
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LEGISLATIVE ASSEMBLY-cuntd. 
Question re-

Absentee Membes of the Second --. i ..~ . 
Act.lon ta.ken on non-official ResolutioDs passed by th., -- .and the' 

Council of State. 31-34. 
Appointment of ~ Commission to inquire into the status and privileges 

of the -. ~. 
Dates of the (loming general elections for the provincial Legislatures and 

the -.' 1873-74. 
nates of the next Simla Session of the -- and of the holding of ,the 

next general elections for the'-- and the Provincial Counoils. 2826. 
Deputation out of India at State expense of Don-official Members of the 

Drst -. 1874. 
Deputation out of India at State expense of non-ofticial Members of the 

present --. 28. 
Deputation out of India at Stat.e expense of official Members of the 

present --. 2225. 
Equalisation of the travellinp; and halting allowances of, the members of 

the Council of State and the --. 1&6, 702. ' 
Labour representation in the - and the Provincial CouDcils. 238 
Ma?Cimum scale of e~e ti  expenses preaon'bed by Rwe 20 (a) of the 
-- Electoral Rules. 589. 

Minimum demand of the - regarding reforms. 23, 514, 24,25. 
Non-official Resolutions in the Second --. 243-44. 
Official Members of the -- holding substantive appointments under 

their respective Governments. 2754. 
'Omission from "India's Parliament" of the deba.te in the -- last yellr 

on the opium policy. 1969-70. ; 
Omission of speeches of certain HononrablerMembers of the -- from 

the publicatioll "India'tI Parliament". HJ69. 
Revision of the electoral roUs of the --. 28:;10-31. 

. Seats for Membt'!T8 of the -- in Durban. 1971. 
Special reprt'!sentation for factory labourers in the --. 48 . 

. Statement of gra.nts rejected by the -- a.nd restored by the Governor 
General from 1920-21 to 1925-26. t'!tc. 684-85. 

Subjection to police s vei lll. t~e of members of the -.-. 138-39. 

LEGISLATIVE ASSEMB.I,Y IN TANGANYIKA-
Sa under "Ta.nganyika". 

LEGISLATIVE ASSEMBLY, MEMBERS OF THE-
Question /'1 prt'!SR representatives a.nd -- invited to be present at the 

opening cet'cmony of the Khyber Railway. 1159-61. 

LEOTST,A TIVE 1l0DIES-
QIIPstion rf'-
- Rt'!prescntation of Muhammadans in the various -- Ilnd public services. 

flO;. 
V oters for -- in India. 339, 

LEGISLATIVE BODIER CORRUPT PRACTICES BILL-
S/.'Il under "Bill(s}". 
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LEGISLATIVE BODIES, MEMBERS OF-
Question re exemption of -- from serving as jurore or aSBe8sorB. ~ 

LEGISLATIVE CHAMBERS-
Question ,.e new -- at Raisins.. 1016·1'7. 

LEGISLATIVE COUNClL(S)"":' 
Question re-

Date of the next General Election to the Madr ... -. I~ . 
Indian representation on the proposed -- of Zanzibar. 1724. 
Suppreuion of questions aent by Srijut Satyendra Chandra Mitra,. 

M .. L. C., a detenu in Mandalay Jail, to be answered in the 
Bengal --. 2643. 

LEGISLATIVE DEPARTMENT. 
Question re separation of the establishment relating to the Legislature 

from the --. 1648. 

LEGISLATURE(S)-
Question' rf'.-

Dates of the coming General Elections for tne provincial -- and 
the Legislative Assembly. 18'3·74. 

Nominated non·officials in the Central and Provincial --, etc. 
687-88. 

Representation of labourorga.nisatioDs in the Central and Provin-
cial --. 1164. 

Separation of the establishment relating to the -- from the Legis-
lative Department. 1648. 

LETTER(S)-
Question re- \ 

Delivery of -- and clearance of -- boxes in villages. 1167·68. 
Delivery of registered and insured --'"in Calcutta. ~ . 

LETTER BOX(ES)-
Question "8 delivery of lettera and clearance of - in Villag8L 

1167-68. 

LEVEL CROSSING(S)-
Question rf'. construction of an overbridge in place of the - near 

the Ambalo. City Railwa.y Station. ~. 

LEVIES-
Question re. imposition of special -- by railways fOr the maintenance 

of roads in railway yards. 846. 

LIBRARY COMMITTEE-
Appoillt.ment of Mr. T. C. Goswami to be .. Member of the --. 
~ .' 

IC N ~

Question re-
Broadcast receiver --, etc. 83. 
-- for fire-nrm!l. 424. 
Number of wireless -- for amateur transmiuion granted in British 

India. 2123·2'. 
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LIFE ASSURANCE COMPANY(IES)-
Question 're exemption from income-tax of the gortionll of profitll paid 

to policyholders by -. 41. 
LIFE, WASTAGE OF-

Question re inquiry into the -- and the economic deprell8ion in India 
from pteventible diseases. 361. 

LIGHTING-
Question re defective -- of the road between the steamer ghat and the 

platform at Digha Ghat Station on the Eallt Indian Railway. 608. 
LIMITED LIABILITY OOMPANY!lES)-

See under "Cbmpe.ny(ies)". 
LINDSAY, SUt DARCY-

Appointment ot -- to the Panel of Chairmen. 767. 
Appointment of -- to the Select Committee on the Legialative Bodies 

Corrupt Practices BilL 169. 
Demand for SuppleDlimtary Grant in respect of "Miseellaneoua" (Cur-

tailment of the powers of the Standing Finance Committee). 1261. 
Election of -- to serve on the Standing Finance Oommittee for Rail-

ways. 2047. . 
Election of -- to the panel for the Standing .Committee for the De-

partment of Industries and Labour. 1192-
Election of -- to the panel for the Standing Committee on Emigra-

tion. 2763. 
Election of -- to the Standing Finance Committee. 624. 
Expressions of regret at the deaths of Mr. T. V. Seahagiri Ayyar and 

Sir Muhammadbhai Hajibhai. 1801. 
Indian Income-tax (Amendment) Bill-

Motion to amend clause 6. 2660-61. 
'Motion to omit the Budget Demand for "Executive Oouncil" (Ap-

pointment of a Royal Oommill8ion on Re ~. 184t-48, 23M. 
'Motion to reduce the Budget Demand for "Working Expenses: Ad-

ministration" (Railways). (Arrangementa for food and refreahmenta 
for third clall passengers). 1771, 1772, 177&-76, 1777. 

Motion to reduce the Budget Demand for "Working Expensell: Ad-
ministration" (Railways) (Unnecell8&ry j8xpenditure on the Su-
perintendent of the Railway Training School at Chandausi). 1766-67.' 

Question re-
Adequate representation of Indians in the proposed Legislative As-

sembly in Tanganyika. 2227. 
Amendment of the proviaions of the Indian Oompaniell Act relating 

to' Managing Agents. 2860-61. 
Appointment of an agent of the Government of India in Eallt Africa. 

1723-24. 
'Compulsory registr,.tion of the transfers of sharea of limited liabi-
, lity companies. 1972. 
Construction of a narrow gauge railway from Gauhati or Pandu 

Ghat to Shillong. 1976. 
Dating of blank transfers. 2861. 
Earlier departure of the mail steamer from Bombay to Mombas8&. 

1124. 
N 
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IN A~  SIn DARCY-cfmtd. 
Question re,-contd; 

Export of lizard skins to Europe. 1724-25. 
] ndian representation on the prQPosed Executive and: ugialative· 

Oouncils of Zanzibar. 1724. 
Prohibition against the importation of Indian tea seed into Ceylon. 

2836. 
Recent mail robbery in the Khulna district. 2845. 

QueBtion (Supplementary) re claim. of Indian merchants in Tanga-
nyika against the ex-German Government. 29, 80. 

Remarks regarding the death of Maulyi MuliammadKazfm Ali l ~ 

Resolution f'e-
Extension of the reformB to the North West Frontier Province. 

2729-30. 
Release of political prilOnerB. 314. 

LIQUORS-
Question f'tl--

Enhancement of the duty 011 foreign --. 423-24. 
Import of --, bom foreign countries. 264. 

LITIGATION-
Question f'e -- between the Bombay, Baroda and Oentral India Rail-

way and Rai Sahib' Chandrika Prashad. 2236. 

LIZAnDSKINB--
Question rc export of -'" - to Europe. 1724-26. 

LLOYD BARRAGE-
Question rc-
'te ~  for sleepers for' the --. 2121-23. 

" Tenders' for the supply of sleepers for the --. 699-601-

LLOYD, Mn. A. H.~ 
Indian Finance :Sill--

COllsideration of clause 2. 2561. 
Indian ,Income-tax (Amendment) Bill-

Motion to cil'culate. 1422-25. 
Motion to amend clause 6. 2651. 

clause 8.2667. 
Motion to rll(luce the Budget Demand for "Customs" (ExcelS recover-

illS from merchants and short payment to officials of the Depart-
ment). 2196-97. ' 

.Motion to reduce the Budget Demand for I'I'Oustoms" (Inefficiency of 
the administration of the CustomB Department). 2112-76. 

Motion to reduce the Budget Demand for "Customs" (Insufficient num-
ber of Appraisers, especially /l,t Karachi). 2192. 

Motion to reduce the Budget Dema.nd for "O\lBtoma" (P,aucity of 
MU8salmans in all grades of the Oustoms Department). 2187-88. 

Motion to reduce the Budget Dema.nd for "Salt" (Improvement in the 
production of salt). 2224. 

Motion to reduce the Budget Demand for "Sta.mps" (Increase in Eng-
lish ch&rgflR).5I264. 
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LLOYD, MR. A. H.-contd. I 

Mptipn to reduceth" ,Budget Demand, for "l'ues on Income" (Conti-
. .~ e .le'  01 the super.tax whichw1u, imposed 1108 a. war DJea&ure). 
" ~lI .  , ' ,:,_ 
Motion to reduce the Budget Demand for "Ta.xes on Income" (Grie-

vances of the Assessees). ~. 
Oath of Office. 1969. ' , 

LOAN (sy-
Question re-

:Further -- to the Army Oanteen Board (India). 2464. 
Grant of an additional -- of Rs. 6 'l .. khs to the Army Canteell 

Board (India). '2462. 
Grant of an a.dditional - of Rs. 16 lak:hs to the Army' Canteen 

Board (India). 2461. 
- to ProvinciR.1 Governments. 418-19. , 
-- to the Army Canteen Board (India) by the' OO\'ernment of 

India and the Imperial Bank -of'India. 10'89. ' 
Rate of interest paid by the Army Canteen Board (India) on their 
-- from the Imperial Bank of India. 2463: 

Recovery of the --, of 'R ~  lakha made to the Persian Govern-
ment. 2845. ' " 
I. t~ i e  -- by the Imperial Bank of India to the Ambala City 

''Branch. 246. ' ' ' 

L0CAL ADVISORY, ,COMMITTEE-
" "'Question 'l"ea.ppointment of 'a --' ,for the BeRgal Nagpur Railway. 

443. 
Sell also under "Odmmitteea". 

LOCAr.; ';GOVERNMENT(S)-
- ;' QueBtiop rr' e ese' '~ati s from --regarding the MeBton Settlement. 

--'41. I':' ,"-

lPCA.;rwq P 4CT- ,f' ,I 

Question 1'(;- ' 

Ca a.~ lIol!-d the, -r.-. 2111. 
---. 1350. . 

LOCARNO SECPRITY PAqT .... 
"Qu.ion re -----.' ~. " 

LOCAHNO TREATY-
I ~ lti  1'" --•. ' 498·602. 

LOCOMOTTV'F.(El)-

.. 

Question n surplus -- on RAilways. ,623. 
LOG(S)-- , , 

Question re duty OD -- 'imported for manufacturing match sticks. 
215. 

LOHOKARI:, DR. K. G.-
Budget Demand for "Customs"-Motion to adjourn coDlidel'atioD of 

the Dernand.2138. ' 
Code of Crimin&lProcedure (Second Amendment) Bill-

Consideration of cla.use 2. 1196-97, 1200. 
Election of - to the panel for the Standing Committee on Emigra-

tion. 276..'1. ,lit 
Election of -- to the Public Account. Committee. at:'. 

N2 
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I .. OIiOKARE, DR. K. G.-conta. 
Demand for Supplementary Grant for "ArclueoloU'." ~. 
Demand for Supplementary Grant in respect of the "Railway Boa.rd" 

(Discussion of the question of the personnel of the Railway Board). 
887. 

Indian Factories (Amendment) Bill-
Motion to add new clause S{1} after clause 4. .7. 

Indian Finance Bill-
Motion to consider. 51603-07. 
Consideration of clause 51. 2647-48. 

Indian Insurance Oompanies Bill-
Motion to refer to Select Committee. 113-14, 936. 

Indian Medical Degrees (Amendment) Bill-
Motion to consider. 829-30. 

Indian Medical Education Bill-
Motion for leave to introduce. 834. 

Indian Tariff (Amendment) Bill-
Consideration of the Schedule. 51029. 

Motion to reduce the Budget Demand for "Customs" (Reduction of ex-
penditure by combination of the Oustoms Department with the 
Salt Department). 2180-81. 

Motion to reduce the Budget Demand for "Customs" (Revision of the 
tariff). 2184. 

Motion to reduce the Budget Demand for "Indian Poatal and Tele-
graph Department" (Cost of agency in the Telegraph Department). 
2302. 

Motion to reduce the Budget Demand for "Indian Postal and Tele-
graph Department" (Grievances of postal employees). 2296. 

Motion to reduce the Budget Demand for "Opium" (Oomplete atop-
page of opium consumption in India with a substantial beginning 
this year). 2237-38, 2239, 51240. 

Motion to reduce the Budget Demand for "Taxes on Income" (Di.-
crimination against companies). 2222. 

Motion to reduce the Budget Demand for "Taxes on Income" (Grie-
vances of assessees). 2205-06. 

Motion to reduce the Budget Demand for "Working Expenses: A.d-
ministration" (Railways) (Arrangements for food and r6frealimenw 
for third class passengers). ]7751. 

Motion to reduce the Budget Demand for 'rworking Expenses: Ad-
ministration" (Railways) (Fees pai!1 by Indian food stall vendors). 
1909-10, 19]2, 1914. 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
. i i~t ati  (Railways) (Heavy demurrage and wharfage charges at 
, N asik, Poona and other stations). 1915-16. 

Motion to reduce the Budget Dtmland for "Working Expenses: Ad-
ministration" (Railways) (Indianisation of the Railway Serviocs). 
1794-86. 

Motion to reduce the Budget Demand for "Working Expeses: Ad. 
ministration" (Railways) (Reduction of third claBB fares on Rail-
ways). ~ . 

QueRtion rl!-
Alleged haras8lllent of unit Acoountants a.nd clerks by Military Ac-

counts local audit officers. 873-'74. 
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LOHOKARE, DR. K. G.-contd. 

Question re-contd. 

Cases of alleged malingering in the office of the Controller, Milita17 
Accounts, Quetta. 872. 

Claim made by the Controller of Military Accounts, Quetta, for the 
conveyance from Meerut to Quetta of his motor car, which he 
alleged to have sold at Meerut. 2838. 

Claims of merchants against the Great Inwan Peninsula Railway. 
1165. 

Compulsory vaccination of the staff of the Controller of Military Ac-
counts, Eastern Command and U. P. District. 869. 

Conditions governing promotiolls above the efficiency bar of clerks in 
the Milita.ry Accounts Department. 872. 

Constitution of District Local Boards in India and Burma. 519. 
Constitution of Municipalities in India and Burma. 618. 
Constitution of Taluka. Local Boards in India and Burma. 619. 
Constitution of the Civil Medica.l Services. 519-20. 
Conversion of the . Posts of Assistant Secretaries in the Railway 

Board into those of Deputy Directors. 1124-25. 
Creation of reserve funds 'on railways. 11113. 
Delay in the issue of the Railway Administration Report. 1122. 
Demurrage and wharfage chatsel for inward goods at Poon&, 

Sholapur a.nd N aaik on the Grea.t Indian Peninlula Railway. 
8115-56. 

Difficulty of distinguilhinif the names of IndiaDl and non-Indians 
in the Classified Lilt of State Railway Establishment and tAe Dja. 
tributioR Return of Establishment of all Railways. [21-21. 

Discharge by the Controller of Military Accounts, Quetta, of a large 
number of his menial establishment. 873, 874. 

Employment of the Indian Army on expeditions outside India. 
20911-96. 

Erw>loyment of the Military reserve of the Indian Medical Service 
in the Civil Medical ~e a t eDts. 844. 

Establishment of a branch of the Department of Epigraphy in Bom-
bay. 11M. 

Expenditure on the requisition and development of the Sor Colliery. 
11M. 

Formation of a Military Pensions Paying Oftioe at Satara. 2838. 
Formation of local. advisory committeel on the Bengal N agpur Rail-

way. 1153. 
Government of India Directory. 803. 
Grant of help to Government servants from a fund started by the 

Controll«r of Military Accounts, Quetta. 2838. 
Indian, Anglo-Indian and British officers with Honorary King's Com-

mission on the effective aDd non-effective lists of the Indian Army 
or its Departments. 2467-68. 

Inj U17 and invalid penlions for military lub-asaistant lurgeonl. 
11M-55. 

Location of the new headquarters of the General Officer Command-
ing-in-Chief, Southern Oommand. 2837. 

Maintenance of the road on the Pahargunj railway overbridge at Drlh-. 
i088. . .. 
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LOHOKARE, DR. K. G.-rcmtd. 

Question re-contd. 
Memorials of the Superintendents of Post Offices and the Postal om-

cers Association. 2089-90. 
Minimum service for eligibility to the maximum rate of pension. 

2837. 
Number of cases of withdrawal of increments of payor duty allow-

ance in the office of the Controller of Military Accounts, Meerut. 
872, 874. . 

Number ~ N ti~e  Area C itte~s  a~ita  Committees, Village .... 
Authorltles, V1llage Punchayats In India, and Burma.. 618. • 

Number of officers in the Hailway Board. 523·24. 
Number of superior appointments held by Indians in the Govern-

ment of India Secretariat. 603. 
Omission of names from the list of voters during the last Council 

of State eleL-tions. 1187-88. 
a~' of accountants in the· Military Accounts Department. 870. 

Production of medical certificates for a day's absence by the em-
ployees of the office of the Controller of Military Accounts, Meerut. 
873, 874. . 

Provision of rolling stock to relieve·the existing congestiob in Rail-
ways. 523. 

Publication of contracts relating to the requirelll4!nts of the Army 
Department. 2481) . 

Publication of the Report of the Army Accounts Committee. J86667. 
Rate of interest on deposits in Posta.l SavingB Banks. 855. 
R.eduction . of fares in the Bani Light Railway. :867-68. 
Red1lction of duty allowance of unitaccountarUla and clerks.. 871. 
Reduction of the local allowance drawn by aooountante and clerks 

in the Qffiee of the Controller of Military ACCQunte,Quetta.. 871-72 • 
. Redtwtion of the number of Indian ofticers employed in the Indian 

Army Service Corps. 2466-67. 
Refund to Mr. Ha.r Charan Dan ~ at . of the 30th Lancers, of rM SUt.1 

of Rs. 150 taken over by the police ~l e  tlwy a ~ ste  hiin. 1189. 
Registered graduates and university electoralies. ~  
Removal of the District or Command Headquarters from Poona to 

Seeunderabad. 2087-88. 
Removal of the office of the Controller of Military Accounts, Bomba.y 

District, from Poon ... to Bombay. 2838.' 
Renewal of cOfl.ehes and wa.gonsin Compa.ny-wGrked Sta.te Railways. 

602. 
Replacement of Indian train conductors by· Europeans and Anglo-

Indians on the G1'eat Indian Peninsula Railway. .2606. 
Rev(,Tsion of Sub. pm 'f'm. accountants to clerks. 888-69. 
'Revision of the pay of Superintendente OfP08t Oftices. 2089. 
ll l i ~ of a special train in August, 1924, from"Kaijot to Khopoti 

on the Great Indian Peninsula Railwa.y. 1154. 
Seniority of clerks in the office of the Controller of Kilital'7 Accounte, 

Southern 'Command and Poona District. 889. 
Statement showinp; the detail Bf c&pital outlay on Strategic LineL 

fl22. 
Status of the Cbief Commislioner and the Financial 'COJnqlissioner 

for Railways. 1154. 
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LOHOKARE, DR. K. G.-contd. 
Questionre-contd. 

Sten'ogra.pher in the office of the Controller of Military Accounts, 
Quetta.. 873,87'. • 

Summoning of expert witnesses before the Select Committee on the 
Indian Insura.nce Companies Bill. 2469. 

Surplus Locomotivea in Railways. 523. 
Transfer of Indian officers of the Indian ~ i a.l Service to the 

civil side of that service. 521. 
Unauthorised auction of the property of Mr. Har Charan Dall 

Mathur of· the 30th Lancers convicted in a criminal case in Pesha-
war. 1188, 1189. 

Withdrawal of the deputation allowance drawn by accountants "Rnd 
clerks in the office of the Field Controller of Military Accounts, 
Poona. 870-71. 

Writing off of an overpayment made to a military officer in the 
Buperior service of the Military A ~ tl Department. 873, 874. 

Question (Supplementary) re-
Death during an operation of Mi .. Bhoji SiPlLhimalani, 8. student 

of the Lady Hardinge ·Medical College, Delhi. 2832-34. 
Maintenance of the Army in India for Imperial purposes, etc. 

1262, 1263, 1284. . 
Recommendations of the Lee Commission regarding the Indian Medi-

ca.l Services. 442. 
Transfer of antiquarian findl in Sina. 2817. 
Voters for legillative' bodies in India. 339. 

Resolution 1'e extension of the Reforms to the North West Frontier 
Province. 1320-24. 

LONDON AND NORTH EASTERN RAILWAY-
' ~ under "Ra.ilwa.Y(I)". 

LONDON sarORES DEPARTMENT-
Question re-

Engineers employed in the --. 227. 
Policy and control of the --. 431. 

LONGWOOD ANNEXE-
Question rc non-allotment during the September Beasion of -- to 

Members of the Indian Legisla.ture. 224. 

LOOP LINE-
Question re running of an Exprf'ss or Mail train ~' the -- via Jamal-

pm, East Indian Ra.ilway. 1878. 
LOSS(ES)-

Question re-
Alleged -- on the purchase of coa.l for State Railways. 2470-71. 
Net - incurred by the Army Canteen Board (tndia) since its 

establillhment. 239. 
Total -- incurred by the Army Canteen Board (India) lIince itll ell-

tabHlJhment up to the 31st July, 192&. 24&8. 
·'LOST DOMINION, TBB"-

Queet;ion re author of the . 'i ~i ati  entitled - .. ~. B8. 
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LOVE, MR.-
Question re contract with -- for the supply of porterl at the Howrah 

railway station. 863-64. 

LUCKNOW-
Question re-' 

Proposed transfer of tho Claims Branch of the East Indian Rail-way 
from -- to Calcutta. 436. 

Removal of the office of the Accountant General, United Provinces, 
from Allahabad to -. 1174. 

Transfer of the office of the Accounta.nt General, United Provinces 
from Allahabad to -. 2371-72. 

LUCK NOW-PUNJAB MAIL-
Question "c non-stoppage of the --. and the Bombay-:P'unjab Mail at 

Ambala City Railway Station. 525. 

LYALL PUR TRAINING SCHOOL-.:. 
See under "Training School". 

II 

MACAO-
Question t'e stoppage of the export of op.ium to --. 1018. 

MAO LAGAN ENGINEERING COLLEGE, LAHORE-
Question re-

Appointment of students of the -- aa chargemen and foremen on 
on the North Western Railway. 708-09. 

Recruitment of qualified mechanical and electrical engineera from 
the -- to the superior servicea of the technical and atorel depart-
menta of State Railways. 708. 

Recruitment to the superior services of the technical and 'ltorea de-
partments of the Indian State Railways of qualified mechanical 
and electrical engineers of the --.' 623. 

Representatives of the North Western Railway on the Adviaory Com-
mittee of the --. 708. 

MACPHAIL, THE REv. DR. E. M.-
Bengal State Prisoners Regulation (Repeal) Bill-

Mption to consider. 1139, 1519-20, 1524, 1526. 
Demands for Grants-

Motion for the adjournment of the conlideration of Demand! NOL 
16 to 27 and the taking up of Demand No. 28 firat. 2133. 

Election of -- to the panel for the Standing Oommittee tor the 
Department of Education, Health and Landi. 1191. 

Election of -- to the Public Account. Oommittee. at •. 
Expre .. ions of regret at the deaths of Mr. T. V. Seaha.giri A.",.r. 

and Sir Muhammadbhai Hajibhai. 1803. 
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MACPHAIL, THE Rlilv. DR. E. M.-contd. 
Indian Finance Bill-

Motion to consilier. 2&03. 
Consideration of clause 3. 2664·66. 

Indian Naturalisation Bill-
Oonsideration of clause 7. 1034. 

Indian Tariff (Amendment) Bill-
Consideration of the Schedule. 2044, 2046. 

Indian Trade Unions Bill-
Consideration of clause' 15. 363, 365, 366. 
Consideration of clauS(l 16. 377. 

185· 

Moiion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways) (Fees paid by Indian food sta.ll vendors). 
1912-13. 

Question (Supplementary) re-
Class of articles written by the Swarajya, Madras. 694-9/S. 
Levy of heavy charges in the Lady Hardinge Medical College and 

Hospital, Delhi. 1488. 
Resolution re-

Burma Expulsion of Offenders Act, 1925. 1290. 
Unemployment among the middle classes. 481-82. 

MADHUPUR-
Question re overbriages at Simultala and -- stations on tlie East 

Indian Railway. 27&0. 
MADRAS-

Question re-
Ban placed by the -- Government on the teaching of Hindi in 

the -- Presidency and the enrolment of Government lIervants a.-
members of· Hindu Sabhas. 1879. 

Pay of the Customs ministerial establishment in --. ~ 

MADRAS AND SOUTHERN MAHRATTA RAILWAy ..... 
Sr.e under "RailwaY(I)". 

MADRAS CIVIL COURTS (AMENDMENT) BILL-
See under "Bil1(I)". 

MADRAS CIVIL COURTS (SECOND AMENDMENT) BILL-
See under "Bi1l(I)". 

MADRAS LAND REVENUE BILL-
See under "Bill (s)" . 

MADRAS LEGISLATIVE COUNCIL-
See under "Legiala.tive Council (s)". 

MADRAS PRESIDENCY-
Question re·-

Denial to the deprelB8d cl&888s of &CCeBB to the post and telesrapbr 
offices in the --. 40. 

Diet of Bengali State prisoners in j ails in t e~. .158, 167. 
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MADRAS PR.ESIDENCY-contd. 
Question ,·f-cQntd. 

Leave of the vacation departments in the -. 352. 
TraDsfer to the Government of India of the ownership of cei'tain 

Dist,rict Board Railways in the --. 680-82. 
Treatment of Bengali State prisoners in jails in the --. 205-60. 

MAG ISTRATE(S)-
Question f'e Allegations against the Special -- appointed to deal with 

municipal cases at Peshawar. 1967. 

MAHARAJ SINOH, KUNWAR-
Question 1'£- . 

Aotion taken 011 the Report submitted Ly -- on the condition of 
Indian labourers in Mauritius. 2755. 

Recommendations made by -' - in connection with his deputation in 
Mauritius. 3240. 

Report by -- regarding his deputation to Mauritius. 37-38. 

MAHMOOD SCHAMNAD SAKEB BAHADUR, MR.-
General Discussion of the Railway Budget. 1604-05. 
Indian Finance Bill-

Motion to consider. 2496, 2531-33. 
Consideration of clause 2. 2546-47. 
Oonsideration of Schedule I. 2675-76. 

Motion to.omit the Budget Demand for" Executjve Council" (Appoint-
ment of a Royal Commission on Reforms). 2351-53, 2359. 

Question rtl-
Area under sugarcane· cultivation in India. 64. 
Cession of tAo rights of the Ali Rajahs of Cannanore in the Lacca-

dive Islands. 2766-&B. 
Construction of the 'l'ellicherry-Nanjangud Railway. 2759. 
Consumption of gur in Inaia. 63-64. . 
Date of the next Simla session of the Legislative A88embly and of 

the holding of the next General Elections for the Legislative 
Assembly and the Provincial Councils. 2826. 

Establishment of a Central Sugar Research Institute and Demon.tr.a-
tion Factory. 65. . 

Expulsion from t·he lIedjaz of Members. of the deputation by the 
Kuddani-HaramaDi Society of India. 2B2b-!6.· 

Imports of foreign sugar and molasscs. 63. 
Irnprovemrnt of the condition of the Bugar industry in India. 63. 
Inquiry into the depressed condition of the sugar industry. 65. 
Propollt'd Shimop;a.-Bha,t-kal Ra.ilway. 2756. 
Recognition by the Government of India of Bin Saud as the ~e  of 

the Hedjaz. 2826. 
'J&survey of t.he pl'oposed Mangalol'E'-Hnsi'J.n ~.a.il . 27fi9. 
SE'cnrity fol' Indian pilgrims proct'eding to the l1edjaz. 282!S. 
Sugar Burpau at. Pusa. 64. . , 
Sugar refineries in India. 64. 

Resolut.ion rr rxtcnsion of the Reforms to the North West Frontier 
:t: Province. 2773, 278B. 
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.MAHSUD(S)-

, , 

~e t.i  rt: expenditure incurred on airQl?lIrations. against ,the --. 55. 
MA.:fLS- ._, 

Question ,'f-
Carriage of -- and parcels between Rawalpindi" Murree • and 

ltashmir. . 2829-80 • 
. Contract for the carriage of -- with l,be Indian Ste"m Nlwigation 

Company. &33-34. ',,' • ' ",' , " , . 
Contract with Messrs. Garrage and Co. of :Madras for the conveyance 

of -- in Calcutta. 2180-62. 
Delay in the delivery of -- in Pahna. 16'0; 

MAIL BAG-
Question t'e-

Alleged opening of a - by the Sub-Divisional Oftioel', Sirsa. 623. 
Loss of a --. 46. 

MAIL, HIB MAJESTY'S-

Question re expenditure on the carriage-of --- by wa.ter. 67-&8. 
MAIL ROBBERY-

See under "Robbery". 

MAIL STEAMER(S)-
See under "Steamer(s)". 

MAIL TRAIN(S)-
Motion to reduce the Budget Demand,' for',· WOI'king, E2(penles: 

Administra.tion" (Railways) (Non-stoppage of -- at several im-
portant ra.ilway stations): 1899-1902<.·' :" ," 

Question rl' rnnning of an E'Xpl'eIIlI or --' on the Loop Line via J amaI-
pur, Ea.,st India Railway. . ~ 

MAJID BA KSH, SVED- '. 'I ' , , . , .. ~. 
Demand for Supplementa.ry Grant in Tospect -t>'f: ~ e it e under 

the oont1'ol of the SecretarY' of Sta.te foot: Ill ia..~t . , 
Demand fol' Supplementary Grant. in respect of " Miscell.neoUI Depart-

ments" (Indianimti'on of tbo Indian fAbrea, Department). 1238. 
Election of -- to the Standing Fina.nce Committee. 'OU. 
Indian Tariff (Amendment) BilI-·-

Motion to refer -to Select Cdmmit7tee. '1215. 
CODsidel'at.ion of the Schedule. i087. 

India.n Trade Unions Bill- : 
Motion to pass. 920, 921, 929." '" 

Motion to omit Budget Demand fqr ~i  \ ~aes  ,Adlllinit-
tration" (Railways). 1733-35.' ", 

Motion to reduce t,he Budget Demand for "Working Expenaea: 
Administration" (Railways) (Non-RtoppagerDf ~l tpd.lls.at ICver.al 
important railway sta.t.ionl). 1901. '. ' , , , ' '. 

,Motion, to reduce the Budget Demand for "Working BkjHlnlel: 
Admmistr&tion /, ,(Ballway8.) (1tedtiction of t i ~' daill ' a e~ on 
Railw,ays). 1844-4&. ,. " " .. " " . " , 

Itt, ! 
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:MAJID BAK3H, BnD-contd. 
Motion to reduce the Budget Demand for "Working Expenses: 

Administration" (Railways) (Unpunctuality of trains on the Central 
Section of t.he Eastern Bengal Railway). 1828, 1829. 

Question re-
Allowance S,ranted to the wife of Srijut Satyendra Chandra it a~ 

a State prisoner. 841. 
Appointment of Muhammadans in the Provincial Judicial Service. 

Bengal. 842. 
C I~st ti  of a platform at Jhikargacha Ghat station on the 

Eastern Bengal Railway. 1184. 
Detention of Mr. Subhas Chandra Bose under Regulation III of 1818. 

1182-83. 
Establi"hment of the Imperial Library, Calcutta. 839-40. 
Grant of an enhanced allowance to the wife of Srijut Satyendra 

Chandra Mitra, a State prisoner. 842. 
Inadequacy of the train service between Bongong and Ranaghat. 

683-84. 
Location of the Gold Standard Reserve in India. lI83. 
Number of MusBalman employed in the Imperial Library, Calcutta. 

839. 
Removal of State prisoners to the Mandalay Jail. 1183.--

Question (Supplementary) re-
Instructions issued by the Government of India regardins the. treat-

ment of State prisoners in jails. 861. 
Issue of revolvers to postal runners. 24!. 
Object of constructing the Khyber Railway. 249. 
Prevention of Floods. 439. 
Removal of the Imperial Library from Calcutta to DeihL 61. 
Right of voting of the representative of IQdia in the Lell.gue ot 

Nations. "II. 
Side on which the representative of India on the League of Nations 

voted in the case of the Mosul. 608. 
Sir Frederick Whyte's book on Federal Constitutions. 11M. 
Total e e i~ e on the visit of His Majesty the King of Belgium 

to Indi,... 232. 
Visit of the Honourable Bir Alexander Muddiman to the Anamans. 

1173, 1174. 
Resolution re-

Burma Expulsion of ORenders Act, 1926. 982. 
Release of political prisoner.. 269-72, !l97. 

Small Cause Courts (Amendment of Immoveable Property) Bill-
Motion to refer to Select Committee. M9. 

Steel Industry (Amendment) Bill-
Motion to pass. 1377-79. 

~ , , 

MAKAN. KHAN SABIB M. E.-
Question f'&-

Absence of waiting room,1 aDd goods aheds in the IItations on the 
Broaoh-Jambusar Branch of the Bombay, Ba.roda and Central 
India Railway. 1971. 
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MAKAN, KHAN SABIB M. E.-contd. 

Question f·e-contd. 
Alleged malpractices iQ the administration of the Bombay, Baroda. 

and Central India Railway. 2827. 
Altcrndtive route of the proposeil extension of the Broa.ch-Ja.mbular 

branch of the Bombay, Baroda and Central India Railway to Kavi. 
2827. 

Construction of a railway line from Aklelwar to Hanlut in the 
Broach District. iS28. 

Construction of platforms at Godhra and KOlamba Itationl on the 
Bombay, Baroda and Central India Railway. 2828. 

Construction of ~e Samni-Dahej branch of the Bombay, Baroda and 
Central India Railway. !826. 

Muslim representation in the Imperial Bervicee in the Bombay 
Presidency. 511111. 

Number of MUllimB and non-MuBlims in the Income-tax Department 
in the Bombay Presidency. 1970-71. 

Provision of intermediate cIasl accommodation on the Bombay, 
Baroda and Central India Railwa.y. 2828. 

Reconltruction of the railway bridge over the Narbada River on the 
Bombay, Baroda and Oentral India Railway. 2827. 

Reduction of the political pension of the ~.t Na a.  of Broach. 1971·72. 
Seatl for Memberl of the Legislative Allembly in Durbarl. 1971. 

Relolution re extension of the Reforml to the North. Weat Frontier 
Province. 2780-81 • 

.lrlALARIA-
QueBtion re- . 

Mortality from --. 271111. 
Prevention of --. 3&2. 

:MALA VIYA, PANDIT KRISHNA KANT-
Election of -- to the panel for the Standing Committee for the 

Department of Education, Health and Landi. 1192. 
Question 1"e-

Alleged anti. Hindu policy of the Government in the matters of 
recruitment for the Army in the Punjab. 111611. 

ConBtruction of new railway lines and roads in the Frontier. 11168. 
Conversion of Hindu jatB and other Hindu military castes and tribes 

in the Punjab to the Sikh, Muhammadan a.nd Christian religions. 
It'l64. 

Dera Ismail Khan-Tank Decauville Railway. 111611. 
Difficulties in the way of the enlistment of Hindu JatB in the Indian 

Army. 1562. 
Letter in the TU1"ItIt Rajal!th.an of the 2nd August, 19211, regarding 

the Courts in Ajmer. 156fl. 
Number of Hindu, Sikh and Muslim Jatl recruited for the Indian 

Army from l!ertain District. in the Punja.b. 11162. 
Number of Muzhbi SikhB in the Indian Army. 11164. 
Number of soldiers in the Indian Army recruited from each of the 

Hindu castes and tribes in the Puqjab. 11163. 
Recruitment for the Indian Army from the Mu:hyal Brahman! in the 

Rawalpindi Division. 11163. :'0 
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MALAVIYA, ,PANDI1' KIl.lSHNA KANT-contd. 

Recruitment. ·for the I ia. A ~  of "Punjab Hindu ~' eiiiile ts. 
. 15R ,.. .. 

SUl'vey of railway li e~ from HiridUbagQ to Fort Sandemari'and from 
Fort. Sandeman to. a ~~ 1565-66:" . 

, , , . 
MALAVIYA, PANDIT MADAN MOHAN-

Code of'C'riminB,l l' ~~ e . (Secolld Amendment) Bi.1l-
Motion to pasR. .1206-08. .. . .  . 

(, 

Demands  for ~~~  " ~  . ,. I..... " 

Re a ~ by ~. on ,tbc ~ v~.t lls m.al,le Uy Palldit MotHal Nehru. 
as to the position of the Swaraj . a ~ in regard,to all the pemands. 

. 21ftl-47. .....".. .' " '. ,." .. .'. '. 
Hindu Religious and Charitable Trusts 13 ill:"':': .. ' 
Motion to recQDlmit to Select Commit,tee. i ~ . 
Indian Trade Unions Bill,- . 
·Conlideration of clau. 16. 373-74. 

ciaule 1:8. ~I . . 
Motion to omit the· Budget Demand· for ... Executive CouQcil " (Appoint-
ment of a Royal. Commiaiion c)n Reforml). 2401J-14. 

Resolllt.ion· ~ ''' .  

Extensjciii . of.the;Reforms to ''HIe' North West Frontier' Province. 
~ 'il'  2ns, 2'728, '2'1!8, 2"40. ., " .. ' 

Reduction of the export of opium. 2701, 2'07. 
Retrenchment. 665-68. 

MALAYA-

QuasHon rf!.- . 
Recruitment of Iridian labourers for ~. .322.', . 

• Restriction of the numher of Indian emigrants to --. 
. , " .; : . ~ ; 

MALAYA A ~ 

t", ,;. 

., 
1872. 

Question r('. stll.ndal'd miriimum wages for Indian La;bourers· in· Ceylon,. 
the --, Fiji and British Guiana. 408. 

MALINGEUING-

,Question re cases.of alleged in the office of the Controller of 
Military ACCollnts, Quettn.. 872, 874. 

MALLEY, MR. SUNDER SINUH-

Question .1'C st<>ppage without noti('c of the ()hee contract of --by the 
Supply and Transport authorities at Mllow. 2839. . .. ' . 

I 

MALPRACTICE(S)-

Queetion 're Alleged --in the administration .0£ the Bomb"y:; Baroda 
a.nd Centra.l India Ra.ilway. 2827. 

MANAGER(S)"'"'7" . 

Queation 16 relationship .. ~ ·the .--. N~ el  ni,h School. and the 
clerk; Govermoent!Ush· School, .~ ,the Assistant SUperiDtelldent, 
Education Department, Delhi. 28Ci3. 
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MANAGING AGENT(S)- . 

Question re amendment of the provisions of the Indian 90mpanies Act 
el~ti  to --. 2850-IH. • 

MANDALAY-
Question 1'C-

Clothing allowances for the Stllite priaonera at ~. .211:'13. ! ' ',' :' 

Construction of a double railway lines between Rangoon and --' ~ .. 845. 
Grant of allowances to the state' prisoners 'at, ',--' for religious 

ceremonies. 2150-IH, 2152, 2165. , , , 
Grant of permission to the people of Burma to remoye the remains 

of the late ex-King Thibaw arid his second Queen from Ratnagiri 
to Fort Dhfferin. 1974-75. '" 

Inadequacy of the allowances of the State prlsOJ;lel's at -, - for the 
purchase of newspapers, magaziQes, toilet requii!Jtes, etc. 2153. 

Provision of warm clothing for the State prisoners' at --. 2152. 
Reduction in the weight of 'Mr. SubhaR ChandrA. BOle, a State 

prisoner at., --. 2153. 
Statement made by the Honourable Sir, Alexander Muddiman re the 

hunger strike of the Bengal State prisoners in the -- and Insein 
Jails. 2014-17. ' 

MANDALAY JAIL-
Motion for Adjournment to discU88 , the hunger, .trikeb,. the, Bengal 

State Prisoners in ,the Mandalay Jail. 179», 1863,72. 
Question rc-

Hunger-Strike of State prisonen in the --. 2150. 
;Removal of State prisoners, to ~ e -. 583. , 
Report of Mr, Pattel'Bon on the treatment of Stat,e priBOners 'in the 
-. 2151, 2152. . , " 

Suppression of questions sent by Srijut Satyendra Chan4ra l\{itra, 
M.L.C., a detenu in --, to be answered in the Bengal Legislative 
Council. 2543. 

' ANDA ~A ANDA A RAILWAY-
81!.e under" Railway(s)". 

MAN GAL CHAND, LALA-
Question 1'e-

Appointment of -- as a stenographer in the office of the Central 
Board of Hevenue, 2849. 

Termination of the services of -- as a stenographer in the offiee of 
the Central Board of Revenue. 2850. 

MANGALORE-HABAN RAILWAY-
Sre under" Railway(s)". 

MANILAL, DR,-
Question 1'e refusal of permission to -- to reside in the Straits Settle-

ments. 325. 

'J(ANCEUVRES, MILITARY-:-
Question re expflnditure on -. 253. \ 
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ltlANSIAN-
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Question re conversion of the Branch Post Office in the -- District 
into a Departmental Post Office. 598. 

•• MAP SALE AGENT(S)-
Question re -- of the Survey of India. 1575. 

MARINE INaURANCE COMPANY(IES)-
See under" Insurance Oompany(ies)". 

MARINE SUBSIDY-
See uD,der " Subsidy. Marine " . 

. XARVIN. PROFEBSOR-
Question re propaganda. in India by -- on behalf of the League of 

Nations. 96. 
:}[ARW ARl(S)-

Question re grant to a -- of the contract for the supply of Indian 
refreshments on the Bengal Nagpur Railway. 28 . 

. MATCH(ES)-
Qliestion 're receipts from duties on --, splints and veneers. 694. 

:MATCH MANUFAOTURER(S)-
Question re reference of the calC of -- to the Tariff Board. 2820 . 

. MATCH STICK(S)-
Question re duty on logs imported for Manufacturing --. 215. 

MATHUR. lIB.. HAR CHARAN DASS-
Question re-

Refund to -- of the 30th Lancers, of a sum of Rs. lliO taken over 
by the police when they arrested him. 1189. 

Unauthoriled auction of the property of -- of the 30th Lancers, 
convicted in a criminal case in Peshawar. 1188-89. 

MAUJ-VI FAZIL-
Question re -- and Sanakrit teacher in the North-West Frontier Pro-

vince. 2120-21. 

MAURITIUS-
Question re-

Action taken on the Report submitted by Kunwar Maharaj Singh 
011 the condition of Indian labourers in --. 2766, 

Recommendation made by Kunwar Maharaj Singh in connection 
with his deputation to --, 324, 

Report by Kunwar Maharaj Singh'regarding hi" deputation to --, 
37-38, 

:MAYb COLLEGE, AJMER-
Question l'e syllabus of the B.A., degree of the Allahabad University 

and of the Senior diploma of the --, 1083·88. 
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MECCA-
Question re expenditure on the medical staff sent from the J eddah 

Consulate to -- to look after Indian pilgrims. 2231. 
lIECHANIC(S)-

Question re-
Elimination of racial distiQctions in respect of shop -- employed 

on the North Western Railway. 1499, 11)00. 
Stoppage of the recruitment of covenanted -- by State Railways. 

1&00. 

MECHANICAL AND ELECTRICAL ENGINEER(S)-
Question rc recruitment to the superior services of the techQicaI 

and stores departments of the Indian State Railways of qualified --
of the Maclagan Engineering College. 623. 

MECHANICAL DEPARTMENT-
Question re appointments in the electrification branch of the -- of 

the Great Indian Peninsula Railway. 2861. 

MECHANICAL ENGINEER(S)-
Question re recruitment of qualified -- from the Maclagan Engineer-

ing College to the superior services of the technical and stores depart-
ments of State Railways. 708. 

MEDAL(S)-
Question re non-receipt of -" - by men who served 1n non-combatant 

units during the Great War. 54-8r,. 

MEDICAL AID-
Question re provision of -- to the staff on the Eastern Bengal Railway. 

1496. 

MEDICAL ARRANGEMENTS-
Question re - on pilgrims ships. 2280. 

MEDICAL C~R I ICA

Question re production of -- for a day's absence by the employeell of 
the ti ~ of the Controller of Military Accounts, Meerut. 873. . 

MEDICAL COLLEGE, LAHORE-
Question re grant of scholarships to Muhammadan students for train-

ing in the ---. 288l'1. 

MEDICAL DEP ARTMENT-
Question re expenditure on the -- of the Eastern Bengal Railway. 218 . 

. MEDICAL BTAFF-
Question re-

Expenditure on the -- sent from the Jeddah Consulate to Mecca to 
look after Indian pilgrims. 2231. 

- em pilgrim Ihips. fi8O. 
Services r8Qdered to Indian pi1arima by the ...,. at Jeddab. BU. 

o 
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lIEDINA-

INDBX TO LEGISLATIVE ABBIlM:BLY DEBATES. 

Questiol;l f'e looting and stabbing of Indian Pilgrims 01\ their way 
uack from --. j23.24. 

llEERUT-

Quest·ion re-

Abolition or reduction of the Garrison of --. 690. 
Claim made by the Controller of Military' Accounts, QuetttJ., for t.he 
conveyance from --to Quetta of his motor car which he is alleged 
to have sold at -.2838.' .  . 

1rrEHTA, MR. JAMNADAS M.-

Appointment of --as a 'Member of the Committee on Public Peti· 
tions. 13611. 
Budget Demand for "Inspection". 1697. 
Demand for Supplementary Grant in respect of "Miscellaneous" 
Curtailment of the powers of the Standing Finance Committee). 
12110·51, 12114, 121111. 
Demand for Supplementary Grant in respect of "Miscellaneous" 
(Deputation to South Africa, Ta:itation Inquiry Committee and Royal 
Commission on Currency). 1239-41. 
Demand for Supplementary Grant in respect of " Miscellaneous Depart-
menti! ',' (Construction of qua.rters at Belvedere in Calcutta). 1237. 
Dema.nd for Supplementary Grant in respect of the" Railway Board" 
(Discussion of the question of the personnel of the Railwa.y BQard). 
891-92: 
Demand for Supplementary Grant in respect of "Working Expenses: 
Administration" (Extension of the Lee Commission's recommenda· 
tions to officers of Company Railways), 900-903, 

Election of --to serve on the Standing Finance Committee for Rail-
ways. 2047. 
ExpreBBions of regret at the deaths of Mr. T. V. Seshagiri Ayyar and 
Sir Muhamadbhai Hajibhai. 1803-04. 
General Discussion of the Railway Budget. 1613-18, 1640, 1643, 1644. 
Indian Insuranoe Companies Bill-
Motion to refer to Select Committee. 109-12, 116,  116, 117 .. 
Indian Tariff (Amendment) Bill- . 
Motion to refer to Select Committee. 1213·17, 1218,  1219. 
Motion for Adjournment to discuss the hunger strike by the Bengal 
State Prisoners in the Mandalay Jail. 186j. 
Motion to omit the Budget Demand for "Railway Board". 1656-60, 

~  1667, 1668,  1669,  1671, 1672,  1695. 
Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Railways). 1740-43, 17411. ' 
Motion to reduce the Budget Demand for "Working Expenaes: 
Aclministration" (Railways) (Divisional ,ystem of administra.tion 
on the North Western Railway). 1764·66. 
Motion to red\loe the Budget Demand for "Working ,Expenses: 
Administration" (Railways) O. LOI\I of ar.ticlea while in .charge of 
Railway A t ~i lt ati ~ 2. I .l l ti ~eD I l  De ~ . -of the 
~ai a  . police). 190'7. 



INDEX TO LEGISLATIVE ASSEMBLY DBBATBS. 

~ H A  MR. JAMNADAS M.-contd. 
Motion to reduce the Budget Demand for "Working Expenses: 

AdministratioQ" (Railways) (Stores purchase policy and manage-
ment of the Stores Department, East Indian Hailway). 1923-24. 
1925, 19l!0. " 

Motion to reduce the ~ et Demand for "Working Expenses: 
AdmiDlstration" (Railways) (Unnecessary expenditure on the 
Superintendent of the Railway Training School at Chandausi). 
1765-66, 1768.· . 

Motion to reduce the Budget Demand for" W ol'king Expenses: 
Administratiotl" (Ra.ilways) (Unpunctuality of trains on the Central 
Section of the Eastern Bengal Railway). 1829. 

·Question rc-
Alleged harassment of passengers on the Great Indian Peninsula. 

Railway. 1977-78. . 
Amount of gratuities paid to the families of deceased postal offi<:ials 

in the Bombay Presidency. 449. 
Arrangements for the remittance of soldiers' sa.vings to England. 

585. 
Expenditure on the travelling expenses of the High Commissioner for 

Iraq 'and on a mission to the Sultan of Nejd. 698-94. 
Grievances of postal employees. 448-49. ' 
Import by Company-managed Railways of a sufficient quantity (If 

foreign rails in order to evade any further protective duties that may 
be imposed on steel. 1 BOO. 

Imposition 01 a duty on foreign rails similar to the duties imposed 
on. other classes of steel. 1890. 

-Issue of guaranteed Debenture Stock by the Larcana-Jacobabad 
(Sind) Light Railway. Cl28-29. 

Orders issued by the London and North Eastern Railway in England 
regarding the use of steel of British manufacture. 1890. 

Period of attendance of sorters of the Royal Mail Service at Victoria 
Terminus. 449. 

Purchase 01 foreign rails by Company-managed railways. 1890. 
Revision of the oontingent allowances of post offices. «9-!)o. 
Tambang Estate Case in the Federat.ed Malay States. 591. 

Resolution TC supplementary protection to tin-plate ..induatry. 1389-0J, 
1392, 1393, 1395-1396, 140Cl-06. 

"MELA TRAFFIC-
Motion to l'educe the Budget Demand for II Working Expenses: 

Administration" (Railways) (Failure to ded adequately with the ._). 
1896-99. 

!HEMBER(S)-
Question rc nomination of a lady -- to the Council of State. ] 167. 

""MEMBER OF THE RAlLWAY BOARD-
Scr under II Railway Board ".-

]\IEMORIAL(S)-
Question ,tJ-

_ of the bookin/iC ~ ~ of the. Nortb Weate.m Ra.ilway." .2119. 
_ of the SUJ)el'inteedenta of· Poat Offices., ~  i:JJe, Pos·tal Officers' 

Association. 2089-90. 
o 2 
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MEMORIAL(S)-contd. 
Question re-contd. 

- submitted to the Agent of the North-Western Railway. 2113. 
Withholding of' -- of the Lower Division IDf'n in the office of the-

Accountant, General, Post. and Telegraphs, Calcutta. 1490. 
MENIAL(S)-

Question .,6 pay of the - of the Bombay Ourrency Office. 2865. 

MENIAL ESTABLISHMENT- • 
Question .,e discharge by the Controller of Military accounts, Quetta." 

of a large number of his --. 873, 874. 

MERCANTILE MARINE-
Resolution .,e training of Indian. for nautical careers and creation of 8..1, 

Indian --. 2800-16. 

M,ERCHANT(S)-
Question T6 claims of Indian -- in Tanganyika against the ex-German 

Government. 29-30. 

MESOPOTAjIDA-
Question .,6 grant of special promotion to Bibhash Chandra Ghosh, a 

junior clerk of the office of the Director-General, Posts and Telegraphs, 
for meritorious war services in --. 1886-86. 

MESOPOTAMIA EXPEDITIONARY FORCE-
Question 1e grant of promotion to Mr. C. V. Rangaswami Iyer, a. postal 

official, for services rendert:.\d with the --. 1020-21. 

MESSAGE(S)-
-- frOID His Excellency the Governor General regarding dates for the 

presentation and discussion of the Budget. 879. 
-- from His Excellency the Governor General regarding dates for t;he 

presentation of the Budget to the Council of State and ,the Legislative 
Assembly and for the subsequent stages in respect thereof in the two 
Chambers.' 1191. . 

-' - from II is Excellency the Governor General regarding heads of 
expenditure open to discussion by the Legislative Assembly when t.he 
Budget is under consideration. 1191. 

-- from His Excellency the Governor General requiring the attendance· 
of the Members of the Legislative Assembly in the Assembly C a ~e  
on. ,Thursday, the 25th of March, 1926. 2762. 

--' from the Council of State agreeing, without any amendments, to 
the Bill further to amend the Indian Tariff Act, 1894, and the Bill 
to amend the Madras Civil Courts Act, 1873, which were passed by 
the Legislative Assembly on the 15th March, 192fl. 2889. 

-- from the Council of State intimating that that Chamber had 
agreed, subject to certain amendments, to the Madras Oivil Courts 
A e~ e t  Bill as paued by the Legislative Aasembly. 1727. 

- from the Council of State intimating that that Chamber ha.d· 
agreed, without any amendments, to ceriain Bill. paued by the Legia. 
1a.tive Allembly. 18G5, 186fJ. 
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:MESSAGE(S)-contd. 
I from the Council of State intimating tha.t that, Chamber had 

agreed, without any amendments, to the Contempt of Courts Bill and 
the Indian Regi,stration (Amendment) Bill passed by the Legislative 
Assembly. 2047. 

-- from the Council of State intimating that that Chamber had 
agreed, without amendments, to the following Bills passed by the 
Legislative Assembly: 'The Indian Naturalization Bill, the Insolvency 
(Amendment) Bill, the Code of Criminal Procfldure (Second Amend-
ment) Bill, the Steel Industry (Amendment) Bill and the Code of 
Civil Procedure (Amendment) Bill. 1727. 

-- from the Council of State intimating that the IndiaD''Trade Unions 
Bill, as passed by the Legislative Assembly, was asse '~  the Coun-
cil of State with an amendment. 1894. 

-- from the Council of State intimating that the Legal Practitioners 
(Amendment) Bill, as passed by the Legislative Assembly, was passed 
by the Council of State with certain amendments. 1894 . 

. _- from the Council of State intimating the passage, without amend-
ments, by that Chamber of the Promissory Notes (Stamp) Bill passed 
by the Legislative Assembly. 1894. 

MESTON SETTLEMENT-
Question re representations from Local Governments regarding the --. 

41. 

METEOROLOGICAL DEP ARTMENT-
Question r6- , 

Appointment of clerks of the - in the office of th: ,Central Board of 
Revenue. 225. 

Educational qualifications of employees of the --. 703. 

:MEXICAN CONSUL AT HONG KONG-
Question re cancellation by the -- of a passport granted to one Dhant!l. 

to proceed to Mexico. 2102-03 .. 

lMEXICO-
Question TC cancellation by the Mexican Con8ul at Hong Kong llf a. 

pas8port granted to one Dhanta to proceed to --. 2102-03. 

lMHOW-
Question re stoppage without notice of the ghee contract of Mr. Sundar 

Singh Malley by the Supply and Tran8port authorities at --. 2'339. 

MIDDLE CLASS(ES)-
Resolution Ttl unemployment among the --. 452-54. 

MIDDLE' SCHOOL-
Sec under" School(8) ". 

!MILAM-
Que8tion Te income and expenditure of the -- post office.. 95. 

MILITARY ACCOUNTANT GENERAL-
Question ,e appointment of II; civilian officer &8 __ . 20. 
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MILITARY ACCOUNTS DEPARTMENT-
Question .,.e-

Application for transfer from accountants and clerks in the --. 134. 
Conditions governing promotions above the efticiency bar of clerks. 

in the -. 872. 
Grant of an increase of pay to clerks of the -. 22-23. 
Pay of accountants in the -. 870. . 
Position of Divisionat Accountants in the' --. 712, 713-14. 
Revision of the pay of accountants and clerks in the -. 134. 
Unsuitability of accountants of the - for the work of Divisional 

Accountants in -certain Military W ol'b Suh-Districts. 712. 
Writing-q(f of an overpa.yment made to a. military officer in the superior 

serviJlq;cf the -. 873, 874. 

MILITARY ACCOUNTS, DEPUTY ASSISTANT CONTROLLER OF-
Question '6 selection of --. 20-21" 

MILITARY ACCOU:N"TS LOCAL AUDIT OFFICER(S)-
See under II Audit Officers". 

MILITARY AUTHORITIES-
Question ,e interest of the - in the Calcutta Maidan. 2752. 

MILITARY CLERK(S)-
See under" Clerk(s) ". 

MILITARY DEPARTMENT-
Question ,e inquiry into the system of cost accounting in' the -. 5 l()' 

MILITARY ENGINEERlNG OFFICES-
Question ,e pay of Divisional Accountants posted temporarily to --. 

164. 

MILITARY E1PENDITuRE-
Question ,e-
-. 133-134. . 
- and Railway expenditure. 410. 
Recommendations of the Brussels Conference regarding -. 1174. 

MILITARY FOOD LABORATORY-
Question ,e reports from the - on samples drawn from the I stit ~  

served by the Army Canteen Board (India). ~ 

MILITARY FOOD LABORATORY, KASAULI-
esti~  ,e !lupply to the Army Canteen Board (India.) of all report. 
of the - on samples received from the regiments served by the 
contractors. 2478. 

MILITARY INSTITUTION(S)-
Question ,e contributions from the Indian Exchequer to overseas -. 

71>-76. 
- in India or in England supported by Indian revenues. 595. 
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MILITARY OFFICERS-
Question Ttl-

199 

Appointment of junior - to the Ambala. Cantt. BoatW.. ~  
Writing off of an overpayment made to a - in the superior SElrvice 

of the Military Accounts Deptt. 873, 874. 

MILITARY PENSIONS PAYING OFFICE-
Question Ttl formation of a. -.- at Satara. 2838. 

MILITARY RESERVE-
Question Ttl employment of the - of the Indian Medical Servic3 in the 

Civil Medical Deptt. 844 .. 

MILITARY ROAD(S)-
Question T6 maintena.nce of - out of cantonment funds. 93·04. 

M.ILITARY SUB-ASSISTANT SURGEON(S)-
See under /I Sub-Assistant Surgeon(s). 

MILITARY TRAINING INSTITUTION(S)-
Qu;.,.iLion Ttl admission of Indians to - in Great Britain. 131. 

MILITARY WORKS ACOOUNTS-
Question Te fi.Uing up of vacancies of accountants in . the -. 163·64. 

MILI'J'ARY WORKS SERVICES-
Question Ttl-

Divisional Accountants of the -. 162-63. 
Pay. of Divisional Accountants of the late -. 713. 
Recruitment of Divisional Accountants in the late 711. 

MILITARY WORKS SUB-DISTRICTS-
Question Ttl-

Unsuitability of accountants of the Military Accounts Deptt., lot' 
the work of Divisional Accountants in certain -. 712. 

lfiLL(S)-
Question 76 prohibition of the manufacture of fine yarn in Indian -. 

~ . 

MILL HANDS-
Question Ttl wages of - in Bombay. 156. 

lULL IN.DUSTRY-
Question T6 investigation into the causes of strikes on Railways and in 

the -. 79-80. 
lHLLOWNER(S)-

Question Til refund of excess excise duty paid by Ahmedabad -. 
19. 

lIINE(S)-
Question Ttl employment of women underground in -. 231. 

MINERAL WATER FACTORIES-

2818-

• 
Question T6 ina.bility of the Army Canteen Board (India) to run their 

bakeries and -. 2461. 't. 
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MINERAL WATER PLANT-
Question re sale by the Supply and Transport Deptt. of - and bottles 

to the Army Canteen Board (India). 2478. 
MINING LEASE-

See under " Lease(s) ". 

MINISTER OF LABOUR-
Question 1'13 paragraphs in the Forward of the 3rd January, 1926, regard-

ing certain statements made by the -- of the South African Unton 
Government. 1 '726. 

MINISTER(S) OF RELIGION-
Question re grants made to Christian -- by the Eastern Bengal Rail· 

way. 1494. 

MINISTERIAL ESTABLISHMENT-
Question re cost of the -- of the Railway Board. 2856·57. 

lUNT(S)-
Question re excessive amount of un current coin remitted to the -- by 
,the Arubala City Branch of the Imperial 'Bank of India. 246-4i1. 

MIRJAWA·DUZDAP RAILWAY-
See under" RaiIway(s) ". 

MISCELLANEOUS-
Demand for Supplementary Grant in respect of "--". 1239-58. 

MISCELLANEOUS DEPARTMENTS-
Demand for Supplementary Grant in respect of "--". 1237·38. 

MISCELLANEOUS RAILWAYS-
Budget Demand for" -' -". 1900. 

MISRA, PANDIT SHAMBHU DAYAL--
Question re expenditure on repairs to the Church at Hoshangat,ad. 

2123. 

MISSION-
Question TC expenditure on the travelling expenses of the High Commis· 

sioner for Iraq and on a -- to the Sultan of Nejd. 693-94., 

MITRA, MR. GANESH CHANDRA-
QUllstion re case of -- of the office of the Deputy Accountant Genel'nl, 

Telegraph Branoh, Calcutta. 2374. 

MITRA, SRIJUT SATYENDRA CHANDRA-, , 

Question rc-
Allowance granted to the wife of --, a State prisoner. 84l. 
Grant of an enhanced allowance to the wife of --, a State prisot:('r. 

842. 
Suppression of question.s sent by --, M.:t.C.! a ete ~ in MandalAY 

Jail, to be answered In the Bengal Legislative Councd. 2543. 
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MITRA, THE HONOURABLE SIR BHUPENDRA NATH-

Delhi Joint Water Board BiU-
Motion for leave to introduce. 1212. 
Motion to consider. 2658. 
Consideration of clauses. 2668-60. 
Motion to pass. 2660. 
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Demand for Supplementary Grant in respect of 1/ Aviation". 1230·ai. 
Demand for Supplementary Grant in respect of 1/ Capital Outlay OD 

Indian Posts a.nd Telegraphs ". 1260 .. 
Demand for Supplementary Grant in respect of 1/ Capital Outlay OIl 

Indo-European Telegraphs". 1260. 
Demand. for Supplementary Grant in respect of "Irrigation, Navigation. 

Embankments and Drainage Workl". 1234. 
Demand for Supplementa.ry Grant in respect of 1/ Miscellaneous Dep"rt. 

ments". 1237, 1238. 
Demand for Supplementary Grant' in respect of 1/ Stationery and Print 

ing". 1238. 

Indian a t ~ies (Amendment) Bill-
Motion to refer to Select Committee. 936. 
Motion to add the name of Mr. A. G. Clow to the list of Members 

of the Select Committee. 2018. 
Presenta.tion of the Report of the Select Committee. 2126. 
Motion to consider. 2621. 
Motion to add' new clause 5 (1) after clause 4. 2623, 2629-30, 2831. 

2633, 2635. 
Consideration of clause 17. 2643. 
Motion to pass. 2643. 

Indian Finance Bill-
Consideration of Schedule I~ 2683, 2584; 2585, 2588-98, 2599, 2601. 

Indian' Trade Unions Bill-
Motion to consider. 171-73. 
Consideration of clause 2. 174, 176, 178, 179, 180, 181. 

clause 6. 186, 187, 188, 190, 192, 193, 196. 
clause 11. 198, 001, 202. 
cla.use 15. 205, 212, 356, 359-6Q, 361, ~ . 
clause 16. 368, 369-70, 379. 
clause 17. 381, 383: 385. 
clause 18. 386, 388, 553-54, ~  573-74, 577. 
clause 1. 577. 

to pass. 908, 926. Motion 
Motion 

2662. 
to consider amendment made by the Council of State. 2661, 

Motion to reduce thc Budget Demand for "Irrigation, Na.viga.tion, 
Embankment and Drainage Works" (Prevention of floods and fa.mine). 
2261-64. 

Motion to reduce the Budget Demand for the "Indian Postal and 
Telegraph Dept." (Amounts to be credited to postal revenue lor 8C.'r· 
vices rendered). 2299-2300. 

Motion to reduce the Budget Demand for 
Telegraph Department" (Cost of ageDcy 
2302-03, 2304. 

the "Indian PoataJ and 
in .the Telegraph Dept). .. 
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lUTR.A., THB HONOURABLE SIR BHUPENDRA NATH-rQllta. 
Motion to reduce the Budget Demand for the " Indian Postal a.nd Tele· 

graph Dept." (Grievances of the Engineering Branch of the Telegraph 
Dept.). 2306-07. 

Motion to reduce the Budget Demand for the "Indian Postal and' 
Telegraph Dept." (Grievances of the Posta.l employees). 2296·96. 

Motion to reduce the Budget Demand for "Indian Postal and '.rele· 
graph Dept." (Reduction of postal rates). 2271, 2278, 2280·88, 221:19, 
2290, 2291. 

Motion to reduce the Budget Dema.nd for the "Indian Postal B,nd' 
Telegraph Dept." (Unsatisfactory postal service in rural areas). 2308. 

Resolution 1e-
natification of the Draft Oonvention of the Seventh International 

Labour Conference regarding Compensation for Occupational 
Diseases. 2693-90, 2696, 2697, '2698-99. _ 

Ratification ,of the Draft Convention regarding Workmen's CompeIISR.· 
tiOD for Occupational Diseases. 1469·72, 1473, 1479·80. 

Reduction of the Indian Postal Rates. 958, 959, 960-65, 966, 967, 008, 
969, 970. • 
Unemployment among the Middle Classes. 487-97. 

St.n.tement (laid on the table) showing cases in which the lowest tenders. 
ha.ve .not been accepted· by the High Commissioner for India in pur· 
chasing stores for the Government of India dW'ing the haH ye!i.r end-
ing the 31st December, 1925. ~ . 

Weekly pa.yments Bill- .. 
Motion to refer to Select COIPmittee. 797-803. 

MOGHALSARAI-
QueBtion 1'(l monthly !\overage of lIecond class ordinary return tickets r 11· 

all the stationll between -- and Saharanpur during 1926. 1016. 

MOGOK-
Question TC extension of the Mandalay.Madaya railway to --. 117B. 

;MOGRA-
Question re inconveniences suffered by paBsengers at -- station on Lt.e 

Ea.stern Bengal Railway. 130. 

MOHENJO-DARO-
Question TC-

Deputation by the Varendra Research Society of its Curator to leam 
excavation work at --. 696. 

Excavation at -" -. 696. 

1I0LASSES-
Queation rc imports of foreign sugar and 63. 

MOMBASSA-
Question 1'e-

Earner departure of the mail steamer from Bombay to --. ] 7201" 
.~'  death of an Indian in --. 324. 
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MONETARY REWARDS-
Question TO grant of annuities or other -- to recipients of. tho .Kitlg'ti 

Police Meds.!. ~ . 

MONEY-LENDERS-
Question TC inclebtedness of Indian agriculturists to --. 230. 

MONEY ORDERS-
Question TO- . 

Alleged interception of -- addressed to the head office of the C ~  
tral Jamiat Tabligh-ul-Islam, Ambala. 2117, 2119. 

Dates of payment of certa.in -- addressed to the Secreta.ry, Central 
Jamiat Tabligh-ul-Islam, Ambala. 9117, 2119. 

Discouragement of remittanoes by postal --. 2119. 
Loss of -- addressed to the Secretary, Jamiat Tabligh-ul-Islam, 

Ambala. 2118-19. 
Records maintained by the Postal Department of - during transit. 

2119. 
Reduction of the commission on -- of less than Rs. 50. 1170. 
Total increase in the revenue derived from commission on --, dc. 

874. 

MONEY ORDER DEPARTMENT-
QueRtion T('-

Grant of an allowance for extra work to the item-workers in the --
in the office of the Deputy Accountant General, Poste, Cakutta. 
1490. 

Grievances of the e l ~'ees of the - in the office of the Deputy 
Accountant Geners.l, Poets, Ca.lcutta. 1490. 

MONGHYR-
Question rr-

Improvement of the railway ferry service bet.ween -- and -- Ghat. 
2097-9B. 

Issue of return tickets to Bhaga.lpore, -a.nd Patna. 590. 

llOPLAH(S)-: 
Question rc -- colonization in the Andamans. 6BB-89. 

iMORADABAD-
Question ~

Construction of a shed .over the new overbridge at --'railway station. 
437. 

Provision of quarters for Railway and Railway Mail Service employees 
at --. 438. 

Running of a fast train between Delhi and --. 1016. 

:M.ORADABAD-GAJROLA-CHANDPUR-
Motion to reduce t.he Budget Demand fot' "Working Expenses: 

Administration" (Railways) (Provision of electric lights in carl'ill.gM 
on the - branch o( the East Indian Railway). 1827-28. 

MORAL AND MATERIAL PROGRESS OF INDIA-
Question re Mr. Rushbrook Williams' book on the -. 532. 

·K. 
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. }IORTALITY-
Question ,e -- from malaria. 5176&; 

.MOTION FOR ADJOURNMENT-
See under .. Adjournment". 

MOTOR ALLQWANCES-
See uDder .. Allowances, Motor." 

MOTOR. CAR(S)-

• 

Question 1e claims made by the Controller of Military Accounts, Quetta, 
for the conveya.nce from Meerut to Quetta. of his --, which he is 
alleged to ha.ve sold at Meerut. 2838. 

MOTOR DRIVER(S)-
Question 1e a.lleged utiliza.tion of the services of Bidhu Chaprasi as his 
-- by Mr. Booth, Postmaster General, Punjab. 690. 

IMOTORTRAFFIC-
Question re permission of - over the Gha.ga.r railway bridge. 855. 

:MUDDIMAN, To HONOURABLE SIR ALEXANDER-
Bengal Sta.te Prisoners Regula.tion (Repeal) Bill-

Motion for leave to introduce. 834. 
Motion to consider. 1118, 1119, 1120, 1121, 1122, 1124, 1129, 1141-

45, 1535-39. 
Budget Demand for .. Customs" -- Motion to adjourn consideration of 

the Demand. 2135. 
Code of Criminal Procedure (Amendment) BiU-

Motion to pa.ss. 119. 
I Code of Crimina.l Procedure (Amendment) Bill (Amendment of aecf.ion 

144)-
Motion for lea.ve to introduce. 837. , 

'Code of Criminal Procedure (Second AmendJnent) Bill-
Motion for lea.ve to introduce. 577-78. 
Motion to consider. 1042-47, 1053, 1058, 1064, 1066, 1067, 1075, 1078-

SO. 
Consideration of clause' 2. 1197, 1109-1200, 1202. 
Motion to pass. 1203, 1204, 1206, 1209-10. 

'Contempt of Courts Bill-
Motion to consider Report of Select Committee. 746. 
Considera.tion of clauses 2-7. 747-48, 749-51. 
Consideration of clause 3. 756-757, 761. 
Motion to pa.ss. 761, 881, 883-R5. 

De~a s for Grants- . 
Makes certain remarks on tho attitude of the S1';araj Party in rega.rd 
. to the -. 214.1-45. 

Motion for the a.djournment of the consideration of Dema.nds Nos. 16 
to 27 nnd the taking up of Demand No. 28 first. 2131-32. 

Demand for Supplementa.ry Grant in respeet of "Delhi". 1258. 
Dema.nd for Supplemcnta.ry Grant in respect of "Expenditure undor. 

the Control of the Secretary of State for India". 1259. 
Demand for Supplementa.ry Grant in resnect of "Police". 1235. 
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MUDDIMAN, THE HONOURABLE SIR ALEXANDER-contd. 
Discussion on the motion for the election of panels for Standing Com-

mittees. 1023, 1024. 
Expressions of regret at the deaths of 'Mr. T. V. Seshagiri Ayyar and 

Sir Muhammadbhai Hajibhai. 1804. ' 
Indian Bar Councils Bill-

Introduction. 120. 
Motion to refer to Select Committee. 2668-69, 2671, 2672, ~. 

Indian Divorce (Amendment) Bill-
Motion to consider. 2619-20. 

Indian Finance Bill-
Motion to consider. 2496, 2ti32. 

Indian Income,-tax (Amendment) Bill-
Motion to circulate. ~. 

Indian I s~a e Companies Bill-
Motions to refer to joint or Select CoInmittee. 117. 

Indian Naturalization Bill-
Motion to consider. 937. 
Consideration of clause 3. 1027-28, 1030, 1031. 
Motion to pass. 1035. 

Indian Penal Code (Amendment) Bill-
Motion for leave to introduce. 835. 

Indian Trade Unions Bill-
Consideration of clause 15. 206-07. 

clause 16. 37B-79, 380. 
clause 17. 387. 
clause lB. 389, 390, 557, 559-60. 

Insolvency (Amendment) Bill-
Motion to refer to Select Committee. 117-1B. 
Presentation of the Ueport of the Select Committee. 624. 
Motion to consider. 1040, 1041. 
Motion to pasa. 1041. 

Legal Practitioners (Amendment) Bill-
Motion to refer to Select Committee. 118-19. 

Legal Practitioners (Fees) Bill-
. Motion for leave to introduce. 170. 

Motion to consider. 2609..,/ 
Motion to pass. 2609. 

Madras Civil Courts (Amendment) Bill-
Consideration of clause 2. Mi. 
Motion for Adjournment to discuss the hunger .trike by the BengAl 

State Prisoners in the Mandalay Jail. 1799, 18M-lS6, 1857, 1858, 186fJ, 
1869, 1870-71. 

Motion for the appointment of Hr. W. S. J. Willson, ~ theSel(.ct 
Committee on the Legislative Bodie. Corrupt Practices Bill iD place 
of Mr. C. B. Chartres. 104. . 

¥otion to apsoin.t Sir Darcy Lindsay ~ the Select Committee on the 
Legislative Bodies -Corrupt Practices BlIl. 169. ,.. 
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.MUDDIMAN, TIlE HONOURABLE SIR ALExA."l"DER-contd. 

Motion to omit the Budget Demand fol' " Executive Council" (Appoint-
Dlent of a Royal Commission on Reforms). 2330, 2335, 2338, ~  

, 2352, 235i-64, 2399, 2425, 242Q, 2427, 2437, 2440. 
Motion to omit the Budget Demand for" Hail way :Soard". 1679-81. 
Motion to .reduce the Budget Demand for" Working Expenses: Adnlinis-

tratioll" (Railways) (Grant of the Lee Commisaion concessions to Rail-
way officers). 17111, 17117-M, 1759. 

Presentation of the report of the Select Committee on the Indian 
Naturalisation Bill. 496. 

Presentation of the Report of the Select Committee on the Legal Practi-
tioners (Amendment) Bill. 974. . 

Question r8 visit of -- to the Andarnans. 1173-74. 
Remarks regarding comments in a newspaper reftect.ing on the i'nl>ar-

tiaJity of the Chair. 11911. 
Remarks regarding the de&th of Maulvi Muhammad Kazim Ali. 1104. 
Resolution ro-

Burma Expulsion of Offenders Act, 1925. 988, 996-1001, 1003, 1004, 
1006, 1008, 1009, 1283. 1286, 1291-94, 1295. 

Enhancement of the salaries of the two mt'lllhers oftlie Judicial Com-
mittee of the Privy Cou,ncil possessing Indian experience. 716-22, 
724, 727, 728, 732, 733, 734, 735, ~. 

Extension of the Reforms 'to the North West Frontier Province. 1320, 
1338, 1343, 1344, 2765-69, 2794. 

Prohibition of Beggary and Vagrancy. 633-35, 638. 
Reduction of the Inland Postal Rates. 970, 971. 
Release of Politica.l Prisoners. 278, 279, 280, 281, 284, 290-97, 303, 307, 

310, 314-16, 317. 
Sma.ll Cause Courts (Attachment of Immoveable Property) Bill-

Motion to refer to Select Oommittee. 550. 
Statement made by -- in connection with the Resolution re position of 

Indians in South Africa. 2882-83, 2884-85 . 
Statement made by -- re the hunger strike of the Bengal State prisoners 

in the Mandala.y and Insein Jails. 2014, 2015, 2016, 2017. 
Statement of business by --. 451, 767, 1102-03, 2386-87, 2763. 

MUFTI MUHAMMAD YAKUB KHAN, MIt.-
Question re criminal ca.aea instituted by Nand Ram of Hazara aga.inBt 
-- and eleven others. 216, 227, 701. 

MlTHAMMAD ISMAIT", KHAN BABADUIt SAtYID-
Election of -- to serve on the Standing Finance Committee for Railways. 

2047. . 

MUHAMMAD 8HARIF-
Question re replacement of --, school clerk of the Head Master, Govem-

ment High School, Delhi, by LaJa i.~ i Lal. 2851-52. 

MUHAM.MADAN(S)-
Queation re-

Alleged. neglect of -inter"ta. 806. 
Alleged un!lympathetic treatment fJf -- in the Delhi Education 

I:' Department •. ·.B813. '. . 
Appointment of aD. adequate Dumber.. of ~ ill.the"..-ri(ius Depllrtments 

of t.he Administrat.ion. 610. 
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MUHAMMADAN (S)-colltd. 
QueStion re-confd. 

Appointment of It -- as Deputy or Assistant Auditor General.. 2762. 
Appointment of a -- Inspector ·of Schools in the Education Depart-

ment, Ajmer-Merwara. 700. 
Appointment of more -- Judges in the Oalcutta High Oolll't. ' 610-11. 
Appointment of -- as District Inspectors and ,teacher. in the. Delhi 

Province. 2114-15. " 
Appointment of - examiners for the Subordinate Accounts Service 

Examination. 2761. 
Appointment of -- in the Provincial Judicial Service, BengaJ. -842. 
AppointII\ent of -- to the Municipal Oommittee and District Board 

Schools in the Delhi Province. 2852. 
Disadvantageous position of -- with regard to their repreBentation in 

the public services. 87. 
Due e es tl~ti  of -- in the clerical establishment of the office of 

the Auditor General. 2761. 
-Grant of leave to -- employees of the East Indian Railway for their 

Jlllma prayel's. 40. . 
Grant of scholarships to -- students for training in the Oentral Train-

ing College and the Medical College, Lahore. '2835. 
inadequacy of -- representation in Government service in Ajmer-

Merwara. 89-90. 
-- Assistant Accounts Officer or Pay and Accounts Officer in any 

Account and Audit Office at Delhi. 2760 . 
. _- A'8sistant Controllers of Stores on the North Western Railway. 

1654. 
-- delegute to the League of Nations. 607-08. 
-- in t.he Subordinate Accounts Service in the main office of the 

Auditor General. 2761. 
-- representation ill the scveral Accounts and Audit Offices under the 

Auditor General. 2762. 
Number of Hindus and -- in the Government of India Secret!,riat, 

etc. 611-12. 
Number of -- appointed in the various Departments in Ajmer-Merwara 

during the last three years. 1878. 
Number of -- employed in the Traffic Department of the Bombay, 

Baroda and Central India Railway at Ajmer. 1877. . . 
Number of sllccessful -- candidates in the Staff Selection Board'. 

examination for stenographeJ"1I held in 1924. 2849. 
'Objection to the nBe of the word - in Govemment publication.. 2166-
~ ~ 

Paucity of -- in the Education Department, Delhi .. 2835-36. 
Representation of -- in the Public Services, etc. 609-10. 
R,epresentation of -- in the various legislative bodies and public 

services. 607. 
Safeguarding of the interests of -- in t.he office of the Deputy Account-

tant General, Posts and Telegraphs. 27M. 
Total number of Hi ~lI. Anp;lo-Yndians and -- recruited since the 1st 

.January, 1924, for certain Departments of the Government ot India. 
1647. , 

Total recruitment of Hindus, Anp:lo-IDdians and ~. i . l aa  1921 
for certain specified services. 1647. 
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MUHAMMADAN LAW-
Question re proposed legislation to apply -- to the Khoja Shia 1ma, 

Ashri community, 47. 

llUHAMMADBHAI HAJIBHAI, SI&-
Expressions of regret on the deaths of Mr. T. V. Seshagiri Ayyar and --. 

1801-06, 

MUHYAL BRAHMANS-
Question re recruitment for the Indian Army from the -- in the Rawal-

pindi Division. ~. 

MULrAN DIVISION-
Question re-

Case of Mr, Tek Chand, Postal Inspector. 332-33. 
Recruitment of Muslim sorters in the Railway Mail Servioe, at --. 

2121;. 

MULV ANY, LIEUTENANT-COLONBL-
Question re-

Evidence of -- before the Indian Jails Committee on the questions of' 
the treatment of State prisoners. 2233-36. 

Names of State prisoners who were under the charge of'-' -, 2233-36. 
Statement of -- regarding the treatment of State prisoners. 2233-36. 

MUNICIPAL CASE(S)-
Question rtl allegation'S against the Special Magistrate appointed to deal 

with -- at Peshawar. 1967. 

MUNICIPALITY(IES)-
Question re-

Constitution of -- in India and Burma. 518. 
Levy of new taxes in the Peshawar --. 1967. 

lrlUNIH KHAN-
Question "1'. expulsion of --, Conservancy Jamadar, from Risalpur 

Cantonment. 451. 

MUNSHIGUNJ-
Question '1'1'. deaths of the Sub-Postmaster of Barjoli JLod the Branch Post-

master of --. 228. ", 
MUNSOOR ALl KHAN, KHAN BAlIADUB-

:Question '1'1'. appointment held by -- on the East Indian Railway. 346-
, 4T. 

MURD,ER(S)-
Question re -- of postal runners. 141-41. 

llURREE-
Question" carrill8e of mails and parcels between Rawalpindi, -- and 

)[MO';.. 2818-30. 
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),{URREE BREWERY-
Question re refusal of the -- to supply beer on credit to the Army 

Canteen Board (India). 2468. 
MURTUZA,SABIB BAluDUJI., MAULTI Sno-

Election of -- to serve on the Standing Finance Committee for Railways:. 
2047. 

Election of -- to the Public Accounts Committee. 6i4. 
e~ i s of regret at the deaths of Mr. T. V. Seshagiri Ayyar and' 

Sir Muhammadbhai Hajibhai. 1802, 
Resolution rf' extension of the Reforma to the North-West Frontier Pro--

vince. 1296-1302, 2790-95. 

MUSLIM(S)-

Question re-
Consideration of the claims of -- candidates for promotion to the· 

rank of Superin.tendent, Traffic Branch, Indian Telegraph Department. 
1654. 

Due representation of -- in the office of the Accountant General, 
Central Revenues. 2761.' , 

Number of -- and non -- in the Income-tax Department in the· 
Bombay Presidency. 1970-71. 

-- repre.entation in the Subordinate Accounts Service of the Post· 
and Telegraph Accounts Department. 1574. 

-- representation on the Royal Commission on Agriculture. 1608,. 
2(177. 

Representation of -- in the Postal Department of the Delhi vi e~ 
24'78. 

"MUSLIM HERALD"-
Question ~

Articles in the - of Allahabad. 2380-81. 
Itecommcndations . jn the -- of the 13th January, 1926, reg.,rdfbg 

educationa.1 officers of the Delhi Province. 2380&. 

MUSLIM PAPERS-
Question re alleged boycott of -- by the Imperial Bank of Iildia in 

the matter of advertisements. 711. 

MlTSLIM REFRESHMENT ROOM(S)-
Bee under "Refreshment Room(s)". 

MUSSALMAN(S)-
Discu.sion of the question of the paucity of -- in all lP'ades of the 

Custom. Department under the Dema.nd in respect of "Customs". 
2184-91. 

Queltiop rt-
Number of -- employeell in thfl Imperial Library, Calcutta. 839. 
Number of Sindhi -- employed in certain specified appoinimentl OD 

. the Bind Section of the North·Western Railpa" etc. 1101. 
p 

• 
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MUSSALMAN WAKF ACT-

S66under "Act(s)". 

MUTALIK, SARDAR V. N.-

Budget Demand for I te e~ ' i Debt .nd Reduction ·Mld Avoi.tlae .... 
Debt". 2311).16, 2317, 2319. 
Demand for Supplementary 'Grant for II Archeology". !G80-81. 

Election of --. to the Public Accounts Committee. 624. 
Indian l"inallce Bill-
Motion to consider. 2639. 
Oonaideration of Schedule I: ~  2681, 21)92, 21)91). 

Indian Insurance Companies Bill-
Motion to refer to Joint or Select Committee. 112. 
Motion to omit the Budget Demand for "Railway Board". 1860-61. 
Motion t.o reduce the Budget Demand for "Audit" (Railways) TCost 
accounting system). 1728-29, 1732. 
Motion to reduce the Budget .:Qemand for "Audit" (Railways) (Powers 
of the Public Accounts Committee). 1717, 1722. 
Motion to reduce the Budget Demand for "Customs" (Inefficiency of the 
Il.dministrntion.of the Customs Department). 2169-70, 2176. 
Motion to red lice the Budget Demll.nd for "Indian Postal and Telegraph 
Department" (Reduction of postal rates). 2273, 2283,  2286. 
Motion to reduce the Budget Demand for "Interest on Miscellaneous 
Obligations" (n.ate of intel'est on Post Office ~as  Certifwa,tes). 2321·22. 
Motion 110 reduce the Budget Demand for "Legislative Bodies" (Equality 
of tl'ell.tment of Members of the J .. egislll.tive Assembly and Council of 
State in the matter of allowances). 2444. 
Motion t,o rcdllce the Budget Demand for "Taxes on Income" (Grievances 
of the Assessees). 2199·2200, 2208, 2209. 
Motion t.o reduce the :audget nemand for "Working Expenses: Adminis-
tration" (Railways) (Fees paid by Indian food stall vendors). 1913. 
Motion to reduce the Budget Demand fol' "Working Expenses: A ~ is

tration" (Railways) (Reduction of third class fares on Railways). 1842-

• • 
Motion t.o reduce the Budget Demand for "Workinp: Expenses: Adminis-
tration" (Railways) (Stores purchalle policy and management of the 
StorPR Dppl.tl'tment, East Indian Railway). 192J. 
~ t  r('death ~ l'  a.n om>ration of Miss Bho.ii Sipaliimalani, a. 
'Itllclpnt of the Ladv Hardinge Ml!dical College, Delhi. 2832-34. • 
Quest;on (Rupplementarv) re-
Appointment of Mr. J. G. Coatmal! as Director of Public Information. 
1351. 
Creation of 1\ npw p,.."t. of .Toint Direl'tor d Public Information and 
. appointment of Mr. Rajpai to that post. 131)4. 

R"c""l'vatioY\ of the CORstal Traffic of India Bill-
M,..tion for leave to' introduQe. 83&. 

Rel'lolntion ~

llpillll't;'m nf the Inla.nd. Postal Rates. 962. 
Retrenchment. 661·62. 

. ~ ~  .. 

Quetrtion rt contracts for the eoil.truction o! BarrBCb ail --,'" 11M-&'7. 



MUZAFFARPUR- ". i ~ ~. I . ; 1'.. (' 

.~~D  ~ ., , .• J' • 

'Conitructiori of the proposed railway be'tween and ·Sitamarhi. 
2097. 

Railway connection between -- a.u.d S,iti&m&rhi. ·163. ' " 
." . ~ " 

Question re Dumber of -- in the Indian Army. 1004 . 

•• 
NAGPUR-

Question rp. . . appeal of Mr. Hans Raj, late signallei', JodhpUl·. Division, 
Central Circle, --. 1162. 

NAIDU, RAO BAUADUB M. 0.-
Election of -- to the panel for the Standing Committee on Emigration. 

2763. 
Election of -- to theSt.anding Finanee Committee. 624. 
e~e al Discussion of the General Budget. 2067-69. 

Question ff.-
Exemption from attachment by Civil Conrts of the salaries of Warrant 

Officers.. 2646. , . ' 
Manufacture of Indian plioper, 2Mr1, " 

Resolution 're Burma Expulsion of Offeuders Act, 1926. 978-81. 

NANDRAM-
Question 'l'e criminal (,Rses instituted by -- of Hazara against Mufti 

Muhammad Yakub Khan and eleven 'others. 216, 227, 701. . 
Statements laid on the table rflgarding one -' -·of HaznM, 99-104. 

NA,RAIN DAS, MR.-
Contempt of Court.s Hi'I-

Consideration of clause a. 759. 
General Discllssion of the Railway lJudget. 1611-13. 
Motion to r£'dnce the Budget Demand for "Working Expenses: Adminis-

tration" (RailwaYII) (Fecs paid .by Tndia.n"i"od istall vendOR). 19JO-ll. 
Motion to reduce the Budget Demand for "Working Expeniles: Adminis-

trat.ion" R lil a~' I  (Reduction of third I'las8 fare!! on :RailwaYII), lB.17-
a9, 

Reaolutio1l7'c Unemployinent itmong the Middle craBBes. 463-65. 

NARBADA Rl VER-
Question rf' reconatr!Jl:'tionof the, al~a  brfd'ge over the ' ~ the 

Bomba.y, Ba.roda and C~ ittal India RaUway. ' ~. ,. . . 
NAR~H A HIGH SCHOOL- "', I' ~ 

Quelltion re relationship of the Manager, --, and t ~''' le . ~~e D e~t 
I Httdt School, :tothe Aaaillta.D': Superintendeat! Ed1Jcation Dep'antnent. 

Delhi. 2853.' :i':" '. 

" :,.t .• '~ 
" /" l 
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NARORA.-

INDU TO UlUIBLATIVB AIIIIDBLY DBBATE8. 

Question re Resolution regarding the supply of Ganges water below -. 
49-&1, 83. 

NAROTTAMDAS MURABJEE, 148.-
Question re insulting conduct of three non-commissioned British Offioers 

·to --. 326. 

NASIK-
Motion to reduce the Budget Demand for "Working Expenses: Adminis-

tration" (Railways) (Heavy demurrage and wharfage charges at --, 
Poona and other stations). 19111-16. 

Question re-
Demurrage and wharfage charges for inward goods at Poona, SholapUr. 

and -_. on the Great Indian Peninsula Railway. 8&11-56. 
Wharfage charges a.t the -- Railway Station. 1099. 

NATAL PUBLIC HEALTH COMMITTEE'S ORDINANCE-
See under "Ordinance". 

NATAL TOWNSHIP FRANCHISE ORDINANCE-
See under "Ordinance(s)". 

NATIONALITY-
Question re -- of British Indians whose certifieates of United States 

citizenship have been withdrawn. 1960. 

NATURALIZATION-
Question re -- of Indians in the United States of America. 939·41. 

NAUTICAL CAREER(S)-
Queltion re training of Indians for -- and creation of an Indian 

Mercantile Marine. 2800-16. 

NAVAL TRAINING-
Question re provision of facilities for -- in India. 420-21. 

NAVY-
Bee under "Royal Indian --". 

NA WAB OF BROACH-
Question re reduction of the politioaJ pension of the elt --. 1971-71. 

NEAVE. MR. E. R.-
Hindu Religious and Charitable Trust. Bill-

Motion to recommit to Select Committee. 1546-48. 
Oath of. Office. 13. 

NEGOTIATION(S)-
Question re - with reference to the 01 ... A"eal Bill· in South' AfriM_ 

2&0. 
~teDle t by Mr. J. W. Bhore regarding -- with the Union Gov8rnmeo. 
of South Afrjca. 13&5-&7. 
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NEHRU, PANDIT MOTILAL-
Budget Demand for "OUItoml"-

Motion to a.djourn consideration of the Demand. 1136. 
Oode of Oriminal Procedure (Second Amendment) Bill-

Motion for leave to introduce. 678. 
Oonlideration of claule I. 1198-99. 

Cont,empt of Oourts Bill-
Oonsideration of clause 2. 763-1SIS. 
Motion to pa&s.763·64, 766, 788. 

Demandl for Grants-

us 

Statement as to the position of the Swaraj Party in regard to all the 
-. 2137-43. 

Indian Trade Unions Bill-
Oonsideration of claule 2. 17&. 

clause 11. 199-200. 
clause 16. 370-72. 
c1auae 18. 393-94, 396-97, 403, 404. 
clauae 18. &87-69. 

Motion to omit the Budget Demand for "Railway Board". 1669, 1673-77, 
1688, 1689, 1694, 1696. 

Question re anti-Asiatic legislation in South Africa. 1649-62. 
Question (Supplementary) re-

Action taken on the report of the Reforms Inquiry Oommittee. 24, 26. 
Vi'sit of Sir Frederick Whyte to certain countries to inquire into the 

relationship between Central and Provincial Governments. 26-26. 
Remarks regarding the death of Maulvi Muhammad Kazim Ali. 1193-94. 
Resolution re-

Burma Expulsion of Offenders Act, 1926. 1003-07. 
Enha.ncement of the Salaries of the two Members of the Judicial Com-

mittee of the Privy Council posseHing Indian Experience. 736. 
Extension of the Reforms to the N orth-West Frontier Province. 130&, 

1326, 1327. 

NEHRU, PANDIT BHAMLAL-
Bengal State Prisoners Regulation (Repeal) Bill-

Motion to consider. 1111S, 11114, 'l1S16, 1616, 1517. 
Oode of Criminal Procedure (Second Amendment) Bill-

Motion to pus. 1064-66. 
Oontempt of Court. Bill-

Consideration of cla.use 3. 76'1. 
Election of -- to the panel for the Standing Oommittee for the Depart-

ment of Industries and Labour. U.8t. 
General Discunion of the Budset. _1. 
Indian Tariff (Amendment) Bill-

Oonaideration of the Schedule. 9036, 2037-38. 
Indian Trade Unions Bill-

ConsideratiOn of clause n. 576. , 
Motion for Adjournment to discus the hun«*r '.trike by the BeD8'al Sbte 

Prisoners in the MMIodalay I.il. 1&67. 



NEHRU, PANDIT SHAMLAL-contd. 
.~ '. '~'  

Motion to reduce the Budget Dema.nd fOT ~~Ai it ' R NI '  (powers of 
the Public .Accoiult.IOiirmlllttee).. Ul.... .,: 
Motion to I'etluo.e tJte ~ e.t ~~ . .. I  .. ~ti ' '&eJ.lwa.},8) (Eztra.-
vaganee. and defective inspectioD). ~. 

Motion to rE-duce the Budget DeDll~  for "Worki,n, ,Expen,e,: .Adminis-
tration" (Railways) (Failure to deal a. e ~ tt l  with the ",ela tra.ffic). 
1896.  1898. '" , ,." , . 1  • 

Motion to reduce the Budget Deman4'fol' ."Working'}:xpenlea ~A i is
tl'ation" (Railways) (Indianisation' 01 the Railway e ~i es ~ 1811, 
l~~ ,  . .' 

.,. :Motion to reduce the :budget Deninnd f(\1' "Working Expenses: Adminis-
tration" (Railways) (Provision of electric lights!n 'carriages on the 
Moradabad-Gajrola-Cha.ndpur branch of :tbeEast India.n ,Railway). 
182;-28. . 

Motion to reduce the Budget Demand for "Working Expl'nses : Adminis-
tration" (RII.ilways) (Pnplll1ctuaHty of trains on the Central Section 
of the East.ern Bcng/ll Rail a~ . 1829,.1830. 

Prohibition of Export of C'attle 'Hill-

.' 'Motion for leave to introdlil'e. '836. 
Question (Supplementary), e~ , 
Grant of ~ essi  tickets to Indian students by ~ea l. i  Compa1lieA. 
237. ' '. 

'Grant of' concessions 'in flIe Indiari Army Reserve of Officer!! .to South 
African!!. 1573. ' .  , 

South African Areas Reservatinn. Rnll I~ i ati  and Registration 
(Further Provision) }!Ji1t l6A.'·· .  . 
Treatment of State prisoners. 258,  259, 260_ 

Resolution Tt'-
Burma EXI\IlJsion of Offenders Allt, HI25, 988, 991, 
Extension of the Refonn. to the North-West Frontier Province. 1298. 
Probibitic:mof Beggary and a a ~  631, 6S2, 635. 
Release of Political Prisoners. 269. 294, 295. 296. 
Unemployment among the Middle Classes .. ,486. 

NEHTORE- .• '! 

Question ,-r diversion of the se a.il' ~ line fromChandpur Siau to 
-. 436. 

NEOOY, MR. K. C. 

Appoint.ment of --to the Panel of Chairmen •. '78'7. 
Bengal State Prisoners Regulation (Repeal) BiIl-
; Motion to CGnsider. 11l8-ifi. .-' . 
Demand for Supplementary Or".t .i ~ eet  is~ella e s  (Curtail-
ment of the powers of the StddlO« ,Finanoe·ComDllttee). ~  1i51. 
Discussion on the motion for the ele ~  ~elll for ,St,i.oding Oam-
mittees. 1023-24.. .  , . .. 
Election of --to the panel'for the standing Committee 'on Emigration. 
2763. I ... ,. . 

Election (\f --to the Public Accounts ~~~~e~.  ~ . 
(Ii .. 1l'1dian Bar:Counoh·BiU-· "J :!,'p." ~li'.'  J. 

Motion to refer to Select CltmuDiMee. .~ .. 
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!'w E()(U, MR. K. C.-cfmfd. 

Indian Finance Bill-

Motion to consider. ~  
C ~~ e at  d Schedule 

2400.' ~ ~  
I. 25A5, .~ l  

,"'1 " 

Indian'Tariff (Amendment) 'BiJI- ,I, 

2537. 

., I; 

Consideration of tbe ~ le. 2031. 
Motion to omit ·the l ~t' e a  for ,"Rail,vay Boar!i", 1661;64, 1686. 
Motion to reduee the Jludget Df'rtlIl,nd .for "A1U,\it" (Railways)' (Po,.ers of 
the Public Accounts Comtnittee). i ' ~ .' ; , 
Motion to l'f'duce the Budget. Demand for "In!!pedion" (Rimways)  (Rail-
way disaster at HalRa): 1712·13. :".'" 
Motion to reduce t.he Budget 'Demand for ''Taxes on Income" (Recom-
mendations ' latl~  byth,,' Taxation InquitY C itt~e in regard to 
DevollltionRllle 15). 2212·13, 2214. ' ..' ,. 

Motion ~  reduce t.he Budget Demll-lld for "Working Expenses: Adminis-
tration" Rai a~'s  (Grant 'of the Lee 'Commission's '('onc-cssions to 
railway officers). ]751. ." " . 

Motion to reduce t.he Budget Demo,nd for ' ~ i  ExpenRt'B: A,dminis-
tration" (Railways) (lndill,oisatiotl 01 the nILilway Ser"ires).181O-11, 
1811-12, 1812-13. ,,' . '. 

Motion to redu('e t ~ Budget Deml1nd for "Working Expenses: Adminis-
tra.tion" (Railways). ( ,l.TAoas 0; articles while in cha.rge of J;tailway 
Administration. 2. Inefficiency and negligence of the Rtl.ilway police). 
1906. 

Moti!'n' tC' relillC'e the ' ~et nemand fO!' "Working ExpE'.nses: Adminis-
tration" (Railways) (Reduction of third clalls fares on railways). 1848, 
1849. '. 

Motion to reduce the Budget Demand for "WorkinJt Expenses: Adminis-
tration" (Railways) (Stores pur('.hase policy and management of the 
Stores Depnrt.ment, Ea.st Tndian Railway). 1929. . 

Prevention nf! Deferred Rebates Bill-

Motion for leave to introduce. 836, 

Question rt<-- ~ 

Alignment of the Di a t~ R e . Railway. ~ . 

Average l\ all ~ on the Western Hostel, Raisins.. 2121>. 
Bengll-N agpur Railway mining'leaAt' in respect of the Talcher coalfields. 
1172. 
Ca.sc of perllons detained under the IUmga,l Criminal Law Amendment 
Act. 861-63. ~ 

Coal lupplit'B for State Railways. 1189-90. 
Clothing allowances for t ' ta.~ i~ e l.l'I .. t MandA.la:v.· 2J63. 
C st t~  by '" Compa.nY-f'f a, botel in N ~  Delhi. 2124;. 
Conllt.ructlOn of hotels by 'a~ pnterprlle In thl! New .capJtftl. 2124. 
Evidence of Lientenant-Oolonr:1 Mulvany heforp the T ndlRn iT ".illl Com-
mitteE' (In t.he ql1Mtion of the ·t.l'Mtment of Stat .. prison.erlJ. ' 2283-38. 

"Grant. of .-Uowanl.'es tC) the St.A.fe' prisonerll II.tlbndall1.Y' ftrr t i~ l 
c(.rfltnoniel. ,11M, 2151, 21M. ' ; 

H ~e t i  of State prisoner, in the Va"'da1lL1 'jl-it. '1150: !  . 
InRdequll.l"· Qt tllf' nllOWl\nr'f'lj t t.at~ nri,,""'erll 'Rt . lA~ for 
the purchase of e ~ . ~ lDoIIo¥:azine". t il~t. ~e ili~s e~ . :. 111>3. 

• 
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N I~ Ma. K. C.--concld. 
Question re-contd. 

Instructions issued by the Government of India regarding the treatment 
of State prisoners in jails. 869-61. 

Last coal contract in Calcutta by the Railway Department. 2846. 
Litigation between the Bombay, Baroda nod Oentral India Railway 

and Rai Sahib Ohandrika Prasad. 2286. 
Names of State prisoners who were under the charge of Lieutenant-

Colonel Mulvany. 2233-86. 
Non-publication of Volume II of the Indian Jails Committee Report. 

2233-38. 
Position of pending railway projects in Eastern Bengal. 2847. 
Procedure followed by the Governor General in Oounc:l where it is 

decided to make use of Bengal Regulation III of 1818. 869-61. 
Provision by foreign Governments of private hostell for their employees. 

~. 

Provision of warm clothing for the State prisoners at Mandalay. ~ . 
Publication of statistics of railway servants on salaries above RI. 100 

and below Rs. 260. 2236. 
Railway disaster at Halsa.on the Eastern Bengal Railway. 1346-49. 
Railway to the Talcher coalfields. 1171-72. 
Recommendation of the Lee Commission regarding promotions from the 

Provincial Civil Services to the Superior Services. ~ . 
Recruitment of Assistant Traffir. Superintendents on State RailwaYI. 

2848. 
Recruitment of probationary Assistant Traffic Superintendents on State 

Railways. 111'19. 
Reduction in the weight of Mr. Subhaa Chandra Bose, a State prisoner 

at Mandalay. 211'13. 
Reduction of (:oal freights, etc. 2848. 
Report of Mr. Patterson on the treatment of State prisoners in 

the Mandalay Jail. 211'11-1'12. 
Report regarding the health, comfort, etc., of State prisoners. 869-81. 
Running of the Weatern Hostel, Raiaina, as a hotel by some company 

or contractor. 2124. 
Shorta!(e of accommodation for officiala at Raisina. 2124. 
Statement of ie t.~C l el Mulvany ,regarding the treatment of 

State prisoners. 2233-36. 
Question (Supplementary) r('-

Administration of Bengal R.egulation III of 1818. 260. 
Grant of concession tickets to Indian students by Iteamship com-

p&niea. 237. 
N ~all t e t .. durinlt the September Sellion of Longwood Annexe 

to Members of the Indian !.egial.ture. 224-21'1. 
ReCt'Uitment for railway aervice.. 247. 
Treatment of State prisonera. 2118, 21'19. 

Resolution ~ reduction of Inland Postal Ratea. 948-1'11. 
Statement made by the Honourable Sir Alexander Muddiman regard· 

ing the hunger atrike of the Bengal State prjloners in the Mandala; 
and IDlMlin J aila. SlO11. 

Steel Induatry(Amendment) Bill-
C~Dsi e ati  of clauae 3. 1371-'74, '13'711. 
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NEROLE-
Question rr lack of raised platform. 'and waiting rooms for female pal 
, sengen a.t -- station on the Ahmadpur-Katwa Railway. 1489. 

NEW ASIA-
Question rc interception of copies of -- arriving in India. ~ . 

NEW CANTONMENT MIDDLE SCHOOL, DELHI PRO'VINCE-
See under "School(s)". 

NEW CAPITAL-
Question re-

Construction of hotels by private enterpriae in the --. 2124. 
Scheme framed by the architects of the -- for the encouragement 

of Indian arta and crafti: Ii'., 

NEW CONSTRUCTION (RAILWAYS)-
Budget Demand for '1 __ ". 19117. 

NEW DELHI-
Question re-

Appointment of Mr. Kennedy North as decorative artist, --. 21H, 
436-40. 

Construction by & company of a hotel in --. 2124. 
Nature of the decoration to be underta.ken in -- by Mr. Kennedy 

North. 2111. 
Qualifications of Mr .. ~e e  North for appointment as decorative 

artist. 4311, 440., 
"Remuneration of Mr. Kennedy North, decorative artist, --. 2111. 
Scheme of decoration work for -- submitted by Mr. Kennedy 

North. 261. 
See allO ~ e  "Delhi". 

NEW SECRETARIAT-
See under "Secretariat". 

NEW YEAR-
Question re introduction of a cheap telegraph measago system for 

Christmas, Daaehra, Id and --'a greetings. 1189. 

NEWSP APER(S)-
Comments in a -- reftecting on the impartiality of the Chair. 1196-96. 
Question "e-

IBBue of invitationa to the editora of important -.-" - t~ attend the 
Army Ma.nmuvrea at Attock in November last. 11170. 

baue of railway conceasion tickets to representativea of --. 237. 

NIZAMUDDIN-
Question re opening of a branch post olioeat the Dargu-Khowaja 
-, Delhi. 90-91. 

NOlt-COMBATANT UNIT(S)-
See under "Unit(I)". 
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NON-COMMISSIONED OFFICERS-
. e~ 'under "Officers, N on-oommi.ioned". 

NON-OFFICIAL(S)-
Question re-

! 

Grant of 'pensions to -'. 227. 
Nominated --"" in the Central and Provincial Legislatures, eta.. 
~ ~i 

NON-QI<'FICIAL RESOLUTION(S)-
See under "Resolution(s)". 

NORTH, MR. KENNEDY-
Question f'e-

Appoill,tm(!nt of -- as e ti.v~ artist for New Delhi. 261, 436,. 
440, 617. 

Appointment. of - as designer a.nd "decorative artist for the GOT-
~l'l le t buildings at Raisin&.. 184.-36, .509. " . 

Nat l'~ of the dec-oration to be undertaken in" New Delhi by·--. 
251. 

Qualifir'll,tions of .- for appointment as decorative artiit, New Delhi: 
435, 440. 

Remuneration of --, decorative artist, New Delhi. 261. 
Scheme of" deeoration 'work for New Delhi submitted by --. 251. 

"NORTH WEST FRONTIER INQUIRY COMMITTEE-
~ ;under 'Committee(s)". '. " 

NORTH WEST FJl,ONTIER PBOVINOE-
Demand for Supplementary Grant in respect of' --"--'. 1268. 
Question re-

Adoption of Persian as a compulsory subject for the 4th Primary 
class in Hindu and Sikh schools in the --. 2106.· 

Applicatiolls for central State Scholarships from candidates in the 
. 2106-07. 

Appointment of Hindus as Head Masters or as District Inspectors of 
Sl,hools in the -. 2106. • 

Expulsion of Maulana Mohammad hhaq from the --. 2863. 
Grant of Reforms to the --. 60S-09. 
Hindu opposition to tire' extension of Refamls to the -"-; lUllS. 
Introduction of Reforms in the --. 84,' 709-10. 
Ma.ulvi Fazil and Sanskrit teachers in the --. 2120-21. 
Petition from Ghulam Qasim Khan requesting permission to reside 

in Tonk in the -. U18S. 
Refusal of permission to Gbulam Qalim Khan to reside in the -
1268.. " 
~tal receipts And expenlliture of the -- for the years 1922-23 to 
1926-26. 1726-27. 

R(,<1Iution r(' Extension of the Reforms to the --. ~  2713-45, 
~ . 

\~ ~'l'  WESTRRN RAILWAY-
.... ·ff· under "R.ailway(s)". 

NORTHERN INDIA SALT REVENUE DEP AR'l ' N'l'~ 
'Qu,eation re a.ppointment of Biharis in the -,:..:...... ~ 

• 
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NOTE CHECKER(S)-
Question re pay of -- in Currency Offices. 2886. 

,j' , ";, ," ': ,.,' ", 

NOTIFICATION(S)-
- 'Draft; -' -' hi corinectiolf witb emigration to British Guiana laill 011 

the ta.ble. b:y Mr. ,. W. Bhore. 2764-66 . . '" ., ~ , '. 
NOTIFIED AREA COMMITTEE(S)-

Question re number of --, Sanitary Committees, Village i AlIt ~ ~~ie . 
,and Village Punchayat.s in India lind Buma. 1i18. 

o 
OATH OF OFFICE-

'Baptistal'Mr. Joseph. '1346,' ".' 
Burdon, Mr. E. 2047., 
Cltlvert, Mr. H. 13. 
(,low, Mr. A. G. 1969. 
Deshmukh, Mr. R. M. 1723. 
D vl ~. Mr. J. T. 13., 
Gidney, Lieut.-Colonel H. A. J. 497. 
Hayman, Mr. A. M. 16t1l. 
Hezlett, Mr. James. ~  
Hindley, Sir C. D. M. 1001. 
HIll.. U. 13. ' \ 

. Hudson, Mr. W. F. 13. 
Jatar, Mr. K. S. 13. 
Lajpat Rai, Lalli.. 13. 
Lloyd. Mr. A. H. 19119. 
Neave. Mr. E. n. 13. 
Owens, Lieut.-Colonel F. C. 13. 
Rahman, Khan Bahadur A. 13. 
Rau, Mr. P. R. 2047. 
RDffey, Mr. Edgar Stuart. 6al. 
Sams, Mr. Hubert Arthur. 2149. 
Talatuley, Mr. S. D. 13. 
Tok Kyi, U. 13. 
Vernon, M-r. R. A. 
Willson, Mr. W. S. 
Young, Mr. G. M. 

"OBSERVER"-

B., 18. 
J. 13. 
1723. 

Question ~ article in the -- of Labore entitled "The Stores Depart--
ment and Indian Ind'fttries". 1964. 

OCCUPATIONAL DISiASES-
Resolution rtJ-

Ratification of the Draft Cbn'Vention t ~  Seventh 1I1ternational 
Labour Conference regarding ~  ... tion for. --. 2690-2100. 

Ratificatioo of the Draft ConventiOn relai-ding"Worboeo-. C e ~ 
eation for --. 1469-80. 
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()CTROI-
Question re-

Levy of - on certain excisable articles in the Baroda Cantonment. 
2747. 

Levy of - on petroleum, Kerosene and fireworks in the Baroda 
Cantonment., 2747. 

Substitution of a terminal tax for - in the Ambala Cantonment. 
&86. 

'O'DELL, lh.-
Question re transfer of 

POItm808tera' line. 2163. 
from the Supel'intendents' line to the 

()FFICER( S)-
Question re-

Number of - in the Railway Board. &23. 
Number of - who have availed themselves of the premature retire-

ment rules in 1924-2& and 192&-26. 1093. 

-OFFICER SUPERVISOR(S)-
Question rf!-

- in the different branches of Army Headquarters. 28t2-23. 
Refusal of the - and the Establishment' Officer, Army Headquar-

ters, to forward applications from civilian clerks for appoint-
ments in other Departments, etc. 281&. 

'OFFICERS COMMANDING REGIMENTS":" 
Question re reports from - served by the Army Cant'een Board 

·(India).. 2478. 

OFFICERS, INDIAN-
Question re. eligibility of - holding King's Commissions for leave 

passage concessions. 2090. 

-OFFICERS, NON -COMMISSlONED-
Question rl' insulting conduct of three - to Mr. Narottamdas Murar-

jee. 326. 

OFFICERS ON SPECIAL DUTY-
~sti  re number of - in the Railway Board. 2859. 

-OFFICERS' SHOPS-
Question re- . 

Openin8 of new - in the different Cantonments by the Army Can-
teen Board (India). 2481. 

Opening of - by the Army Canteen Board (India). 9463. 

'OILMAN S'l'OR,ES- • Question re supply by the Army Canteen Board (India) of ~ e  and 
- to the Indian Army ServiceCorpL 2477. 

'OPEN.:,LINE WORKS (RAiLWAYS)-
Budget Demand for "_" 19&7. 
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OPERATIONS-
Question re cost of -. undertaken against the North Western borde!'" 

tribes. .421. 
OPIUH-

Discussion'of the -- policy of the Government of India under the-
Demand in respect of "--". 2240-63. 

Discussion of the question of the complete stoppage of -- consump-
tion in India with a substantial b¥inning this year under the De-
mand in respect of "--". 2237-40. 

Question re-
Appointment of a Committee to inquire into the consumption of -. 

1152. 
Consumption of --. 96. 
Consumption of -- in Assam. 511. 
Investigation of the -- problem. 699. 
Limit of the production and export of -- to the amount required 

for medicinal and scientific purposes. 57. 
Net revenues derived by the Government of India and the Provin-

cial Governments from -- for each of the last 10 years. 1019. 
Prevention of the practice of administering -- to children. 2754. 
Restriction of the use of -- to scientific and medicinal purposes .. 

1019-20. 
Sales of -- by auction in 1924 and 1925. 340-42. 
Smuggling in -- and cocaine. ~ 
Smuggling of Chinese -- into British India. 340. 
Stoppage of the export of -- to foreign countries. 1020. 
Stoppage of the export of -- to Macao. 1018. 
Stoppage of the export of -- used for smoking. 1018-19. 
Visit of a Committee of t.he League of Nations to India to investigate· 

the - problem. 1019. 
Resolution r& reduction of the export of --. 2700-13. 

OPIUM CONFERENCE-
Question rtJ ratification by the Government of 

tion, ProUkloI and Final Act of the Second 
India of the Conven-

229-30. 

OPIUM INQUIRY COMMITTEE-
See under "Committee(s)". 

OPIUM POLICY-
Question ~ omission from "India's Parliament" of the debate in the· 

Legislative Assembly last ,ea!! on the '--. 1969-70. 

OPIUM SMOKING-
Question ~

DiBcouragement of --. 447. 
Propaganda for the diaeouragement of -. 700. 
See alao under "Opium". 

ORDIN ANCE(S)-
Qoeation ,..,.-

Natal Public Health Committee'. -. 11'78-79. 
Repreaentation to the Governor Generar in. CoDncil, South Africa,. 
~ the Natal Townabip Franchiae -. 503. 

• 
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ORIS,SA-

Question "('-
-Floods in --. 696, 700. 
Gra.nt bv the Government of India for relief work in connection 
with the floods in --. 698. 

ORIY A-SPEAKING TBACT(S)-

Question re. amalgalnation of the --. 2DO, 428, 1961-66. 

QUDH AND ROHILKHAND lUILWAY-

See under "Railway(s)". 

OUTSTATION ALWWANOE(S)-

See under "Pay and Allowances". 

OVERBRIDGE-
Question re-
Conatruction of a ahed over the new --at Horadabad Railway 
station. 437. 
Construction of an """"""-in place of the 'level crossing near the Am-
bala City Railway station. 6011. 
Maintenance of the road on the Pahargunj railway --at Delhi. 
2088. 
--at Simultala and Madhupur stations on the East Indian Rail-
way. 27110. 

OVERCOATS-
Question 1'f.' supply of --to the staff of the Traffic Department of 
the Eastern Bengal Railway employed on hill atations. 1498. 

OVERCROWDING-
Question 1'(' --of third class pasaengera and want of latrines in third 
class carriages 011 the Besgal and North Western Railway. 1261. 

OVERPAYMENT-

Question r(' writing oft ,of an - made to a Military officer in the 
superior service of the, Military Accounts Department. 873, 874. 

OVERSEAS MILITARY INSTITUTION(S)-
SCtJ under "Military l stit~ s . 

0VERS:EER(S)-

QueatioD rf. counting of apprentice 'service of - in tBe Public Work! 
Department towards pflDsion. ~ . 

OVERTIME ALLOWANCE(S)- ., 'I 

Sn: u,nder oj Allowance(a)" "nd "Allowances; overtime ". 

OXFORD-
Question re communist propaganda amon,' :lJ!.dian: atlldenta at 
&32-33. '  "  :  , 

('.XFORD, UNIVERSITY OF- .. , 

Question re communist propaganda amongst the Indi&u.tu4lents in 
the -. 2281"'. 



()WENS, LIEUT.-COLONICLF. 0.-
Indian Naturalization Bill-

Motion to paS8. ~ 
Oath of Office. 13. 
Question (Supplementary) 1'C movement against the pllymcntof cit-pi. 

tation tax in Burma. 1725. 
Reaolution re Burma Expulsion of Offender. Act, 1925. 984-90, 1284. 

p 

PABNA-
Question I'e delay in the de!i,-ery of mails in --. 

PAHAROUNJ RAILWAY OVERBRIDOE-
See under" Overbridge(s)". 

~ AL, MR. BIPIN CHANDRA-
Bengal State Prisoners Regulation (Repeal) BilI-

Motion to consider. 1133·39, un. 

16iO. 

Budget Demand for "Customs" -- Motion to adjourn cOllsidera--
tion of the Demand. 2136. 

Oode of Criminal Pl'ocedure (Second Amendment) Bill-
Motion to consider. 1065-69. 

Contempt of Courts Bill-
Mot·ion to pass. 881·883. 

Indian Factories (Amendment) Bill-
Mot-ion to add new clause 5 (1) after clause 4. 2630-31. 

Indian Finance Bill-
Consideration of clause a. 2568. 

Motion for adjournment to discu.. the hunger strike by the Benga.l 
State Prisoners in the Mandalay Jail. IF1l13. 1850-60, 1861-62, 1862-6:1, 
1867. _ 

Motion to omit the Budget Demand for .' Executive Council" 
(Appointment of a Royal Commission on Uflforms). 2364-69, 2399, 
2400, 2405, 2429, 2431-

Question f'C-
Accommodation for first and second class paB8engers from Howrah 

to Delhi. 942. 
Duties of the Superintendent of MovemC'nt. Rnd the Registrar :>1 

Berths at Howrah. 942. 
Reservation of compartments on the East Indian RailwaYI 941-

Question (Supplementary) re- _ 
Delay in the transmission by telegr&ID of ·the speech -of Lala Lajpat 

Raj at the Cawnpore Congress. 427. '-
Remarks regarding the death of Maulvi Muhammad Kazim Ali. 1104. 

"Beeolution "'t-
Burma Expulsion of OfPenden Act. 1916. 1001-1.-
Extension of the Refo1'Dls to the ~N t'  .. West ti~ '  Provil]('!! 

1331-3&. • 
Unemployment amOOI the middle m.... 461i ~.' 

ii.~ 
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PANDU GHAT-
Que8tion rf. construction of a narrow gauge railway from Gauhati or 

- to Shillong. 197&. 

PAPER-
Que8tion re-

Manufacture of Indian: --. !Ma. 
PurchaBe of -- by the Stationery Office, Calcutta. 417. 

:PARADE GROUNDS-
Que8t ion re. 8ale of the barrack8 and -- at Barrackpore to the Royal 

Calcutta Turf Club. 2751. 

:PARCEL(S)-
Question re. carriage of mails and -- between Rawalpindi, Murree a.nd 

Kashmir. 2829-30. ' 

PARCEL BAG(S)-
QuestioIlN' loss of -- and insured article8 in the General Post Office, 

Calcutta., 2159. 

PARCEL COUNTER-
Question re drafting of men from the Corre8pondence Department to· 

work in the -- of :till, General POlt Office, Calcut1l&. 2168. 

P ARLIAMENT-
Question re-

Omission from "Indi.'s --" of the debate in the Legislative, 
Auembly last year on the opium policy. 1969-70. 

Omission of apeaches of certain Hon'ourable Members afthe Legis-
lative Assembly from the publication, " India's ---". 1969. 

Protests. of Indians re8ident in South Africa against the Asiatic· 
Bill introducea into the South African Unioll --. oa-M. 

Submis8ion of the pUblication India to the' Briti8h --. 238. 

PARLIAMENTARY FRANCHISE-
See under "Franchise". 

PASSAGE ADVANCES-
Question re !efusal of -- to Indian officers of the ImperialServicel. 

1&1. 

PASSAGE CONCESSION-
See under" Conceuion(a)". 

l'ASSAGE MONEY-
I 

, Question re unclaimed -- on account of unused return coupona iuued: 
to the Haj pilgrim8. 22t9-'80. . 

P ~ N

Motion to reduce the Budget Demand for "Working Expenses: 
Administration" (Bailwa)'l) (Arrangement. for food and ra--
fresbmente' for "third clal8 '-'--). 1770-80. 

Motion to reduce the Budget Demand for "Worlaing Expenses: 
Admin.rMioa " (.a.ihvaya)" (Other Brier.... of third ol ... 
-). 1780-89. 
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PASSENGER(S)-cmztd. 

QWlltion re--
Accommodation for first and second class -' -Irom Howrah to Delhi. 
942. ,  , 

Alleged &.Bsault on an Indian lady --travelling hy the ateamer 
"Lady Blake ". 1171. 
Alleged harasament of --on the Great Indian Peninsula Railway. 
19'77·78. 

Alle ~  ill·treatment of an Indi-aD Lady --by an IDs e ~  of 
Cuatoms at Danushkodi. 27.28. -
Grievancea of Eastern Bengal Railway --. 226.-
Inconveniences caused t-o --at Deokali and Fyzabad City Station. 
226. 
Incon7leniences suffered by --at Magra Station on the Eastern 
Bengal Railway. 130. 
Resolution regarding C'omforts for Indian railway -. 91. 
Total number of --carried by the Khyber Railway from its opening 
to the 3rd D~ e e . 1925. 240,41. 
Utilization of third dass eompartments on the Eallt Indian Railway 
for the sale of foodatuff. to Indian --. 878. 

PASSENGER PROTECTION SOClETY-

Question re appointment of either the President or the Secretary of the 
--of India 8S a member of the Central Advisory Council for Rail· 
ways. 1)(1, 

PASS'PORT-

Question ,./!--
CaI1cellation by the Mexican OOnllUl at Hong Kong of - granted to 
one Bhanta to proceed to Mexico. 2102-03. 
Grant of a --to Dr. Sudhimha BOlle to visit India. 1352·53. 
Grant of a --to Maulana Ghuln.m Mohammad Aziz to return to 
India. 244. 
Refusal of a  - to Mr. Suuherwal to return to ~ i  321-22. 

tJse of better pa.per for printing forms of --for Indian pilgrims. 
46-47. 

"PATNA-

Question rf!-
Grant of increase of pay to the postal officials stationed in - •. 
2090-92. 
Iuue of return tickets to Bhaga.lpore, .onghyl' and --. 590. 
Removal of the office of the Superintendent, Railway Mail Service, 
P. Division, from --to Benareti. 1102. 
Telephonic connection hetween Delhi and --. ~. 

-PATNA ENGINEERING COLLEGE-.  . . 
Question re gual'antee of appointments in the Indian Service of 
En.iDeers or in the Indian Railway aervioe of Engineer. to qualified 
st·udenta of the --. 581. 

~A NA HIGH COUR'l'-
See under "High Oourt(.)JI. 

Q 
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PATTERSON, lla.-
Question re report of -- on the treatment of Stattl Prisoner. in tIae 

Mandalay Jail. 2161-2162. 

PATTUKOTTAI-
Question re railway disaster near -- on the Tanjore District BoaEd 

Railway. ~  682-83. 

P ATTUKOTAI TRAIN DISASTER-
Discuuion of the -- in connection with the motion to reduce the Budget 

Demand for Inspection (Railways). 1'701-08. 

:PAY-
See under" Pay and Allowances ". 

PAY AND ALLOWANCES-
ALLOWANClB-

Question re-
, -- of travelling ticket collectors on the Eastern, Bengal Railway. 

1495. I 

Cases in which extraordinary leave without -- can be granted to 
Government servants. 1491. 

Daily -- of Exo.miQers and Inspectors of the Income·tax Depart· 
ment. 1261>-66. 

Family -- of Santosh Kumar Dc, a detenu under thc Bengal 
Criminal Law 'Amendment Act, 1925. 1884. 

Grant of a local -- to the clerks attached to the goods sheds of the 
Eastern Bengal Railway in Calcutta and Chitpur. 1492. 

Grant of -- to Indian driven of the Eastern Bengal Railway for 
Sunday work. 218. 

Grant of -- to the State priBOners at Mandalay for religious cere· 
monies. 2150, 2151, 2152, 2165. 

Grant of au -- for extra work to the item workers in the Money 
Order ,Department in the office of the Deputy Accountant General t 
Posts, Calcutta. 1400. 

Grant of outstation -- to Sorters of the Foreign Mails DivisionL 
239. 

Grant of overtime -- to Indian subordinates of the East Indian 
Railway for work on Sundays and gazetted holidays. 695. 

Inadequacy of the -- of the State prisoners at Mandalay for the 
purchase of newspapers, magazines, toilet requisites, etc. 2163. 

Remillllion of the contingent -- of post ofJices. 449-50. 
See also under "Allowancea ", 

PAY-

" 

Question reo- " , 
Grant of an increase of -- to clerks of the Military Accounts Depart-

ment. 22-113. 
Grant of increaee of -- to the pOital ofticials stationed in Patna. 

2090-92. 
Grant of suitable rates of -- to the sta! of the office of, ~ e. Di~t  

General of Posts and Telegraphs in consequence of the' removal of 
the office from Calcut.t& ~ Delhi. 1181. 
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PAY AND ALLOWANCES-contd. 
PAY-coned • 

. Question re-cQnld, 
Number of aa ... 01 withdrawal of increments of -- or duty allow-

ance in the office of the Controller of Military Accounts, Meerut. 
872, 874. 

__ and prollpects of sub-permanent way inspectorll on the North-
Western Railway. 1882. . ' 

-- an,d qualifications of Mr. Pl'amatha Nath BanerJee SuperlDten-.. 
dent, Railway Mail Service, :P. Division, Patna. 1101. 

-- of accountants in the Military Accounts Department. 870. 
__ of Anglo-Indian ticket collectors' posted to Santahar on the. 

Eastern Bengal Railway. '1492. 
-- of certain classes of postal officials. 2473. 
-- of Departmental POIItmasters General of the Post Offices. 843-44. 
-- of Deputy Postmasters General, ASBistant Directors General 

and Superintendents of Post offices. 843. 
-- of Divisional Accountants. 163, 713, 714. 
-- of Divisional A ~ta ts in the Public Works Department. 

42, 43, 44, 713. 
-- of Divisional Accountants of the late Military WorkB Services" 

713. 
-- of Divisional AccountantB posted temporarily to Military 

Engineering Offices. HI4. 
-- of Divisional Accountants serving in South India in 1919. 712. 
-- of F.nropean and Anglo-Indian and Indian apprentices on the 

North-Western Rn.ilway. 709. 
-- of Examiners and InspectorB in the Income-tax Department. 

2226. . 
-- of gazett-ed officers of the Post office. 84.2-4.3. 
-- of Inllpllctors and Examiners in the Income-tax Department in 

Sind. 2226. 
-- of Note checkers in Currency Offices. 2865. 
-.- of some lower division clerks in the Telegraph Check. Office, 

Calcutta. 2375. 
-- of station masters and assistant station masters on the Oudh and 

Rohilkhand section of the East Indian Railway. 617, 692, 867-68, 
t014. 

-- of temporary Anglo-Indian guards on the Eastern Bengal Rail-
way. 1497. 

-- of the clerks of the office of the Director General, Poata and Tele-
graphs. 848-851, 1179-80. 

-- of t,be customs ministerial eatabliahment in Madraa. 347-48. 
-- of 'the Indian Army Service Oorps clerks. 330. . 
-- 01 the menials cf the Bombay Currency ofiioe. 2865. 
-- of the stenographers attached to the Railway Board office. 2165, 

2865. 
-- of the subordinate .taff of the offices of the Auditor General, 

A. G. C. R. and D. A. G. C. R. 1180. 
Refusal to count tem'Porary service rendered by Abdul Xadir, SQrter, 

Ambala Railway Mail Service, toward. his -- in the time_Ie. 
as.. , 

ltevision of· the _. of accountant. and cJerb;n the Military 
Account. Department. 134. 

Q2 
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PAY AND ALLOWANCES-coflcld. 
PAY-concld . 

. QuestiOll t·e-cOfleld . 
.Revision of the -- of Divisional Accountants in the Pabue Works 

Department. 713. 
Reviaioll of the -- of Shroffs in Currency Officea. 1i864_ 

'Revision of the -- of Superintendents in Ourrency OtticeR. i865-2866. 
Reviaion of the -- of Superintendents of Post Offices. 2089. 
:Revision of the -- of the subordinate staff of the Qffice of the Director 

General, Posts and. Telegraphs. 1886. ' 
Scale. of -- for the staff of the office of the Director Genel'al, Posta 

and Telegraph.. 2372-74. 
~ eeia.l -- of the staff of the Eaatern Bengal Railway employed in 

the Duars. 1496-97. 
Time-scale -- for postal clerks stationed at certain large towns. 

1963-14. 
-- of Income-tax Officers Bnd Examiners and Inapectors 
<If the Income-tax Department in the Bombay Preaidency and Sind. 
-. 1266-67. 

PAYMENTS TO PROVINCIAL GOVERNMENTS ON ACCOUNT OF 
ADMINISTRATION OF AGENCY SUBJECTS-

Demand for Supplementary Grant in respect of " __ " .. 1235. 
PEN WOOD SLEEPER(S)-

8ee under "Sleeper(s)". 
PENALTY-

Question rr -- levied on impounded cattle at Raisina. 706-707. 

PENSION-
Question re-

Counting of temporary service of accountants towards promotion and 
21-22 . 

. Counting of the apprentice service of overseers iii the Public Works 
Department towarda --. 242-43. 

Delay in the payment of -- to the piece-workera of the Govern-
ment of India Preaa, Cal('utta. 1880. 

Delay in the payment of the -- of Soshi Bhusan BOle, compositor, 
GO':el'nment of India Press, Calcutta. 1880. 

Extension of the right to retire on proportionate -- to officers of 
the! Provincial Servicea. 2751. 

Grant of --. to non-officials .. 227. 
Injury and Im .. alid - for military sub-assiatant surgeons. 1154-55-
Minimum service fo'l' eligibility to the maximum rate .of --. 283'7. 
Pay, prospects and -- of gazetted officers of the Post Office. 842-43. 
Reduction or the political -- of the I'.r-Nawab of Broach. 1971-72. 
Reversion of officers from proportion&:te to ordinary --. 2'753. 
Substitution of a Prot'ident Fund in place of -- for GovernD¥nt 

employees. flI0-5U. . 

lENSIONARY CHARGES-
Question rf' increase in the -- of the Posta and Telegraph Depart-

menta. 24'71. 



INDEX 'TO LBGI8LATIVB ASSBMBLY DEBATES. 

PENSIONER(S)-
Question 1'" number of political -- in Burm". 844-45. 

PERMANENT WAY: ~ R ~ 
Quelltion r(' pay and prospects of Bub- -- on the North Western Rail-

way. 1882. 

P;ERSIAN-
Question rl' 'adoption of -- lUI a: compulsory subiect for the 4th pri-

mary cals8 in Hindu and Sikh Schools in the North-West Frontier 
Province. 2106. 

PERSIAN BALUCHISTAN-
Question r(' cost of the construction of the' Mirjawa Duzdop Railway 

in --. 1570. 

PERSIAN GOVERNMENT-
'Question 'r(' rl.\('overy of the loan of Rs. 341 la1mB made to the 

2845. 
PESHAWAR-, 

Question re-
'Allegations against the Special Mllgistrate appointed to deal with 

municipal ('ases at --. 1967. 
• Government cont.rib1ltion to the blamic Collel{e R,t --. 44-4,5. 

Subjection of the Kazikhel Family of Landi Yarghajo, - District, 
to the jurisdiction of the Honorary Magistrate of the Arbab 
Family. 2103-04. 

PESHAWAR CAN N N ~ 

QueRtion r(' location of II, latrine over a Muslim graveyard in --. 
450-51. 

PESHAWAR CITY-
Question re insanita,ry condition of --. 1977. 

PESHAWAR MUNICIPALITY-
/'In' under "Municipality". 

PETITION(!.:;)-
Question rl'-
-- from Ghull1m QaaimKhan requesting permt.lon to reside in 

Tank in the North-West Frontier Pro'Yirlce. It88. 
-- of Munshl Bhagwati Prashad of Renares. 63. 

PETROLEUM-
Question r(' levy of ootroi on --, kerosene and fireworks in the Baroda. 

Cantonment. 2747. 

PHILADELPHIA EXHJBITION-
Se/'. under "Exhibition". 

PHILIP DUFF COMMISSION-
See under "Commilsion(s)". 



!SO INDBX TO UQllLATIVB AolUKBLY DUAfti. 

PIECE-GOODS-
QueBtion re-

Japanese competition with Indian --. 
Railway freights on -- from Bombay 

to OaJcutta. 602-603. 

PIECE-WORK EBTABLIBHMENT-

1969-60. 
to Oalcutta and Sholapur 

Question re annual clallification of the -- of the Government of Inaia 
Printing, Calcutta. 342. 

PIECE-WORKER(S)-
Question re delay in the payment of pensions to the -- of the Gov-

ernment of India Pre.., Calcutta. 1880. 

PILGRIM(B)-
Question re-

Expenditure on the medical staff sent from the Jeddah Consulate 
to Mecca to look after Indian --. 223l. 

Indian -- to the Hedj az. 336. . 
Looting and stabbing of 'Indian -- on their way back from Medina. 

223-24. 
Opening of the port of Calcutta to the Hedjaz - traffic. 1184. 
Security for Indian -- proceeding to the Hedjaz. 2825. 
Services rendered to Indian -- by the Jeddah medical sta!. 1231. 
Steamer fares charged to -- to Hedj az. 1976. 
Use of better paper for printing forms of passports for Indian --. 

46-47. 

PILGRIM SHIPS-
Question re-

Medical arrangements on --. 2230. 
Medical staff on --. 2230. 

PILLAI, DR.-
Question re --'s Mission to India on behalf of the League of Nations. 

445. 

PIYARE LALL, MlI..-
Question re-

Appointment of Mr. Kennedy North as designer and decorative art-
ist for the Government buildings at Raisina. 234-36. 

Oonstitution of the District Board of Delhi. 1157. 
Contracts for the construction of Barracks at Muttra. 1156-57. 
Contracts made .by the Commanding Royal Engineer, Delhi. 1157. 
Cost of designing the new five-rupee and ten-rupee Government Cur-

rency Notes. 233. 
Cost of the electrification scheme on the Great Indian Peninaula Rail-

way. 233. 
Extension to the Delhi Province of Acts passed by the Punj ab Legia-

lative Council. 238. 
Honorary Assistant Recruiting Officers. 233-34. 
Income derived from advertisements in telegraph forma. 232. 
Provision of electric fans in third and intermediate clall carriagea. 

1158. 



IND_ TO LlOIILATIVB AIIBKBLY DIlBATBB. 2S1 
PIYARE LALL, lrh..-contd. 

Queation re-contd. 
Repreaentation of Delhi in the Counoil of State. 238. 
State aliiatanC6 to the cinema film indultry in India.. •. 
Total expenditure of the opening ceremoDY of the Khyber Railway, 

etc. 131. 
Total expenditure on the vilit of Hia Majelty the King of Belgi1llD. 

to India.. 232. 
Vegetable ghi.. 11M. 

PLANTS-
Queation re reduction of railway parcel ratea for --. MS. 

PLATFORM-
Queation re-

Conatruction of a -- at Guptipara station on the East Indian Bail-
way. 130. 

Construction of a -- at Jhikargacha Ghat station on the Eastern 
Bengal Railway. M4. 

Construction of a station building and -- at Kastha Junction sta-
tion on the Eut Indian Railway. 1676. 

Construction of -- at Godhra and Kosamba stations on the Bombay, 
Baroda and Central India Railway. 2828. 

Lack of a -- and waiting rooms at 1hinkargacha station. 1676. 
Lack of raised -- and waiting rooms at Berajganj Bazar station 

on the Eastern Bengal Railway. 1673. 
Lack of raised -- and waiting rooms for female pasaenger. at 

Nehrole station on the Ahmedpur-Katwa Railway. 1489-90. 

PODANUR-
Question re-

Location of troops at -- in South India. 1486. 
Removal of the South Indian Railway Wor:kshop from -- to Tri-

chinopoly, etc. i481. 

POLICE-
Demand for Supplementary Grant in respect of "--". 1236-36. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-

ministration" (Railway.) (1. Loss of articles while in charge of Rai.l-
way Administration. 2. Inefficiency and negligence of the Railway 
-). 1902-09. 

Question rr cases reported to the -- by the Superintendent of Post 
Offices, Gujrat Division. 690-91. 

POLICE SURVEILLANCE-
Question re subjection to -- of members of the Legislative Auembly. 

138-39. 

POLICY HOLDER(S)-
Question re exemption from income-tax of the· portions of profits paid 

to -- by Life Auurance Companies. 41. 
POLITICAL PENSION-

Su under tcpension(s)". 



~ . 

POLITICAL PENSIONER(S)-
See under "Pensioner(s)". 

I ICA~ RI ~ R ~~  
Question re ~ ti  regarding the rele.... of· Sard8.r. Khar.1i SlDgh 

and other Sikh -. 1159. 
Resolution f'e .-i'(·lease of -t-. 260-319. 

POLLACHI-DINDIGUL LINE-
Question rF construction of the --. 1481. 

PONDICHERRY-
Question rF humiliating treatment by the police in -- oivUitor. 

to Srijut Aurobindo Ghosh. 2371. 

POONA. 
Motion to reduce, the Budget, Demand for "Working Expenses: Ad-

ministration" (Railways) (Heavy demurrage and wharfage .charges 
at Nasik, -- a.nd other stations). ~ . . 

Question "'('- . . . 
Dco,mrrage and. wharfage ~ e  for inward good. at --, l~  

and Nasik 'on t.he Great IndiaD PeniJisula Railway. ',855-58. 
Removal of the ,District or .Command. 'Headquarters from -- to 

e e a a~. . 2087-81!1. 

PORTER(S)-
Question ~

Contract with Mr. Love for the supply of'- at the Howrah rail-
. way station. 863-864. 

Grievances of the licensed -- at Howrah. 1097. 

PORTS AND PILOTAGE-
Demand for Supplementary Grant in respect of --, 1236. 

POST(S)-
Question re retention of -- recommended for abolition by the ID ~ e 

Committee. 147. 

POST AND TELEGRAPH ACCOUNTS DEPARTMENT-
Question "e Muslim represeDtation in Subordinate Accounts Service of 

the -. 1574. 

POST AND TELEGRAPH OFFICE(S)-
Question re denial to the depressed classes of access to the -- iD the 

Madras Presidency. 40. 

POST OFFICE -
Question re-

Appointment of Ghulam Hussain, Clerk, Lahore Head -- to the 
selection grade in superseuion of seDior meD. 1727 .. 

Conversion of the Branch -- iii. the MaDliari District iDto a Depart-
mental --. &98. 

Disoontinuance of the credit allowed to the"- for free servicee nD-
dered to the Indian State.. 2473. 



POST OFFICE-co"td.!'·· 
Question ' ~ t . 

Discontinuance of the credit for a;l_e,of 1Ihe Karin& Sutmd,. to the 
--account. 2472. . fl':: ,". ,', . ~' 

Income and expenditu.ri of. el'tai '~ . .in· Kaebmir. '95-98. 
Income and expenditure of the :Milam --. 96. 
Opening of a -- a.t Barakulia. 419. ", I :. 

Pa.y of Departmp.ntal> Po!tmaster. ~ e a.  bf the -'-' '.' 848-44. 
Pay,pt'ospP.cts ttnd"pen.itmsof gazetted bfticers of the "':'-. 81!-43. 
Revision of the contingent allowances of --. 449-110. 

POSTOFFlqE, BRANCH-
SFr under "Branch Post Office". 

POST OFFICE BUILDINGS-
Question rr arrangements for keeping -- neat and clean. 8M. 

". .' . 
POST OFFICE CASH CERTIFICATES-

Discussion of the question of the rate: of int.erestr on -"'!'"' under DeDJand 
No, 26 (Interest on Miscp.llaneous Obliglltione). 2321-23. 

Question rr extension to other lla ita ~ institutions of the concession 
allowed to the Red Cross Society and St. John's Amliulance Associa.-
tion of receiving -- as donatiORB. 2819-20. 

POST OFFICE GUARANTEE FtJND- • ,t' 

Question rr relief granted to postal employees from the ,-- during the, 
last two years. 1163. "', . 

POST OFFICE MANUAL-
Question rp punishment of BOrters of the Railway Mail Service under-

Rule 708 of the -. 11174. 

POST OFFICES, SUPERINTENDENTS OF-
Sec under "Superintendents of Post Offices". 

POSTAGE STAMPS-
See under "Stamps". 

POSTAL AND TELEGR.APH RATES-
Question rt' reduction in --. 1168-69. 

POSTAL CLERKS-
,Question re-

Increments of -- ~e  from the rank; of branch postmasters. 
1022. 

Grant of an extra allowance to -- of all mofussil head Qftices in 
Bengal and Aeeam for posting interest in Saving. Bank ledgers •. 
8112. 

Transfers of Hinda - in the Punjab and the North West F,autier-
Circle. 689_ 

POSTAL DEPARTMENT-
Queation rt'-

Caae of Babu Kamakahya Charan De H ~~  a ~ati De  in tt.\,· 
--. 8M. . 



INDBX TO LlGl8Ll'l'IVI AIIIDIILY DDATII. 

POSTAL DEPARTMENT-contd. 
Queltion re-contd. 

RepreMntation of Mullimlin the -- of the Delhi Province. "78. 
Right of appeal of the Itaff of the -. 1188. 
Withholding of appeals aubmitted by the Ita.f! of, the -. 1188-84. 

POSTAL EMPLOYEE(S}-
Diacuuion of the question of the grievances of --, under Demand 

No. 23 (Indian Poatal and Telegraph Department). fi93-98. 
Queltion re-

Grievances of --. 448-49, 2474. 
Relief granted to - from the Post Oftice Guarantee Fund during 

the 1m two years. 1183. 
POSTAL INSPECTOR(S)-

Queltion re-
C&118 of Mr. Tek Chand, -- Multan DiTision. 332·34. 
Grievances of --. 2644-45. 

POSTAL OFFICERS' ASSOOIATION-. 
Queltion re memorials of the Superintendents of POlt Offices 1I.nd the 
'-. 2089-90. 

POSTAL OFFICIAL(S)-
,Question re-

Amount of gratuities paid to the fam,ilies of deceased - in the 
Bpmbay Presidency. 449. 

Grant of increase of pay to the -- stationed in Patna. I09O-9S. 
Grant of promotion to Mr. C. V. Rangaswami Iyer. 110 --, lor aer-

vioea rendered with the Mesopotamia Expeditionary Force. 1020-21. 
Grant of promotions to -- who volunteered for field servioe. 1021. 
Local Allowanoes for -- in Assam. 2164. 
Pay of certain o1&8ses of --' . 2473. 

'POSTAL RATES-
Discussion of the question of the reduction of -- under Demand 

No. 23 (Indian Postal and Telegraph Department). 2264·93. 
Question re -'-. 1646-46. 
Resolution rt' reduction of the inla.nd --. 943-72. 

POSTAL RECRUITS-
Question re uniform system of training for --. 1098-99. 

'POSTAL REVENUE-
Discussion of the question of the amounts to be credited to -- for 

ser,vices rendered under Demand No. 23 (Indian Postal ILDd Telegraph 
Department). 2299-2300. 

'POSTAL RUNNERS-
Question re-

Compensation to the dependants of Gokul Burman. a -- murdered 
. by robbers. 2163. 
Grant of compensation to the defendants of murdered --. 334. 
Iuue of revolvers to --. 242. 
Murders of --. 240-41. 



, . 
INI)IX TO L1tCJIIlLATIVIl ASIIDBLT DIllATiS. 

POSTAL SAVINGS BANK(S)-
Question re total income derived from --. HI-ft. 
See. al80 under "Savings Bank". 

~ . SERVANTS-
Question re grant of a Ipecial duty allowance to -. 1099. 

POSTAL SERVICE-

!SI) 

Dileuuion of the queltion of the unaatiai&etory -- in rural areal under 
Demand No. 23 (Indian POital and Telegraph Department). 13C11-08. 

POSTAL UNIONS-
Statement (laid on the table) re grievaDcel praced before the Honourable 

Member in Charge of the Department of Industries and Labeur by 
. the deputation of -- in Karch, 1926, and of conclusion. arrived at 
and action taken thereon. ~ . 

POSTCARD(S)-
Queltion re total number of -- tranlmitted through the post in the 

years 1921-22, 1923-24 and 1924-26, respectively. 876. 

POSTMASTERS GENERAL-
"-Question re pay of Departmental -- of the P'ost Office. 843-44. 

POSTMASTERS GENERAL, PUNJAB-
Question re alleged utilisation of the services of Bidhu Cbapraai a. 

hil motor driver by Mr. Booth --. 690. 

POSTMASTERS GENERAL, RAILWAY MAIL SERVICE, AMBAT .. A. 
OFFICE OF-

Question re appeal of Mr. Har Narayan, a clerk in the --. 243. 

POSTMEN-
Question re grant of light and overtime allowance to the -- of Dac:ca 

862-1'13 . 

. POSTS AND TELEGRAPHS-
Demand for Supplementary Grant in respect of "Capital Outlay on 

Indian --". 1260. 
·Question re-

Grant of an allowance for extra work to the item-worken in the Mone.f 
Order Department in the Office of the Deputy Accountant General, 
Posts, Calcutta. 1490. 

Grant of suitable rates of pay to the staff of the Office of the Director 
General of -- in consequence of the removal of the office Crom 
Calcutta. to Delhi. 1182. 

Grievance. ·of the employees of the Money Order Department in the 
office of the Deputy Accountant General, Posts, Calcutta. 1490. 

Grievances of the office staff in connection with the removal of t ll~ 
.office of the Director General of -- from,palc:utta to Delhi. 111:!C·'H. 

Number of Indians employed in the Wireless Br'\nch of the --. 2'i1l:l 
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POSTS AND TELEGRAPHS-contd. 

Question Tf'-cont4., '" " 
Officiatillg }t'ina.nciaIAdviser, -' -'. ~l .' 
Pay of the clerks in the office of ihe Director General' of"--., 11'19: 
SO. 
Retl'enc.hments in the --. ,410-16. 
WithHolding of me1noriatii of' the lower division men in tile' office of 
the Accountant General, --, Calcutta.. 1400. 

POSTS AND TEI,EGRAPHS D~ 'R'l' N'
'Question ~e increase in t e ~ ~i~ a  a~ e  of the --. 2472. 

I'OSTS A~D TELEGRAP;HS, DIltECl'OR GENERAL OF':-
Queati,qn, rv:"" 
Gr/lout ,o.(co.a.ceasions to the clerks 6f the office of tile' --on their" 
transEcr to Delhi. 1884·81). ' ", 

Grunt of special promotion to Bihhallh Chandra Ghosh. a junior clerk 
of the office of the --for meritorious war servicp.8 in Mesopotam·a. 
1885-86. , ,J , 

Revision of ,the pay ~ tqe . ~ i~ .te IItalf of t6e' office of the --.. 
1886. 

PREFERENTIAL RA'lES-

Question Te grant by certa.in Railwa.ys of --. on goods shipped by a· 
particular line of steamers. 38.', 

PREHISTORIC RACES-

Question T(! hypotheses advanced, by members of' the Arclireological De·, 
partment regarding the --of, .India.. 693: 

l'REMATtTRE RETIREMENT RULES:--

Question Ttl number of officers who have availed themselves of the .-. 
in 1924,25 and 11l25-26. 1093. 

PRESIDENT. Ah.-

Demand for Grants-
Rules out of order Mr. M. A. Jinnah's motion fo1' tlie"o.djournment or' 
Demands Nos. 18 to 27 and the taking up of Demand No. 28 first: 
2133-34. 

ExpreBsion of regret at the deaths of Mr. T. V. Seshagiri Ayyar and' Sir 
M' 11 h'ammadbhal Hajibhai. ISOIS. 
Question Til expenditure in connection with the C'onferences' of --of 
Legill1ative bodies. 696. ' 
Reml\1'ks by --after the withdrawa.l of the Swaraj Party ~  the 
Assemblv Chamber. ILdvisinlt Government not to b1'inll; forward any 

t~ v~ sial measure and so to act iii. a i ~ on the busi· 
ness of the Assembly that the Cha.ir might not be compf'Ued to 
resort to its e t '~l' i a e s of adjourning tlie liou.e. nne die., 
2147-48. ' 
ExplainR the above remai'lti. 21.68. . 
Remrtrks b:v - regarding continuouS' intemJptlinnr, 15y' J(emtiers' of' a', 
, spea.ker. 2774. 
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;PRESIDENT. }b . ....:.cuntd. 

Remark.- by -- regarding the .impropriety of Honourable Member!! 
giving notice on an important question and then absenting themselves 
at the last moment. 99. 

Rema.rks by -- that Honourable Members are not justified in referring 
in their speeches to private conversations they ~  outside the Ass'.llll· 

. bly Chamber, but they may refer to them in a I!(cuoral way. ~ l  
Remarks by -- that the power of adjouming the House is ve9ted 

entirely in the Chair, and that no Member can submit any motion for 
adjournment for the decision of the House. 1798. 

Remarks by -- that unless Honourable Memhers had made up H.eir 
mind. to divide the House, they should not carry matters up to the 
stage of the Division Bell. 368. 

Remarks by -- regarding comments in 1\ neWBpaper reflecting on tht' 
. impartiality of the Chair. 1195-96. 

Remarks by -- regarding the death of Mllulvi Muhammad Kazim All. 
1194. 

Ruling by -- that although Government had come to the conclusion 
tha.t only one Convention of the Draft Conventions and Recommenda· 
tions of the Seventh International Labour Conference should be rllT i 
tied, it was open to any Member of the Assembly, having considered 
,the Report, to move any amendment for the ratification of IJraft 
Conventions. 147i. . ' 

Ruling by -- that an Honoura.ble Member is not entitled to say any· 
thing \Yhich might rened on the conduct of a Governor or the Vicerol . 

. . !B66. 
Ruling by -- that he could not allow a debate on matters' of polh,y 

in ~ a  to Dema.nds for Supplementary Grants. which denlt with 
the particular increases asked for, but Honourable Members \\'.~l't~ 
entitled to oppose any sueh Demand on its merits or without iv ll~ 
any groundh. 888. ' 

Ruling by -- that it is quite open to the Legislative As.e ~ to 
reconsider its own decision. 1545. . 

:Ruling by -- that Members raising the ~ sti  of the Andamans while 
discuBBing the Budget Demand lor "Executi\'e Council" wqultl Jlot 
be entitled to raile that question again under any other Demand. 
23/H. . 

Ruling by -- that Mr. N. M. Joshi should withdraw the wOl'd 
, nonien Ie ' uled by him in connection with his desire to Bpeak nn the 
Resolution Te reduction of the postal rates. 966. 

Ruling by -- that no comments reflecting on t,he conduct. of .J udf(ell 
are permissible. whether the caBe iii pending or disposed of, but. 
criticism. of judgments are permis.ible in 80 far &1 t1aeyue pbSsilllp. 

'without reflecting on the oondlHlt of Judge •. ,279. 
Ruling by -- that no Honourable Member is e titl~  to referte), wb\1t 

happens in a Select Committee beyond what &ppeare in the' keport 
of the Committee itself. 2023. 

Ruling by -- that no e ~ al charge ('an e~a e by one, ~e l .~  
against another in :the Aasetnhl,' '·Chamber. ~et e~ the' lI~ it.,,,,· 
ber is preaent or is absent. hut e e~ . to the 06nrlttot of MP.mhl!1'1! 
as public men are permissible. !8().Rl. •. .,' 

RulinJ; by - that the amendment of Yr.B. Vtm1Catanatirajuto t'l&lUle 
t of the Indian ,Fill ..... ·Bll ... Bot in,..-. .... ' ' 



I'RESIDENT, MB.-concld. 
Ruling by -- that the amendment of Sir Hari Singh Gour for the 

establishment of a Supreme Court in India which he wislied to pro-
pose to the Resolution regarding the enhanceryent of the salaries of' 
the two Members of the Judicial Committee of the Privy Counie!l 
possessing Indian experience was not in order, as it raised substantially 
the same question raised by the Honourable Member on his Resolution 
of the previous year. 723. 

Ruling by -- that the fact that the Government is not ready to give 
a proper reply to the question raised by motion for adjournment is, 
no ground on which the Chair can disallow that motion. 1799. 

Ruling by -- that the, question of the admissibility of amendments, 
regarding the inclusion of non-registered Unions in the Indian Trade 
Union's Bill would depend on the decision the House tGOk.on the 
.amendmt"nt of the Honourable the Industries Member to insert the 
word "registered" before the words "Trade Unions" in su b. 
clause (1) of clause 16 of the Dill. If the House decided to adl'pt 
this amendment then it would be an indication that it was not in 
fa.vour of including ill the Bill provisions in regard to unregistered' 
Trade Unions. If, on the other hand, the Houso decided to reject, 
this amendment, the Chair would infer that the House was in favo']: of 
including within the provisions of the Bill matters regarding un-
registered Trade Uniona also. Aa the matter had not been made' 
quite clear by the Select Committee it was difficult for the Chair t() 
decide what, in the opinion of the Select Committee, the original 
intention of the Bill was. That being so, the decision of the House 
would be taken as a guide by the Chair as to what tho scope of the 
Bill was. 372, 375, 376, 377-78. 

Ruling by -- that there is no special procedure prescribed goveruing 
the right of reply in regard to motions for adjournment and ,that the-
ordinary procedure applicable to all other motions apply to motions for 
adjournment in the matter of the right of reply. 1868. 

Ruling by . -- tha.t when the Deputy President has given a ruliIlg, 
tha.t ruling is binding upon the Honourable Members and that the 
President cannot constitute himself inte a court of appeal. 1706 

PRES8(ES)-
Question 1C cost of printing a.t the Government --. 1151. 

PRESS, GOVERNMENT OF INDIA-
See under " Government of India. Press". 

,PRESS REPRESENTATIVE(S)-
Question" - a.nd Member. of the Legislative Assembly invited to be 

prelent at the opening ceremony of the Khyber Railway. 1159-61. 

!PREVElffiBLE DISEASES-
'8e. UDder II Diseales ". 

PREVENTION OF DEFERRED REBATES' BILl-
Bee ander "Bi11(s) ". 

;pBntARy EDUOATION-
QueatiOD reupendiliareoD - ta ~e eIlt' eentrel. ~ . 

.. 
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PRINCES, CHAMBER OF-
Bee under" Chamber of Princea ". 

P;RINTING-
Queation '8. coat of - at the Govermnent Prelles. lUU. 

P;B.ISON(S)-
Question 1'8 - reforms. 420. 

PRISONER(S)-
Question re-

.. Appointment of female warders in jails for accommodl\ting female-
-.14. 

Escape from India. of the American --. 16-19. 
PRIVILEGE ORDER TICKET(S)-

Question 1'8 grant of free railway passes and - to the clerical staff 
of the Railway Board. 2856-1)6. 

PRIVY COUNCIL-
Question re-

Constitution of a - for India. 1)88. • 
Emoluments of the two membera from India of the Judicial Committee 

of the -. 1186. 
Resolution 1'e enhancement of the salaries of the two members of the 

Judicial Committee of the - possessing Indian experience. 716· 
741). 

PRIZE OF DELHI COMMITTEE-
Bee under " Committee(a) ". 

PROBATIONARY ASSISTANT TRAFFIC SUPERINTENDENT(S)-
Se8 under" Assistant Traffic Superintendent(s) ". 

PROCEDURE-
Question 1'8 - to be followed by the Governor General in Council in' 

cues where it is decided to make \18e of Bengal Regulation rII of 
1818. 869-881. 

PROFIT(S)-
Queation 1'8 - of the Army Canteen Board (India,. 2457. 

PROFIT AND LOSS ACCOUNT-
Question I'll - of the Army C ~ Board (India) from 1st August .. 

192' to Slit July, 1915. 1'IS8. ." 

PROFITS TAX-
Question 1'8 - in Tanganyika. 698. 

PROHIBITION OF EXPORT OF CATTLE BILL--
Bile under "Bill(s) ". 

PROJECT(S),-
Question re position r# .pendiqra.iIw-.y --.- ia;,Eutern BaDpl'. 2947'. 



INDEX '10 LiiG18U'fl'Vlol A88111JlOLY DEBATES • 

PROMISSORY NOTES (STAM.P) BILL--
Bee under " BilI(s) ". 

l'ROMOTION-
Question r6-

• ,1: ' • 

Conditions governing above the efficiency bar of clerks in the 
Military Accounts Department. 871. 

Control by the Director of Finance, Railway Boud, ·.of the rem'uit-
ment and -- of the clerical staff of that office. 2867-08. 

Counting of temporary service of accountants towards -- and pen· 
sion. 21-22. , 

Orant of special -- to Bibhash Cha.ndra Ohose, a junior clerk of the 
office of the Director General, Posts and Telegraphs, for meritm'ious 
war serviees in Mesopotamia.. 18sr,..ee. 

-- of Supervisors to t~e grades of Sub-Engineers on State Railways. 
210S. . 

Recommendation of the Lee Commission regarding -- from the Pro-
vincial Civil Services to the Superior e vi ~ell. 2846-46. 

PROPAGANDA-· 
Question t~ -- for the discoura.gement of opium smoking. 700. 

PROPERTY-
Question 1'1' amount of land and house -- a.cquired by Arbab Moha.mmad' 

Akro.m Kha.n, Honorary Magistrate, within his Magisterial juri sdk 
,tion. 2103-04. 

PROSECUTIONS-
Question rc -- instituted under the Indian Fn.ctoriell Act. 138. 

PROSTITUTION-
Question r6 prevention· of venerea.l diseasell and -- in India. 3:31. 

PROTECTIVE DUTY(IES)-
See under "l.>uty(ies)". 

PROTOCOL-
Questiol! n! mtification by the Government of India of the Couventioll, 
-- and }'inal Act of the second Opium Conference. 229-30. 

PROVIDENT FUND---
Question re-

Introduction of IL -- for Government employeei: 129-30. 
lntroductionof& -,- ',stem. 28611. 
Pa)'IDeDt to the widow of Ra.khal Ch&ndra· Da., copy.halder, ·Oo\·ero. 

ment of India Presa, Calcutta, of his salary and -:-, , . e..l ~. 
'._- and Fidelity Insurance arrangements in Currency ti e..~ . 
-- and Guarantee Contribution. by the Currency OfIice .t&t!.' 21& • 

. Substitution of a --, ,in l~e qfpensions for ve e~ ,lWlployees. 
~~ ' . 

PROVINCIAL CIVIL SERVICE(S)-
Quation 1'6 TecOIDJDendation of the Lee C ~isai  regarding prontotions 
,"-,.the - flo, thenperiot S8l'9ice8; 1841.48. 



PROVINCIAL OOUNOIt(S)-

Question ro labour representation in the Legislative Assem1>ly a.nd the 
-;'288., ' I 

BeD also Imder "Oollncil(s) ". 

PROVINCIAL ~ IN RIN  SERVICE-
Question ro recruitment for the Indian Railway Service of Engineers and 
the -. 2107-08. 

PROVINCIAL GOVERNMENTS-
Question re loa.ns to -. 418-19. 

PROVINCIAL JUDICIAL SERVICE-
Question re-
Appointment of Muhammadans in the -, Bengal'. 842:. ": 
Opinions of the Oivil Justiee Commit.tee regarding the probity ~  em-
ciency (If the -. 131. ' 

})ROVINCIAL LEGISLATURE-

Bec under "Legislaturc(s)". 
" l '" 

R I~CIA  LOANS FUND-
Question. ro -. 679. .' , 

PROVINCIAL M;EDICAt SERVICE(S)---
Queation re transfer of certain appointments held' by Indian Medica.! 
Service Officers to the -. 80-81. ' 

PROVINCIAL SEORETARIAT(S)-

Be6under " Secretaria.t(.) ". 

~ IN tA  ,SERVICES-
Question r6-
Abolition of the - on Rlltilways. 2108. 
Extension of the Lee Commission's concessions to European offieara 
of t e~. 69-60.' . 

Extension of the right to retite 'on proportiona.te penllionto omcers of 
the -. 2'761. 

, ' 

PUBLIC ACCOUNTS COMMITTEE-
DiscussioJl of the powers of the -' in connedion with the motion to 
reduce the Budget Demand for "Audit" (Ra.ilWays). nU-22. 
Election of Members to the -. 537. 
Result of the eleCtion to the -," -, 1926. 624. 

PUBLIO HEALTH-
Demand for Supplementa,ry Grant in ,respect 'of ,,' 

PUBLiC AERVlCE(S)-
Question rtl-
Disadvaritageoull position of Muhammadanll with rCfard to. their:, re-
preaenta.tion in t.he -. 8'7. 
Letter from the Priva.te Seeretary to H. K the· Govf'rnor of Bomhnv. 
to the Secret",ry 01 the Rind H;indu A RR ~iati  regarding the appt1int 
ment  of Hindus to higber poetllin t,he - inS;nd.m9S:9S . 

• 



INDIX TO LlGIBLATIVIl ASBUIBLY DIIBA'l'BI. '. 

PUBLIC R~ .i.0E(S)-coIJed. • 
Question re-contd. 

Representation of Muhammadans in the , etc. 609-610. 
Representation of Muhammadans in the various legislative bodies a.nd 
-.607. 

'!Treatment accorded to the Hindus of Sind in the matter of appoint. 
men.ts in the - aud the grant of culturable lands. 506-07. 

PUBLIC SERVICE COMM:ISSION-
Question Te-

. Reoommendations of the --, 1917. 67, 71. 
Terms of reference of the proposed --. 66, 66-67. 

SlJe also under " Commission(s) ". 

PUBLIC WORKS DEPARTMENT-
Question Te-

Counting 01 the apprentice service of overseers in the --. towaldll 
pensibn. 242-'3. 

Pay of Divisional acoountante in the --. f13. 
Pay of Di"j.ionaJ.accoontantt of the --. 4.; 43, «. 
Re"tiaioll of the pay of Divisional Accountant. ill the --. '113. 

PUNJA:&-
Question ,.- . .,. , o· t;. 0" 

Alleged anti·Hindu policy of the Government in the matter of recruit .. 
ment for .the Army in the --. 1565. 

Collection ot cotton excise duties in Bombay and the Punjab and 
Upper India. 689. 

o Conversion of Hindu J ats and other Hindu military caates and t i~ell 
in the -- to the Sikh, Muhammadan and Christian religions. ~. 

Number of Hindu, Sikh and Muhammadan Jats recruited for the IndiSJ.n 
Army from certain Districts in the --. 1002. 

Number of soldiers in the Indian Army recruited from each of the 
Hindu castes and tribes in the --. 1003. 

Sufficiency of water in the Indus for the Sukkur Barrage and other 
irrigation schemes in the --. 1892. 

PUNJAB AND NORTH-WEST FRONTIER CIRCLE-
Qu('stion T6 transfers of Hindu Postal Clerks in the --. 689. 

PUNJAB. GOVERNMENT-
Question TlJ dispute between the Government of Bombay and the --. 

regarding apportionment of water in the Indus. 1892-93. 

PUNJAB LEGISLATIVE COUNCIL-
Question T6 extension to the Delhi Province of Acts passed by the -'. 

236. 

PUNJAB POSTAl; CIRCLE-
Question TC transfers of permanent Superintendents of the --. 691. 

PlTN.JARI HINDU REGI:MENTS-
Que"tion Tll recruitment fOT the Indian Army of -. 1563. 



lNDIX TO UlGJILATIVI A8!1i1:ifBL1' DImATJl8. 

l)URCHASE, CONTROLLER OF-
Bee under "Controller of Purchase". 

PURDAH-
Question ,.6 unsuitability of the "D" Class Clerka' -quarters at Raisina. 

for families which observe --. 705. 

PURNEA-
Question re -- feeder Railways. 2474·2475. 

llURSHOTAMDAS THAKURDAI3, SIR'-

Question (Supplementary) re Locarno Pact. 000, 001, 002. 
Resolution rll retrenehment. 668-70. 
Weekly Payments Bill-

Motion to refer to Seled; Committee. 777-81, 784. 

rUSA--
Question T6 Sugat Bureau at --. 64. 

QASIM KUAN, GBULAJ(-

Question ro-

Q 

Date of the cancellation of the warrant under which -- was deto.inf::d. 
1967. 

Internment of --, Ex-Nawab of Tank, under the Defence of ludi&. 
Rules. 1967.' -

Petition from -- requesting permission to reside in Tank in the 
North West Frontier Province. 1268. 

Refusal of permission to -- to r'eside in the North West l~ t.ie  
Province. 1268. 

QUARANTINE-
Question re-
-- arrangements for Ra.j pilgsims a.t Kamaran. lI229. 
- dues at Kamaran. 2229. 

QUARTEBS-
Question 16-

Alterations to the "D" type of Indian -- at Baisina. 329. 
Condition of railway -- at Santahar on the E ... tern Bengal Railway. 

1496 .. 
Flushing arrangements in the unorthodox bungalows and -- in Delhi. 

1100. 
Furniture in the unorthodox bungalows and -- in Delhi. 1100. 
Improvement of clerks' -- at Baisina. 705. 
Inspection - in the Central Telegraph Oftice. buildings in Ca10utta.. 

1182-83. I 

Periodical revision of the valuation of the furniture in the bUDga]o\\·s. 
and - in Delhi. 1100. 

Provision of -- for railway and Railway Mail' Service employees at 
lrIoradabad. 438. 



QUARTERS--contd. . 
, . 
Question re-contd. 
Provision of --for the running staff of the Lalmonirhat District 
stationed at Santahar, ~ast  Bengal Railway. ]496. 

l~ t of .the ---pccupied by MI'. It. H. Legge, Traffic Supervisor, 
General Post Offiee, Caleutta. 2164-65. 
Unsuitabilit.y of --for Indians at Raisina. 1099. I 

Unsuitability of the "I)" class clerks' --at Raisina for a i iCl~ 
which observe purdah. 7011. 

o 

QUEEN ALEXANDUNS MILITARY NUHSING SERVICE-

Question 1r: employment of Anglo-Indian wonwn in the -. 1573. 

QUESTIONS-

Question rc suppression of '--sent by Srijt1t Satyendra Chandra it ~  

M.L.C., a detenu in the Mandalay Jail, to be answered, in the ~ a.l 

Legislo.tive Council. 2543. 

QUETTA-

Question 1e-
Casual leave of employees of tho office of the Controller of Military 
Accounts at --. 225, ' 
Claim m';dc by the Oontroller of Military Account., -, for the con-
veyance' from Meehlt to --of bis motor car, which be i.s alleged to 
have sold at Meel'ut. 2838. 
Sick leave of employees of the office of the Oontroller of Military 
Accounts at --. 2211-26. 

li.AOIAL DISORIMINATION-

Question re removal of --on the East Indian Railway. 1164. 

RACIAL DISTINOTIONS- . 

Question re elimination of --' in resl'lect of shop mechanics employed on 
the North-Western Railway. 1499-150? 

RAHMAN, KHAN BAHADUR A.-

Code of Criminal Procedure (Sceoud Amendmcnt) l3ill---:-
Motion to consider. 1061·62. ' 
Motion to pass. 1904. 

ll ~  of Office. 13. 

ltAIL(S)-

Qllestion re-
Import by Oompany-managed Railways of It. snfficientqutl,ntity of 
foreign --in order to evade any further pl'otectiveduties t.hat 

, I 
may be imposed on steel. 1890. 
Imposition of a duty on foreign --similar to th,ed.uties imppsed on 
other classeR of steel. 1890. 

~ t' i a le of ei~  --by. Company-managed railways. 1890., 



INDIX TO LBGI8"'Tl VB A881U1B£Y DIliBAm. 

RAILWAY(S)-
Ahma.dpur-Katwll.-

Question ,'e-
, Alleged loss of liveljl in a.n aouident OD the --. 2:.1'15·76. 
Lack of ]·u.ised platforms and waiting rooms for female passengers at 

N crole stlLtion on the --. 1489-00. ' 
Provision of latrines in th'e carriages of the train. running on the --. 

1491. 
Reduction of passenger farcs on the --. 1491. 

Bani Light-
Question rf'rf'ductioll of fares on the --. 867-08. 

Bausi·N aya Dumaka-Sainthia-
. ~sti  re construction of the --. 1878-79. 

Bausi-Sainthia-
Question re --. 1U76. 

Benga.l and North-Western-
Question rc-

Alleged rude behaviour of a guard at Begu Sarai on the -- to Babu 
Uajindra Prasad. 1185-86, 2115. 

Conveyance of third class passengers in goods wagons by the --. 422. 
Increase in the number of accidents on the --. ,1354. 
Indian refl'eshment rooms at stations on the --. 2096. 
Introduution of upper class coupe compartment on the --. 82. 
Issue of return journey tickets on thc -- and the Oudh and .Rohil-

khand -. 45-46. 
Overcrowding of third class passengers and want of latrines in third 

class carriages on the --. 1261. . 
Provision of servants' compartments in second class carriages on the 
-. 118G. 

Provision of servants' compartments in upper class carriages on the 
-. 1960-61. 

Reduction of thil'd class fares on the --. 422-23. 
Report of t.he Committee appointed in 1922 to inquire into the working 

of the -. 1973-74. • 
Bengal N agpur-

Question "f-
Appointment of a Local Advisory Committee for the --. 443. 
-- mining lease in respect of t.he Talcher coal:6elds. 1172. 
Crelttion of Advisory Committee!! on the --. 215. 
Formation of local advisory Committees on the --. 1153. 
Grant to a Marwari of the eontnet lor the supply of Indian refresh· 

ments 011 the --. 88. 
Printing of the fares in Oriya on third class tickets on the --. 101'1. 

Bombay, Baroda and Central India-
Question rt!-

Ahsfmce 01 waiting rooms and goods-sheds in the stations on t ~ 
Broach.Jambuaar Branch of t e~. 1971. 

Admiuion of Indiana to the European appre{ltice cia... of the -
workshop at Ajmer. 1877. 



246. ' • INDJIIX '1'0 LlGISUTIVI. Astl ~ DIBAft8 • . , 

RAILWAY(S)-c(mtd. 
Bombay, Ba.roda and Crntral India Railway-culltd. 

QUlIst-ioo rc-ccmta. 
Allegations madtl by MI'. J. N. Chinoy against certain officials of the 
-. ~. 

Alleged malpractil:os in the administration of the --. 2827. 
Alternative route of the proposed extenSion of the Broach-Jambula.r 

Branch of t,he -- to Kavi. 2827. 
Construction of platform,s at Godhra and Kosamba stations on the --. 

2828. 
ConstJ'Uetion of the Bamni Da.hej Branch of the --. 2826. 
Conversion to broa.d gauge of the Kot KallQra-Fazilka section· of the 
--. 1654. 

I.itigat.ion between the -- and Rai Sahib Chandrika Prasad. 2936. 
Number of Muhammadans employed in the Traffic Department of the 
-- at Ajmer. 1877. 

Provision of intcrmcdini(' dass aeeommodation on the --. 2828. 
RecODstrlwtiorf of the railway bridge over the Narbada. River on the, 
-. 2827. 

Burdwan-Katwa-
Question ~

Provision of laMines ill the carriages of the trains running on thtt --. 
1491. 

Reduction of a~st II  fares 00 the --. 1491. 
Burm&-

Question ,'(?-

Appoiutment of BUl"manll us a.ssistant tJ'affic superintendents a.nd station 
ast~ s on the --. 1178. 

Reduction of fares on the --. 863. 
Company-managed-

Question t;tl-
Carrying out of ihe recommcndations of the Lee Oommi,ssion by --. 

444. 
'Import by -- of n. sufficient qua.ntity of foreign ra.ils in order to evade 

Ilny furthl?r protective duties that may be imposed on steel. 1890. 
Number of Indians and Europeans }'ceruitcd by each of the -- which 

have a ~e te  the Lee Commission conccsaions. 1888. 
PUl'chklle of foreign rails by --. 1890. 
R.eductiori of expenditure On --. 874. 

Delhi-Amba.la-Kalka-
Qiiestion 1'/: reduction of fllres on the --. 526. 
Demands for Supp1cmcntary Grants in respect of --. 886-908. 

Dera. Ismail Khan-Tank Decauville--
Question rc- . 
. -. 1565. 

Gauge of the -, 21a.. 

Dinajpur-Ruhia-
Question re-. 
. Alignment of the -. 1485-86, 2848·49. 



!NDIX TO LJIIOIBL.\TIVI ABSIKBLY DEBATES, 

RAILWAY(S)-concld, 
Di.trict Board-

241 

Question re transler to the Government of India of the ownership of 
certain -- in the Madra. Presidl'ncy," 680-82 . . . 

BanerD Bengal-
Motion to reduce the Budget Demand for "W ol'king Expenses: Adminis"· 

iiration" (Railways) (-Administration). "1761-64. . 
Motion tQ reduce the Budget Demand .for "Workin(/; Expenses: Adminis·· 

tration" (RailwaY's) (Unpunctuality of trains on the Central Sedion 
01 the -). 1828-30, 

e~i  re-
Alleged abduction of an Indian girl by guard Hodson of the --. 60, 

222, 1094-915. 
Alleged harsh treatment of his staff by the Head Train Examiner, 

Santahar, --, 14915, 
Allowances of travelling ticket collectors on the' --, 141l5. 
Case of Mr. Ashutosh Chakravnrty, late a guard of tho --, 22.1. 
Condition of railway quarters at 8antahar on the --. 1496. 
Congestion at the CI1.]cutta Esplanade bookillg office of the --. 15'74. 
Conatruction of a platlorm at Jhik8l'gacba Ghat Stat.ion on the --, 

584, 
Construction of the Ishurdi-Pabna-Sadhugunj and Aricha-Dllcca railway 

linea in --, Sl20, 
Expenditure incurred by the -- on European and Anglo-Indian educa· 

tio'o. 1501-02.· " • 
Expenditure incnrred on railway schools by the --. 1494-1500. 
Expenditure on the Medical Department of the --, 218. 
Fares to Faridpur fltation on the --, 221. ' 
Fitting of search lights to engines on the --. 15'10. 
Grant of aHowancps to Indian drivers of the - for Rundn.y work. 21A. 
Grant of a. local allowance to the derkfl t.t~ '  to the GoodA-weds of 

the -- in Calcut.ta. and Chitpol'e, 1492. . 
Grants made'to C i~tia  minilltl'rlll or i~i  by the --. 1494. 
Grievanr.es of -- pasSenR'eI'8. 226. 
Grievances of guardll on the --. 1494. 
Hospitals on thc --. 219. 
I llve ie C ~s suffered by po.saenp;f'rFl at M(lgra. matinn on the 

130, 
Increase of IItaff on t.he --. 1192. 
Lack of railled nlatlm'mf!' nnd wn,iting room·s Itt. Rpl' .... 1gnnj 'Rti"ltr Rtn.tion 

on the --. l1'i73. 
Lltck of sheds n.nd waiting roofilFl ... t .Tifl.p;anj Rtntion on thp --. 1569-

70. 
MeRlin. Sora.bjeE' Rnd C ~ l R.pfrf'lIIhmf'nt. l'oomPi 6n the 

1493-94. 
Number of Indians employed in the --'. !l7. 
Pay of tP.mpornn' Anltlo-Tndin" ~ a R on th" --. 1407. 
Ps,,,. of ATlglo-Indinn tje·kpt, ('ol1,..,r.tors pORted to StI.ntahltr on the --. 

]492. 
Position of pen<Jinp;.rnilw"v proiMt.s in --. 2R47. 
Pnlltinlt of Itn Anp;lo"T.,(li n n ,..,".,.d to RlIT>l'rvilP fh" ''''('Irk of Plt!ll'linp; 

trains performed by Imlinn StAtion Y'1.!IIterf! on t.h .. -. 14m. 



INDIIIX TO UUlSLATIVIl AS8BXBLY DIUlATiiS. 

RAILWAY(S)-rontd. 
Eastern e a~ t . 

Question re-contd. 
Posting of extra staff 'to cope. '\1!ith the increased pnrge1 traffic on the 
-. 1492-93. 

Provision' of medical aid to the staff on the --. 1496. 
Provision of quarters for the running staff of the Lalmonirhat Difltrict 

station at Santahar --. 1496. 
Railway disaster at Halsa on the --. 1346-49. 
Running room for European and Anglo.Indian guards at Amingaon on 

the -. 1493. 
Special pay of the staff of the - employed in the Duars. 1496-97. 
Supply of overcoats to the staff of the Traffic Department of the --

employed in hill stations. 1493. . 
Transfer by the -- of their traffic centre from Goalundo to Khulna. 

I ~. 220. 
Working hours or station m&l!ters and assistant station ma.sters on the 
-. ~. 

Working hours of the transhipment staff at Santahar on the --. 1493. 
Eut Indian- . 

Motion to reduoe the Budget Demand for "Working Expenses: Adminis-
tra.tion" (Railways) (Pl'ovision of electric lights in r.arriages on the 
Moradabad-Gajrela-Chandpur Branch of the --. 1827-28. 

Motion to reduce the Budget Demand for "Working Expenses: Adm'injs-
tration" (Railways) (Stores purehasc policy and mnnagemJlnt of the 
Stores Department --. 1919-29. -

Question re- . 
Abolition of the posts of brakesrnan on the Oudh and Rohilkhand "ection 

of the --'. 692, 868, 1014. 
Alleged frauds in the Stores DepArtment of the --. 30-31, ~ . 
Appointment held bY' Khan Hahadur Munsoor Ali Khan on the --. 

346-47. ' 
Appointment of Indians in the higher grades on the --. 526. 
Appointment of Indians in the Watch and Ward Depa.rtment of thll 
-. 597. 

Article in the For'wa.1'(l regArding the amalgamation of the ---'- And 
the Qudh nnd Rohilkhllnd Railwny. 876. 

Cale of Hari Pad a. Dev, late. writer P. W. I., Ikrah, on the --. ' 1013. 
Classification of guards as "Europeans" and "Indians" on the 

598. . 
Concession ticketA on the --. 423. 
Construction of a platform at Guptipnra station on the --. 130. 
Construction of a IItation building ·and p)at.form at Ka.stha junction 
. station on the --. 11176. 
Construction of the Ros8-Hapur Bl'aDCh of the -. 437. 
Defective lighting of the road betwefm the steamer ghat and the plat.-

form at Diga Ghat station on the --. M8. 
Discharge of Hari P"da Dey, a writer of the P. W. I., Ikrah -

6911-96. 867. 
Discontinuance of the presf'nt arranll';f1ment,,, £o.r the sllle of foodst,nifa 

to third dR.sS passengers on the Qudh and Rohilkhancl section of the 
-. 877-78. 

- COlllllany'l\ Ichools. 97, 240. 700, 



iiotDU TO LlQIBLATIVB 'ABBJ:HBLY DEBATBii. 

.RA.ILWAY(S)-contd. 

Eaat Indian-contd. 
QueltieQ re-contd. 

ExpelldituJ'e incurred by the -- on European and Anglo-Indinn educa-
tien. 1601-02. 

Expenditure incurred by the -- cn Railway Schools. 1502. 
Fares Dn --. 1668. 
Grant of edra-allowance for work on Sundays and gazetted holidays 

to the Indian subordinates of the --. 865, 1012. 
Grant of house rent allowance to the subordinates of the --. 1012. 
Gra.ut of teave to Muhammadan emplo.yees Df the -- for their Jum" 

prayers. 40. 
Grievances on the --. 65-66. 
HDuse rent allDwances of emplDyees of the --. 597,865 . 
. Inconveniences·lufEered by passengers at Boinchee station Dn the --. 

276ft . . 
Indian, Anglo-Indian and European apprentices in the -- wo.rksho.p 

at Jama.1pur. 1879. 
Indian Refreshment rooms at stations o.n the --. 2096. 
luue of return concession tickets on the --. 1)26. 
Number of Assistant Traffic Superintendents, Traffic Inspectors, etc., 

o.n the. --. 86. 
Number of Europeans and Indians r('cruited to the Superior Services 01 

the -- and the Great Indian Peninsula Railway entitled to. the Leo 
Co.mmissio.n co.ncessions. 1887-88. 

Number of Indians employed in the --. 97. 
Overbridges at Simultala and M adhupur stations Dn the --. 2'750. 
Overtime, Sunday and hDliday allowances OIl the --. ] 166. 
Pay of statiDn masterll- and assistant station masters on the Oudh and 

Rohilkhand sectiDn of the --. 867-68, 1014. 
Prev.ention of ftooda on the --. 82-83. 
Proposed transfer o.f the Claims Branch of the - from Lucknow to 

Oalcutta. .(36. 
I, Prov.ilion ofa ladies waiting room at Bindhachal on the --. 627. 

Reduction of third class and intermediate class farefl on the --. M. 
Re-intro.duction of the DId system of return tickets on the --. 437. 
B.emova.1 of racial diJCrimination o.D the --. 1164. 
Reservation of compartments on the --. 941. 
Running o.f an.Expreu or Mail train on the Loop Line 1Ji.a lamalput 
-. "1878. . 

Time and fare tables of the -- and the Oudh and Rohilkhand section 
ef the -. 8'7'7. 

Train Controllers on the'-. 818, 88'7. 1014. 
Treatment of certain strikers by the --. . 866. 1013. 
Utilisation of tbirci' clatll CQIIlpartmentl on the -- for the aalc of 

foodstuffs to Indian paslengers. 878. 

Feeder-
Question re-

. ~ .in Sind. 1091. 
Purnea' -. tl'7",71. 

'0bHtIam ........ 
Question re grievancea of employees of --. 130. 

B 2 



260 lliDIX TO LBalBUTIVIl ASSSiiw.y beATIB. 

RAILWAY(S)-contd. 
Great Indian Peninsula-

Question 1'e-
Alleged harassment of passengers on the --. 1977-78. 
Appointments in the electrifi'cation branCh of the M;echanicaJ Depart-

ment of the -. 2861. . 
Claims of merchants against the --. 11M. 
Cost of the electrification scheme on the --. 233. 
Demurrage and wharfage charges for inward goods at Poona, Sholapur 

and N asik on the --. 855-56. 
Grievanccs of workmen on the --. 248. 
Indent for plant for the electrification scheme on the --. 19, 28. 
Indents for sleepers by the --. 1968. . 
Lady Superintendent of Messrs. Brandon & Co., refreshment room 

contractors on the --. 446. 
Number of assista.nt traffic superintendcnts, traffic inspectorll, etc., on 

the -. 86. . 
N umber of Europeans and Indians recruited to the Superior Services 

of the East Indian Railway and the -- entitled to the Lee Commis-
sion concessions. 1887-88. 

Replacement of Indian train conductors by Europeans and Anglo-IndiaDs 
on the -. 2806. 

Running of. a special traio in August 1924, from Karjat to Khopoli on 
the -. 1154. 

Supply of sleepers for the -. 2108-09. 
Kalka-SimIa-

Question 1'('. reduction of fares on the --. He. 

Khyber-
Question 1'e-

EXp'enditure on the construction and the opening ceremony of tlie --. 
249. 

Total expenditure on the opening ceremony of the -. 5130. 
Total number of asse ~e s carried by the - from ita opening up to 

the 3rd December 1926. 240-41. . 
Larcana-J acoba.bad (Sind) Light- " 

Question r(' issue of gua.ranteed debenture stock! by the --. ns-29. 
London and North Eastern- . . 

'Question 1'(' ordera issued by the -- in England regarding the use of 
steel of Britillh manufacture. 1890. 

Madras and Southern Mahratta.-
Question re redress of the grievanees of theemploy,eea of the -; 1091. 

Mandalay-Madaya-
-Question re extensir,n 'If the .........; to Mogok. u.,it' 

\ Mangalore-Hasan- . 
Question 1'e. re-survey of thc proposed --. 2759. 

Mirjawa-Duzdap- . _ 
Question 1'e cost of the construction of the ~ in Perlian al ~i.ta . 

16'0. . , 
MotioD for the election of a panel for tlie Centra.l Advisory 'Oouaeil'for 
-. 1805. . ' 
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RAILWAY(B)-contd. 

Mirjawa.Duzdap-conkl. 
Motion for the election of the Standing Finance Committee' lor --. 

18OlS-06 •. 
Motion to reduce the Budget Dema.nd for "Working Expenses: Adminis 

tration" (Railways) (Reduction of third class fares on --). ~ . 

,North-Western- . 
Motion to reduce the Budget Dems,nd for "Working Expenses: Adminis· 

tration" (Railways) (Divisional system of administration on the --). 
1764·81i. 

Quostion're-
Agreement with the non-pensionable employees' on the --. 2747·48. 
Appointment of students of the Maclagan Engineering college, Lahore, 

aB chargemen and foremen in the --. 708-709. 
Booking cll81'ka of tbe -. 2120. 
Oontinuation by the -- of the contract with the cooly contractor a.t 

Delhi railway station. 87. 
Oontracts for the supply of ice ",nd rerated waters on the --.2.177·78. 
Dieeharge of Mr. S. S. Renpen, Head Train Examiner -- at Ambala. 

~ . 

DiamillJaJ of Ghlliam Nabi, a guard on the --. 1976. 
Educational qualifications of signallers on the --. 2100-01. 
Elimination of racial distinctions in respect of shop mechanic8 employed 

on the --. 1499-1600. 
Employment of new men in prefE'rence t,o ex-strikers by the --. 1011. 
Employment of Sindhil on the --. 2376-77. 
European, Anglo·Indi",n and Jndian A,pprf'nticm! in the -- workshopl. 

11100. 
Expenditure incurred by the -- on Rl1ropean BDd Anglo-Indian educa-

tion. 11101·02. 
Expenditure incurred by the -- on ra.ilway schools. 11102. 
Grant of gr",tuitic!! t.o m!'n with nndel' 16 years' service discharged 

during ,the last strike on the -. 1012. 
Grievance!! of Indi",n GrndulttrR rmp)oyed in the Claims Section of the 
-. 1498. . 

Increase of audit work in the Traffi.c Dep",rtm('nt of the --. 2120. 
Intermediate cla88 carriages OD the --. 1188. 
Memorials of the i ~ clerk!! of t.he -. 2119. 
Memori"lll slIbmiUed to thp. Alff>nt, or th" --. 2119. 
Muhammadan ASliatant Cnntrnl1ers of Stores on the --. 1654. 
Number of Assistant Traffie Superintendentl, Tra.flic Inspectors, etc., 

OD the --. 86. 
Number of Europeans employed in the Traffic Branch of the --. 212fl. 
Number of Indiana in certa.in specified lI,nnointmentll on the --. 1400. 
Number of Rindhi MUlIsalmanf! r.mpJoyed in certain IIpecified appoint· 

ments on the Rind lIeetion of the --, etc. 2101. 
Pay and prospects of sllb-permanent way inspootora on the -- 1882. 
PII.:V of ' European a.nd Anglo-Indi ... n n.nd Indian a.pprentices on the --. 

709. 
Peri.od of traininll' for probA.tinna1'V Traffie Tn8r>ect.ors on the --. 1498. 
Becnlitment of India.n" ,..,. "0" el1\118 ¢uard!! on t.h!' --. 1499. 
Reduotion of the working h·)t1T1 In the -- workshoPII. 1500-01. 
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RAILWAY(S}-contd. 
North Western-contd. 

Queltion rl'..-contd. 
Replacement of railway sleepers by iron rods on the --. 241H9. 
Representativel of the -- on the Advisory C itt~e -of the :Mac1asan 

Engineefing College. 708.. 
Stoppage of fast pa.ssenger tt'ains at Barara Station on the --. 2149. 
Withholding of railway passcs fronl men who joined the Ia.st .trike on 

the -. 1011. 
Oudh and Rohilkhand-

Question re-
Article in the }'m'ward regarding the amalgamation of the East Indian 

Railway and the - 1876. 
Contractll foreoolies at stations on the --. 419-20. 
Indian Refreshment rooms at stationll on the -. 2096. 
Issue of return journey tickets on the Bengal and North Weatern and 

the -. 46-46. 
Quelltion re-

Abolition of the Provincial Services on --. 2108. 
Allowances of the traffic running staff on 149ft'. 
Appointment of either the President or the Secretary of the Pallllenger 

Protection Society of India all a e e~ of the Central Advisory 
Council for --. 00. 

Appointment of Indianll as Deputy Agents on --. 443. 
Construction of a narrow gauge -- from Oauhati. or Pandu Ghat to 

Shillong. 1975. . 
Construction of the proposed -- between Muzaffarpur and i~a i. 

2097. ., ! 
.Creation of reserve funds on --. 1153. 
Establishment of Local Advisory Oommittees on --. 219. 
Feeder -- in Sind. 1091. 
Grant by certain -- of preferential rates on goodll shipped by a pltl·ti-

eular line of steamers. 36. . 
Imposition of special levies by -- for the' maintenance of road. :n 
-- yards. 846. . 

Imposition of terminal levies by --. 846. 
Indianisation of the posts of Traffic Inspectors on --. 97. 
Invllstigation into t,he caulles of IItrikes on - and in the·miUincmstry. 

79-80. 
Khyber -. r,2. 
Monopoly for the supply of Indian refreshmentll on --. 8. 
Prevention of persons travelling without ticketa on --. 830 .. 
Proposed -_. between Dera Isma.il Khan and Fort SandebillG. 210i. 
P,rovision of Ambulance Ca.rriage on the Indian -. 1678. . 
'Provision of rolling lltock to relieve the exillting' Const.tioa' OIl 

r,23: 
Purchase of stores by the High Commissioner for India for ~e Army 

Department and the --. 2836. 
Purchase of stores for -- by the Indian Stores Deptt. 1885. 
Purnell. feeder --. 2474-70. 
-- connection between Obandpur Siau a ~ Cbandok. 91. 
-- connection between Fort 8&ndem&n a.ud Hindubagh. SIOC. 

OOllnection between Muzaflarpur and Sitamarhee. 1118. 
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BAILWAY(S)-contd. 

Question re-contd. 
Recruitment to the superior services of --. . 443. 
Reduction of passenger fares on Company-owned and Coillplny-
managed --. 2376. 
ReorganisA.tion of au,dit i.nd accounts in --. 687. 
Status of the Chief ·Commissioner and the Financiai Commissiontlr if I 
-. -HM. 
Supply of Indian refreshments on --. 1:18-89. 
Surplus I,)comotives on --. 623. 
Terminal charges levied by --on goods traffic. 2819. 
Total estimated loss in earnings of State-owned --if·third clals farel 
were fixed at 3 pics and 2& pies per wile rellpectively. 874-75: 
Training of Indians for the post of Traffic Inspecto1's on the --. ~ . 

Shimoga-B1J atbal-

QuestiOl' '-I) proposed --. 2766. 

South I i ..~.

Question Te-
Ie t i ~ ati  of thc suburban lines on the --. 46. 
Removal of the --workshop from I'odanur to 'l'richinopoly, et.c. 
1481. 

Ulle of third class half tickets' as full tickets on the -. 347. 

State-

Question TC-
Alleged loss on the purcha"p, of coal for -. 2470-2471. 
Coal supplies for -.. lIS!' ~I . 
Difficulty of distiuguillhing the llames of IndialJ8 and /lOll· Indians in the 
Classified List 01 --establishment and the c.liltributionreturn of 
establishment of 0.11. --. 1i21-22. 
Indianisation of the Stores Deptt. of _ .. _--. 11861-62. 

Loss incurred on coal pUI'challcd for the --. 2748. 
Manufacture of railway roUing stock in the workshops of the 
&10. 
Promotion of supervillors to the gradt,·s of Sub-Engineers on --. 21OS. 
Purchase of coal for ---. 2836. 
Qualificationll of Storell Purchase officers of _.-. 417 -Iii. 
Recruitment of Assistant Traffic Superintendents on ---. 2848. 
Recruitment of probationary Assistant Traffic e i ttl l~ ts on ---. 
ll1i9. , 
Recruitment of qualified meoltanical and electrical el1ginee1'l from. the 
Maclagan Engineering College to the superior services of tho Tcchi 
Ilical and Stores Deptts. of --. 708. 
Recruitment to the superior services of the Technical and Rtere J 
Depa.rtments of the Indian --of qualified mechanical I1nd eloctl':I'al 
engineers from the Maclagan Engineering College. 623. 
Reduction of expenditure on -. -. 874. '.. . 
Renewal of coache/!; and wagoWl on Company-worked . . ~. 

Stoppage of the recruitment of covenanted mechanics by -.-. uoo. 

Tanjore District ;BOard-

,Question ~ ~il  dieaster near. Patukota on ,the -. 881-683. 
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RAILWAY(B)-contd. 
Tellicherry-Nanjangud-

Question '6 construction of the --. 27119. 

RAILWAY ACCOUNTS-
Question ,e ,separation of -- from Audit. 21511. 

RAILWAY ADMINISTRATION-
Motion to reduce the Budget Demand for "Working Expenses: 
. Administration" (Railways) -- (Grievances of the public against. 
the -). .1916-19. 

Motion to reduce the Budget Demand for" Working Expenses: Admmi'.l'· 
tration" (Railways) O. Loss of articles while in charge of the 
2. Inefficiency and negligence of the Railway police). 1902-09. 

RAILWAY ADMINISTRATION REPORT-
Question '6 delay in the issue of the --. 1122. 

nAIL WAY APPLIANCES-
Queation ,6-

Encouragement of the manufacture of -' in India.. 000. 
Manufacture of -- in railway workshops. 1109-510. 

ltAILWAY BOARD-
Budget Demand for" -- ". 161111-97. 
Demand for a Supplementary Grant in respect of the -' 

(Discussion of the question of the personnel of the -' -). 886-94. 

Question '6- , 
Appointment of an Indian to be a member of the --. 603-606. 
Appointment of an Indian to the next vacancy of Member of the --. 

3M. 
Control by the Director of Finance -- of the recruitment and prODlO-

tion of the clerical staff of that office. 2R6'7-118. 
Conversion of th,e posts of Assistant Secreta.ries in the -- into those 

of Deputy Directors. 1124-211. 
Cost of the ministerial establishment of the --. 2R56-1I'7, 
Duties of the Deputy Secretary and Chief e i ~ e t of the --. 

2860. 
Grant of free ra.ilway passes a.nd privilege order tickets to the 

clerical staff of the -_. 2866-66. 
Grant of Railway passes to the staff of t e~. 2851t' 
Grant of tonga. hire and dinner allo*a.nce to the staff of the R.l(lget 

Branch of the -. 28118-59. 
Beadings of work assigned to Mr. S. D. Gupta, Director of Estn.h1illh 

ment --. 2188. 
Number of officers in the --. 523. 
Number of officers on specia.l duty in the --. 2859. 
Overworked clerks of the Issue Branoh of the --. 'iBM. 
Pay of stEmoRr&phera of the --. 2AM. ' 
Pay of the stenolP'Bphers atta.ched to the office of the --. 2t6!;. 
~ it e t of the clerical staff for the office of the --. 286'7. 
'Reduction of the clerical establishment of the office of' tho ,......,.....:.. ilia1 .. 
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RAILWAY BOARD-coned. 

Question re-contCl. 
Retirement of member. of the clerical esta.blishment of the office of 
the -. 2861. 
Seniority list of the clerical staff of the office of the -. 28M. 
Superintendent of the Statistical Branch' in the office of the -. 2850. 

RAILWAY BRIDGE(S)-
Question re-
Construction of a  - across the Indus at Kalabagh. 529-30, 2104 
Permission of motor and vehicular traffic over the Ohagar -. ~ . 
Reconstruction of the - over the Narbadn. River on the BombRY. 
Baroda and Central India Railway -. 2827., 

See also under" Bridge(s) ". 

RAILWAY BUDGET-
See under "Budget". 

RA~ A  CARRIAGE(S)-
Question rc provision of eleotric fans in third and intermedinte olass --. 
1158. 

'BAIL WAY COLLISION-

Sce under "Collision(s) ". 

RAILWAY CREDIT NOTES-

Question rc issue by the Army Ca ~e  Board 01 -. 2463. 

RAILWAY DEPARTMENT-

Question r6 last coal contract in Calcutta by the -. 2846. 

RA:ILW AY DISASTER-
Question re-
- at Halsa on the Eastern e ~al Railway. 11l46-49. 

- near Patukota on the Tanjore District Board Railway. «SS-83. 

RAILWAY EDUCATIONAL INSTITUTIONS-
See under "Educational Institutions". 

'RAILWAY EMPLOYEES-
Question re-
Grant of concessions recomrnended by the Lee Commission' to -. 
443-44. 
Provision of quarters, for --and Railway Mail Service e l i ~e  nt 
Moradabad. 438. 
Training given to - in the Ba.ilway school, Chandausi. 704. 

RAILWAY ENGINEERING SERVICE-

Question re-
Appointment of Indiana to the -. 247. , 
Recruitment from India. and the United Kingdom to the -. !47· 
48. 

" R~ A  ~ N I 

Question 1e military and -. 410. 
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RAILWAY FARES-

Question re reduction in --. 846. 

'RAILWAY FERRY SERVICE-

Soeunder "Ferry Service". 

RAILWAY FREIGHTS-

Question ro-
--on rice. 603. 
--on piece goods froin Bombay to Caleutta and ShoIapur to 
Calcutta. 002-608. 
Redu(ltion in --. 846. 

RAII.WAY LINE(S)-

Question re-
Construction of a double --between Rangoon and Mandalay. 'R4&. 
Construction of a --from' AkleRwar to HlUlsut in the Broach Dis~l i t 

2B2B. 
Construction of 0. --from Salem to Athur. 1482. 
Oonstruction of new --and roads in the Frontier. 1666, 
Construction of new .-. in the Coimbo.tore District. 1481-82. 
Diversion of the proposed --from ChaIldpur Hiau to Nohtorfl : ~. 
Survey of --from Hindubagh to :F'ortSanderuan and from Fort 
Sandeman to Tank. 1665-66. ' 

RAILWAY MAIL SERVICE-

Question re-
Action taken against Mr, M. Lahiri, Superintendent, --, Sii-l-hM-, 
for insulting the Sub-Postmaster, Ka.laura.. 2164. 
Compulsory retirement of Abdul Razak Khan, Record Clerk, in the 
--, Saharanpur. 1976 .. 77. . .' \ 
Employment of van peons in nIl the sections of bhe ---, 2169. 
Pay and qualifica.tions of :Mr. Promatha Nath Banerjee, SlIperiu-
tendQDt, --, P. Division. nOI. 
Period of attendance of sorters of the --at Victor,; Terminus. 449. 
Provision of quarters for ra.ilway and --employe"" a.t Moradaha.d. 
43B. 

Punishment of sorters 01 the --under Rule 768 of the P.Olt Office 
Manual. 1674. :, 
Recruitment of Muslim sorters in the --Multan Division. 2125. 
Refusal to count temporary service rendered by Abdul' Q .. ir,' Horte", 
Ambala --towards his pay in the time-scale. 334. 
Removal of the Office of the Superinliendent --1>. Diviai<tn from 
Patna to Benares. 1102, 

RAILWA.Y MAIL SERVICE OFFIOIAT..-

Question re local allowances for ~ in A .. a.m. 1164, ' , 
RAILWAY PARCEL RATES-

Question ,e reduction, of --, for ~la~ts. . 588. 
RAILWAY PASS(ES)-

Question re-
Grant of free - and privilep ticket ~ ~ 't-.o'tite e i ~l 'it  
the --. 286&--68. ., 
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RAILWAY PASS(ES)-eontd. 

Question re-rontd. 
Grant of - to the staff of the Railway Board. 2866. 
Withholding of - from men who joined the last strike on the 

North-Western Railway. 1011. 

RAILWAY PASSENGERS-
Question re-

Resolution regarding provision of conveniences fol' Indian -. 606-
06. 

See also under "Passenger(s) 

RAILWAY POLICE-
See· under "Police". 

RAILWAY PROJECTS-
Question re new or revised - approved of by the Sta.nding Finnnce 

Committee for Railways. 6BB. 
See also under" Project(s) ". 

RAILWAY QUARTERS-
See under "Quarters". 

UAILWAY ROLLING STOC]{-

• 

Question re manufacture of - in the workshops of thtl State Rall a~ . 
IBO. 

RAILW AY SERV ANTS-
Question re publication of statistics of - on salaries a.bove .Rs. 100 

and below Rs. 250. ft36. 

RAILWAY SERVICE(S)-
Question re-

Employment of non-Sindhis in the - in Sind. 2102. 
Employment of the varioul communities in the -. 2102. 

RAILWAY SERVICE OF ENGINEERS-
Question 1e recruitment of Indians to the -. 581. • RAILWAY SCHOOLS-
See under "School(s) ". 

HAlLWAY STATION(S)-
Queation re-

Construction of a - near the Kalaa College, Amritsar. 2167. 
Shifting of t,he - at Rame1waram to some other site. ~ . 
See also under "Station(s) ". 

RAILWAY SUBORDINATE EMPLOYEE(S)-
Motion to reduce the Budget Demand for" Working Expenses: 

Administration" (Railways) (Failure tq redress the grieyancea of 
-). 1930-55. 

RAILWAY TIMINGR-
Question re advertisements rela.ting to -. 82, 125. 
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RAILWAY TRAlN-

Question rc alleged insult in --to Miss Tara Bai. 27. 

~AI A  TRAINING SCHOOL-

See under .. School(s) ". 

HAlLWAY WORKSHOP(S)-

Question re-

Manufacture of Railway appliances in ~ ~ . 

Removal of the South Indian --from Podo.'nur to Trichinopoly, etc. 
1481. 

RAISINA--

Questionre-

Alterations to the ' D  ' type of Indian quarters at --. 328. 
Appointment of Mr. Kennedy North as designer and decorative 1Io1'tillt 
for the new Govt. buildings at --. 234-31), 1109, 617. 
Dimensions of the ball room in the new Government House, --. 
2469-70. • ' 

Grant of permission to Mr. Fyzee Rahmin to paint a 'room in the New 
Secretariat at --. 2606-06. ' 

Headmastership of the - Middle School. 2862-63. 
High School at -. 37. 
Improvement of clerks' quarters at --. ~. 

Indian art in Viceregal Lodge, --. 61-62. 
New Legislative Chambers at --. 1016-17. 
Opening ceremony of the New Assembly Chamber at -. 589. 
Orthodof bungalows at -.-. 1099-1100. 
Penalty levied on I.UIpounded cattle at --. 706-707. 
Shooting, coursing, hawking or hunting on the Ridge in --. 691·P'l. 
Shortage of accommodation for officials at --, 2124. 
Unsuitability of quarters for Indians at --. 1099. 
U nsuita.bility of the .. D" clus olerks' quarters at --for fa.'nilies 
which observe purdah. 706. 

RAISINA SCHOOL-
• See under" School(s} ". 

B.Al AN BUKSH SHAH, KHAN BAHADUR MAKHDUM SVE»-

Election of --to the panel for the Standing Committee on Emigrntion. 
2763. 

F AJINDRA J?RASAD, BABU-

Question r(' alleged rude behaviour of a guard at Begu Sarai on the 
Bengal and North-Western Railway 110 -. 2111;. 

RAJ N,ARAIN, RAI AHAD ~ 

Ejection of --to the panel for the Central Advisory Council for Rail-
ways. 25411. 
Motion to omit the Budget Demand for .. Executive .conncil" (Appoint-
ment of a noyal Commission on Reforms). 2435-37. 
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HAMACHANDRA RAO, DIWAN BAHAl>UR M.-

Appointment of -- as Il e ~  of the Comluittee on Public Petitions. 
1366. 

Demand for excess grant in respect of " Administration of Justice . __ ". 
1224-28. 

Demand for Supplementary Grant in respect of "Aviation." 1236. 
Demand for Supplementary grant in respeot of " Payments to Provincial 

~e Dellts on account of administration of Agen(:y subjects". ~ . 
ElectIOn of -- to the pa.nel for the Sta.nding Committee for the Com-

merce Deptt. 1192. 
Election of -- to the panel for the Standing ·Committee on Emigration. 

2763. ' . 

Hi ~ Limited Owners BiIl-
Motion for leave to introduce. 838. 

Indian Finance BiIl-
Motion to consider. 24911. 
Consideration ·of clause 2. 2M4, 21160-63. 

Schedule I. 2694-2697. 
Indian Income-tax (Amendment) BiII-

Motion to circulate. 1423. 
Motion to amend clause 8. 26116-67. 

Indian Registration (Amendment) BiIl-
Motion for leave to introduce. 838. 

Indian Tariff (Amendment) Bill-
Motion to refer to Select Committee. 1217-18. 

Indian Trade U niona BiIl-
Consideration of clause 8. 194-9&. 

cIaule 11. 200-01. 
clauae 16. 212-
clause 16. 370, 382-83. 

Motion to omit the Budget Demand for "Executive Copncil" (Al'P(lmt--
ment of a Royal Commission on Reforms). 2416, 2419-18, 2429, 2431. 

Motion to reduce the Budget Demand for .. Audit" (Railw:\ys) 
(Cost acooullting system). 1731. 

Motion to reduce the Budget Demand for "Audit" (RailwaYI) 
(Powers of the Public Accounts Committee). 1720-21. 

Motion to reduce the Budget Demand for " Indian Postal and ele~  aph 
Deptt. (Cost of agency in the Telegraph Deptt.). 2303-04. 

'Motion to redue,e the Budget Demand for .. Indian Postal and ele~ tl 
Deptt." (Reduetion of postal rates). 2277-110., 

Motion to reduce the Budget Demand for "Tnspection" (Railways) 
(Investigation into accidentll). 1708-09, 1710, 1712. 

Motion to reduce the Hudl{et Demand for "Opium" (Opium li ~' of 
the Govt .. of India). 22&O-1'l3. 

Motion to reduce t'h" Budget nemand fol''' Working Expenses. 
Administration" (Railways) (lndianization of the Railway Re vi ~e . 
1798-98, 1817, 1819. 

Motion to reduce the Budget D6ma.nd for" Workinl{ Expensf.'!lJ· 
Administration" (Railwaya) (Reduction of third c1a.BS farPl on Rail· 
ways). 1843-44. 

FI 2 
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RAMACHANDRA RAO, DIWAN BAHADu:a. M.-contd .. 
Question re-

Action taken on the report of the Reforms Inquiry Committee. 24-21). 
Additional expenditure on each of the All-India Services conseqllcnt 

on the recommendations of the Lee Commission. 124. 
Locarno Treaty. 498-002. 
Recommenda.tions of ;the Lee Corrimislion re -- the Indian Medic!!.} 

Services. 442. 
Report of the Indian Territorial Forces Committee. 164, 442. 
Rupee tenders for Indian Stores. 441-42. 
South Afrioan ArelWll Reservation Rnd Immigration and Registre.tion 

(Furtller Provision) Bill. 166-168. 
Question (Supplementary) rc"':'" 

Admission of Indian Students to 1.7 niversity Offieen' Training Corpf-. 
37. 

Allotment of more time for non-official Bills in the Legislative Assem· 
bly. 2157. 

Date of the next general Election to the Madras Legislative Council. 
1163. 

Delay in the transmission by telegram of the speech- of Lala itajpat 
Rai at the Cawnpore Congress. 427. 

Indian deputation to South Africa. 127. 
Locarno Pact. 1)00, 501. 
Possession of the provincial franchise by Indians in Canada.. 109'). 
Treatment of State prisoners. 2234, 2235. 

Resolution rt'-
Burma Expulsion of Offenders Act, 1925. 1282-84, 1286. 
Enhancement of the salaries of the two members of the J udicial C ~ 

mittee of the Privy Council possessing Indian experience. 732-734. 
Reduction of the export of opium. 2703-06. 

Specific Relief (Amendment) Bill-
Motion for leave to introduce. 836. 

RAMESW ARAM-
Question re. shifting of the railway station at - to some other site. 

343-44. 
RANAGHAT-

Question "t' inadequaqy of the train service between Bongong and --. 
583-84. 

RANGACHARIAR, DI~AN BAHADUR T.-
. Appointment of -- as Chairman of the Committee on Public Petitions. 

1355. 
BetJ.gal State Prisoners Regulation (Repeal) Bill-

Motion to consider. 1146. 
~ et Demand for "Interest on Debt and R:eduction or Avoidance of 
~t . 2320. 

Code of Civil Procedure (Amendment) Bill-
Consideration of clause 2. 1447-49. 

Code of Criminal Procedure (Second Amendmimt) Bill. ~  t06A,. 
1079, lOBO. 
Consideration of clause 2. 1200-02. 
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RA~ ACHARIAR  DI A~ BAHADUR T.-t!01ltd. 
Contempt of Courts Bill-

Consideration of clause 2. 7M1-7IH, 753. 
Motion to pass. 764, 765, 766. 
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Demand for Supplementary Gra.nt for "ArchllIology". 2679, 2681. 
Demand for Supplementary Grant In respect of "Miscellaneous" ,(Cur-

tailment of the powers of the Standing Finance Committee). 1253, 
1255, 125ft 

Election of -- to the Panel for the Standing Committee on Emigra-
tion. 2763. 

General discussion of the General Budget. 2067. 
General Discussion of the Railway Budget. 1577-1M12, 1599, 1603, 1604, 

1615, 1617, 1618. 

Hindu Religious and Charitable Tl'uBtl Bill-
Motion to recommit to Select Committee. 1644-45, 1548-53, 1656. 

Indian Factories (Amendment) Bill-
Motion to add new clause 6(1) after clause 4. 2627-29, 2632, 2633, 

2634. 
Consideration of clause 17. 2641-43. 

lndian Finance Bill-
Motion to consider. 2609. 
Consideration of Schedule I. 2577-81, 2593, 2699. 
Motion to pass. j61)3. 

Indian Income-ta.x (Amendment) Bill-
Motion to circulate. 1417-18. 
Motion to amend clause 8. 51856. 

Indian Registration (Amendment) Bill-
Motion to consider. 1540. 
Motion to paM. 1540. 

Indian Tariff (Amendment) Bill-
Consideration of the Schedule. 2023, 2031-82. 

Indian Triode Unions Bill-
Consideration of clause 18. 563, 675-76. 

Law of Property (Amendment) Bill-
Motion to refer to Select Committee. 820-21. 

Legal Practitioners (Amendment) Bill-
Motion to pass. 1465. 

Madras Civil Courts (Amendment) Bill-
Motion to consider. 641-42. 
Consideration of clause 2. 542. 

Ma.drlt8 Civil Courts (Second Amendment) BiIl-
Motion to oonsider. 2484-86. 

Motion to omit the Budget Demand for "Executive Council" (Appoint-
ment of a Royal Commission on Reform.). 2330, 2337-41, 2361, 2362, 
2400, 2404, 2405, 2410, 2418. 2422. 

Motion to omit the Budget Demand for "Railway Board". 1687-89. 
Motion to reduee the Budget Demand for "Audit" (Railways) (Effect 

of changes in the audit system). 1715, 1718. 
Motion to reduce the Budget Demand for "Executive Council" (Delay 

of the Commerrl! Department in dealing witn the report of the 
Indian Mercantile Marine Committee.). 2441-42, 2444. 
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RANGACHARIAU, DIWAN BABADUa T.-I;cmtd. 
Motion to reduce the Budget Demand for "Forest'; (Education in. 

Forestry, etc.) 2266-56, 2258. ~ 
Motion to reduce the Budget Demand for "Indian Postal and Tele-

graph Department (Cost of agency in the Telegraph Department). 
2300-01, 2303, 2304. 

Motion to, reduce the Budget Demand for "Indian Postal and Tele-
graph Department" (Redltctioll of postal rates). 2271, 2274-77, 2283 .. 
2291, 2292 .. 

Motion to reduce the Budget Demand for "IDBpection" (Hailways) 
(lnveBtigation into accidents). 1709-10. 

Motion t.o reduce the Budget Demand for e ~i ~  (Railways} 
(ThePattukottai train disaster). '1705-06. 

Motion to reduce the Budget Demand for "Interest on Miscellaneous 
obligations" (Rate of interest tm Post Ofticll Cash Cnrtjfieates). 2321, 
2323. 

Motion t.o reduce the Budget Demand for "Legislative Bodies" (Equal-
ity of treatment of Members of the Legislative Assembly and Coun-
cil of State in the matter of allowances). 2446. 

Motion to reduce the Budget 'Demand for "Opium (Opium policy of 
the Government of India). 2249-60, 2262. 

Motion to reduce the Budget Demand for "Staff, Household and Allow-
ances of the Governor General" (Replacement of the European om-, 
eel'S of the Governor General's Bodyguard by Indian officers). 2324-25. 

Motion to reduce the Budget Demana for "Taxes on Income" 
(Defective administration of the Income-tax Department in Calcutta). 
2217. 

Motion to redu(,e the Budget Demand for "Taxes on Income'" 
(Hecommendations 'made by the Taxation Inquiry Committee in re-
gard to Devolution Rulc 16). 2213-14. 

Motion to reduee the Budget Demand for "Working Expenses: Ad:. 
ministration (Hailways)". 1738, 1739-40, 1744, 1746. 

Motion to reduce the Budget Demand for "Working E'xpenses: Ad-
ministration" (Railways) (Gra.nt of the Lee Commission concessions 
to Railway Officers). 1'760-61. 

Presentation of the Report of the Select Committee on the Indian Regis-
tration (Amendment) Bill. 943. 

Resolution r(' Burma Expulsion of Oflendere Act, 1925. -885, 98Nt2, 998, 
999. 

Question r(' separation of the establis!J.ment relating to the Legislature' 
from the Legislative Departmcnt. 1648. 

Question (Supplementary) rr-
Appoint.ment of Mr. J. Coatman 80S Director of Public Information. 

603, 694. , 
Commonwea.lth of India Bill. 1176-77. 
Equalisation_of the travelling and halting allowances of the members: 

of the Council of State and the Legislative Assembly. 702. 
Letter from the Private Secretary to H. E. the Governor of Bomba.y 

to t,he Secretary of the Sind Hindu Association rfl'o 
ga.rding the appointment of Hindus to higher posts in the public-
services in Sind. 2093-95. 

Sir Frederick Whyte's book on Federll.} Constitutions. MI. 
:Tl'fiatment of State prisoners. 2234-3It 
Wages of Indian labourers in Ceylon. 1&72. 
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RANGACHARIAR, DIWAN BAHADUR T. coneld. 
Resolution 1'(>-

~a Expulsion of Offenders Act, 1925. 1276, 1278, 1279, ]292, 1293. 
Enhancement of the salaries of the two members of the Judicial Com-

mittee of the Privy, Council possessing Indian experiencf1. 725-729., 
Extension of the Reforms to the North-West Frontier Province. 

'1316, 1316, 2742, 2743, 2769-80, 2783, 2784, 2794, 2796, 2797, 2798, 2799", 
2800. ' 

Prohibition of beggary and vagrancy. 638. 
Ratifieation olthe Draft Convention regarding Workmen's compensa-

tion for occupational diseases. 1478-79; 
Reduction of the export of opium. 2705, 2707-10. 

, ,Retrench.ment: 844, ,651. 
Training of indians for nauticlLl careers and creation of an Indian> 

Mereantile Marine. 2800, 2801. 
Unemployment among the middle clasBes. 461, 466. 

Small Cause Courts (Attachment of Immoveable Property) Bill-
Motion to refer to Select Committee. MO-51H. 

Statement mltde lJy the Honourable Sir Alexander Muddiman re the 
hunger strike of the Bengal State prisoners in thf1 Mandalay and 
Insei n Jails. 2017. 

Steel Industry (Amendment) Bill.-
Motion to consider. 1360-61. 

Weekly Payments Bill-
Motion to refer to Select Committee. 786, 794, 795-97. 

RANGA IYER, MR. C. FL-
, Bengal State Prismiers Regulation (Repeal) Bill-

Motion to eonsider. 1145-49. 
Demand for Supplementary Grant in respect of "Miscellanl'ous" (De-

putation to South Africa, Taxation Inquiry Committee, and Royal 
Commission on Cwrency). 1241-1242. 

Demand for Supplementary Grant in respect of the "Railway Hoard" 
(DisCUlIsion of the question of the personnel of the Railway Board), 
888. 

General Discussion of the Railway Budget. 1633·37. 
Indian Trade Unions Hill-

Motion to pass .. 923, 927-929, 932-
Motion for Adjournment to discuf!fI the hunger strike by the Bengal 

State Prisoners in the Mandalay Jail. 1870. 
Motion to omit the Budl!;et Demand for "Railway Board". 1690-92. 
Motion to reduce the Budget Demand for i ~ Expenses: AIl-

ministration" '(Railways) (Provision of electric lights in carriages 
on the Moradabad-Gaj rola-Chandpur branch of the East Indian Rail-
way). 1827-1828. . 

Motion to reduce the BudjletDemand for "Working Expenses: Ad-
ministration" (Railways) (Reduction of third clau faree on Rail-
ways). 1843 . 

. Question 1'('.-
Debting of half the cost of the Army in India to the British ~ 

quer. 1261-64. . • . I 

Emigration of Indian lahourers to foreIgn countrlell. 2090. 
ElClape from India of two American prisoners. 16, 17-t9l 
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BANGA IYER, lb. C. S.-contd. 
Question t ~ . 

Improvement of the Jaw relating to income-tax and aapel'-tax. 2098 . 
.J apanesc competition with Indian piece goods. 19r,9-60. 
Mr. Rushbrook Williams' book on the Moral and Material ProgrelS 

of India. 532. 
N i ati~ s of delegates for the 8th and 9th Sessions of the Interna-

tional Labour Conference at Geneva. 9112-13. 
Omission from "India'. Parliament" of the debate in the Legislative 

Assembly last year on the opium 'policy. 1989-70. 
Omission of speeches of certain Honourable Members of the Legisla-

tive Assembly from the publication, "India's Parliament". 1969. 
Pay of Divisional accountants of the Public Works Department. 42, 

43, 4" 
-Petition of Mushi Bhagwati Prasad of Bena.res. 63. 
Prescription of the "Industrial and Trade Review for India." published 

in Berlin. 18. 
R.eoommendations of the Indian Mercantile Marine Committee. 

2098-99. 
:aeport of the British Labour Women's Delegation to Soviet Russia. 

14. 
Sir Frederick Whyte's book on Federal Constitutions. 531- 32. 
South African Liquor Law Amendment Bill. 2111-12. 
Works and Mines Act Amending Bill in South Africa. 2116-1'7. 

Question (Supplementary) rt!-
Anti-Asiatic legislation in South Africa. 161H. 
Author of the publication entitled "The Lost Dominion." MI. 
Employment of women underground 1n mines. 231. 
Expansion of the Delhi Province by the annexation 01' BOme districts 

from the United Provinces. 5136. 
'Political detenus in Bengal. 346-346. 
Release of Bengal internees. . 336. .' • 
Treatment accorded to certam State prIsoners. 268-259. 

Resolution ,.eo-
Burma. Expulsion _of Offenders Act, 19211. 1276-1293. 
Prohibition of beRgary and vagl'ancy. 630-33. 
"R.elllase of political pl'isoners. 263-67. 
Unemployment among the Middle Classes. 481. 

RANGASWAMI, MR. B. R.-
Question -1'(' alleged ill-tl'flatmllnt of t,he clerks of the Savings Banl[ De-

partment under the Deputy Accountant General, Posts and -Tele-
graphs. Calcutta, by --. 2375. 

RAN GOON-
Quelltion re-

Alleged alSault on an Indian lady pal88n/l'er travelliBg from 
to Chittap;ong by the stearnel' "Lady Blake". 1171. 

\ Compl'nBatOl'Y allowances of postal clerks IItationed in and 
Bombay. 1964. 

C Rt ti~ of a double railway line between -- and Mandalay. 
-845. ", I _ 

RANIGUNJ'-
Question 1'f' waiting l'oom forll'oies "t - railway station. 1S3. 



DCUXw> LJ:GISLATIVE A8SIl'nLY DEBATES. 

ltATESTRIBUNAL -
Question re. -

Elta.biilhment of a --. 911-97, 217, 3&3. 
Personnel of t:he --. 1166. 
POW81'1 and fun.ctions of the proposed --. 846-

.'RATNAQIRI 
Question re grant of permisllion to the people of Burma to remove the 

remainlGf the late ex-King Thibaw and his second Queen from --
to Fort Dufferin, ~a ala . ' ~ . 

llAlJ, !b. P. R.--, 
Oath of Office. S04q'. 

RAWALPINDI·-
Question re·--

Allegatiolls ap;am.t Major T. Temple, R. A., officiating Chief Ord-
nance officer --. 228-29. 

Carriage of mails and parcels between -- Murree and Kashmir. 
2829-30. 

:RAWALPINDI DIVISION-
'Question re recruitment for the Indian Army from the Muhyal Brah-

mans in the --. 1&63. 

'RAY, MR. ANIL'BARAN-
Question re cale of -- a dete'nu lmder the Bengal Criminal Law 

Amendment Act" 192&. 1883. 

&AY, lb. :rc.UMAR SANKA}t-:-
Indian Medical Degrees (Amendment) Bill-

Motion to consider. 826-26, 830. 
,Indian N aturaJization Bill-

Motion to consider. 937. 
Consideration of clause 3. 1016, 1029. 

~ 

claule 7. 1032-33, 1034. 
·Question re-

Alignment of the Dinajpur-Rubia Railway. 1486-86. 
Alleged abdu(:tion of an Indian girl by guard Hodson of the Eaatern 

Bengal Ra.ilway. 222. 
Construction of the Ishurdi-Pabna Sadhugunj and Aricha Dacca rail-

way lines in Eastern Bengal. 220. 
'Curtailmcnt 'of the powcrs of the Calcutta High Court in respect of 

Judicial appointments. 503. 
Delivery of registered and insured letters in Calcutta. 1S04. 
Establishment of a Branch of the Department of Epigraphy in India. 

at Bombay. 1103. ' 
Fares to Faridpur station on the Eastern Bengal Railway. 221. 
'Railway freights on piecegoods from Bombay to Calcutta and Shola-

pur to Ca.lcutta. 502-503. 
'Railway freights on rice. 503. 
'Recommendations of the External Capital';' Committee. 14, 1&. 
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:kAY, MR. KUMAR SANKAR-l'olltd. 
Question 1·p---c,mtd. 

Recommendations of the Indi&A Auxiliary IIoIld· Territorial Forces·; 
Committee.' 222. ' 

Recommendation of the Indian Meroantile Ma.rine Committee. 221. 
Representation to the Governor General in Council of South Africa. 

re the Natal Township Franchise Of'dinance. 603. 
Total ~a ital outlay on irrigation works, 'etc. 1101. 

'. 'Total jD(,'ome derived from Postal Savings BaUL 221-22. 
Transfer by the Eastern ~a.l Railway of their traffic Cent're from 

Goalundo to Khulna. .. 220. 
Resolution r(' relealle of Political Prisoners. 287-88. 

RAZMAK-
Question 1"('-

!;. I' 

, .: 
I 

Amount of rebate paid by the Army Canteen 
officers' shops and Indian shops at --. 2459. 

Board (India), to 

Competition of the Army canteen Board '(India) 
ers in -. 2463. 

with pTivate trad-

READING, H. E. I.oRD,-
'QueStion 1'(' sll.lal;y drawn by Mr. R. Ewbank while &ctikg· a'S Private-

Secretary to -- in ~ la . 2750-51. 
REBATE-

Question 1"'-: 
Amount of -- paid by the Army Cimteen Board' (India) to offi-

cers' shops and Indian shops at Razmak" .. 2469. 
Payment by the Army Canteen Board (India) of - due to regi-

IDl'!nts. 2458. 
RECEIPT(S)-

Question r,' total -- and expenditure .of the North West Frontier: 
Province for the yel\rs 1022-23 to 1925-26. 1726-27. 

RECEIPT STAMPS-
,8f."! under "Stamps". 

RECOMMENDATION(S)-
Question 1'e-

Action ta.ken on the -- of the Reforms Inquiry Committee. 686 .. 
-- of the Indian Mercantile Marine Committee. 2098-98. 
-- of the Lee Commiuion rF. the Indian Medical Services. 442. 
- of the Ryan Committee. 2474. .. 
_. of the Taxation Inquiry Committee on the subject of land-reve-· 

nue, 2113. 
RECRUIT(S)-

Question 1-'" --- from Great Britain and India to certain Indian aer-
, vices during the years 1920-26. 899. 

RECRU ITING OFFICER(S)-
Question rf' honorary Assistant --. 233--34. 

RECRUITMENT-
'Queetion re-

Alleged anti-Hindu policy of tbeGovernment on the matter of --
... for the Army in the Punj ab. IIS66. . 
. Control by the Director of Finance Railway Board, of t ~. a.nd 

promotion of the cleric:a.l stat! of that office. 286'1-68., 
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RECRUITMENT-ccmtd. 
Question f·c-contd. 

Direct _. of non-Indians to the General Service in the Telegraph 
Department. 360. 

-- for the Indian Army of "Punjabi Hindu" Regiments. 1663. 
-,-'. for the Indian Army from the Muhyal Brahmans in the -HawaJ-

pindi Division. 1663. 
-"- for the Indian Railway service of i ~ s and thp. Provincial 

Engineering k)ervice. 2107-08. '( .-
,·-from India and ,the United Kingdom to the Railway Engineer-

ing service. 247-48.. ' 
. -- of Assistant Traffic' Superintendents on StaibeRailways. 2848. 
--- of Divisional accountants in tlae 'late Military Works 'Services. 

711. . 
--- of graduatlls of Indian Universities for the 'Indian Archeological 

Depa.rtment" 2168. ' 
- of Indian lahour for the Singapur Naval Basp.. 322-23. 
--. of Indiana ILS' "C" class guards OD the North Western Railway. 

~~ , 
-- of Indian labourers .lor· Malaya. 322. 
-- of Indians in England to tho Indian service of Engineers. 637. 
-- of members of the Indian Civil Service in England and in 

India in 1925. 244-45. . . 
-, - of Muslim sorters in the Railway )fail Service, Multan Division. 

21211. 
-- of officers in the Archlllologicttl Department. 2167 .. 
-- of qual ified mechanical and -electrical engineers from the :Mac-

lagan Engineering College to the Rupflrior services of t.he Technical 
and Stores Department of State Railways. '708. 

-- of telegraphi.its. ' 351-651 . 
. __ .- to appointments in the elerieal grade in the office of the Audit 

Officer, Indian Stores Department. 612-13. 
- .. - to the Gllneral Rervioo and the sta.tion service in the Telegraph 

Department. 360-5]. 
-- to the Indian Medical Service. /S36. 
-- to the Superior Services 01 Railways. "'3.' 
Stoppages of the -- of covenanted mechanics by State Ra.ilways. 

1500. 
Total -- of Hindus, Anldo-Indians and Muhammadans in 192" ana 

1926 for r.nrtain specified eervices. 11U7. . 
Transfer of the -- for certain services and appointments from the, 

SceretR.ry of State to the High Commissioner for India. 76-77. 

RED CROSS SOCIETY-
Question rf' ... extension to other charitable institutions of the concession 

allowed to the -.- and St. lobnrs Ambulance ASlOCiatioD of receiv-
ing Post Office Cash Certificates as donatioDs. 2819-20. 

HEDDI, MR. K. VENKATARAMANA-
Coele of Criminal Procedure (Second Amendment) BiU-

Motion to consider. 1062-64. 
Elect,ion of -' to t ~ panel for th ~tte . A.. . .~ C(),\lr;Jril f()r 
. Railways. 26045. 
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REDDI, l\b. K. VENKATARAMANA-contd. 

Question re-
I Civil Service (Commutation) Pension BuIes. 1092-93. 
Date of the next General Election to the Madras Legislative Council. 
] 162-113. 
Difficulties exper:enced by Indian student. in gaining admission into 
institut'ions in England. 1093-94. 
European settlement in the Highlandll of Tanganyika. 1092. 
Exemption of the Delhi Municipality, the Notitied Area Committee 
and the Imperial City Committee from the operation of the Aliena-
tion of Land Act. ~ . 

Exemption of the Delhi Notitied Area Committee from the operation 
of the Alienation of Land Act. ~ . I 

Expenditure on the tourll of the Audit Officer, Indian Stores De-
partment. ~ . 

Interpretation of Rule 6 of the Legislative Aaaembly Electoral Rules. 
2831-32 • 
.Number of Andhrall employed in certain Departments of the Govern-
ment of India. 1648-49. 
Number of officers who have availed themselves of the premature re-
tirement Rulea in ~ and ~ . 1093. 
Paucity of Andhra representation in the various departments of the 
Government of India. 614-16. 
Prohibition of the manufacture of tine yarn in Indian Mills. ~. 

Protection of the Indian silk (handloom) industry. 1091. 
Recruitment to appointments in the clerical grade in the office of the 
Audit Officer, Indian Stores Department. 612-13. 
Redrells of the grievances of the employees of the Madras ana South-
ern Mahratta Railway. 1091. 
Refusal of a full holiday to the Punjabi and 14adrasi auistants in the 
Audit Office, Indian Stores Department on the Solona festival. 614. 
Revision of the electoral rolls of the Legislative Assembly. 2830-31. 
Revival of the indigo industry. 1091. 

REFORMS-
Discussion of the question of the appointment of a Royal Commission 
on --under Demand No. 118 (Executive Council). 2:325-69, 2388-41. 

Question re-
Appointment of a Royal Commission to investigate into the working 
, of the Montagu Chelmsford -. ~. 

Grant of --to the North-West Frontier Province. 608-609. 
Hindu opposition to the extension of --to the North West Frontier 
Province. ] 166. 
Introduction of - in the North-West Frontier Province. 84, 700-10. 
Minimum demand of the Legislative ASllembly regarding --. 23, 
,24, ~. . 

Re.olution rf' extenBion of the .... - to the North-West Frontier 'Province. 
]296-1344, 2713-4&, 276&-2800. . 

REFORMS INOUIRY COMMITTEE-
Sf'1'- under "Committees". 

'REFRESHMENT(S)-
~ ti  ,to reduce the Budp:et Demand for "Wol'king Expenllell: ~ 
ministration" (Railways) (ArrangementB for food and --for th11'd 
class passengers). 1770-80. 



INDEX TO LBGISL.l'l'lVll ASSBJlILY DBBATIS. 

REFRESHMENT(S)-contd. 
Question re-

Grant to a Marwari of the contract for the supply of Indian -- ou, 
the Bengal N agpur Railway. 88. 

Monopoly -for the supply of Indian -- on railways. 88. 
'Supply of Indian -- on railways. 88-89. 

REFRESHMENT ROOM(S)-
Question re-

Grant to a non-Muslim of the contract for the Muslim -- at. 
Barog and Delhi. 88. 

Indian -- at stations on the East Indian, Oudh and Rohilkhand, 
and Bengal and North-Western Railways. 2096. 

Measrs. Sorabiee and Company's -- on the Eastern' Bengal Rail-
way. 1493-94. 

REFRESHMENT ROOM CONTRACTORS-
~ ' e under "Contractor(s)". 

REFUNDS-
Demand for Excell8 grant in respect of "--". 15134. 
Question "e -- of eS-cess excise. duty paid by Ahmadabad millownerl. 

2818-19. 

ltEGISTRATION-
Question re compulsory -- of the transfers of aha.res of limited lia-

bility companies. 1972. 

REGULAT,ION III OF 1818-:-
Question rr detention of Mr. Subhas Chandra Bose under --. 682-83. 

RELIEF WORK-
Question re. grant by the Gov,ernment of India for -- in connection 

with the floods in Orisla. 696. 

RELIGIOUS ALVD EDUCATIONAL INSTITUTIONS-
Question "e levy of cantonment taxes on -- in the Ambala Cantonment. 

586. 

RELIGIOUS CEREMONI,ES-
Question "e grant of allowances to the State prisorJere at Mandalay for 
-. 2100-21&1, 2152, 2165. ' 

REMITTANCE(S)-
Question f'e- , 

Arrangements for the -- of soldiers' savings to Englitnd. 581. 
Discouragement of - by postal money orders. 2119. 

REMUNERATION-
Question rp, -- of Mr. Kennedy North, decorative artista, New Delhi. 

251. 

RENT-
Question re -- of the quarters occupied by Mr. R. H. Legge, Traffic 

Supervisor, General Post Office, Calcutta. 21t4·2165. 
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REORGANISATION-
Question n -- of audit and accounts on Railways. 687 

REPARATION 8LAIM(8)-
8ce under "Claiml". 

REPORT(S)-

Question re-
Action taken on the majority -- of the N.-W. F. Inquiry Committee. 

448. 
Action taken by Government on the -- regarding humidification. 134-

36. 
Action taken on the -- Bubmitted by Kunwal' MaharaJ Singh on the 

condition of Indian labourers in Mauritius. 2706. 
Assimilation of the Indian appropriation -- to the corresponding 

British --, 615. 
Non-publication of Volume II of the Indian Jail. Oommittee __ , ' 2233_ 

36. 
Philip Duff Commission's --, 38-39. 
Publication of the -- of the Andamanl Deputation: 2838-39. 
Publication of tJae -- of the Army Accounts Committee. 2836-37. 
Publication of the Fiji Deputation --, 447-48, 2763. 
-- from the Military Food Laboratory on samples drawn from the 

Inltitutes served by the Army Canteen Board (India). 2464. 
- of Mr. Patterson on the treatment of State prisoners in the 

Mandalay Jail. 2151-62. 
-- of the Auxiliary and Territorial Forces Committee. 162, 166, 0&38. 
-- of the Committee of Inquiry appointed to investigate into the 

affa.irs of the Army Canteen Board (IndiaJ. 2476. 
-- of the Deck PaHengers Committee of 1921. 36. 
-- of the Indian Territorial Forces Committee. 164, 447. 
-- of the North-Welt Frontier Inquiry Committee. 704. 
- of the Reforms Inquiry Committee. 588·89. 
--. of the regimental bfficeTS who attended meetings in Simla in 

September 1926, in connection with the Army Canteen Board (India) . 
2760. 

-- received by Army Headquarters regarding watered beer in the 
area operated by the ,Army Canteen Board (India). 2477. 

-- regarding the health, comfort, etc., of State priloners. 869-861. 
-- regarding the service and quality of goods and beer ser\'ed by the 

Army Canteen Board (India). 2477. ' 
Supply to the Army Canteen Board (India) of all -- of the Military 

Food" Laboratory at Kasauli on sample. received from the regiments 
served by the contractors. 2f79. 

REPRESENTATION(S)-
Question .~ 

Indian -- on the Governing Body and Executive Committee of the 
Lady Hardinge Medical College and Ho"pital, Delhi. 1486. 

-- from LQcal Govt'rnments e~a i  th .. Meston 8ettlemt'nt. 41. 
Special -- for factory la.bourers in the J .. egislative Assembly. 48. 
Spec.'inl -- of Indian labourtlrs in the Ceylon Legislature. 162-63. 
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i.REPRESENTATIVE-
Question l'/l Indian -- at the next Internatiollli..l Labour Conference, 

424. 
" . 

. RESEARCH-
Question r(! present condition of scientific -- C&rL"ied on 'by GOvernment 

Departmenta. 1174-7&., 

,RESEARCH FUND A CIA I N~ 

Question re Indian --. 72. . ' .. 

, 

ltESERV ATION OF THE COASTAL TRAFFIC OF INDiA. SILL-
See under "Bi1l(a)". 

RESERVE FUND(S,)-
Question ,'e creation of -- on .railway&. ll~ 

.RESIDENT(S)-
Question f'e -- in Indian St&tea. 40 . 

.RESOLUTION(S)-
est~  re-
Action taken on l ~ ti ial --, passed by the Legialative Assembly 

and the Council of .State. l~  . 
. N ori-official -- in .the second Legislative A&aembly. 243-'"-
-- rl' Burma Expulsion of Offenders Act, 1925. 974-1010, 1269-96. 
-- r(' comforts for Indii.ri railway ,passenger&. 4:11. 
~ 1le continuation of the customs duty on lac exported from British 

India. 1407-09. 
- ,'e. emigra.tion of Indiau unskilled iabourers. to British Guiana. 

2840-44, . ' 
-- 1'f' enha.ncement of the salaries of the two members of the Judicial 

Committee of the Privy Council pOl8e1l8ing Indian experieoce. 716-
745.' 

-- l~ extension of the Reformll to the North·West Frontier Province. 
1296-1344, 2713'45, 2766-2800, 

-- rf' position of Indians in South Africa. 2882-288lS.' 
-- re prohibition of beggary and Vagrancy. 624-638. 
-- re. proviaion of convenienoes' for Indian Railway passenger8. 605-

06. , ' 
__ re. ratification of the draft convention of the seventh Iftternational 

Labour Conference regaraing compensation for occupational diseases. 
2690-2700. 

__ rf' ratification of the Draft Convention regarding Workmen's com· 
pensation for occup",tiona1 aiseases. 1469-80. 

__ r(' reduction of the export of opium. 2700-13. 
__ "/' reduction of the inland postal rate8. '943-72. 
__ rl' release of political prison erR. 260-319, 
__ rf' release of Sardar Kharak Singh and other Sikh political 
. ,pneooel'll. 1159. . 
__ "f! retrenchment. 639-618. 
__ 1"(' supply of Ganges water below Narora. 49-51, A3. 
__ r(' supplementary protection to the tin-plate industry. 1379-1406. 
,____.',.,., ~t ai i i~ of Indians fornau'tical careers and creation of an Indian 

Mprcantile'Marine. 2AOO-16. 
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RESOLUTION(S)-contd. 
Question ~ t . 
-- re unemployment among the middle classes. 452-94. 
Statement made by the Hon'ble Sir Alexander Muddiman reprding. 
-- re treatment of Indians in South Africa. 496. 

RETIREMENT-, 
Question re-

Compulsory .......-- of Abdul Razak Khan, Reoord Clerk in the RailWay 
Mail Service, Saha.ranpur. 1976-77. 

-- of members of the clerical establishment of the office of the Railw&7 
Boa.rd. 51861. 

RETRENCHMENT(S)-
Question re -- in the Posts and Telegraphs. 410-115. 
Resolution re --. 639-678. 

RETURN CONCESSION TICKETS-
Question re issue of -- on the East ~ ia  Ra.ilway. 628, 

RETURN JOURNEY TICKET(S)-
Question re issue of -- on the Bensal and North-Western and the Oudh 

and Rohilkband Railways. 4,6·46. 
RETURN TICKETS-

Question re-
!Bsue of -- to Bhagalpur, Monghyr and Patna.690. 
Mont,hly average of second class ordinary - on all stations ~ eeD 

alsa~ai and Saharanpur during 1926. 1016. ' 
Re-introduction of the system of -- on the East Indian ~ai ' a. . 

437. 
REUBEN, lb. S. S.-

Question re discharge of -- Head Train Examiner, North-Western Rail-
way at Ambala. 611. 

REVENUE-
Question re-

Telegraph -- derived from telegrams. 2473. 
Total capital expenditure clJarged to -- in certa.in speoified Depart-

ments in the year 1925-26. 876. . 
Total increase in the -- derived from commission on money orden, 

etc. 874. 
REVOLVER(S)- \ 

Question f'f' issue cf -- to postal 1'\1On"rl. 24.2. 
RICE-

Queltion re. railway freights on --.&oa. 
RIDGE-

Question rf' shooting, coursing. hawking or hunting on the -- inR&ilina. 
691-92. • 

RlSAJ.PFR CANTONMF.NT-
Question rc expuh:ion Of ':Munir KhaQ, a' conllervanc,y Jam&dar, from -. 

461. ' 
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ROAD(S)-

Question re-
Construction of a 'metalled --between Dera Ilmail Khan and Fort 
Sandeman. 2104. 
Construction of new railway lines and - in the Frontier. 1666. 
Ghazni Khel Daraban --. 2104. 
Imposition o£ special levies by railways for the maintenance of ---" ill' 
railway yards. 846. 
Maintenance of the --on -the Pahargunj raIlway overbridre at Delhi. 
2089., 

ROBBERY-

Question remail --in the Khulna district. 2846. 

ROOKFELLER FOUNDATION-

~~  • 
Offer of suitable employment to Dr. Edibam, an ex-fellow of the -1-' 
217. 
Rllquest to the - for a grant to the Medical Department of the Delhi 
University. 2751-52. 

ROFFEY, MR. It. S.-
Code of Criminal Procedure (Second Amendment) Bill-
Motion to pass. 1208-09. 
Election of --to the panel for the SUanding Committee for the Depart-
ment of Education, Health and Laoos. 1192. 
Election of - to the panel for" the Sta.nding Oommittee for the Home 
Department. 1192. 
Oath of 'Office. 581. 
W E'ekly Payments Bill-
Motion to refer to Select Oommittee. 790.4J2. 

ROLLING STOCK-
Question re provision of --to relieve. the exilting congeltion on Rail-
ways. 623. 

ROSA HAPUR BRANCH-
Queltion re construction of the - of the East Indian Railway. 437. 

ROY, MR. MANABENDRA NATH-
Question re expulsion of --from French territory,. etc. 59. 

ROYAL-
Question re use df the word --by clubl, institutionl, Ichooll aud 
dancing academies. 2754. 

ROYAL AIR FOROE-
, r 

Question reo- , 
Expenditure on operations undertaken by the --. 133. 
Indianization of the --in India. 1186. 

ROYAL ARMY TEMPERANCE A ~ lA I N

Question re -. 75. 

ROYAL CALCUTTA TURF OLU:S:-... 
Queetion re sale of the barrack. and parade Foun. at Barraokpur to. 
the -. 2'751. • 

T 
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.ROYAL COMMISSION-
Question re-

Appointment of & - on A i l~ e. 326-27, 434-36. 
Appointment of & -- to investigate into the working of the Montagu-

Chelmsford reforms. 155. ' 
-- on agriculture. 440, 1165-66. 

ROYAL COMMISSION ON AGRICULTURE-
Question re-

MusliIq representation' on the --.. 1605, 2677. 
Bec also under "Royal Commission". 

ltOYAL COMMISSION ON· CURRENCY-
Demand for Supplementary Grant in respect of "Miscellaneous" (--). 

1239-47. • ... 

ROYAL COMMISSION ON REFORMS-
Discussion of the question of the appointment of a. -- under Demand 

No. 28 (F4ecutive Council). 2325-2369, 2388-41. 
.ROYAL INDIAN MARINE-

Question re-
Contractors in the --. '101. 
Reorganisation of the --. 98, 129. 

ltOYAL INDIAN NAVY-
Announcement re formation of the --. 9'13. 

:ROYAL MILITARY COLLEGE, DEHRA DUN-
Question re-

Expenditure on the instructional and other staff of --. 5noo. 
Expenditure on the --. 2100. 

:RULE(S)-
Question re-

Cantonment Land Administration --. 92-93. 
- relating to seniority in Government service. 243. 
Statutory -. 683-684. , 

.RULING(S)-
-- by Mr. Deputy President that as Sir Sivaswamy Aiyer did not 8&Y 

that his amendment t clause 2 (a) of the Legal Practitioners (Amend-
ment) Bill was relevant to the subject-matter of the amendment made 
by the Council of State, it must be ruled out of order. 2665 . 

. _- by Mr. President that an Honourable Member is not entitled to Bay 
anything which might reflect on the conduct of. a Governor or the 
Viceroy. 2366 . 

. _- by Mr. President that he could not allow a debate on matters of 
policy in regard to Demands for .!'upplementary Grants, which dealt 
with the particular increases asked for,' but Honourable Members were 
1mtitled to oppose any such Demand on ita merita or without gioving 
any grounds. 888. 

-'- by Mr. President that Members raising the question of the Andamans, 
while discussing the Budget Demand for Executive Counoil, would not 
be entitled to raise that question again under any other Demand. 2361. 

-- by Mr. President that Mr. N. M. Joshi. should withdraw the word 
"non.ense" used by him in oonnection with his deBire to speak on the 
Resolution re reduction of the postal rates. 966. 



RULlNG(S)-contd. 
-- by Mr. President that no comments reflecting on the conduct ol 

Judges are permissible, whether a case is pending or disposed of, but 
criticisms of judgaents are permissible in so far &8 they are posaible 
without reflecti2g on the conduct of Judges.' 279 . 

. -- by Mr. President that no personal charge can be made by one 
member against another in the Assembly Ohamber whether the other 
member is present or absent, but references to the conduct of members 
as pumic men are permissible. 280-81. 

-- by Mr. President that the question of the admilsibility of amend-
ments regarding the inclulion of non-registered Unionl in the Indian 
Trade Uaions Bill would depend on thc deoision the House took on the 
amendment of the Honourable the Industries Member to insert the 
word "registered" hefore the words "Trade Union" in sub-clause (1) of 
clause 16. If the House decided to adopt this aqlendment, then it 
would be an indication that it was not in favour of including in the 
Bill provisions in regard to unregistered Trade Unions. If, on the 
other hand, the House decided to reject this amendment the Chair 
would inter that the House was in favour of including within the provi-
sions of the Bill mattei'll regarding unregistered Trade Unions also. 
As the matter had not been made quite clear by. the Select Committee, 
it was diffioult for the Chair to decide what in the opinion of the Select 
Committee the original intention of the Bill was. That being so the 
deoision of the House would be taken as a guide by the Chair as to 
what the soope of the Bill was. 3'7i, 371S, 376, 377-78. 

RUNNING ROOM-
Question 1'tJ -- for Europe&1\ and Anglo-Indian guards at Amingas on 

the Eastern Bengal Railway. 1493. 

RUNNING STAFF-
Question 1'e provision of quartere for the -- 01. the L&lmonirhat District 

stationed at Santahar, Eastern Bengal Railway. 1496. 

RUPEE TENDER(S)-
Question 1''- -- for Indian Stores. 61, 417, 441-42. 

:RURAL AREAS-
Discussion of the question of the UDsatiAfactory postal service in -

under Demand No. 23 (Indian Postal and Telegraph Department). 2307-
08. 

Question re issue of instruction to the Imperial Bank of India to help 
agriculturistl!l and others in --. 876 . 

. RURAL CONDITIONS-
Question rc inquiry into -- in India. 254. 

RUSSIA-; 
Question 1'fl report of the British Labour Workmen'. Delegation to Soviet 
-.14. 

RYAN COMMITTEE--
~e under "Committee(s)'l. 
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s 
SABATHU CANTONMENT-

Question re 'oonaerV'ancy arrangements· in the -. U3-54. 

SABHERWAL, lb.,- , , 
~ esti  re refusal of apasaport to --:- to' return t~ India. 321-29. 

SADIQ HASAN, MR. S.-
Motion for Adjournment ~  discuss the hunger strike by 'the Bengal 

State Prisoners iQ the Mandalay Jail. 18&8. 
Motion 'to reduce the Budget Demand for" Taxes on Income" (Grie-

vances of ABBesaees). BtC1.a. 
Question re-

Allegations against the _peciflol Magistrate ,appointed to deal with 
municipal easell at Peshawar. 1967. 

Alleged boycott of MUilim papers by the Imperial Bank of India in 
the matter of advertisements. 711. 

Appointment of students of the Maclagan Engineering College, 
Lahore, as chargemen and foremen in the North Western Railway. 
708-09. ' _ 

• Booking clerks of the North WeiternRailway. 2120. 
Circulars iss~e  to travellillg ticket examiners regarding the amount 

of excess farcs to be' collected by them. 1968. 
Compulsory retirement of. Ab,dul 'Razak ~ a  Record Clerk in the 

Railway Mail Service,' Saharanpur. 1976·77. ' 
Consideration of the claims of Muslim candidates fM promotion to, 

the rank of Superintendent, Traffic Branch, Indian Telegraph 
Department. 1854. 

Construction of a railway station near the Khalsa. College, Amritsal'. 
2167. . 

Conversion to broad gauge of the Kot Kapora-Fazilka section of ,the 
Bombay, Ba.roda il.nd· Central Itidia Railway. 16M. 

Date of the cancellation of the warra.nt under which Ghulam Qasim 
Khan was detained. 1267. , . . 

Dismissal of Oliulam Nabi, a guard on the North Western Rail a ~ 
1976. 

ExpUlsion of Maulana Mohammad Ishaq from the .. North West 
Frontier .Province. 2863. " 

Followerl 01 the late Satdar Ayub Khan. 1966-67. 
Increase of audit work in the Traftic Department of the North 

Western Railway. 2120. . 
Indianisation of the Traftic Braneh of the I i~  Telegraph Depart.-

ment. ~. _ . 
:' Insanitary condition of Peshawar City. 1977. , , 

Internment of Ghulam Kasim Khan, flz-Nawab of Tonk, under the 
Defence of India Rules. 1267. 

Introduction of Reforms in the North West Frontier Province. 709·10. 
Levy of new taxes in the Peshawar Municipality. 1967. ' 
Maulvi FaliI and Sanskrit Teachers in the North West Frontier 

Province. 2120-21. 
Memorials of tlie booking elerks of the North Western Railway. 2119. 
Memorial. submitted to the Agent of the North Western Ra.ilway-. 

11ID. 
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Question re-contd. 
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Muhammadan Assistant Controllers of Stores, on t ~ North Western 
Railway. . 16M. 

N umber of candidates selected from thos!, • appearing for tbe Indian 
Civil Service examination in Ind'ia. 't07.· , 

Number of Europeans employed in the Traffic Branch of the North 
Western Railway. 2120. 

Number of KaBhmiri officers ill the Indian Army. 2167. 
Objection to the use of the word ' .. Muhammadan" in Government 

publications. 2166-67. 
Pay of European and Anglo-Indian and Indian apprentices on' the 

Nortb Western Railway_ 709. 
;Petition from Ghulam Qasim Khan requesting permission to reside 

in Tonk in the North West Frontier Province. 1268. 
Recruitment of demobilised Indian officers as exccut·ive officers of 

cantonmenti. 2830. . 
Recruitment of qualified mechanical and electrical' engineers from 

the Maclagan Engineering College to theluperior services'of the 
Technical and Stores Departments of State· Railways. 708. 

Refusal of permission to Ghulam Qasim Khan to reside in the North 
West Frontier Province. 1268. . 

Representatives of the North Western Railway on the Advisory 
Committee of the Maclagan Engineering College, Lahore. 708. 

Stoppage without notice of the ghee contract of Mr. Sunder Singh 
. Malley by the Supply and Transport authorities at Mhow. 2839. 
Substitution of a competitive text for the present .yatem of promo-

tion to the higher grade of the Telegraph Department. 1653. 
Transfer of head clerks of Cantonment Boards. 2087. 

Resolution re-
Extension of the Reforms to the North West Frontier Province. 

1304-06. 
Unemployment among the middle clas88s. 458-69. 

SAGAING-
·Question re construction of a railway bridge over the river Irrawaddy 

near --. 1177. 

SAHARANPUR-
Question re-
C ~ l  retirement of Abdul Razak Khan, Record Clerk, in the 

Royal Mail Service, --.. 1976-77. 
Monthly average of IMlcond class ordinary et~  tickets on all the 

ta~i  between Mughalurai and - durIng 1926. 1016. 

SALARY(IES)-
QueBtion re-

Exemption from s.ttachmeQt by civil courts of ·the -- of Warrant 
Officers. 2646. 

Number and -- of High Court and Chief Court Judges. 1503. 
Payment to the widow of Rakhal Chan?ra Du,. ~ l~e  Govern-

ment of India Press, Calcutta., of hlB -- and ProvIdent Fund 
dues. 1880. 
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RALARY(IES)-contd. 
Question re-contd. 

-- drawn by Mr.' B. Ewbank while a.cting aa Private Secr"tary 
to H. E. Lord Readins in Ensland. 2760-U. 

ResolutioD, re enhancement of the -- of the two members of the Judicial 
Committee of the Privy Council pOllesling Indian experience. 716-46. 

SALE(S)-
Question re -- of opium by auction in 1924 and 1925. 340-42. 

SALEM-
Question re construot;ion of a railway line from -- to Attur. 1482. 

SALOON(S)-
Question re expenditure on the construction 'and furnishing of two 
-- for His Excellency the Governor of Bengal 1&68. 

SALT-
Diacussion of ·the question of improvement in the production of --

under the Demand "-". 2223-24. 
Question re reduction of the duty OD - uled for ash curing. 39. 

'SALT DE!PARTMENT-
Dis ~i  of the question of reduction of e ~ it e by a combina-

tion of the Customs Department with the -- unaer the Demand in 
respect of " CustOms ". 2176-84. 

SALT LAKE-
Question re propolled survey of the Southerl} -- by the Calcutta 

Corporation. 2&0. I 

SAMASTIPUR-
Question re direct ,railway conneotioQ between Hajipur and --. 

1186-87. 

SAMIULLAH KHAN, :t;h .•. -
Election of -- to serve on the Standing Finance 

ways. 2047. 
Committee for Ra.il-

SAMS, Ma. H. A.-
Indian Finance Bill-

Mot.ion to consider. 2&15, 2&19. 
Consideration of Schedule I. 2671. 

Oath of Office. 2149. 

SANDHURST-
Question· re-

Grant of Commissions to Indian cadets in -. -' '.' 48. 
Particulars relating to candidates selected for --

192&, etc. 2099-2100. 

SANITARY OOMMITTEE(EI)-

• 

, 
up to the year 

Question rr number of Notified Area Committee, --, Village Autho-
rities and Village Panchayats in India and Burma. 518. 

SANSKRIT T.EACHER(S)-
QU8ltion re Maulvi Far:il and - in the North West Frontier 

Province. 212()-21. 



• SANTAHAR-
Question f't!-
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Alleged harsh treatment of his staff by the Head Train Examiner 
- Eastern Bengal Railway. 14911. 

Condition of railway quarters at -- on the Eastern ~e al Railway. 
1496. 

Pay of Anglo-Indian ticket collectors posted to - on the Eutern-
Bengal Railway. 1492. 

Provision of quarters for the running staff of the Lalmonirhat 
District station at --, Eastern Bengal Railway. 1496. 

Working hours of the Transhipment Staff at - on the Eastern 
Bengal Railway. 1493. 

BARDA, RAI SAHIB M. HARBILAS-
Indian Finance Bill-

Motion to consider. 2498-21101. 
Motion to reduce the Buaget Demand for "WorkiQg Expenses: 

Administration" (Railways) (Reduction of third class fares on 
Railways). 1839-41, 1841-42. 

QueBtion re-
Appointment of an outsider from AJigarll to the Government Normal 

School, Ajmer. 2749-60. 
Pay of the teachers of the Anglo Vernacular Secondary Schools in 

Ajmer-Merwara. 2748-41. 
I 

SkRFARAZ HUSSAIN KHAN, KHAlIl' BAHADUR-
Bengal State ,Prisoners RegulatioQ (Repeal) Bill-

Motion to consider. 1141. 
Dema.nd for a Supplementary Grant in respect of the "Railway 

Board" (Discussion of the Question of the personnel of the Railway 
Board). 887, 888. . 

Expression of regret at the deaths of Mr. T. V. Seshagiri AYllar and 
Sir Muhammadbhai Hajibhll.i. lS01. 

Indian Lunacy (Amendment) Bill-
Oonsideration of clause 3. 553. 

Indian Naturalization Bill-
Oonsideration of clause 3. 1028-29. 

Indian Trade Unions Bill-
Oonsideration of clause II. 184-811. • 

Legal Practitioners (Amendment) Bill-
Oonsideration of clause 3. 1462. 

Motion to reduce the Budget Demand for "Working Expenses: Adminis-
tration" (Railways) (Non-lltoppage of mail trains at leveral important 
railway stations). 1901. 

Motion to reduce the Budget Demand for "Working ExpenleB; Adminis-
tration" (Railways) (Other grievances of third class pasaengers). 1784. 

QueBtion .re-
Abolition of the appointments of brakesmen on the Oudh and Rohil-

khand section of the East Indian Railway. 692. 
Abolition of the super-tax and rp-duction of the income-tax. 38. 
Action taken by the Patna High Oourt on the recommendations of the 

Indian Bar Oommittee. 52. 
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SARFARAZ HUSSAIN KHAN, KJlAN BABADuR-conttl 

Question re--cunttl. 

',J 

AdmiltBion of Indian student. to University O1Iioers' Training Corps. 
36-37. 

Advertisement relating to railway timings. 125. 
Allegations aga.inllt Major T. Temple, R.A., offioiating Chief Ordnance 

Officer, Rawalpindi. 228-29. 
Alterations to the liD" type of Indian quarters at. Raisina. 329. 
Amendment of the law relating to infanticide. 41. 
Annual classification of the piece work establishment of the Government 

of India Printing, Calcutta. 342. 
,Application for transfer from Accountants and Clerks in the Military 
A ~ Department. 134. 

Appointment of a Royal Commission to investigate into the working of 
the Montagu-Chelmsford Reform. 156. 

Appointment of clerks of. the Meteorological Department in the office 
of the Central Board of Revenue.121S. 

Article in the Ob.erver of Lahore entitled II The Stores Department 
and Indian Industries". 1964. 

Attachment of first and second olass carriages to all trains between 
Kalka and Simla. 226-27. 

Bawla Murder case. 220. 
British Consul in Kashgar. ~. 
Business done in India by Marine Insurance Companies. 38. 
Case of Arun Chandra Guha, a .State prisoner in Bengal. 217. 
Case of Mr. Ashutosh Chakravarty, late a guard of the Eastern Bengal 

Railway. 223. • 
Casual leave of the employees of the oBice of the Controller of Military 

Accounts at Quetta. 225. 
Central Avenue Eastern Bengal Railway office. 218. 
Conaervancy arrangement in the Sabathu Oantonment. ~ . 
Construction' of a platform at Guptipura :atation ,on the East Indian 

Railway. 130. 
Oontracts for coolies at stations on the Oudh a.nd Rohilkhand Railway. 

419-20. 
Contributions a~ by Indian States to the League of Nations. 504-05. 
Cost of operations undertaken against the North-Western Border tribes. 

421. 
Creaiion of Advisory Committees on the Bengal Nagpur Railway. 215. 
Criminal cases instituted by Nand Ram of Hazara against Mr. Mufti 

Muhammad Yakub Khan, Barrister, and others. 216, 227. 
Currency Oommission: 155. 
Daily wages of Indian labourers in Fiji. 152. 
~eat s of the Sub-Post Master of Barjoli and the ·Branoh Post Master 

of ¥unshiganj. 228. 
Defalcations by the employees of the Army Canteen, Board (India). 

239. 
DefectiVe lighting of the road between the stellDer ghat and the 

platform at Diga Ghat .tation on the EalJt Indian Railway. 508. 
Delay in the payment of a value pa.yable money order. ~. . 
Denia.l to the depressed classes of a.ccesl to the post and telegraph 

offices in the Madras Presidency. 40. 
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Question re--contd. 
Deputation of Indian delegates to certain International Conferences. 

42. 
Deputation to the Andamans. 166-66. 
Development of the sugar industry. 38. 
Discharge of Hari Pada Dey, a writer of the P. W. I., Ikrah, East 

Indian Railway.' 695-96. ' 
Duty on logs imported for manufacturing match aticka. 5115. 
East Indian Rai.lway Company Schools. 240. 
Electrification of the 'suburban lines on the South Indian Railway. 46. 
Employment of women underground in mines. ' 230. 
Encouragement of Indian art. 42. 
Engineers employed in the London Stores Depar,tment. 227. . 
Equalisation of the traveIling and halting allowances of the Members 

of the Council of State ILDd the Legislative Assembly. 166. 
s a ~ from Indi&. of two American pri,aonera. 17. 

\Establishment of a Branch of the Department of' Epigraphy in India 
in Bombay. 239-40. ' 

Establishment of a Rates Tribunal. 217. 
Establishment of Local ~ vis  Committees, on Railwa"s. 219. 
Exemption from income-tax of the portions of. profits paid to policy 

holders by Life Assurance Companies. 41. 
Exemption of Members of legislative bodies from serving as jurors 01' 

alsessors. 48. 
Expenditure on each of the All-India Services conseq\lent on the recom-

mendations .of the Lee Commi&aion. 123-1U, 166. 
'Expenditure on Frontier expeditions. 44. ' 
Expenditure on operations undertaken by the Royal Air Force. 133. 
Expenditure on primary education in different centres. 53. 
Expenditure on the Imperial Cadet Corps. 157. 
Expenditure on the Medical Department of the E:astern Bengal Rail-

way. 21B. 
Extension of Lee Commission concessions to European officers. of the 

Provincial Services. 149. 
Extension of t ~ probationary period of Indian &aaietant &tote keepera 

in Arsenals. 229. 
Franchise for women. 47-48. 
Government contribution to the Islamic College a,t Peshawar., 44-46.' 
Grant of allowances to Indian drivelll of the Eastern Bengal Railway 

for Sunday work. 218. 
'Grant of commissions to Indian Oadets in Sandhurst. 46. 
Grant of compensation to the dependants of murdered .postal runners. 

334. 
Grant of full rights of citizenship to Indians in Australia. 222-23. 
Grant of leave to Muhammadan employees of the East Indian Railway 

for their Juma a~s. 40. 
Grant of outstation allowances to Bortelll of the Foreign Mails Divisions. 

239. 
Grant of ovt'rtime allowlI.ncea to Indian subordinates of the Eallt. Indian 

Railway for work on Sunday and Gazetted holidays. 8M. 
Grievanoes of Eastern Benga.l Railway passengers. 216. 
Oaevallces of Indians in Tanganyika. 160. 
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SAll.F ARAZ HUSSAIN KHAN, KIlA5BAIlAD11B-eontd. 

Question re-co"id. 
Headings of work assigned to Mr. S. D. Gupta, Director of Establish-

ment, Railway Board. ~ . 
High School at Raisina. 37. 
BOl!Pita.ls' on the Eaatern Bengal Railway. 219. 
Imperial Oadet OOrpl. 157. 
Inconveniences caused to passengers at Deoka1i and Fyzabad city 

stations. 226. 
Inconveniences luffered by passengers at Mogra ltation on the Eastern 

Bengal Railway. 130. 
Indebtedness of Indian agriculturists to money-Iendera. 230. 
Indebtedness of the Artny Oanteen Board (India) to t'fie Oovernm6Dt 

of India. 149. 
Indian Art in Viceregal Lodge, Raisina. 61-62. 
Indian deputation to South Africa. 125-28, 150-51. 
Indian F'orest Service Educational Staff at the Forest Research IIfBtitute 

and Oollege, Dehra DUll. 342. 
Indian pilgrims to the Hedjaz. 335. 
Indian refreshment rooms at statioDs on the East Indian, Oudh and 

Rohilkhaild and Bengal and North-Western Railways. 2096. 
Introduction of a provident fund for Government employees. 127-30. 
Introduction of legislation for the prevention of iIItreet beggary in 

Briti.h India. 121t. 
Introduction of legislation to give effect to the recommendations of the 

Oivil Justice Oommit.lee. 130-31. 
Issue of return journey tickets on the Bengal and North-Western and 

the Oudh and Rohilkhand Railways. 45-46. 
Iallue of revolvera to postal runners. 242. 
Khyber Railway. 52. 
Locarno Treaty. 498-502. 
Looting and stabbing of Indian pilgrims on the way back from Medina. 

223-24. 
LOBB of a mail bag. 45. 
Management of the Imperial Bank of India. 21'. 
Military expenditure. 133-34. 
Murders of postal runners. 241-42. 
Net loss incurred by the Army Oanteen Board (India) since its estab-

lishment. 239. 
Non-allotment, during the September session, of Longwood Annexe to 

Members of the Indian Legislature. 224. 
Number of candidates at the Indian Oivil Service Examination held at 
. Allahabad in January, 1926. 512. 

,Number of Indian Executive Engineers employed in the nine provinces. 
40. 

Number of Indians granted King's Oommissions in the Indian Army 
during the last five years. 123. 

Offer of suitable employment to Dr. Edibam, an ex-Fellow of the 
Rockleller Founda.tion. 216. 

Opening of a post office at Barakulia. 419. 
Opening of branches of the Imperial Bank of India in Bihar and Orissa. 

231. 
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~AR  ARAZ HUSSAIN KHAN. KHAN' BABADUIt-contd. 

Question rt!-
Opinions of the Civil JUltice Committee regarding the 'probitJJ a ~ 

efficiency of the Provincial Judicial Service. 131. 
Paragraphl in the }'or1lJflIrd of the 3rdJanuary, 1920, regarding certain 

Itatements made by the MiniBter of Labour of the Soutti African 
Union Government. 1716. 

Pay of Station Malters and ASlistant Station Masters on the Oudh 
and Rohilkhand sectiGn of the Ealt Indian Railway. 692. 

'Pay of the Indian Army Service Corpi clerka. 330. 
Pay of the stenographers atta.ched to the Railway Board office. 2165. 
Percentage of Indians employed in certain specified services. 128-29. 
Philip Duff C ~ssi 's Report. 38-39. ' 
Prevalence of benami transaction in India. 133. 
Prevalence of touting in British India. 132. 
Prevention of persons travelling without tickets on ra.ilway)!. 330. 
Prevention of touting in India. 132. 
Prevention of venereal diseases and prostitution in India. 331. 
Printing of stamps in India. 342-43. 
Prison reforml. 420. , 
Proposed legislation to apply Muhammadan Law to the Khoja Shia 

Isna Ashri community. '7. 
Provident Fund' and Guaraniee contributioms by the Currency Office 

staff. 21t1. 
Provincial Agricultural Colleges. 343 
Provision of facilities for Naval training in Inaia. 420-21. 
PulMic Service Commission: 48-49, 
Purchase of stores for Railways by the Indian Storei Department. 

1985. 
Qualifications of students of the Electrical Department of the Indian 

Institute of Science. 217. 
Railway coIJisionat Dighwara. til-59. 
Railway connection. 'between Muzaffarpur andSitamarhee. 153. 
Ratification hy the' Government of India of the Convention, Protocol" 

and Final Act of the Second Opium Oonference. 229-30. 
Recommendations of the' Auxiliary and Territorial Foreea C itte~. 

36. _ 
Recommendations of the Civil Justice Commfttee regarding village 

tribunals. 131. . 
Reoommendations of the Indian :Mereantile Marine Committee. 49. 
Recruitment of the cleriCAl establishment of the offices of the Auditor 

General and the Accountant General, Central Revenues, Raisina. 
230. 

Recruitment to the Imperial Secretariat. 219-20. 
Reduction of toal &eights. 342. 
Re ~ ti  of the duty on salt used for filii euring. 39. 
Refusal of passage advanc8ll to Indian officers of the Imperial Services. 

151. 
Refusal to count temporlu'y semce rendered by Abdul Q&dir, 1I0rter, 

Ambala Mail Service. tow''''ds hi" a~ in thf! time lIIo",1e., :'34. 
Removal of the Imperial I.ibrary from Calcutta to D~l i. 111. 
Reorganisation of the Indian Medical Servicf!. 12FI. 
Re('trganifllation of the Royal Indian Manne. 12f). 



.sARFARAZ HUSSAIN KHAN, KlUN ~ \ a.. ~ l . 
Question 1·e..-concld. 

Repor.t by Kunwar Maharaj SiDghregarding hi, ~ t ti  to 
Mauritius. 37-38. 

Report of the ~  Inquir1 Committee. 16. 
Report of the· External Capital Committee. 15. 
Report of the Indian Auxiliary and Territorial Forces Oommittee. 152, 

155. . ' 
Representations from LocoJ Goveroments regarding the Meaton Settle-

ment. 4i. 
Reservation of ti at las. ~ a t e ts by Members of the Oouncil 

of Sta.te. 156. 
Residents in Indian State.. 40. 
Resolution of the All·India P08tal and Railwa.y Mail Service Union. 

216. . 
Besoluticm r,egardingthe supply of Gangel water below N arora. . 49·151. 
Revision of the pay of accountants and clerks in the Military Aocounta 

Department. 134. 
Rupee tenders for Indian stores. 62. 
Scheme framed by the architects of the New Capital for the encourage· 

memt of .Indian ,ArtaudOrafts. i~. 
Separation of Judicial and Executive functions. 1110. 
Sick leave of employees' of the office of the Controller of Military 

Accounts at Quetta. 2211-26. 
Specia.l representation for factory la.bourers in the Legislative Assembly. 

48. 
Special representation of Indian labour-ers in the Ceylon Legislature. 

152·53. 
Strength of Indian delegation to the League of Nations. 227·18. 
Strength of the clerical establishment of the office of the Chief Con-

troller of Stores. 293. 
Successful candidates in the I. C; S. EuDlinations held in India. 329. 
Telephonic connection between Delhi and Patn&. ,52-CIa. 
TCJtal Dumber of paaaengera carried by the Khyber Railway from its 

opening up to the 3rd December, 1925. 240-41. 
Transfer by the E ... tern Bengal Railwa.y of their traftic centre from 

Goalundo to Khulna. 1611. 
Use of better paper for printing forms of passportafor India.n pilgrims. 

46·47. 
~tili ati  of the services of the Indian Stores. De a ~e t for the 

purchase of Government stores. .1985. 
Wages of mill handa in Bombay. ·156. 
Waiting room for ladies at Raniganj railway station. 53. 
Weighing machine at Egmore station. 330. , 

Question (Supplementary) re Sir Frederick Whyte'·s ; book on ~ e al 
Constitutions. 1164. . 

Resolution re-
Prohibi'tion of beggary and vagrancy. 629·30. 
Unemployment among the middle clalses. 463. 

Small Cause Courta (Attachment of Jmmoveable Property) BiU-
Motion to refer to Select Committee. 1147·48. 

·SATARA-
It'~ t.i  t'e fnrmlttion 0' n, 1\filitnrv PpnRionR PRying oflice at --. 2'138. 
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SAVINGS AN ~ 
Question re-

,Bate of interest in deposits in postal --. 865. 
R&te of interest on postal-- deposita. 1170. 

SAVINGS BANK LEDGERS-
'. Question "'e grant of an extra-allowance te postal clerks of all mo'fussil 

head offices in' Bengal and Assam for posting interest in --. 8&2. 
SCHAMNAD, SAHIB BAHADUR,·:MR. MAHMOOD-

Motion to reduce the Budget Demand for "Working Expenses: Adminis-
tration" (Railways) (Indianization of the Railway Services). 1789-90 •. 

Resolution 'l'e extension of the Reforms to the N orth-W eat Frontier Pro-· 
vince. 1342. 

SCHOLARSHIP-
Question re-

Applieation for central State -- from candidates in the North-West 
Frontiet' Province. 2106-07. 

Archlllological --. 1502-03. 
Grant of --. to Muhammadan students for training in the Central' 

Training College and the Medical College, Lahore. 2835. 
SCHOOL(S)-

Motion to reduce the Budget Demand fOT "Wprking Expenses: Adminis-
tration " (Raijways) (UnneCessary expenditure on the Superintendent. 
of the Railway Training-at Chandausik 1711.-70. 

Question re-
Adoption of Persian as a compulRory subjeet for the 4th primary class 

in Hindu and Bikh -'- in the NorthcWest Frontier Province. 2106. 
Appointm,ent of an ~iae  from Aligarh to the Govemment N;ormal' 
--, Almer. 2749·50<. \ 

Appointment of Muh.adans as season teachers in the Raiaina and 
TimMPuJ""--. 238.'4; 

Appointment of Muhammadans to the Municipal Committee and District. 
Board· -- in the Delhi Province. 2852. 

East Indian Rail",..}, Comp..w8 -. 97, 240, 700. 
Expenditure incurred by thlJil1!forth-Weatern, East Indian and Eastern 

Bengal Railways on railway --. 11102.· . . 
Expenditure incurred on railway -- by the Ea.stern Benga.l Railway,. 

1494. 
Hea.dmaster of the Raisina --. 2384. 
Headmastership of the Raisina Middle --. 2862-53. 
High, - at .'Raisina. 37. 
Inadequate numbAr of Muhammadan Teachers in the Government High· 

__ , Delhi, and in the New Cantonment Government Middle --, 
Delhi Province. 2278-79. 

Inspections of the Local High -- in the Delhi Province by the Aui8-
ta.nt Superintendent of Education to the tietriment of his work &I 
headmaster of the Government High --. 2382. 

Number of Muhammadan and Hindu teachers, clerks and peoJll8 in --
in the Delhi Province and Ajmer-Menv&ra. 2383. 

Pay of the teachers in the Anglo-Vernacular Secondary -- in Ajmer-
Merwara. 2748-49. 

Recurring and non-recurring grants paid ttl a.ided - in the Delhi' 
Province. 2279, 
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. SCHOOL(S)-contd. 
Question rp.-corUd. 

Relationship of the Manager, Narehla High -- and the Clerk, Govern-
ment High -- to the Alli.tant Superintendent, Education Depart-
ment, Delhi. 2aM. 

Replacement of Muhammad Sharif, school clerk of the Head Master, 
Government· High --, Delhi, b, Lala Kishori Lal. ~ . 

Staff of the various -- in the Delhi Province. 2114. 
Training given to railway employees in the Railway --, Chandausi. 

704, • 

.. SCHOOLS OF MUSIC-
Question re use of the word "Royal" by clubs, institutions, -- and 

dancing academies. 27M . 
. SCIENTIFIC RESEARCH-

See under" Research.". 
; SEARCH LlGHTS-

Question re fitting of -- to engines on the Eastern Bengal Railway. 
1570. 

SEAT(S)-
Question re -- for Members of the Legislative Assembly in Durba.n. 

1971. 
~ C ND CLASS OARRIAGE(S)-

See under" Carriages." 
.' SECRETARIAT-

Question re grant of permi.ion to Mr. Fyzee Ba.hmin to paint a room 
in the New -- at Railina. H06-06. 

; SECRETARY OF STATE-
. Question re- , 

Transfer of Agency functions from the -' - to the High Cpmmissioner 
for India. 78. 

Transfer of the recruitment for certain services and appointments 
from the - to the High Commissioner for India.. 78-77. 

:"SECRETARY OF STATE FOR INDIA-
Demand for Supplementary Grant in respect of "Expenditure uncler the 

control of the --". 1258-60. 
Question re Anglo-Indian Deputation to the --. 431. 

; SECUNDERABAD-
Question re removal of the Districts or Command Headquarters from 

Poona to Secunderaba.d. 2087-88. 
: SELECT COMMITTEE(S)-

Question rc summoning of expert witnesses before thil -- on the Indian 
Insurance Companies Bill. 2469. 

'SELECTION GRADE-
Question Tf' appointment bf Ghulam Hussain, clerk, Lahore Head Post 

Office, to thc -- in supersession of senior men. 1727. 

SENIORITY LlST-
es~i  ,.e -- of the clerical staff of the office of the Railway Board. 
2858. 
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SEPARATION OF EXECUTIVE AND JUDICIAL FUNCTIONS-
Question re --. 327-28, 436, 447, 697. 

SERAJGANJ BAZAR-

287 

Queation rll lack of raised platforms and waiting rooms at -- It&tion 
on the Eaatern Bengal Railway. 11S73. 

SERVANTS' C AR I N ~ 

See under "Compartment(s)". 
SERVICES-

Question re- • 
Counting of temporary -- of accountants towards promotion and 

pension. 21-22. • 
Recruits from Great Britain and India to certain Indian -- during 

thp yeara 1920-26. 699. 
Beluaal to count temporary -- renderes by Abdul Qadir, Borter, 

Ambala Railway }Iail Service, towards his pay in the time seal .. 
334. 

Transfer of the recruitment for certain -- and a.ppointments from 
the Secretary of State to the High Commissioner for India. 76-77. 

SHAFEE, MAULVI MUHAMMAD-
Motion to reduce the Budget Dema.nd for "Working Expenses: ArlminlB-

tration" (Railwaya) (Failure to deal adequately with mela traffic). 
1897. 

Resolution re release of political prisoners. 260-63. 

SHARE(S)-
Question f'e compulsory registration of the transfer. of -- of limited 

liability companies. 1972. 

'SHED(S)-
Question f'e construction of a -- over the new overbridge at .1Ioradahad 

railway station. 437. 

'SHILLONG-
Question re construction of a narrow gauge railway from Oauhati or 

Pandu Ghat to -. 197&. 

'SHIMOGA-BHALKAL RAILWAY-
See under "Railway(s)". 

:BHOLAPUR-
Question re-

Demurrage and wharfage charges for inward goods at Poona, -- and 
Nasik on the Great Indian Peninsula Railway. 866-66. 

Ra.ilwa.y freights on piece-goods from Bombay to Calcutta and ._- to 
Calcutta. 602-03. 

'SHOOTING- . . . h R'd . R" 2 Question f'e coursing, hawking or huntlDg ID tel ge ID alSlna. 691-9. 

-SHROFFS- . 
Question rr revision of the pay of -- 1D Currency offices. 2864. 

1:HCK LEAVE-
See under ~ eave . 
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SIDING-

nmix 'to i.1M'tATIVB AIIIIIKBLY DBBATES; 

Question re con1ltruction of a dead -- at Fyzabad City Railway Station ... 
438. 

SIGNALLER(S)-
Question re-

Appeal of ;Mr. Hans Raj, late --, Jodhpare Divi8ion, CentralCirclep . 

Nagpur. 1162. 
Educational qualifications of -- on the North-Western Railway. 2100-

01. 
• SIKH(S)-

Question re resolution regarditlg the release of Sardar Kharak Singh and' 
other -- political prisoners. 1159. . 

SILK (HANDLOOM) INDUSTRY-
Question reprotection to the Indian --. 1091. 

SIM, MR. G. G.-
Demand for a Supplementary Grant in respect of "Companies and Indian 

States' share of surplus profits and net earning's". 907. 
Demand for a Supplementary Grant in respect of the "Railway Board". 

B86·87. 
Demand for a Supplementary Grant in, respect of "Strategic Lines -

Capital". ~ •. '~. 
Demand for Excess Grant in respect of "Administration of Justice". 

1227. 
Motion to omit the Budget Demand for "Rlltilway Board". 1656, 1684-86. 
Motion to omit the Budget Demand for "Working Expenses: Adminil-' 

i· tration (Raihvaya)u. 1733. . 
Motion to reduce the Budget Demand for I~ it (Raihvays)-(Cost 

accounting system)". 1729-30, 1731-32. 
Motion to reduce the Budget .Demand for "audit (Railways)-(Effect 

of changes iri the audit s ~te . 1715-16. 
Motion to reduce the Budget Demand for "Audit (Ro.ilways)-(Powers of 

the Public Accounts Committee)". 1719-20. 
Motion to reduce the Budget Demand for "Working Expenses: Adminis-

tration" (Railways)-(Eastern Bengal Railway Administration). 1763-
64. . 

Motion to reduce the Budget Demand for "Working ExpenseB: Adminis-
tration" (Railways)-!(Failure to redress the grievances of Railway 
subordinate employees). 1945. 

Motion to reduce the Budget Demand for "Working Expenses: Adminis-
tration" (RailwaYI)-(Reduction of third class fares OD Ra.ilwa1"). 
1834, 1846-49, 1848, ~ . ., . . 

llotioil to reduce the Budget Demand for ·"Working Expenles: Adminis-
.tration" (Railways)-(Unnecessary expenditure on the superintendent 
of the Railway Training School a.t Chandausi). 1768; 

~el l ti D re retrenchment. 662-65, 673. 

SIMLA-
Question re attachment of first and second ClMII carriages to all train .. 

between 'Kalka and --. 226-t'7. 

SIMLA SESSION-
QuestiOll re date of the next - of the Legislative Asaembly. . .... 
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SIMULTALA-
Question rf overbridges at -- and Madhpur stations on the East 

Indian Railway. 27&0. 
,sIND-

Question re-
Annual increments of Income-tax Officers in --. 2226. 
Annunl incl'ements of Inspectors and Examiners in the Income-tax 

Departments in Sind. 2226. 
Employment of non-Sindhis in the railway service in --. 2102. 
Feeder railways in --. 1091. 
Income-tax officers in -. IH7, 1265. 
Letter from the Private Secretary to His Excellency the Governor of 

Bombay to the Secretary of the -- Hindu ABtociation regarding the 
appointment of Hindus to higher posts in the public services in --. 
2093-96. 

Number of Income-tax aBBeBBeeli in --, etc. 516-17. 
Pay and allowances of Income-tax Officers and Examiners and Inspec-

tors of the Income-tax Department in the Bombay Presidency and 
1266-67. 

Pay of Inspectors and Examiners in the Income-tax Department in 
-. 2226. 

Revenue derived from iDQoD)e-t&lt in --. 111164. 
Transfer of antiqua.rian finds in --. 2817. 
Treatment accorded to the Hindus of -- in the matter of appoint-

ments in the public services a.nd the grant of culturable lands. 608-0'7. 
'SIND HINDU ASSOCIATION-

ElM! under "Assooiation(B)". 
'SIND SAGAR DOAB COLONIZATION ACT-

Sec under "Act(s)". -
'SINDJlI(S)-

Question re- . 
Employment of - on the North-Western Railway. 2376-77. 
Inadequate recruitment of - for the Lyallptir TraiD,ing School. 1880-

82. 
'SINDHI MUSSALMANS--

See under "Mussalman(B)". 
SINGAPORE NAVAL BASE--

Question re- . 
Conscription of' Indian labour for the --. $3. 
Recruitment of Indian labour for the --. 322-23. 
-- 446-47 . 

~l numbe'r of Indian labourers .employed on the --. 323. 
:SINGH MR. GAYA PRASAD-

• le~ti  of -- to the Standing Finance Committee. 624. 
General DilcusBion o.f the Railway Budget. 1609·11. 
Motion to omit. the Budget Demand for "Railway Board". 1687. 
Motion to reduce the ~t' t Demand for "Working Expenses: Adminil-

tration" (Railways)-(Failure to deAl Itdequahl))" with the 1111'111, traffic). 

1896. f ..... k'1I'- Ad'· Motion to reduce the Budll;et Demand or "or lOP; .L:ULpenlel: mIDlS-
tration" . (Rail"a.YB)-(Other grievAnce8 of' third cla.1I8 passengers). 
1783-M, 1789. 

11 
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SINGH, MR. GAYA PRASAD--clllltd. 
Motion to .reduce the Bqdget Demand for "Working Expenses: Adminis-

tration" (Railways}-(Reduction of third cla88 fares 011 railways). 
1848. 

Question re-
Abolition "f the cotton excise duty. 69. 
Action taken on non-official Resolutions passed by the 'Legislative 

Assembly and the Council of State. 31-34. ' 
Action taken on the report of the Reforms Inquiry Committee. 23, 24-

25. 
Advertisements relating to railway timings. 82. 
Alleged ·abduction of a married Bengali girl ~' Guard Hodson of the' 

Ea'stern Bengal R&ilway. 1094-915. 
Alleged abduction of an Indian girl by Guard Hodson of the Eastern 

Bengal Railway. 60. ' 
Alleged assault on an Indian lady. passenger travelling from Rangoon 

to Chittagongby the steamer "Lady.Blake". 1171, 
Alleged frauds in the Stores Department of the East Indian Railway. 

30-31. 
Alleged ill-treatment of an Indian lady passenger by an Inspector of 
. Customs at Danushkodi 27-2B. 

Alleged insult in JlaUway train to Miall Tara Bai. 27. 
Allegt"d rude behaviour of a guard at Begu 8arai on the Bengal and 

North-Western Railway to Babu RajindraPrallad. 11115. 
Alleged rude behaviour of a guard on the Bensal and North-Welltern 

Railway. 1181)-86. ' 
Appointment of a Royal Commission on Agriculture. 328. 
Appointment of Indianll .~ ~ e ~itieal Section of the Home Depart-

ment. 1)27-28. 
Appointment of Mr. J. Coatman as Director of Public Information. 

692-93. 
Author of the ,publication entitled liThe Lost Dominion". 1)6. 
Bawla murder O&lIe. 30. 
Ca.nada. ana the Locarno Pact., 2111. 
Concession tickets on the EaRt Indian Railway. 423. 
Claims of Indian merchants in Tanganyika against the ex-German 

Government. 29-30. 
C'ondition of Indians in South Africa. lI9. 
Conscription of Indian labour for the Singapore Naval BaBe. !23. 
Construction of the proposed railway between ~ ta  and Sita-

marhi. 2097. 
Contributions made by Indian States to the League of Nations. M4. 
Conveyance of third clay passengers 'in goods wagonlJ by tlie B'engal 
" and North-Western Railway. 422. 
Cremation of dead bodies by Hindu,s in British Guiana. 824. 
'Delay in the transmillllion by tele~ a  of the speech of Lala Lajpat Rai 

at the Cawnpore Congress. 42&-517. 
Deputation out of India at Rtate expenle of non-official Members of 

the first Legislatite .AsBemblr. 187 •. 
Deputation out of India at State expense of non-official members of tht" 

present Legislative Assembly. 518. 
,Deputation out of India. at State expenle of official Members of the 

present Legisla.tive ASllembly. 222150 
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SINGH, MR. GAYA PRASAD-c:olltd. 

Question ~ t . 

Direct railway connection between Hajipur and Samastipur. 1186-87. 
Director of Public Information. 2088-89. 
Enhanced Customs duties on Indian goods exported to Turkey. 2096-
97. 
Enhancement of the duty on foreign liquors. 423-24. 
Escape from India of two American prisoners. 16, 17-19. 
Estublishment of an. Air Route between India and England. 55·116. 
EXpt'Ilditure in connection with the Chamber of Princes. 60. 
Expenditure in connection with the confe'rences of Presidents of Legis-
lative bodies. 505. 
Expenditure incurred on air operations against the Mahsuds. M. 
Expenditure 011 the carriage of His Majesty's Mail by water. 57-58. 
Expulsion of Mr. Manabendra Nath Roy £loom French Territory, etc. 
59. 

Extension of the Lee Commission's concessions to' European officers of 
the provincial services, 59-60. 
Grant by certain-Railwa¥s of prefet:ential rates on goods shipped by a 
particular line of steamers. 36. 
Orant of a passport to Dr. Sudhindra Bose to visit India. 1352-113. 
Grant of allowances to the State prisoners at Mandalay for religiou. 
ceremonies. 2165. ' 
Grant of an emergency certificate to Dr. Sudhindra BOBe of the State 
University of Iowa to return to India. 328. 
Grievances of Indians in Fiji. 64-55. 
Grievances of Postal Inspectors. 2544-411. 
Humiliating treatment by the police in Pondicherry of visitors to Srijut 
Aurobindo Ghosh. 2371. 
Imposition upon Americans resident in India of disabilities similar 
to those imposed upon 'Indians in the United'States of America. 
2111. • 
Increase in the number of accidents on the Bengal and North.Western 
Railway. 13M. , 
Indent for plant for the electrification scheme on the Great Indian 
Peninsula Railway. 26. 
Indian Representative at the next International Labour Conference. 
424. 
India's membership of the League of Nations. 1i6-li7. 
Insulting conduct of three nonooCommissioned British officers to Mr. 
Narottamda.s :Murarjee. 326. 
Introduction of upper class coupe compartments on the Bengal a.nd 
North-Western Railway. 82. 
Late opening of the booking office at Bhagalpore railway station. 

1170-71. • 
Length of service of :Mr. R. S. Bajpai in the office of the Dlrector 
of Public Information, etc. 13113-54. 
Licenses for fire arms. 424. 
Limit of the production and export of opium to the amount required 
for medicina.l and scientific purposes. 117. • 
Loss'incurred on coal purchased for the State Ratlwaya. 2748. 
Military institutions in India or in England supported by Indian 
revenues. 1191S. 

172 
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SINGH, MR. OAYA PRASAD-contd. 
Question re-contd. 

Philadelphia Exhibition. 425. 
Position of the Imperial Bank of India in relation to the Govern-

ment of India. 61. 
Prescription of conditions of service for posts earmarked for the 

Indian Educational Service. 2097. 
Prevention of floods on the, East Indian Railway. 82-83. 
Prohibition of the export of bones and bope dust. 83. 
'Proscription of the Industrial and 7'1"Ude lle11ieUI fur India published 

,in Berlin. irI. 
Protests of Indians resident in South Africa against the Asiatic Bill 

introduced into the South African Union Parliament. 63-54. 
Provinces in which the Mussalman Wakf Act is in force. 82. 
Provision of a ladies waiting room at Bindhachal on the East Indian 

Railway. 1)27. 
Provision of servants' compartments in second class carriages on the 

Bengal and North-Western Railway. 1186. 
Provision of servants' compartments in upper class carriages on the 

Bengal and North-Western Railway. 1960·61. 
Public Service Commission. 26. 
Qualification of India's delegates to the International Opium Con· 

ference. 4t4. 
Recommendations made by Kunwar Maharaj Singh in connection 

with his deputation to Mauritius. 324. 
Recruitment of clerks for the office of the Accountant General, 

Central Revenues. 595. 
Recruitment of Indian labour for the Singapore Naval Base. 322-23. 
Recruitment of Indian labourers for Malaya. 322. 
Reduction of passenger fares on Company-owned and Company-

managed Railways. 2376. 
Reduction of third class and intermediate class fares on the East 

Indian U&ilway. 35. 
Reduction of third class farea on the B. & N.-W. Railway. 422-23. 
Refusal of permission to Dr. Manilal to reside in the Straits Settle-

ments. 325. 
Release or internment in his own home of Bari Kumar Chakravarty, 

a detenu in Insein jail. 1874-76. . 
Remova.l of the Imperial Library from Calcutta to Delhi. 31. 
Removal of the office of the Superintendent, Railway Mail Service, 

P. Divillion, from Patna to Benares. 1102. 
Report of the Committee appointed in 1922 to inquire into the work-

ing of the Bengal and North-Western Railway. 1973-74. 
Report of the Deck Passengers Committee of 1921, 36. 
Resolution regarding the supply of Ganges water below Narora. 83. 
'Separation or Judicial and Executive t~ti s. 327-28. 
'Suppression of questions sent ~' Srijut Batyendra Chandra Mitter, 

M.L.C., a detenu in Mandalay Jail, to be answered in the Bengal 
Legislative Council. 21>43. 

Total Dumber of electors for the Council of State. 328. 
Total Dumber of Indian labourers employed Oil the i a ~  Naval 

Base. 323 . 
• Tragic death of an Indian in Mombasa. 324. 
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SINGH, lIB. GAYA·PRASAD-concld. 

Question re-concld 
Visit of Sir Frederick Whyte to certain countries to inquire into the 

relationship between Central and Provincial Governments. 1U1-26. 
Winding up of the Army Canteen Board (India). 61. 
Withholding of the telegraphic report of the Volunteer's Conference 

held at Cawnpore. 1128. 
Question (Supplementary) re-

Alleged frauds in the Stores Department of the old East Indian 
Railway. 119'7-98. 

Anti-Asiatic legislation in South Africa. 16112. 
Appointment of an agent of the Government of India in East Africa. 

1723. 
Appointment of an Indian to be a member of the Railway Board. 

604. 
Appointment of an Indian to officiate as Chief Controller of Stores. 

430. 
Appointment of Biharis in the superior services of the Imperial Bank 

of India.. 1136. 
Appointment of Indians to the superior ranks of the- Royal Indian 

Ma.rine. 421. 
Appointment of Mr. J. P. Coatman as Director of Public Informa-

tion. 13111. 
Complaints against the Karachi Purr:hasing Agency of Stores. 602. 
Dates of the coming General Elections for the provincial legislatures 

and the Legislative Assembly. 1873-74. 
Defective lighting of the road between the Steamer Ghat and the 

platform at Diga Ghat station on the East Indian Railway. IIOB. 
Hardship of Indians in the United States of America: 1M2. 
Imperial Cadet Corps. 157. 
Indian deputation to South Africa. 126. 
Natal Public Ftealth Committee's Ordinance. 1179. 
Omission from" India's Parliament" of the debate in the Legislative 

Assembly last year on the opium policy. 1969-70. 
Orders passed on the recommendations of the Fiji Deputation. 409. 
Press representatives and Members of the Legislative Assembly 

invited to be present at the opening ceremony of the Khyber Rail-
way. 1160, 1161. 

Railway connection between Muzaffarpur and Sitamarhee. 153. 
Relief granted to postal employees from the PostOftioe Guarantee' 

Fund during the last two years. 1163. • 
Removal of the office of the Accountant General, United Provinces. 

from Allahabad to Lucknow. 1174. 
Report by Kunwar Maharaj Singh regarding his deputation to 

Mauritius. 38 . 
. Resolution re-

Burma Expulsion of Offenders Act, 19211. 1275. 
Treatment of Indians in South Africa. 495. 

Weekly payments BilI-
Motion to ,refer to Seled; Committee. 788-90. 

SINGH, RA.H RAGHUNANDAN PRASAD-
Bengal State Prisoners Regulation (Repe31) BiIl-

Motion to consider. 1512-13. 



29.,l. INDEX TO LEGISLATIVE AUEMBLY DEBATES. 

SINGH RAJA RAGHUNANDAN PRASAD-cQ-ntd. 

Motion to reduce' the Budget Demand for" Taxes on Income" (Con-
tinued levy of the super-tax which was imposed as a war measure). 
2198. 

Question re-

• 

Communal representation in the Government of IndiA. Secretariat. 
, 704. ' , 

Constitution of a Privy Council for India. 588. 
Construction of the Bausi-Naya DumkRA:lainthia Railway. 1878-79. 
Distress among the poor and middle classes in Bihar and Orissa owing 
to the rise in the prioe of wheat. 1878. 
Enrolments of the two members from India of the Judicial Com-
mittee of the Privy Council. 1166. 
Establishment of a Central Board of Agriculture in India. '1166. 
Exemption of ex-Members of the Indian Legislature from the oper-
ation of the Indian Arms Act. 705. 
Future of the Imperial Library. 590. 
Grant of pensions to non--officials. 227. 
Improvement of clerks' quarters at Raisina. 705. 
Indebtedness of Government servants. ~ . 

Indian, Anglo-Indian and European Apprcntices in the' East Indian 
Railway Workshop at Jamalpur. 1879. 
Introduction of a (lheap telegraph message system for ,Christmas, 
Dasahra, Id and New Years greetings. 589. 
Issue of return tickets to Bhaga.lpore, Monghyr and Patna. 590. 
,Locarno Security Pact. 499. 
Maximum scale of election expenses prescribed by rule 20 (a) of the 
Legislative Assembly Electoral Rules. 589. 
Opening ceremony of the New Assembly Chamber at Raisina. 589. 
Personnel of the  Rates Tribunal. 1166. 
Prevention of the indiscriminate slaughter of bovine cattle. 1879. 
Report of the Reforms Inquiry Committee. 588-89. 
Rise in the price of wheat. 588. 
Royal Commiaaion on agriculture. 1165-66. 
Running of an Express or Mail train on the Loop Line via Jamalpur, 
East Indian Railway. 1878. 
Separation of Burma from India. 7011. 
Unsuitability of the "D" cIals clerks' quarters at Raisina. for 
families which observe purdah. 705 . 

SINHA, KUMAR GANGANAND-

Hindu Religjous and ,Charitable Trusts Bill-
Motion to recommit to Select Committee. 1546; 
Motion to reduce the Budget Demand for" Inspection" (Railways) 
(Investigation into accidents). 1711. 

Motion to reduce the Budget Dema.nd for "Working' Expenses: Ad-
ministration" (Railways) (Indianization of the Railway services). 
1820. 

Question rf.-
Admission of Indians  into the British Navy. 534-35. 
Agricultural' indebtedness. 698. 
Amalgamation of the i~ a speaking tracts. 250. 
Amendment of the Electoral Rules. '100. 
,.,,' 
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,SINHA, KUMAR GANGANAND--contd. 

Question re-contd. 
Appointment of Biha.ris in the Northern Iudia Salt Revenue Depart-

ment. 53:1. , 
Appointment of Biharis in the superior services of the Imperial Bank 

of India. 536-38. 
Appointment of Indians to higher posts in the Indian StarAI Depart-

ment. 696-97. 
Appointment of Mr. Kennedy North as decorative artilt, New Delhi. 

251. 
Appointment of the PublicServi<..'e Commismon. 1i82 . 
.Bausi-Sainthia Railway. 2475. 
Case of Arun Chandra Guha, a State prisoner. 701. 
Civil Services Bill. 254. 
Communist propaganda among Indian stlldents at Oxford. 6311-33. 
Conductors in the Royal Indian Marine. 701. 
Contract for the carriage of ,Mails with the Indian Steam Na.viga.tion 

Company. Im3-34. 
Criminal cases instituted by Nand Ram of Hazara against Mr. Mufti 

Muhammad Yakub Khan, Barrister, and others. 701. 
Date of the completion of the work of the Currency Commission. 1i82. 
Decision arrived at by the Government of India.oD the varioul pointl 

urged by the deputation of the all-India Postal and Railway M&il 
Service U nian. 698. 

Defence of India. 250-51. 
Deputation by the Varendra Relearoh Society of ita curator to learn 

Excavation work at Mohenjo-daro. 696. 
Development of agrioulture in India. 256. 
East Indian Railway Company schools. 700. 
,Electric railwa:v (Ionnection between Calcutta and itl Suburbs. 699. 
Equalisation of the tra.velling and halting allowance I ·of the Members 

of the Council of State and the Legislative Assembly. 702. . 
'Examination into the affairs of the Army Oanteen Board (India). 2M. 
Excavations at Mohenjo-daro. 698. ,,' 
Excavn.tions by the Archreofogical Department. 251-63. 
Expenditure incurred in, coDneotion with the Yiaits of His Excellency 

the Viceroy to Calcutta, etc. 607-OS. ' 
Expenditure on Military Monreuvrel. 263. 
Expenditure on the construction and the opening ceremony of the 

Khyber Railway. 249. . 
Floods in Orissa. 696-700. 
Grant by the Government of India. for relief work in connection with 

the floods in Orissa. 696. , 
'Guara.ntee of a.ppointments in the Indian Service of Engineers or in 

the Indian Railway Service of Engineers to qualified student. of 
the Patna Engineering College. 581. . 

Imports of liquors from foreign countriel in 1925. 2114. 
Improvement of the railway ferry lervice between }[onghyr and 

Monghrr Ghat. 2097-98. 
Inclusion of Gujrati &s one of the language.· in which accounts can 

be kept in Tanganyika. 897., 
Increase in expenditure in the All-India Services. 897. 
Inquiry into rural conditionl in India. i ~ 
Investiga.tion of the Opium problem. 899. 
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SINHA, KUMAR GANGANAND-concld. 
Question re-crmcld. 

Locamo Treaty. 498-1102. 
Method of recruitment to the Indian Army from the Daly C lle e~ 

Indore. G91-82. 
Nature of the decoration to be undertaken in New Delhi by Mr. 

Kennedy. North. 21)1. 
Negotiations with reference to the Class Areas Bill in South Africa. 

250. 
Organisation of the Indian Stores Department. 701. 
Overcrowding of 'third class passengers and want of latrines in third 

class carriages on the Bengal and North Western Railway. 1261. 
Profits Tax in Ta.nganyika.- 698. 
Propaganda for the ~ist .. ouragement of opium smoking. 700. 
Proposed survey of tlie Southern Salt Lake by the Calcutta Corpora-

tion. 260. 
Proposed transfer of Sylhet and Cachar to Bengal. 249-50. 
Provision of more ticket windows for third class passengers. 253-54. 
Purnell. feeder railways. 2474-75. 
Recommendations of the Lee Commission regarding the Indianisa-

tion of the Servioes. 534. .. 
Recmitrnent of Indians in England to the Indian Service of Engineers. 

637. ' .. 
Recruitment of Indians to the Railway Service of Engineers. 581. 
Recruitment to the Indian Medical Service. 536. 
Recruits from Great Britain Bnd India to certain Indian Services 

during the yea.rs 1920-25. 699. 
Remuneration of Mr. Kennedy North, decorative artist, New Delhi. 

251. 
Scheme of decoration work for New Delhi submitted by Mr. ~ e  

North .. 251. 
Separation of Judicial and Executive functions. 697. 
Separation of, Railway Account. from Audit .. '255. 
Total strength of the superior service. of the Imperial Bank of India. 
~ . ' 

Training of Indians ·as wirelel8 operators.SS9. 
Unemployment in India. 699: 

SINHA, MR. A ~ A PRASAD-
Election of -- to serve on the Standing Finance' Committee for Rail-

ways. 2047. .. . 
Question re-

Alleged assault by the Income-tax officer of Bankura on Babu Narayan 
Chandra Kundu. 1156. 

Alleged haralsment of assessees by the Income-tax i~e  of Bankura. 
1156. '. .. , 

Appointment of Mr. J. G. Caatman as Director of Public Information. 
1350"51. 

Chief Superintendent, Indian Stores Department. 1961-62, 1962-63. 
Oomplaint of Babu Harilal GoenD regarding the administration of 

the Incqme-tax Department, Calcutta. 2464-66. 
Delivery of letters a~  clearance of letter boxes in villages. 1167-68. 
Expansion of the Delhi Province. 1164-65. 
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SINHA, MR. AMBIKA PRASAD-contd. 
Queetion Tf':-c(mtd. 

Grant of permission to Babn HarHal Goenka to start legal proceed-
ings against some persons who are alleged to have defrauded the 
Income-tax Department, Calcutta. 2464-66. 

Hindu opposition to the extension of reforms to the North-West 
Frontier Province. 1165. 

Indianization of the Royal Air Force in India. U86. 
Locamo Pact. 1300. 
Natal Public Health Committee'. Ordinance. 1178-79. 
Pay and qualifications of Mr. Pramatha Nath Banerji, Superintendent, 

Railway Mail Service, P. Djvision. 1101. 
Rate of interest On postal savings bank deposits. 1170. 
Recommendation of the Brussels Conference regarding Military ex-

penditure. 1174. 
Recruitment for the clerical establishment of the Chief Controller of 

Stores. 1963. 
Reduction in postal and telegraph rates. 1168-69. 
Reduction of the commission on money orders of less than Rs. 110. 

1170. 
Reduction of third class passenger fares. 1169. 
Removal of racial discrimination on the East Indian Railway. 1164. 
Removal of the office of the Accountant General, United Provinces, 

from Allahabad to Luoknow. 1174. 
Representation of labour organisations in the Central and Provincial 

Lep;islatnres. 1164. 
Sir Frederick Whyte's book on Federal Constitutions. 1164. 
Third class passenger fares. 1169. 
Visit of the Honourable Sir Alexander Muddiman to the Andamans. 

1172-73. 
SINHA, MR. DEVAKI PRASAD-

Bengal State Prisoners Uegulation (Repeal) Bill-
Motion to consider. 1505-06, 1507, 1537. 

Code of Civil Procedure (Amendment) Bill-
Consideration of clause 2. 1453-04. 
Demand for Supplementary Grant in respect of "Payments to Pro-

"incial . 'Governments on account of Administration of Agency Sub-
jects ". 1235. ' 

Election of -' to the panel for the Standing Committee for the Com-
merce Department. 1192. . 

General Dillcussion of the General Budget. 2057. 
Indian Tariff (Amendment) Bill-

Conllideration of the Schedule. 202'7, 2032-34, 2043, 2044. 
Indian Trade Unions Bill-

Consideration of clauae 5. 182-83. 
clause 6. 185, 187. 192, 195-96. 
clause 11. 197, 203. 
clause 15. 360, 362-63, 364. 
clause 16. 368-69. 372,373, 379, 381-82. 

Motion to pasll. 930-32. 
Motion to reduce the Budget Dema.nd for "Working Expensell: Ad-

ministra.tion " (Railway.) (Failure to redres. the grievancell of railway 
subordinate emplc;>yees). 1944-46. 
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8INHA, MR. DEVAKI PRASAD-colttd. 
Motion to reduce the Budget Demand for II Working ~ e ses  Ad-

ministration" (Railways) (Stores purchase policy and management 
of the Stores Department, East Indian Railway). 1928-27. 

Question re-
A'ppointmenJ; of female warders in jails for acoommodating fema.le 

prisoners. 14. 
Article in the }'ol'wa,1',J regarding the amalgamation of the East Indian 

and the Oudh and Rohilkhand Railways. 876. 
Civil Department's share of the sale of unified stamps. 2471. 
Closing of the Departmental Telegraph Training classes. 1097-98. 
Concessions to the staff of the office of the Director Ge,neral of Posts 

and Telegraphs on transfer to Delhi. 2092-93. \ 
Discontinuance of the credit allowed to the Post Office for free service 

rendered to the Indian States. 2473. 
Discontinuance of the credit for a share of the marine subsidy to 

the Post Office account. 2472. 
Discontinuance of the present arrangements for the sale of foodstuffs 

to third class passengers on the Oudh and Rohilkhand section of the 
East Indian Railway. 877-78. ,. 

Grant' of a special duty allowa.nce to postal servants. 1099. 
Grant of advance increments to certain clerks in the office of the 

Director General, Posts and Telegraphs. 2092. 
-Grant of concession tiokets to Indian students by Steamship com-

panies. 237. 
Grant of increase of pay to the postal officials stationed in Patna. 

2090-92. 
Grievances of postal employees. 2474. 
Grievances of the licensed porters at Howrah. 1097. 
Increase in the pensionary charges of the Posts and Telegraphs De-

partments. 2472. 
Indian deputation to South Africa. 237. 
Issue of railway concession tickets to representatives ~  newspapers. 

237. 
Labour legislation in India. 16-16. 
Labour representation in the Legislative ABB8mbly a.nd the Provin-

cial Councils. 238. 
Pay of certain classes of postal officials. 2473. 
Post office share of the sale of postage stamps. 2472 •. 
Printing of separate receipt stamps. 2472. 
Recommendations of the Rayan Committee. 2474. 
Reports of' the Economic Inquiry and External Capital Committees. 

14-1&. 
Submission of the publication II India" to the British Parlia.ment. 

238. 
Telegraph revenue derived from telegrams. 247S. 
Time and fare tables of the East Indian and the Oudh and RohilkhaDd 

section of the East Indian Railway. 877. 
Uniform system of tra.ining for postal and telegraph recruits. 1098-99. 
Utilisa.tion of third class compartmenti on the East Indian Railwa.y 

for the tale of foodstuff!! to 'IndiRn pa.ssengers. 878. 
Wharfage charges a.t the Nasik railway station, 1099. 
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:SINHA, MR. DEVAKI PRASAD-concld. 
Question (Supplementary) re-

Alleged rude behaviour of a guard on the Bengal and North-Western 
Railway. 1185. 

Appointment of a Royal Commission on Agriculture. 327. 
Appointment of Mr. J. G. Ooatman as Director of Public Information. 

1351. 
Archeological scholarships. 1503. 
Case of Mr. Tek Chand, Postal Inspector, Multan Division. 333-34. 
Contract with Mr. Love for the supply of porters at the Howrah 

railway station. 864. 
Excavations at Pataliputra. ~ . 
Improvement of the law relating to income-tax and' super-tax. 2098. 
Increase in the number of accidents on the Bengal and North-Western 

Railway. 1354. 
Inquiry into unemployment in India. 140, 141. 
Instructions issued by the GoverDment of India regarding the treat-

ment of State prisoners in jail. 860, 861. 
Interpretation of the Gandhi-Smuts Agreement. 338. 
Maintenance of the Army in India for Imperial purposes. 1263, 1264. 
Omission from " India's Parlia.ment " of the debate in the Legislative 

Assembly last year on the opium policy. 1970. 
Partieipation of the members of the I. C. S. in political movements. 

135. 
PolitiC's.1 detenus in Bengal. 346. 
Present (:ondition of scientific research carried on by Government 

Departments. 1175. 
Prevention of persons travelling without tickets on railways. 330. 
Prohibition of postal workers in other countries from joining Trade 

Unions. 136. 
Proposed deputation from the Indian Trade Union Congress to South 

Africa. 332. 
Prosecutions instituted under the Indian Factories. Act. 138. 
R.ecommendations of the Economic Inquiry Committee regarding 

certain indultries. 137. 
Refusal of a passport to Mr. Sabherwal to return to India. 322. 
Report of the Committee appointed in 1922 to inquire into the work-

• ing of the Bengal and North-Western R.ailway. 1973-74. 
Trea.tment of State prisoners. 260. 
Working of the factery system. 137. 

'Rl"solution rf'-
Burma Expulsion of Offenders Act, 19211. 1276. • 
Continuation 'of the customs duty on lac exported from British India. 

1408. 
Ra.tification of the Draft Convention regarding Workmen's Compen-

sation for Occupational Diseases. 1479. 
Supplementary protection to tin-plate industry. 1391-94. 

Statement made by the Honourable Sir Alexander Muddiman T6 the 
hunger strike of the Bengal State prisoners in the Mandalay R.nd 
Insein Jails. 2017. 

Steel Industry (Amendment) BiIl-
Motion to consider. 1362-63, 1364, 1365. 
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BIPAHIMALANI, MISS BHOJI-
Death during an operation of --, a student of the Lady Hardinge 

Medical College, Delhi. 2832-34. 
Inquiry into the cause of the death of - in the Lady Hardinge MedUlal 

College Hospital. 131-32. . 
Inquiry into the death, as the result of an operation, of --, a student of 

the Lady' Hardinge Medical College. 246-47, H~ . 
SIRHALI-

Question 'ro alleged detention of Assembly voters at the last elections 
at -. 142. 

SITAMARHI-
Question re-
C ~t ti  of the proposed railway between Muzaffarpur and 

2097. 
Railway connection between Muzaffarpur and --. 153. 

SLAUGHTER-
Question TO prevention of the indiscriminate -- of bovine cattle. 1879. 

SLAVE TRAFFIC-
Question 1'e suppression of the -- in Arabia. 590. 

SLEEPER(S)-,--
Question re-

Criticism of the action of the Controller of Purchase,· Indian Stores 
Depa.rtment, Karachi, in regard to the purchase of 800 pen w('Iod. 
1870-77. ' 

Indents for -- by the Great Indian Peninsula Railway, 1968. 
l.leplacement of -- by iron rods on the --. 248-49. 
Supply of --, for the Great Indian Peninsula Railway. 2108-09. 
Tenders for the supply of - for the Lloyd Barrage. 1199-601, 2121-

23_ 

SMALL CAUSE COURTS (ATTACHMENT OF IMMOVEABLE 
PROPERTY) BILL-

See under co Bill(a) ", 
BMt"GGLING-

Discussion of the question of the -- of coraine and .other drugs 8,nd of 
dutiable articles under the Demand in respect of "Customs". 216!l· 
76. ' 

Question Te-
Prevention of the -' - of drugs by Europeans. 11M. • 
_. - in opium and cocaine. 1020. .. 
-- of Chinese opium into British India. 340. 

SOLDIER(S)-,- .' 
Questionrc-

Arrangements for. the remittance of the savings ,of - to England . 
. '11811. 

Number Qf-- in the Indian Army recruited from each of the Hindu 
, castes and tribes in the Punjab. 11163. 
~  FESTIV AIr-

Question rc refusal of a full holiday to the Punjabi and Madrasi Assistants. 
in the Audit Office, Indian Stores Deptt., on the --. 1114 . 

.. 30R COLLIERY-
ScC' under II Colliery(iea) '~. 
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.sORABJEE AND COMPANY, MIilSSRs.--
Question rc --'s refreshment rooDls on the Eastern Bengal lUy. 1493-

,94. 
SORTER(S)-

Question re-
Grant of outstation allowances to -- of the Foreign Mails Divil;jonll 

239. 
Period of attendance of -- of the Railway'Mail Service at Vide,ria 

Terminus. 449. 
Punishment of -- of the Railway Mail Service under Rule 768 of the 

Post Office Manual. 1674. . 
Recruitment of Muslim -- in the Railway Mail Service, Multlm 

Division. 2125. 
SOUTH AFRICA-

Question re-
Anti-Asiatic legislation in 1619-52. 
Condition of Indians in --. 59.· , 
Indian deputation to -. 121>-211, 150-51, 237, 355. 
Negotiations with reference to the Class Areas Bill 1D --. 250. 
Parliamentary franchise for Indians in --. 1846. 
Proposed deputation from the Indian Trade Union Congress to --. 

331-32. 
Protests of Indians resident in -- against the Asiatic Bill introduced 

into the South African Union Parliament. 53-64. 
Defence of the. Indian question in -- to the League of Nations. 612-

13. 
Reference, to the League of Nations of the dispute between India &nJ 
-, 44Cl-46. 

Representation to the Governor General in Council of -- re the Nat"l 
Township Franchiae Ordinance. 003. . 

Selection of Indian Members of the Deputation to -. -. 433. 
Treatment of Indians in --. 355. 
Works and Mines Act Amending Bill in --. Sm6-1? 

Resolution re-
Position of Indiana in --. 2882-85. 
Treatment of Indians in --. 496. 
Statement regarding negotiationa with the Union Govt of --.' 1356-

67. 
-r;OUTH AFRICA, DEPUTATION TO-

Sec under " Deputation to South Africa.. " 
SOUTH AFRICAN ANTI-ASIATIC BILL--

Sce under" Bill(a) ". 
SOUTH AFRICAN AREAS RESERVATION AND IMMIGRATION AND 

REGISTRATION (FURTHER PROVISION) BILL-
See under" Bill(a) ". 

SOUTH AFRICAN CLASS AREAS BILL-
Sec under fC Bill(s) ". 

SOUTH AFRICAN COLOUR BAR BILL--
Sec under fC Bi1l(s) ". 

SOUTH AFRICAN LIQUOR LAW AMENDMENT BILL--
See under .. Bill(a) ". 
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SOUTH AFRICAN UNION-
Question're-
Extension of the Parliamentary franchise to Indians in the Dominion!:' 
and the -. 1096. . 
Indians and the Parliamentary franchise in the --. 1095-96. 

SOUTH AFRICAN UNION GOVERNMENT-
Question rt; paragraphs in the l'u'I"ward of the 3rd January, 1926, regard-
illg certain statements made by the Minister of Labour of the --. 
1726. 

bOUTH AFRICAN UNION AR IA~ N 

'Sec uuder " Parliament(s) ". 

SOUTH INDIA-
Question re-
Location of troops at Padanur in --. 1455. 
Pay of Divisional Accountants Ilerving in --in 1919. 712. 

~ H INDIAN HAILWAY-
SCI! under "Railway(s)". 

SOVIET RUSSIA-
Sec under "RuBsia". 

SHAHLINGER TREATMENT-
Question re --for tuberculosis. 321. 

SPECIAL LEAVE RULES-
Sec under" Leave Rules". 

SPECIAL MAGISTRATE-
. Scc under "Magistrate(s). 

c;PECIAL REPRESENTATION-
See under "Repreaentation". 

SPECIAL TRAIN-
• See under "Tra.in(Il) ". 

SPECIFIC RELIEF (AMENDMENT) BILL-
See under "Bi11(a)". 

SPEECH(ES)-
Farewell --delivered to the Council of State and the Legislative-
Aaaembly by His Excellency the Viceroy. 2887-91. 
Queation Te-
Delay in the transmission by telegram of the --of Lalli. Lajpat Rai 
at the Cawnpore Congreaa. 4511)-27. 
Omiasion of --of certain Honourable Members of the Legialative 
ABBembly from the publication, "India,'a Parliament". 1969. 

ST. JOHN'S AMBULANCE ASSOCIATION-
Queation Te extenBion to other charitable institutions of the concession 
aJlowed to the Red Croas Society and - of reoeiving Post Office Cash, 
~e ti i ate  all donations. 2819·20. 

STAFF(S)-
Qu,eBtion Te-
Amalgamation of the --of the qpium,f Salt, Customs and Income-
tax Departments. 419. 
Expenditure on the inatructional and other -' - of the Royal Military 
'Oollege at Dehra Dun. 2100. 
Illcreaae of --on the Eastern B .. engal Railway. 1491. 
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STAFF(S)-contd. 
Question ,·e-cfmtd. . 

Posting of extra - to cope with the increased parcel traffic un the 
Eastern Bengal Railway. 1492-93. 

Provision of medical aid to the - on the Eastern Bengal Railway. 
1496. 

Special pay of the - of the Eastern Bengal Railway employed ill the 
Dual·s. 1496-97. 

- of the Lady Hardinge Medical College and Hospital, etc. 1489. 
Working hours of the tl'anshipment - at Santahar on the Eastorn 

Bengal Ry. 1493. 
~ A  DEPARTMENTAL SERVICE(S)-

Question rfJ appointment of Indians to the -- of the Army in India. 
80. 

STAFF SELECTION BOARD-
Question re-

Examination of the - held in December, 1926. 2820. 
Exemption from the examination of the - of men l'ecruited from 

the Provincial Secreta.riats. 2860. 
Number of successful Muhammadan candidates in the -- examin'L-

tion for stenographers held in 1924. 2849. 
Percentage of marks required for passing the· examination of the -. 

2821. . 
-'s examination for stenographers. 2849. 

STAMPS-
Question r(!-

Civil Departments' share of the sal~ of unified -. 2471. 
Post Office share of the sale of postage -. 2472. 
Printing of separate receipt -. 2472. 
Printing of - in India. 342-43. 

8TANDING COMMITTEE(S)"::" 
Discussion on the motion fOT the election of panels for -. 1023. 

STANDING COMMITTEE FOR THE COMMERCE DEPARTMENT-
Result of the election to the panel for the -. 1192. 

STANDING COMMITTEE FOR THE DEPARTMENT OF EDUOATION,. 
HEALTH AND LANDS- . 

• Result of the election to the panel for the -. 1192. 
STANDING COMMITTEE FOR THE DEPARTMENT OF INDUSTnIES 

AND LABOUR-
Result of the election to the panel for the -. 1192. 

STANDING COMMITTEE FOR THE HOME DEPARTMENT-
Result of the election to the panel for the -. il92. 

STANDING COMMITTEE ON EMIGRATION-
Election of a panel for the -. 2479-80. 
Result of the election to the panel for the -. 2763. 

,STANDING FINANCE COltrMITTEE-
Demand for Supplementary Grant in rellpect of "Miscel1aner.us" 

(Curtailment of the Powers of the -). 12.48-56. 
Election of members to the -. 537. 
Motion for the election of the -. 169. 
Rellult of the election to the -, 1926. 624. 
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STANDING FINANCE COMMITTEE FOR HAlLWAYS-
Election of the --. 2011. 
Motion for election of the --. 1806. 

Adopted. 1806. 
Question Te-

New or revised railway projects approved of by the --. 686·!l7. 
Result of the election to the --. 2047. 

STANYON, COLONEL SIR HENRY-
Bengal State Prisoners RegUlation (Repeal) Bill-

Motion to consider. 1529-31. 
Code of Civil Procedure (Amendment) Bill-

Consideration of clause 2. 1449-50, 1451. 
Code of Criminal Procedure (Second Amendment) Bill-

Motion to consider. 1054-56, 1068. 
Motion to pass. 1205. 

Contempt of Courts Bill-
Consideration of clause 2. 762-53. 

I clause 3. 757. 
Demand for Supplementary Grant for " Archmology·." 2690. 
Indian Divorce (Amendment) Bill-

Motion to consider. 2616-19. 
Indian Trade Unions Bill-

Consideration of (llause 16. 369. 
clause 18. 397, 402. 

Law of Property (Amendment) BiIl-
Motion to refer to Select Oommittee. 819-!iIO. 

Legal Practitionel'll (Amendment) BiU-
Motion to pasl. 1466-6'7. 

Motion for Adjournment to discuss the hunger strike by the. Bengal 
State Prisoners in the Mandalay Jail. 1860. 

Motion to omit the Budget D ~ a  for "Executive Council .. (Appt)int-
ment of a Royal Commission on Reforml). 2433;31. 

Queltion TO non-receipt of medals bv men who lerved in non-combntant 
units during the Grea.t War. 84-86. 

Resolution rll-
Bunn$. Expulsion of Offenders Act, .1925. 1287-88. 
Erihltncement of the salariell of the two members of the Judicial Cnm-

mittt'e of the Privy COl1D<lil possessing Indian experience. 730·32 . 
. " STAR OF UTKAL"-

Question Til letter published in the -- headed" A Railway ieva. ~ ". 
1017. 

'RTATE PRISONER(8)-
Motion for Adjournment to disCUlIR the hunger strike by the Bengal -'-

in the Mandalay .Jail. 1799, lRI\3-72. 
Que.tion 1"1'-

AUowance granted to the wife of Srijut Satyendra Cha.ndl'a. ),{itra., 
11.--. 841. 

Ca.se of Arnn Chandra Gllha. It --. 70i. 
Case of Arlin Chandra Guha.. a. -. - in .Ben!a.l.217, 
Ca.le of lIT.Purna. Chandra Das. a BeDltaJi -. 106-1)7. 
Case of -- J yotish Cbltndra Ghose. 1883. 
Clothing allowances for the -- at Handalay. 111)3. 
Diet of Bengali -- in Jails in the Madras Pre8idenpy .... 266-1)'7. 
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STATE PRISONER(S)-contd. 
Question l'e-contd. ., . 

Evidence of Lieut.-Colonel Mulvany before the Iudlan Jall. Commlltec 
on the question of the treatment of --. 2233'::'si. 

Grant of allowances to the -- at Mandalay for religieus ceremocies. 
21&0, 2161, 2162, 2165. . 

Grant of an enhanced allowance to the wife of Srijut Satyendra. Chandta. 
Mitra, a --.842. , 

Hunger strike of -- in the Mandalay Jail. 2150. 
Inadequacy of the allowances of the -- at Mandalay for the purchase-

of newspapers, magazines. toilet requisites, etc. 2163. 
Instruction issued by the Govt. of India regaading the treatment of 

- in jail. 859-61. . 
Names of -- who were under the charge of'Lieut.-Colonel Mulvany. 

2233-36. 
Provision of warm clothing for the -- at Mandalay. 2152. 
Reduction in ~ e weight of Mr. Subhaa Chandra Boae, a -- at. 

Mandalay. 2153. 
Release OIl bail of sick under-trial -. 1345. 
Removal of -- t.Q the Mandalay J a.il. 583. 
Report of Mr. Pliterson on the trea.tment of --. in the Mandalay 

Jail. 21M-52. 
Report regarding the health, comfort. etc., of --. 8119·.81. 
Retransfer to Bengal of Mr. Pratul Chandra Ganguli, a Bengali .....-.J 

in Trichinopoly. 256-67. ' 
Statement of Lieut.-Colonel Mulvany regarding the treatment of --. 

2233-36. 
Treatment of Bengali -- in Jail in the Madru Prelidenoy. 255·60. 

Statement made by the Honourable Sir Alexander Muddiman Te the 
hungel' strike of the Bengal -- in the Mandalay and Insein J a.ils 

2014-17. 
STATE RAILWAY(S)-

Bec under "Railway(s) ". 
I:JTATE RAILWAY ESTABLISHMENT-

Question TC difficulty of distinguilhing the namel of Indians and lIun 
Indians in the Classified List of -- and the Distribution Return of 
esta.blishment of all Railways. 591-22. 

STATEMENT(S)-
-- (laid on the tablt1), regarding one Nand Ram of Hazara.. 99-10·t 
-- (laid on the table), regarding expenditure incurred on the "isitll 

of His Excellency the Viceroy to Calcutta. 1023. 
-- (laid on the table) regarding grievances placed 'before the Honour-

able Member in charge of the Deptt. of Industriei and Labour, by 
the deputations of Posta.l Unions in March, 1925, and of eonclusiolls 
arrived at and action taken thereon. 2048-56. 

-- (laid on the table) showing cases in which the lowest tenders h')ve 
, not been accepted by the High Commissioner lor India in purchall;ng 

stores for the Government of India during the half year ending tho 
31st December, 1925. 2866·81. 

-- made by the Honourable Sir Alexander Muddiman ,.e the h1.lnger' 
strike of the, Bengal State prisoners in the Mandalay and Inlein 
Jails. lIOl"-17. ~ 

y 
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STATEMENT OF BUSINESS-
-- by the HOIlourable Sir Alexander Muddiman. 41H, 767, 1102.03, 

1800, 2763, 2386-87. 
STATION(S)-

t~ ~ to . e ~ e t ~ Budget Demand for "Working Expenses: Ad. 
mInIstratIOn (Ratlways)-(Non-stoppage of mail trains at several 
important i-ailwa.y -). 1899-1902. . 

Question re absenc'e of waiting rooms and goods sheds in the __ on 
the Broach-Jamboosar Branch of the Bombay Baroda and Central '. 
India Railway. ,1971. ' 

,STATION MASTER(S)-
Question 1'e- ' 

Appointment of BurmlLDs 0.8 Assistant Traffic Superintendents and __ 
on the Burma railways. 1178. 

'Pay of -- and Assistant -- on the Oudh and Rohilkhand section of 
the East Indian Railway. 617, 692, 867-68, 1014. 

"Posting of a.n Anglo-Indian Guard to supervise the work of passing 
trains performed by Indian -- on the Eastern Bengal Railway. 
1491. 

Working hours of -- and Assistant --.n the 'Eastern Bengal 
,Railway. 1496. 

STATIONERY-
Question re duty on --. 243. 

STATIONERY AND PRINTING-
Demand for Supplementary Grant in respect of "--". 1239. 

STATIONERY OFFICE-
Question re purchases of paper by the -, Calcutta. 417. 

STATISTICAL BRANCH-
Question re Superintendent of the -- in the office of the Railway 

Board. 281'>1'>. 

STATISTICS-
Question rt', publication of -- of railway servants on salaries above 

Rs. 100 and below Rs. 21'>0. n36. 
STATUS-

Question re -- of Divisional Accountants. 712. 

STATUTORY RULE(S)-
St',e under "Rule(s)". 

STEAMER(S)-
Queation re- . 

. Earlier departure of the matI -- from Bombay to Momb .. ss~. 1724. 
Grant by certain Ra.ilways of preferential rates OD goods shIpped by 

a particular line of --. 38. 
STEAMER COMPANIES- . . . 

Question re reduction of fares charged by -- to HaJ pllgnms. 606. 
STEAMER F ARE(S)-

See under "Fare(s)". 
'stEAMSHIP COMPANIES-

:,'Question re gran .. of easi~  tioketa to Indian student. by --. 237. 



STEEL--
Question "e-
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Import by Company-managed Railways of a sufficient quantity of 
foreign rails in order to evade any further protective duties that 
may be imposed on --. 1890. 

Imposition of a duty on foreign rails similar to the duties imposed -
on other classes of --. 1890. 

Orders iss\led by the London and North-Western Railway in England 
regarliing. the use of -- of British Manufacture. 1890. 

Utilisation of coal suitable for manufacture of -- for railway pur-
pOllell. 166ft 

STEEL INDUSTRY (AMENDMENT) BILL-
See under" Bil1(I1}". I 

STENOGRAPHER(S}-
Question re- ' 

Appointment of Lala Mangal Chand all a -- in the offioe of the 
Central Board of Revenue. 2849. 

Grant of permission to the -- of the Chief Engineer of Telegraphll 
to lIit for the examination for a lIuperintendentship of Post Officell. 
847. 

Grant of permission to the -- of the Director of Wireless to, sit 
for the examination for a superintendentllhip of Post Offices. 847. 

Number of successful Muhammadan candidates in the Stat! Selec-
tion Board's examination for -- held in 1924. 2849. 

Pay of -- of the Railway Board. 2856. 
Pay of the -- attached to the Railway Board office. 2166. 
-- in the office of the Controller of 'Military Accounts, Quetta. 

873-74. 
Stat! Selection Board's examination for --. 2849. 
Terminatioa of the lIervices of Lala Mangal Chand as a -- in the 

office of the Central Board of Revenue. 2800. 
STORE-KEEPER(S}-

Question r", extension of the probationary period, of Indian Assistant 
-- in Arsenals. 229. 

STORES-
Motion to reduce the Budget Demand for "Working Expensell: . Ad-

ministration" (Railways) - (-- purchase policy and management 
0) the -- Department, Eallt Indian Railway}. 1919-29. 

Question re-
Complaints against the Karachi Purch_ing agency of --. 601-02. 
Purchase of -- by the High Commissioner for India for the Army 

Department' and the RailwaYII. 2836. 
,Purchase of -- for Railways by the Indian Stores Department. 1966. 
Rupee tenders for Indian --. 417. 
Strength of the clerical establishment of the oftice of the Chief 

Controller of --. 223. 
Utilization of the services of the Indian Stores Department for the 

purchase of Government --. 1965. 
Statement (laid on the table) IIhowing cases in which the lowest tenders 

have not been accepted by the High Commiasioner for India in pur-
chasing -. - for the Government of India d_ing the half year ending 
the 31st December, 1926. 2866-81. 

vII 
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STORES, ASSISTANT CONTROLLER OF-
Question 're Muhammadan -- on the' North-Western Railway,_ 1654. 

STORES, CHIEF CONTROLLER OF-
See under "Chief Controller of Stores". 

STORES 'DEPARTMENT-
Motion to redllce the Budget Demand for "Working Expenses: Ad-

ministration" (Railways) - (Stores purchase policy and management 
of the -- East Indian Railway). 1919·29. 

Question 1'e- • 
Alleged frauds in the -- of the East Indian Railway. 30-31, 597-98. 
Atticle in the C ' I ~  of Lahore entitled "Th8 -- and Indian 

industries". 1969, 
Indianisation of the -- of State Railways., 2861-62. 

STORES, INDIAN-
Question re rupee tender for --. 441-42. 

STORES PURCHASE OFFICER(S)-
Question 1'(' qualification of -- of the State Railways. 417-18. 

STORES PURCHASE POLICY-
Motion to reduce the Budget Demand for "Working Expensei: Ad--

ministration" (Railways) - (-- and management of the Stores; 
Department, East Indian Railway). 1919-29. 

STRAITS SETTLEMENTS-
Question re refusal of permission to Dr. Manilal to reside in the --,-

325. 
STRATEGIC LINE(S)-

Demand for a Supplementary GrjLnt in respect of --. 908. 
Question re I!Itatement I!Ihowing the detail of Capital outlay -on --. 

1i22. 
STRATEGIC LINES (RAILWAYS)-

Budget Demand for " __ ". 191i7. 

STRIKE(S)-
Question 1'e-

Grant of gratuities to men with under 15 yeara' lervice dilcha.rged 
during the last -- on the N.-W. Railway. 1012. 

Investigation into the caules of -- on railways and in the mill 
industry. 79·80. 

Withholding of railway paaBeS from men who joined the lalt -- on 
the North-Western Railway. 1011. 

• ':)TRIKER(S)-
Question re-

Employment of new men in preference to ex -- by the 
R .. Uway. 101i. _ 
e~t e t of certain -- by the East Indian Railway. 866. 

Treatment of -- on the E. I. Ra.ilway, 1013. 
\ 

N.-W. 

STUDENT(S)-
Question re-

Admission of Indian -- to University Officers' Training COrpl. 36-
~ . 

'A.ppointment of -- of the Maclagan i ~e i '  Oollege, Lahore, 80S' 
~ eDle  and chargemen on the N t ~ este  Railway. '108-09, 
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STUDENT(S)-contd. 
Question l'e-crJn.td. 

Communist propaganda amongst the Indian -- in the University I of 
Oxford. 2231-32. 

Complaints of neglect of duty against the Headmaster of the Govern-
ment High School, Delhi, by Matriculation --. 2382-83. 

Difficulties experienced by Indian -- in gaining admission into in-
stitutions in England. 1093-94. 

Grant of concession tickets to lndian -- by steamship companiel. 
237. 

Qualifications of -- of the Electrical Department of the Indian In-
stitute of Science. 217. 

BUB-ASSISTANT SURGEON-
Question re inquiry and invalid pensions for military --. 11M-IS!). 

SUB-DEPUTY INSPECTOR OF SCHOOLS-
See under " Inspector of Schools ". 

SUB-DIVISIONAL OFFICER, SIRSA-
Question re a.lleged opening of a mail bag b:y the --. 623. 

SUBORDINATE ACCOUNTS OFFICE-
Question re Muslim representation in the -- of the Post and Telegraph 

Accounts Department. 1674. 

SUBORDINATE ACCOUNTS SERVICE-
Question rf'. Muhammadans in the -- in the main office of the Auditor 

General 2761_ 

SUBORDINATE ACCOUNTS SERVICE EXAMINATION-
Queltion rf'. appointment of Muhammadan examiners for the --. 

2761. 
SUBORDINATE STAFF-

Question re pay of the -- of the offices of the Auditor General, Ac-
countant General, Central Revenues, and Deputy Accountant-General, 
Central Revenues. 1180. 

SUB-PERMANENT WAY INSPECTOR(S)-
See under" Permanent Way Insl>ector(s)". 

SUB-POSTMASTER(S)-
Question re dismissal of Badri Pershad, --, Jatusana. 1161. 

SUB-POSTMASTER, KULAURA-
Question re action taken against Mr. M. Lahiri, Superintendent, Rail-

way Mail Service, Silchar, for inl!lulting the --. ,2164. 
SUBSIDY, MARINE-

Quel!ltion re discontinuance of the credit for a I!Ihare of the --to the 
POl!lt Office account. 2472. 

SUBURBAN L1NE(S)-
Question re electrification of the -- on the South Indian Railway. 066. 

SUGAR-
Question rl'-

Adulteration of -- in Delhi. 706. 
Importl!l of foreign -- and Molauel. 83. 

SUGAR BUREAU- , 
Queltion re -- at Pusa. 84. 
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STORES, ASSISTANT CONTROLLER OF-
Question re Muhammadan -- on the" North-Weatem Railway_ 18S4. 

STORES, CHIEF CONTROLLER OF-
See under "Chief Controller of Stores". 

STORES "DEPARTMENT-
Motion to redllCe the Budget Demand for "Working Expenses: Ad-

ministration" (Railways) - (Stores purchasc policy and maIlagement" 
of the -"- East Indian Railway). 1919-29. 

Question re- I 

Alleged frauds in the -- of the East Indian Railway. 30-31, 697-08. 
Artiele in the" ObSf'.1·ver of Lahore entitled 14Th. -- and Indian 

industries". 1969. 
Indianisation of the -- of State Railways. . 2861-62. 

STORES, INDIAN-
Question rr rupee tender for --. 441-42. 

STORES PURCHASE OFFICER(S)-
Question ,.('. qualification of -- of the State Railways. 417-18. 

STORES PURCHASE POLICY-
Motion to reduce the Budget Demand for "Working Expenaea: Ad-" 

ministration" (Railways) - (-- and management of the Stores: 
Department, Eaat Indian Railway). 1919-29. 

STRAITS SETTLEMENTS-
Queation re reiuaal of permission to Dr. Manilal to reaide in the --I" 

325. 
STRATEGIC LINE(S)-

Demand for a Supplementary Grant in respect of --. 908. 
Queation re atatement showing the detail of Capital outlay on --. 

622. 
STRATEGIC LINES (RAILWAYS)-

Budget Demand for 11 __ ". 1967. 

STRIKE(S)-
Question 1'e- " 

Grant of gratuitiea to men with under 15 years' aerviee diacharged 
during the last -- on the N.-W. Railway. 1012. 

Inveatigation into the cauaea of -- on ra.ilways and in the mill 
industry. 79·80. 

Withholding of railway paales from men who joined the last -- on 
the North-Western Railwa.y. 1011 . 

• ..iTRIKER(S)-
Queation re-

Employment of new men in preference to ex -- by the N.-W. 
R .. Uway. 1011. " 

Treatment of certain -- by the East lndian Railway. 866. 
Treatment of -- on the E. I. Railway. 10Y3. 

I 

8TUDENT(S)-
Question re-

Admission of Indian -- toUniveraity Officera' Training Corpa. 36-
;:,.37. " 
Appointment of - of the Maclagan Engineering Oollege, Lahore, &8 

foremen and chargemen on the North-Western Railway. 708-09. 
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STUDENT(S)-contd. 
Question 1·c-co'fl.td. 

Communist propaganda amoDgst the Indian -- in the University'of 
Oxford. 2231-32. 

Compla.ints of neglect of duty aga.inst the Headmaster of the Govern-
ment High School, Delhi, by Matriculation --. 2382-83. 

Difficulties experienced by Indian -- in gaining admission into in-
stitutions in England. 1093-94. 

Grant of concession tickets to jndian -- by steamship companies. 
237. 

Qualifications of -- of the Electrical Department of the Indian In-
stitute of Science. 217. 

SUB-ASSISTANT SURGEON-
Question re inquiry and invalid pensions for military --. l ~ . 

SUB-DEPUTY INSPECTOR OF SCHOOLS-
See under "Inspector of Schools ". 

SUB-DIVISIONAL OFFICER, SIRSA-
Question 1't: alleged opening of a mail bag ~ the --. 623. 

SUBORDINATE ACCOUNTS OFFICE-
Question re Muslim representation in the -- of the Post and Telegraph 

Accounts Department. 1674. 

SUBORDINATE ACCOUNTS SERVICE-
Question ~ Muhamma.da.ns in the -- in the main office of the Auditor 

General. 2761. 

SUBORDINATE ACCOUNTS SERVICE EXAMINATION-
Question re appointment of Muhammadan examiners for the 

2761. 
SUBORDINATE STAFF-

Question re pay of the -- of the offices of the Auditor General, Ac· 
countant Genera.l, Central Revenues, and Deputy Accountant-General, 
Central Revenues. 1180. 

SUB-PERMANENT WAY INSPECTOR(S)-
See under" Permanent Way Inspector(s)". 

SUB-POSTMASTER(S)-
Question re dismissal of Badri Pershad, --, Jatusana. 1161. 

SUB-POSTMASTER, KULAURA-
Question re action taken against Mr. M. Lahiri, Superintendent, Rail-

way Mail Service, Silchar, for insulting the --. 2164. 
SUBSIDY, MARINE-

Question re discontinuance of the credit for a share of the --to the 
Post Office account. 2472. 

SUBURBAN LINE(S)-
Question re electrification of the -- on the South Indian Railway. 46. 

SUGAR-
Question re-

Adulteration of -- in Delhi. 706. 
Imports of foreign -- and Molasses. 83. 

SUGAR BUREAU- , 
Question re -- at Pusa. 84. 
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SUGAR INDUSTRY-
Question re-

Development of the --. .38. 
Improvement of the condition of the -- in India. 63. 
Inquiry into the depressed condition of the --. 66. 

SUGAR REFINERIES-
Question re -, - in India. 64. 

SUGAR RESEARCH INSTITUTE-
Question re establishment of a Central -- and Demonstration Fa.ctory. 

66. .. 
SUGARCANE-

Question re area under -- cultivation in India. 64. 
SUKKUR-

Question re speech of Dr. Summers, late Chief Engineer of Sind, before 
the East India Association regarding the average level of water ai 
-. 1893. 

SUKKUR BARRAGE-
Question re-
Article in the Time/! regarding water required for the --. 1893. 
Detailed estimates ot the -- scheme. 418. 
Sufficiency of water in the Indul! for the -- and other irrigatioD 

schemes in the Punjab. 1892. 
8ULTAN OF NEJD-

Question re expenditure on the travelling expenses of the High Commis· 
sioner for Iraq and on a mission to the -. 693·94. 

SUMMERS, DR.-
Question TC I!peech of --, late Chief Engineer of Sind, before the East 

India Association regarding the average level of water at Sukkur. 189:3. 
SUNDAY(S)-

Question re-
Grant of an extra allowance for work on -- and gazetted holidays 

to Indian subordinates of the East Indian Railway. 861), 1012., 
Grant of overtime allowances to Indian subordinates of the East 

Indian Railway for work on -- and gazetted holidays. 691). 
JUNDAY ALLOWANCE(S)-

See under" Allowan,ce(s) It. 

SUPAYALAT, EX-QUEEN-
Question re-

Funeral expenses of the late -- of Burma. 408. 
Inability of the Princess Taiksu-Myat Paya to attend the funeral or 

the late -. 81)8. 
Liabilities of the late --. 1971). 

RUPER,';t'AX-
Disc!1ssiOn of the question of the continued levy of the -- which \\'a& 

imposed as a war measure, discussed under the Demand "Taxes OD 
Income". 2198. 

Question ,e-
Abolition of the .- and reduction of the income· tax. 38. 
Improvement of the law rt'lating to income-tax and --.!098. 

SUPERANNUATION ALLOWANCES AND PENSIONS-
Demand for Supplementary Grant in respect of --. 123e, 
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SUPERINTENDENT(S)-
Question rtl -- of the Statistical Branch in the office of the Rai\V"J' 

Board. 28511. 
SUPERINTENDENTS OF POST OFFICES-

Question re-
Appointment of Burmans as -. 1964. 
Cases reported to the police by the --, 'Gujrat Division. 890-91. 
Memorials of the -- and the Postal Officers' ASlociation. 2089·:l0 
Officiating and permanent appointments as---. 1888-87. 
Pay of Deputy Postmasters General, Assi8to.nt Director8 General .and 
-. 843. 

Revision of the pay of --. 2089. 
SUPERINTENDENTSHIP OF POST OFFICES-

Question re-
Grant of permission to a clerk of the office of the Director GeneTs.! or 

Posts and Telegraphs to sit for the examination for a --. 8·H -48 
Grant of permissiQn to the stenographer of the Chief Engineer of Tele-

graphs to sit for the examination for a --. 847. 
Grant of permis8ion to the stenographer of the Director of Wireless 

to sit for the examination fCN" a --. 847. 
Nomination of candidates for the exa.mina.tion for --. 848. 

SUPERIOR SERVICE-
Question rc number of Europeans and Indians recruited to the -- of the 

East Indian Railway and the Great Indian Penilliula Railway entitl('d' 
to the Lee Commission conce8sioD8. 1887-88. 

8UPERVISOR(S)-
Que8tion re promotion of -- to the grades of Sub-Engineer8 on Sta.tc 

Railways. 2108. 
SUPPLEMENTARY GRANT(S)- • 

Demand for a -- in respect of .. Companies' and Indian States' IhJ,l'e. 
of surplus profits and net earnings" (Railways). 907. 

Demand for a -- in respect of .. Strategic Linea; Capital" (RailwR.Ys). 
908. 

Demand for a -'- in respect of the .. Railway Boa.rd" (Diacu88ion of 
the question of the personnel of the Railway Boa.rd). 886-94. 

Demand for a -- in respect of .. Working Expenses: Adminiltration" 
(Railwa.ya) (Extension of the Lee Commission'.recommendati.ons 
to officerl of Company RailwaYI). 898·907. 

Demand for -- for "·Archlllology". 2677-90. 
Demands for --. 1234-80. 
Bee also under" Damandi for --". 

8UPPLEMENTARY GRANTS IN RESPECT OF RAILWAYS-
Demands for --. 886-908. 

SUPPLY AND TRANSPORT DEPARTMENT-
Question re-

Amalgamation of the Army Canteen Board (India) with the --. ~ t. 
Sale by the -'-- of mineral water plant and bottles to the Army Ca t~  

Boards (India). 2478. 
RURVEY-

Question re proposed -- of the Southern Salt LlI.ke by thl'i C~ Clltt . 
CorporatiOIL laG. ~  
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SURVEY OF INDIA-
Demand for Supplementary Grant in respect of II -- ". 1236. 
Question Te map sale agents of the --. ~ ~. 

II SWARAJYA "_ 
Question re- ( 

Article in the -- of the 24th December, 1926, regarding a scene &t 
Egmore nation. ~ . 

Number of copies of the - subscribed for by the Govt. of India. 
~. 

SYKES, 1r4B .. E. F.-
Election of -- to serve on the Standing Finance Committee for Rail· 

ways. 2047. 
Motion to reduce the Budget Demand for II Working Expenlies: 

Administration" (Railways) (Failure to redress the grieVAJlCeS 
of railway subordinate employees). 1946-48. 

SYLHET-
Question re proposed transfer of -- and Cachar to Bengal. 249-r,Q. 

~ A
" Question r8 -- of the B. A. degree of the Allahabad University nnd 

of the senior diploma of the Mayo College, Ajmer. 10'83-88. 

T 
TAHITI ISLANDS-

Question re emigration of Indian labourers from Fiji to the --. 409. 
TAIKSU-MYAT P.\YA, PRINCESS-

Question re inability of the -- to attend the funeral of the late Quel'n 
Supayalat. 8M. 

TALATULEY, MR. S. D.-
Oath of Office. 13. 

TALCHER-
Question re-

Bengal N agpur Railway mining lease in respect of the -- coalfieldd. 
1172. . 

Railway to the - coalfields. 1171-72. 
i'ALUKA LOCAL BOARDS-

Qdestion r8 constitution of -- in India and Burma. 1119. 
TAM BANG ESTATE CASE-

Question r8" the -- in the Federa.ted Mala.y States. ~ . 

l'ANGANYIKA-
Question r8-

Adequate representation of Indi",na in ,the proposed e islat~ve Anew-
bly in -. 2227. 

Cla.lms of Indian merchants in -- against the ex-German Government. 
29-30. ". " 

European settlement in" the Highlands of --. 1092." 
Grievances of Indians in --. 150. ' 
Inclusion of Gujrati as one of the languages in which account bClOka 

can be kept in --. 69'7. 
Number of Indians in Uganda, Kenya, --, etc. 79. 
Profit. tax in -, 898, 
Protection of Indian interests in --, Uganda a.nd K-eDya. 3M. 
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'TANJORE DISTRICT BOARD RAILWAY-
8ee under" Railway(a) ". 

'TANK-
Question re-

Petition from Ghulam Qasim Khan requesting permission to reside in 
-- in the North Welt Frontier Province. 1268. 

Survey of railway linel from Hindubagh to Fort Sandeman and from 
Fort Sandeman to --. 11166-66. 

'TANK, EX-NAWAB OF-
Bee under" Qasim Khan, Ghulam". 

'TARA BAI, MISS-
Question 1e alleged insult in railway train to -. 27. 

'TARIFF-
Discussion of the question of· the revision of the -- under the Demanel 

in respect of .. Customs ". 2184. • 
TARIFF BOARD-

'Queltion re reference of the case of match manufacturers to. the --. 
2820 . 

... TARUN RAJASTHAN "-
Question re letter in the -- of the 2nd August; 1926, regarding the 

Courts in Ajmer. , 1666. 
'tI.'AX(ES)-

Question 1e-
Levy of new -- in the Peshawar Municipa.lity. 1967. 
Movement againlt the payment of capitation -- in Burma. 1726 

26. 
'TAXATION INQUIRY COMMITTEE- . 

Demand for Supplementary Grant in respect of .. Miscellaneous" (--). 
1239-47. . , 

866&Iso under "Committee(s)". 
"l'EA-

Question re inquiry into the conditions of life and labour of workcl'a 
engaged in the cotton, jute, coal and --- industries. ~~ . 

'TEACHER(S)-
Question re-

Appointment of Muhammadans as District I s ~~ t s and -- in ille 
Delhi Province. 2114-16 . 

.Appointment of Muhammadans as Season -- in the Raisina and 
Timarpur Schools. 2383. 

Inadequate lIumber of MuhamlQa4a.n -- in ~ .. GovernmeDt High 
School, Delhi, and in the New Cantonment Gorernment M;iddle, School, 
Delhi Province. 2378·79. 

Number of Muhammadan and Hindu --, clerka and peona in Schr.ola 
in the Delhi Province and .Ajmer·Merwal'a. 2383. 

Pay of the -- of the Anglo-Vernacular Secondary' Schools in 'jmer-
Merwara. 2748-49. -

Statement regarding -- appointed to the Education Departm,,"t, 
Delhi. 2383. 

"rEA SEED-
Question re prohibition against the impol'tation of ¥dian -- into Otoylon. 

2835. 

• 
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TEK CHAND, MB..-
Question ro case of -, Postal Inspector, Multa.n Division. 332·21-

'I'ELEGRAM(S)-
Queation re-
Delay in the tranamission by - of the speech of Lala. Lajpat R"i 
at the Cawnpore Congre... ~ . 

Telegraph 'revenue, derived from -. 2473. 

TELEGRAPH CHECK OFFICE, CALCUTTA-
Question re pay of aome lower division clerks in the -. 2375. 

TELEGRAPH DEPARTMENT-
Discussion of the question of the cost of agency in the - under Dellland 
No. 23 (Indi&n Poetal and Telegraph DepartJnent}. 2300-04. 
Discussion of the question of the grievances of the Engineering Brsl'ieh 
of the - under Demand No. 23 (Indian Postal and Telegraph De-
partment). 2305-07. • 

Question rc-
Direct recruitment of non· Indians to the General Service 'in the --. 
350. 
Grievances of Indians in the -'. 31iI. 
Number of telegraphists in the -. 348·50. 
Recruitments to the General Service and the  Station Stltvice ill the 
-. 350-1'11. 

TELEGRAPH FORM(S)-
Question TC income derived from advertisement& on -. 232". 

TELEGRAPHIST(S)-
Question rc-
Number of - in the Telegraph De ~e t. ~ a. 

Recruitment of -. 31'11-62. 

TELEGRAPH MESSAGE(S)-
Question rc introduction of a cheap -. lyatem for Chriatmas, Dasahra. 
Id and New Year's greetings. 1'189. 

TELEGRAPH OFFICE(S)-
Question rc inlpection quarters in the Central - building. inCalcui:ta. 
1182-83. 

TELEGRAPH RATE(S)-
Question re -. 1646. 

TELEGRAPH RECRUITS-
Queltion reuniform system of tra.ining for -. 1098-99. 

TELEGRAPH TRAININGCLASS,(ES)-
Queltion TC closing of the De a t e tal~. 1001-98. 

TELEPHONE RA ~ 
Que.tion Te -.-. 1646-46. 

TELEPHONE TRUNK CALL(S)-
Question TC' extension to the Bombay Preiideocy of the i~ ate  ~~ half 
rates for - between 7 P.x. and 8 A.M'. 846.' .: 

'l'ELEPHONIC CONNECTION-
Question re - between Delhi and Patna. 1'12·53. 

. ICH RR NAN ~N D RAILWAY-. 
'BfJe oDder "Railwaiy(.,. .... 

; , 
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'rEMPLE, MAJOR T.-
Question re allegations againlt --, R.A., Officiating Chief Ordnance, 

Officer, Rawalpindi. 228-29. 
TEMPORARY SERVICE-

See under" Service(s) ". 
TENDER(S)-

Question re -- for sleepers for the Lloyd Bal'lage. 599-601, 2121-2:J. 

TERMINAL CHARGE(S)-
Question re-

Amounts realised from the -- on coal at Ahmedabad, Kankan3. a ~ 
Asa.rv&. 847. 

-- levied by Railways on goods traffic. 2819. 
'rERMINAL LEVIES-

Question re imposition of -- by railways. 846. 
TERMINAL STATIONS-

Question re -- for Bombay. 144. 
'l'ERMINAL TAX-

Question rc substitution of a -- for octroi in the Ambala Cantonment, 
586. 

TERRITOHIAL FORCES COMMITTEE-
Sec under " Committee(s) ". 

THALL PROJECT-
Question re --. 1891, 1892. 

'fHIBAW. EX-KING-
Question re grant of permission to the people of Burma to remove the' 

remains of the late -- and his second Queen from Ratnagiri to Fort· 
Dufferin, Mandalay. 1974-75. 

THIRD CLASS CARRIAGE(S)..!.. 
Question rc overcrowding of third class passengers and want of latrines' 

in -- on the Bengal and North Western Railway. 1261. 
THIRD CLASS COMPARTMENT(S)-

Question re utilisation of -- on the Ealt Indian Railway for the sale-
of foodstuffs to Iridian paneogerl. 878. ' 

THIRD CLASS FARE(S)-
Motion to reduce the Budget Dentand for "Working ExpenfleR; 

Administration" (Railways) (Reduction of --, on Railway_). JfI3O-', 
51. 

Sec also under" Fares ". 
lHIRD CLASS PASSENGER(S)-

Question re-
Conveyance of -- in goods wagonl by the B. & N. W. Il.ailway. 422. 
Discontinuance of the present arrangements for the sale of foodstutIs' 

to -- on the Oudh and Rohilkhand section of thu East I aD'~ 
Railway. 87'i'-78. 

Overcrowding of --, and want of latriQel in tJaird clan c&",iages COIL 
the Bengal and North Western Railway. 1261. 

Provision of more ticket windows for --. ~ . 
Sec also under" paslengers ". 

THIRD CLASS RAlLWAYS CARRIAGE(S)-
See under "Railway Carriage(I)". 
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THIRD CLASS nAILWAY :FARES-
Sec under "Fares". 

30TH LANCERS-
See under "Lancers, 30th". 

THUNGAMMA, DR.-
Question re transfer of -- of the Wornen's Medical Service from Benlll'es 

to J ubbulpore. 2643-44. 
TICKET(S)-

Question- re-
Grant of free railway passes and privilege order -- to the clerical 

stat! of the Railway Board. 28f1f)-66. 
Prevention of persons travelling without -- on railways. 330. 
Printing of the a. e~ in Oriya on t i ~ class -- on the B. N. Railway. 

1017. 
Use of third class half -- as full -- on the. South Indian Railway. 

347. 
'J'IPKET COLLECTOR(S)-

Question re-
Allowances of travelling -- on the Eastern Bengal Railway. 1490. 
Pay of Anglo-Indian -- posted to Santahar on the Eastern BCJlga! 

Railway. 1492. 
-TICKET WINDOWS-

Question re provision of more -- for third class passengers. 2f13·i)4 . 
.. TIMES"-

Question re article in the -- regarding water required for the Sukkur 
Barrage. 1893. 

'TIME-SCALE PAY-
See under /I Pay". 

TIME TABLE(S)-
Question '~ -- and fare tables of the East Indian Railway .and the 

Oudh and Ro1iilkhand section of the East Indian Railway. 877. 
'j'lN-PLATE INDUSTRY- . 

Resolution re supplementary t~ ti  to the 1379-1406. 
-TOK KYI, U.-

Indian Tarin (Amendment) Bill-
Consideration of the Schedule. 2036-37, 2038. 

Contempt of Court. Bill-
Motion to Palll. 781. 

Election of -- to the Standing Finance Committee. 624. 
Motion to reduce the Budget Demand for "Working Expenses: Ad-

miniatl'&tion" (Railwaya) (Reduction of thirCl cla8s farea on railways). 
1839. 

Oath cd Office. 13. 
Question f'('-

Appointment of Burmans al Superintendents of Poat OSeel. 1964. 
Compensatory allowances to postal clerks stationed. in Rangoon and 

Bombay. 1964. 
Expenditure on the British Garrison in India. 868. 
Grant of permilllion to the people of Burma to 'remove· the remains 

of the late u-King Thibaw and his aeeond Queen from Ratnagiri to 
Fort Dut!erin, Mandalay. 1974-76. 
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'T'OK KYI, U.-contd. 
Question re-cuntd. 

Inability of the Princess Taiksu-Myat Paya to attend the ~ a.l of 
thc late Queen Supayalat. ~. 

Indents for sleepers by the Great Indian Peninsula Railway. 1968. 
Liabilities of the late ex-Queen Supayalat. 1975. 
Movement against the payment of capitation tax in Burma. 1725-26. 
Reduction of fares on the Burma Railways. 863. 
Time-Sea.le pay for postal clerks stationed at certain large towns. 

1963-64. 
Question (Supplementary) re report of the Flood Inquiry Committee-

in Burma. 440. 
Resolution re-

Burma Expulsion of Offenders Act, 1925. 992-94, 1008, 1292. 
Unemployment among the Middle Classes. 467-68. 

TONGA HIRE-
Questiob I'e gl'nnt of -- and dinner allowance to the staff of the. 

Budget Branch of the Railway Board: 2668. 
TONKIN SON, MR. H.-

Code of Civil Prooedure (Amendment) Bill-
Motion to consider. 1441. 
Consideration of clause 2. 1441-44. 
Motion ~ pus. 1456. 

Code of Civil Prooedure (Second Amendment) Bill-
Motion for leave to introduce. 169-70. 
Motion to consider. 1060-61, 1074, 2609-10. 
Motion to pass. 2610. 

Code of Criminal Procedure (Amendment) Bill-
Motion to re-number clau888 8 to 7 aa i to 8:119.-

Guardians and Wards (Amendment) Bill..:... 
Motion for leave to introduce. 120-21. 
Motion to consider. 543-44. 
Motion to pass. 646.· 

Hindu Religious and Charitable Trusts Bill-
Motion to- recommit to Select Committee. 1568-6OL 

Indian Arbitration Bill-
Motion to circulate. 811-12. 

Indian Divorce (Amendment) Bill-
Motion for leave to introduce. ,2012-13. 
Motion to consider. 2810-12. 
Amendment of clause 2. 2820. 
Motion to pass. 2621. 

Indian Lunacy (Amendment) Bill-
Motion for leave to introduce. 121-22. 
Motion to consider. 652. 
Consideration of clause 3. 553. 
Motion to pass. 5113. 

Indian Natura.lisa.tion Bill-
Considera.tion of clause 3. 1028-2'1, 1029, 1032r 

c:lause 7. 1033-34. 
Motion to pau. 1039. 

Indian Registra.tion (Atnendment) Brn-
Moti.n to consider. 1640. 
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'TONKINSON, Ma. H.-contd. 
Legal Practitioners (Amendment) Bill-

Motion to consider. 1466-117. 
Consideration of clauses. 1457, 1464. 
Motion to pass. 1464. 
Motion to ,consider the amendment. a e' ~ the Council of State. 

2663-64. 
Motion to agree to the amendments ma!1e by the Council of State. 

2666, 2666-67. 
Madras Civil Court. (Amendment) Bill-

Motion for leave to introdul't!. 120. 
Motion to consider. 638-39, 642. 
Motion to pass. 642. 
Motion to consider the amendments made by the Council of State. 

2667-68. 
Madras Civil Courts (Second Amendment) Bill-

Motion for leave to introduce. 1212. 
Motion to consider. 2484. 
Motion to pass. 2485. 

Motion to reduce the Budget Demand for US-taft Household and Allow-
ances of the Governor General" (Replacement of the European Offi-
cers of the Governor General's Bodyguard by Indian Officers). 2325. 

Presentation of the report of the Select Committee on t~ Code of Civil 
Procedure (Amendment) Bill. 974. 

Resolution re-
Burma Expulsion of t ~ e s Act, 1926. 977, 1002, 1004, 1009, 1272-79, 

1291. 
Enhancement of the salarie. of the two member. of the 1 udicial Com-

mittee of the Privy Council posaeuing -Indian experience. 726, 737 .. 
Small Cause Courts (Attachment of Immovable Property) Bill-
Motion for leave to introduce. 121. 
Motion to consider. 545-47. 
Motion to refer to Select Committee. 6112. 
Motion to pass. 569. 

TrR.nsfer of Property (Amendment) Bill-
Motion to refer to Select Committee. 83().S3. 

'".(OUR(S)-
Question rt' expenditure on the -- of the Audit 08icer, Indian Stores 

Department. IH3. 

"l'OUTINO-
Question rt!-

Prevalence of -- in Britilh India. 1351. 
Prevention of -- in India. 132. 

'TRADE COMMISSIONERS-
~esti  re appointment of Indian -- in foreign countries. 432. 

'TRAFFIC BRANCH-
Question rt'-

ConlideratiMl of the claims of Muslim candidates for promotion to 
the rank of -Superintendent, --, I».dian Telegraph Department. 
16M. 

Indianization of the -- of the Indian Telegraph Department. 16111-63 
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TRAFFIC INSPECTOR(S)-
Question rf''-

Indianisation of the posts of -- on railways. 97. 

~ 

Number of assistant traftic superintendents, and -- etc., on the Great 
Indian Peninsula, East Indian and North Western Railways. 86. 

Period of training for probationary on the North 
Western Railway 1498. 

Training of Indians for the post of -- on the North Western Rail-
way. 1497. 

TRAFFIC SUPERINTENDENT(S)-
Quelltion re-

Appointment of Burmans as aDistant -- and station masters on the 
Burma Railways. 1178. 

Recruitment of assistant -- on State Railways. 2848. 
"'TRAIN (S)- , 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways) (Unpunctuality of -- on the Central Sec-
tion of the Eastern Bengal Railway). 1828-30. 

Question re-
Attachment of first and second class carriages to all -- between 

Kalb and Simla. 226-27. 
Running of a fa.at -- between Delhi and Moradabad. 1016. 
Running of a special -- in August, 1924, from Karjat to Khopoli 

on the Great Indian Peninsula Railway. 1164. 
Stoppage of a fast p&888nger - at Barara station on the N ollth Weat-

ern Railway. 2149. 
'TRAIN CONDUCTOR(S)-

Question re replacement of Indian -- by Europeans and Anglo-Indian! 
Oft the Great Indian' Peninsula Railway. 2606. . 

TRAIN CONTROLLERS-
Question re .- on the East Indian Railway. 618, 887, 1014. 

'TRAIN EXAMINER-
Question re alleged harsh treatment of his staff by the H4!ad '-, 

Santahar, Eastern Bengal Railway. 1496. 
WJ:'RAIN SERVICE-

Question re inadequacy of the -- between Bongong Rnd Ranaghn.t. 
583-84. 

'TRAIN TRAGEDY- • 
Question re Pattukottai --. 337-38. 

-I'RAINING CLASSES-
Question re closing of the Departmental Telegraph --. 1097-98. 

TRAINING CORPS- Question re admiuion of Indian students to Uni-
versity Oftioera' --. 38-37. 

"TRAINING SCHOOL-
Question re inadequate recruitmeot of Sindhi. for the Lyallpore --. 

1880. 
'TRANSFER(S)-

Question re- . 
Applications for - from aecountant. and clerb in the Military 

Accounts Department. 134. 
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'rRANSFER(S)-contd. 
Question re.-contd. 

Concessions to the staff of the Office of the Director General of Poata, 
a.nd Telegraphs on - to Dttlbi. 2092-93. 

Grant of concellions totbe clerks of the office of the Director General 
of Posbs and Telegra.phs'Gn ,their '- to Delhi. ~ . ' 

Proposed --r- of Sylhet and Cachar to-Benga:1.1490-5o. 
- of Dr. Thungamma oithe Womtln's Medical Service from Bene.-

res to Jubbulpore. 2M3-44. 
- of head clerks of Cantonment Boards. 2087. 
--- of Hindu postal clerks in the Punjab and North West Froatier-

Circle. 689, 
-, of Indiltn officers of the Indian Medical Service to the civil 

side of that service. 621. 
- of Mr, O'Dell from the Superintendents' line to the Postlll808ters' 
. line. 2163. , 
- of permanent Superintendents of the Punjab Postal Circle. 691. 
- of the Office of the Accountant General, United Provinces, from 

Allahabad to Lucknow. 2371-72. 
TRANSFER OF PROPERTY ACT-

See under "Act(s)". 
rRANSFER OF PROPERTY (AMENDMENT) BILL-

See under "Bill (I)" . 
rRANSPORT(S)-

QuestiOI1 re-
Supply of coal to troopships and -. 27119. 
Supply of defective bunker coal to troopship. and hired -. 698; 

TRANSPORT HIRED-
QueBtion rr Bupplies of bunker a~ at Bombay and Karachi for Gov-

ernment trooahips and -. 2109-11. 
TRAVELLING ALLOWANCE(S.)- , 

See under "Allowances, 'travelling". 
TRAVEJ;.LlNG EXPENSES-

Question ,.p expenditure on the - of the Dish CommiBsioner for Iraq 
and on a miBsion to the Sultan of Nejid. 693-94. 

'l'RA VELLING TICKET EXAMIN_ER(S)-
Question r(' ciTculars issued to - regarding the amount of eXL'8BII 

fllres to be collected by them. 1968. 
Tt\EATY(IES)- , 

Question re-
Indo-Nepal - of 1923. 1878. 
Locarao -. 4OS-602. 

TRICHINOPOLY-
Question re- , 

Relihoval of the South Indian Railway Workshop, from Podanur to. 
-, etc. 1481. 

Retranafer to Bengal of Mr. Pratul Chandra Ganguli, a Bengali 
Sta.te prisoner, in -. 2116, 25'r. 

TROOPS- . 
Question re-

Loeation of - at Pod&Jlurin South India. 1485. 
Supply of inferior beer to the '- by the, . Army Canteen Board' 

(India), 2471. 
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'TROOPS HIPS-
Question re-

Supply of coal to - and transports. . 27M1. 
Supply of defective bunker coal to -- and hired transports .. 698. 
Supplies of bunker coal at Bombay and/Karachi for Government -
a~  hired. transports. 2109-11. 

'TUBERCULOSIS-
Question "C Spahlinger treatment for --. 321. 

'TURKEY-
Question ~ enhanced Customs duties on Indian goods e ~  to 

2096-97. 

lJ 
UGANDA-

Question re- ; 
Number of Indians in --, Kenya, Tanganiyka, etc. 79. 
Protection of Indian interests in Tanganyika, -- and Kenya. 3M. 

lJJAGAR, SINGH BEDI, 'BABA-
G.nera.1 Discussion of the General Budget. 2066, 2067. 
Question re-

Escape from India of two American prisoners. 17-19. , 
Grant of annuities or other monetary rewards to recipients of the 

King's Police Medal. ~ . 
Shooting, coursing, hawking or hunting in the Ridge in Raisina. 691-

92. 
Question (Supplementary) re-

Issue of arms to postal runners. 242. 
Tenders for the supply of sleepers for the Lloyd Barrage. ftOO. 

UNEMPLOYMENT-
Question re-

Inquiry into -- in India. 139-40. 
-- in India. 699. 

Resolution ~ -- among the middle clalses, 4651-94. 
UNIFIED STAMPS-

See under "Stamp(s)". 
UNION(S)-

Question re-
Decision arrived at by the Government of India on the various points 

urged by the deputation of the all-India Postal and Railway Mail 
Service --. 698. 

Resolution of the All-India Posta,l and Railway Mail Service -. 216. 
UNION ~N N  OF SOUTH AFRICA-

Sec under "South Africa". 
UNIT(S)- I 

Question rf' non-receipt of medals by men who served in non-combatant 
-- during the Great War. 84-86. . . 

UNITED PROVINCES- . 
QUf."stion rr' removal of the office of the Accountant General, -, from 

Allahabad to Luckno'W. 117.. ' . , 
w 
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UNITED STATES OF AMERICA-
Question re-

Hardships of Indian&' in the --. ' ~. 
Imposition upon Americans resident in India of disabilities similar to' 

those iJPI)OaeC:l upon Indian's in the -'-. iUll. 
Nationality of British Indians whose certiflcates of - citizenship' 

have been withdrawn. 1960. 
N aturalisation of IndilLDis in -'. ~~. . 
Visit of t,he Prelident and certain memberl of die Currency Commission 

to the -. 1588. 

UNIVERSITY ELEC'OORATE(S)-
8ee under "Electorate(s)". 

UNIVERSITY OFFICERS' TRAINING CORPS-
8ell under "Training Corps'.'. 

UNORTHODOX,BUNGALOWS-
Bee under "Bungalows". 

UPPER CLASS CARRIAGE(S)-
See under "Carriage(s)". 

UPPER CLASS COUPE COMPARTMENT(S)-
See under "Coupe Compartment(s)". 

UPPER INDIA-
Question ~ collection of cotton excise duties in Bombay and the Punjab, 

and -. 689. 

v 
VACATION DEPARTMENTS-

Question rc leave of the - in the Madras Presidency. 352. 

VACCINATION-

, 

Question re compulsory - of the staff of the Controller of Military 
Accoun'ts, Eastern Command and U. P. District. 869. 

VAGRANCY-
Resolution re prohibition, of Beggary and -. 624-38; 

VALUE PAYABLE MONEY ORDER-
Question ~ delay in the payment of a -. 334-3,15. 

VAN PEONS-
,Question re employment of - in all the sections of the Railway Ma.iI 

Service. 2159. ' 

VARENDRA RESEARCH SOCIETY-
'Question rc deputation by the - of its Curator to learn excavation 
• ~  at Mahenjo-Daro. 696. 

VEGE'ABLE GHI- . 
. See under "Ghi(s)". 



VEHICULAR TRAFFIC-
Question rp. permission of -- over the Ghagar Railway ·Br"_. err,. 

VENDOR(S)-
Motion t tl ~e t ~ ~ et P!tQUlond lor "WorkiD.& ~~Die.  Adminis-

tration" (Railwaya) (Fees paid by Indian foodstall -). 1909-14. 

VENEREAL DIBEASEB-
Question rt. prevention of --' and prostitution in India. 331., 

VENKATAPATIRAJU, MR. B.-
Demand ~  I~Il ~~ . ~a t. for ~ l l s ~ ~ . .. . 
Demand for Supplementary Grant In respect of ''lrhscellaneous/l (Curtad-

ment of the powers of tll~ Standing Finance C D l ttee ~  ~  1254. 
Demand for le e ~  Grant·iJ) e~ e t of .'~i el~ai t~A  (l)eputa-

tion to South Africa, Taxation Inquiry Committee and Royal Commis-
sion on Currency). 124fJ. . '. . 

Election of -- to the panel for the Standing CoJiimiitee .on Emigration. 
2763. . 

Election of -- to the Standing Finance Committee. 624. 
General Discussion of the Railway Budget. 1622·* •. 
Indian Finance Bill-

Motion to consider. 2539, 2MO. 
Consideration of clause 2. 261i2-M, 2665-68. 

Schl'dule I. 2r,12-73, 2591,2398. 
Indian Trnd.e Union. Bill-

Motion to pass. 916·18. 
Mption to omit the Budget Demand for "Executive Council" (Appoint 

ment of a Royal Commission on Reforms). 2431-33. 
Motion to omit the Budget Demand for "Railway Board". 1(17'i ·79. 
Motion to reduce the Budget Demand for "Indian Postal and'l'clegraph 

Department" (Reduction of postal rates). 2288·91. 
Motion to reduce the Budget Demand for "Working Expenses: Adminit-

trBtion" (Railways) (Failure to redress the grievances of railway 
subordinate employees). 1943·44. 

Motion to reduce the Budget Deml\nd for "Working Expenses: Adminis-
tration" (Railways) (Stores purchase policy and management of the 
Stores Department, Ea.st Indian Railway). 1921. ' . 

Question re-

Appointment of an Indian to the next vacancy of Member of the Rail· 
way Board. 354. 

Emigration of Indian la tlI'e\ l . ~ F:iJito the ~ iti Islands. 409. 
Establishment of the Rates Tribllnal. . 353. 
Funeral expenses of the late ('x-Queen·Supaylat of Burma. 408. 
Indian deputation to South Africa: 355. . ( 
Inquiry into the wastage of li~e and the economic depresBiQn in India. 

from preventible dile,a.ses.3S3: ". . ' .. 
Leave of the Vacationt>epartmentl in the lfac1ras PresidfilttcY. 352. 
Ordera pasBed on the recommendations of the Fiji D I~ iati ll.  409. 
Prevention of ala ia. ~. ' . .. 
Proiection of Indian' it.tereati· in Tanga,\)'ika, Uganda,' and 'Cenya. 

354. ,. 
wi 



INDU TO LEGI8LATlVB A8uxaLY DUAT&8. 

VENKATAPATIRAJU, lb. B.-co1ttd. 

Question 1"e-conetL 
Recoveries from the British Treasury on account of drawmgs by the 
Iraq Administration on India, etc. 407. , 
Standard 1iIiDimum wages for Iridia.n labourers iJ) Ceylon the Mala,. 
States, Fiji, and British Guiana. 408. '" ' 
Treatment of Indians in South Africa. 355. 

War claima Wider diacussion between Bis MI.\,jeatY'a Government and 
India. 407·08. '  '  ' 

Resolution 1"e-

Continuation of the CUltoms Duty ~ Lac exported from Britisblndia. 
1408·09. ',' ; 

." Extension of the',Reforms to the North·West' Frontier 'Pr()yince. 2725 .. 
'. Reduction of the' Inland Postal Rates. ~ . ' 

VERNON, MR. H. A. B.-
Oath of Office. 13. 

VICEREGAL LODGE-

Question 1"(' Indian art in --, Raisina. 61·61!. 

VICEROY, HIS EXCELLENCY :rBI-

Farewell speech delivered .to the Council of State and the Legislative 
Assembly by -. 2887·91. 
Speech of --at the inauguration of the Fourth Session of the Second 
Legislative Assembly. l·ll. 
Statement laid 011 the table regarding expenditure incurred on the visits 
of --to Calcutta: 1023. 
Question 1'e expenditure incurred in connection with the visit of --to 
Calcutta, etc. 507-08. 

'VICTORIA TERMINUS-
Question rF period of attenda.nce of sorters of the Railway Mail Service 
at --. 449. . 

VILLAGE(S)-
Question 'rr delivery of letters a.nd clearance of lettel'-boxea in --. 1167-
68. 

VILLAGE AUTHORITIES-
question re number of Notified Area Committees, Sanitary Committees, 
--and Village Panchay.ats in India. and Burma. 518. 

VILLAGE ,PANCHAYATS-
Que8tion rfl number of Notified Area Committees, Sanitary Committees, 
Village .Authoritie,s, allli - in India and Burma. 518. 

VILLAGE TRIBUNALS-
Queation re e .~ti~  of the Civil Justice Committee regarding 
-.1:"1. 



'INDIX TO LBGIBL4TIVlI 4BUMBLY bRATIS. 

VISHINDAS, MR. HARCHANDRAI-
Expressions of regret at the deaths of Mr. T. V. Seshagiri Ayyar nnd 

Sir Muhammadbhai Hajibhai. 1802. 
General Discu.ssion of the General Budget. 2057. 
General Discussion of the Railway Budget. 1587-91, 1641. 
Indian Arbitration BiIl-

Motien to circulate. 807-08, 811. 
Motion for Adjournment to discus. the hunger strike by the Bengal State 

prisoners in the Mandalay Jail. 1868. 
Question re-

Annual increments of Income-tax officers in Sind. 2226. 
Annual increments of Inspectors and Examiners in the Income-tnx 

Department in Sind. 2226. . 
Appointment of a. third Income-tax officer for the town of K:trnchi. 

517-18. 
Complaints against the Karachi Purchasing Agency· of Stores. 601-02. 
Grading of subordinates in the Income-tax Department drawing Rs. 200. 

per mensem as third class officers for the purposes of travelling 
allowances. 2227. 

Inadequate recruitment of Sindhis for the LyalIpur Training Schod. 
1880-82. .. 

Income-tax officers in Sind. 517. .. 
Inquiry into the death u ·the r •• ult of an operation of ?,li.a Bhojibai 

T. Sipahimalani, a etudent· of the Lady Hardinge Medical Collele. 
IU5-IS. 

, Letter from the Private Secretary to His Excellency the Governor of 
Bombay to the Secretary to the Sind Hindu Association regarding 
the appointment of Hindus to higher posts in the public se'l'vicli. in 
Sind. 2093-95. . . . 

Number of Income-tax assessee. in Sind. etc. 51S-17. 
Pay and prospects of sub-perma.n·ent way in.pectors on the N orth-

Western Railway. 1882. 
Pay of Examiners and Inspectors in the Income-tax Department,2_. 
Pay of Inspectors and Examiners in the Income-tax Department in 

Sind. fit6. 
Sale of land surplus to military requirements in the Hydera;ba.d Oanton-

ment. 599. . 
Tenders for sleepers for the Lloyd Barrage. 599-601, 2121-23. 
Treatment accordede to the Hindus of Sind in the matter of appoint-

ments in the Public Service and the grant of culturable la.nds. 506-07. 
Question (Supplementary) re-

Criticism of the action of the Controller of Purchase, Indian Stores 
Department, Karachi, in regard to the purchase· of 800 pen wood 
lIleeper.. 1876. ~ 

Dates of the coming general elections fOT the provincial legislature. 
and the Legislative A8!lembly. 1873-74. 

Death during, an operation of MiBl Bhoji Sipahimalani, a· 'Student of 
the Lady Hardinge Medical College; Delhi. 2832-34. 

Revision of the f'lectorl\l rolll1 of the Legilllll.tive AflSem·bly. 2831. 
Resolution rr t ai i ~ of Indians for nlllIti('f'.1 (,Rrf'f'l'R and CTf'II.tion of an 

Indian Mercantile Marine. 2816. . 



32,6 

VISIT-

Question re-

Total ex.penditure on the - of His Majesty the King of Belgium to 
fu&. ~ .' 

- of His Majesty the i~ ~ el'  to India, 681). 1191. 
" . . '. 

VISITOR(S)-

Question ,., humiliaUng treatment by the Police in Pondicherrv of -.. to 
Srijut AurobiJido Ghosh. 2371. ' ~ "  . .. 

VOLUNTEERS'CONFERENCE-

Question rlJ withholding by the telegrapb authorities of, the telegraphic 
report of the -'-held at Ca.wnpore. 628. 

VOTE(S)-

Question re submission of the whole Budget annually to the - of the 
AsseDlbly. 1"-...· 

R ~ 

Question re-

Alleged detention of' Allllembly . .:...-at the last elections at Sirhali: 142. 
Omission of names from the list of - during the last CoundJ: of State 
eleei ~ s. 1\87-88. . • . ::.' ;', ' 

, -,' -, ! 'l ~' I iill~t . v~  l l ~~ in ~ti~a  '~. 
• • " ". " .,1 . 

WA:GE(S)-
t, 

Queaa.,n Tit\- , . ; ! 

Daily - of Indian labourers in Fiji. 11:12. 
Standard i~~ ll ~ R  l ~ .. ~ l ell .  in 
State.. Fiji, ~  ~ ~~C ~ " 4Q8, • 
- of mill hands in Bombay. 1M. 

" .,,'j 

Question Te renewal 
lbailwa.ya.' .602. 

of coaches and on CompBtlll-wox.ked State 

WAITING R .~~ 

Question Te- '. . .. 
Ab.,nce of -,-~ s s ~~ ill ~e ~ati ~' ll thp ia. ~ a 
sar Branch of the Bombay, Baroda and Central Iridla Railway. l!l71. 
Lack of a platform and --at Jhinkargaeha station. U76. 
Lack of raised platforlJl· &Ad - at e~a. s.a a ' ,lItatiqn. on the 
Eailtern Bengal Railway. 11)73, . 
J.ack of raised platforms and - for e a.le~alse e  a.t N ercle 
station on the Ahmadpur"Katwa. Railway. 148Q-90.' ': .  , , 
I.a.ck of sheds and - at Jiaganj .tatioll-Qn tJ;a, ast~  Beo'llal R:1il-
way. 1&68-70. . .. , 
Lack of - or waitingaheds ,for passengers at i:om",rpur station on 
th{' Ahmadpur-Ka.twa Railway. 1.81)-90. '. .  . .' , 
Provillion of a ladies' - at Bindhaohal oJ),t}Je Eas.t I i ~ ~i a . 
1S27. '.. . 

--. for ladies at Ranigunj railway station. 63, 
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WAJIHUDDIN, H.\Jl-
Election of -- to the panel for the Standing Commit1lee for thE!' 

Department of Education, Health and Landl!l. 1192. 
Election of -- to the panel for the Standing Committee for the 

Home Department. 1192. 
Election of -- to the panel for' the Standing Committee on Emigration. 

2763. 
Question re-

Abolition or reduction of the ~ is  of Meerut. 690. 
Appointment of a Muhammadan as Deputy or ASl!liBtant AuditOl' 

General. 2760. 
Appointment of either the President or the Secreta.t'y of the Passenger 

Protection Society of India as a member of the Central A vis ~ 
Council for Railways. 90. 

Appointment of Muhammadan examiners for the Subordinate Account.. 
Service Examination. 27-61. 

Cantonment land adminil!liration Jules. 9!-88. 
Continuation by the North Weltern Railway of the contract witb tI" 

cooly contractor at Delhi railway lta.tion. 87. . 
Diladvantageous pOliti on of Muhamma4ans' with resard' 110 their re-

presentation in the pubHc aervicel. 81. 
Dispolal of the property of Raj pilgrims who died on board a ~l

griml!lhip. 2228. ' 
Due repreaentation of Kuhamma.danl iD the oJerioal establishment of 

the omceof the Auditor General. mI. 
Due repreientation 01 itulJims in the offtce of the Aeeountant GAne'·R.I, 

Central ltevenues. 2761.' . , , 
Enlargement of the Delhi ~ e. 690. 
Expenditure in i e ti ~ ~t  the Indian R l' ll ~ officer. ~ . 
Expenditure on the medical I!Italf lent from the Jeddah Conlulate to 

Mecca to look after Indian pilgrim I. 2231. ' 
Expulsion of Munir Khari, a conserva.ncy J'amadar, from Rislllpul' 

Cantonment. 41S1. 
Grant to a ':Marwari of the t a~ for the supply of Indian refresh-

ments on the Bengal' NagpurR&ilwa;\'. SR. ' ' 
Grant to a non-Muilim of the i~a t for the Muslim refreshment 

roomlt at Barog and Delhi. 88. 
Raj pilgrimage of ~. 2227-2B. 
Inadequacy of Muhammadan representation in Government service in 

Ajmer-Merwara. 89-90. 
Intermediate class earriages on the North Western Railway. 1188. 
Lady Superintendent of Messrs. Brandon & Co., refreshment r(,"Im 

contractors on the Great India.n Peninsula R.ailwav. 446. ' 
Location of a latrine over a Muslim grR.veyard 'in Peshawar Cnnton-

ment. 411O-1S1. 
Maintenance of military roads out of a. cantonment funds, 1)::1-94. 
Medical arra.ngements on pilgrim ships. 2230. 
Medical staft on pilgrim ships. 2<z::lO. 
Monopoly for the supply of Indian refreshments on railways. 88. 
Muhammadan assistant accounts officPo1' or P.R.;\' and Accounts officf!r in 

any Account and Audit t~ Rt Delhi. 2760. 
Muhammadan reprelentation in the Revernl Aeeottnts /load Audit, !'flicell 

under the Auditor General. t'78!. 



INDEX ro LSG18LATIVS 488BKSLY DEBA'!'EB. 

WAJIHUDDIN, HAJI-cuntd. 
Question ~ t . 

Muhamma.dans in the Subordinate Accounts Service in the main OftiCll 
of the Auditor General. 2761. 

M.uslim representation in the Subordinate Accounts Service of the Post 
and Telegraphs Accounts Department. 1674. 

Number of assIstant traffic superintendents, traffic inspectors, etc., 
on the Great Indian Peninsula, East Indian and North Western RaH· 
ways. 86. ' 

N umber of elected mmbers of cantonment boards. 92. 
Opening of a branch post office a.t th(, Dargah Khowaja Ni a ~  

Delhi. 90-91, 
Opening of the port of Oalcutta to the Hedjaz pilgrim traffic. 1184. 
Procedure relating to reports about the loss of cantonment mnney. 

93. 
Procedure relating t.o the payment ,of bills by oantonment Boards. 94. 
Quarantine arrangements for Haj pilgrims at Kamaran. 2229. 
Quarantine dues at Kamaran. 2229. 
Railway connection between Ohandpur Sian and Chandok. 91. 
Reduction of the garrison in Ambala Cantonment. 91·92."-
Refund to Haj pilgrims of unused deposit money. 2i26. 
Representation of Muslims in the Postal Deparrtment, of ~ e D'elhi 

Province. 2478. 
Reiolution regarding comforts for Indian Railway passengers. 9l. 
Safeguarding of the intflre!lts of Muhammadans' in the office of the 

Deputy Accountant General, Posts and Telegraphs. 2762. 
Services rendered to Indian pilgrims by the Jeddah medical std. 2!131. 
Steamer fares charged to pilgrims to the Redjaz. 1976. 
Supply of Indian refreshments on railways. 88-89. 
Unclaimed pa8sage money on account of unused return coupons i.sued 

to Haj pilgrims. 2219·30. " 
Utilisation of interest derived from the deposit money of Raj pililirims. 

2230. 
Visit of His Majesty the King Emperor to India. 6S9, 1191. 

Question (Supplementary) re Resolution regarding provision of ('I)(,\'e· 
niences for Indian railwa.y pa.sengors. 606·06. 

!WAR-
Question re compensation to persons domiciled in India in respect oi 

suftering or damage ('Aused by enemy action during the late--. 1 fi"&. 

WAR CLAIMS-
Question r6 -- under discussion between His Majesty's Government and 

India. 407-08. 418. 

WAR I ~ 

Question re settlement of n.mounts in dispute between the Indin.n Go\·crn· 
ment a.nd the --. so. 

WAR SERVIOE(S)-
Question r& grant of IIpecillil promotion to Bibhssh Chandra Ghosh. a 

junior clerk of the office of the Director Genera.l, Posts and Telegrnphs. 
for meritorious -- in Mesopotamia. 1886·86. 
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WARDER(S)-
Question TC appointment of female -- in jails for accommodating female 

prisoners. 14. 

WARRANT OFFICER(S)-
Question Ttl exemption from attachment by Civil Courts of the lIalal'ills 

of -. 2545. 

:WASTAGE-
Question Ttl inquiry into the -- of life and the economic depression in 

India from preventible diseases. 352. 
WATCH AND WARD DEPARTMENT-

Question Ttl appointment of Indians in the -- of the East Indian RI1H· 
way. 597. 

WATER-
Question '8-

Article in the Timc/I regarding -- required for the Sukkur Barrage. 
1893. 

Dispute between the Government of Bombay ,and the Punjab Govel'n-
ment regarding' apportionment of -- in the Indus. ' 1891-93. 

Speech of Dr. Summers, late Chief Engineer of Sind, before the ERst 
India Association regarding the average le1'81 of -' - at Sukkor. '1893. 

Sufficiency of -- in the Indus for the Sukkur Barrage and other-
irrigation schemes, in the Punjab. 1892., 

WEEKLY PAYMENTS BILL-
See under" Bill(s) ". 

WEIGHING MACHINE-
Question rl' -- at Egmore Station. 330. 

WESTERN HOSTEL, RAISINA-
Question re-

Average annual loss on the --. 2125 . 
. Running of the -- as a hotel by some company or contractor. 1n24,: 

WHARFAGE--
Motion to reduce the Budget Demand for "'Working Expen'!lefl' 

Administration" (Railways) (Heavy demurrage 'and charges at 
Nasik, Poona and other stations). 1915-18. 

WHARFAGE CHARGE(S)-
Question re-
-- for inward goods at Poona, Sholapur and Nasik on the Gl'e9.t 

Indian Peninsula Railway. A55-56. 
-- of the Nasik railway station. 1099. 

WHEAT-
Question 1'8-

Distress among the poor and .middle classei ~ Bihar and Orissa owinl.l 
to the rise in the price ot --. 1878. ,1 

Rise in die price of --. 588. 



INl)BX TO LBOISLATIVE ASSEMBLY DEBATES. 

WHYTE, SIR FREDERICK-
Question 1'6-

--'s book on Federal Constitutions. 531-32, 614-111, 1164. 
Visit of -- to certain countries to inquire ioto the relationship between 

. Central and Provincial Governments. 211-26. , 

WIDOW(S)- • Question re payment to the -- of Rakhal Chandra Das, Copy-holder, 
Government of India Press, Calcutta, of his sala.ry and Provident 
Fund dues. 1880. 

WILLIAMS, MR. RUSHBROOK-
Question Te --'s book on the Moral and Material Progre88 of India. ti32. 

WILLSON, llR. W. S. J.-
Appointment of -- to the Select Committee on the Legislative Bodiel 

Corrupt Practitioners ~i  in place of Mr. C. B. Chartrel. 104. 
Bengal State Prisoner's Regulation (Repeal) Bill-

Motion to cOnsider. 1134. 
Election of - to the panel for the Centra.l Advisory" Council for Rail-

ways. '51&45.. ' 
I~ ti  of - to the panel for the Standing Oommittee for the Com-
merce Department. 1192. 

Election of - to the panel for Standing Oommittee for tile Department 
of Industriel and La.bour. 1192. 

Election of -- to the Standing Finance Committee. 694; 
General Discussion of the Railway Budget. 1601-M. 
Indian Income-tax (Amendment) Bill-' 

Motion to consider. 1413, ~ 
Motion to circulate. 1416-17. 
Motion to refer to Select Committee. 1428. 

Indian Income-tax (Amendment) ill~ 

Motion to amend ~ 2. 2644-46. 
Motion t~ amend clause 5. 2646-48, 2649, 26112-113, 2653-114" 26115. 

Indian Tariff (Amendment) Bill-
Motion to refer to Select Committee. 1217_ 
Consideration of the' Sc1;aedule. 2023, 2027-28, 2Qj9. 

Indian Trade U Dions Bill-
Consideration of clause 5. 182. 

clause 6. 186. 
clause 111. 208-09. 
clause 16. 385-86. 
clause 17. 388. 
clause 18. 392-93, 1158, 566, 575. 

Motion to pass. 008-10. 
Motion to reduce the Budget pemalld for "Custom." (InefficieJlcy of 

the a.dministration of the Customs Depa.rtment). ~ . 
Motion to reduce the Budget Demand for "Customs" (Insufficient number 

of appraisers especially at Karachi). 2192-93_ ' '. 



, 
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WILLSON, MR. W. . .~ llt . 

Motion to ~e e the Budget Demand for," Taxes OJ! llioome" (Dis-
criminations against Companies). 2219.21, 2223. 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Raitways) (Reduction of third clasi fares dn rail-
ways). 1843. ' 

Oath of Office. 13. 

Question "e-
Collection of cotton e ~se duties in Bombay .nd the Punjab and 

Upper India. 689, 
Dairy Factory Sehool at Anand in Gujerat. 1567. 
Dimensions of the Ball room in the new Government Houae, Raisin ... 

2469-70. 
Facilities for firms in India to tender for ve ~e t contract. in 

Crown Colonies. 21111. 
Sale in Calcutta of products of the Government Department of Agri-

culture. 1567. " \ ' 

Resolution re-

Supplementary protection to tin-plate jndJUtJ'Y. 1897-1400. 
Training of Indian. 'for nautical cal'eera' &-bd oreation ot &n Indian 

Mercantile Marine. 2811. ' , 

Weekly Payments Bill-
Motion to refer to Select Committee. 775. 

WIRELESS;aRANClJ- : ' 
Q,w,st.iOD .e. ~~  of, ~~ employed' U{: t~. ":,,,-:,'of th;e POI,ts 'and' 

Telegraphs Department. 2753. ", 

WIRELESS LICENCE(B)-
See, ~  " ~i llCe s . 

WIRELESS OPERATOR(B)-
Question r(' training of Indians as --. 699. 

WITNESS(Ei)-
Question "Il summoning of expert -- before the Select C itt~ oil 

the Indian InsurMlL'6 Compani..Bill. 2469. 
WOMAN (MEN)-

Question "c-
Franchise for --, 47-48, 1166-67, 
Employment of -- underground in mines. 231. 

WOMEN'S MEDICAL SERVICE- ' 
Question r';'" 

Transfer ,of pr., Thungamma of the -- from' Bellares to Jubbulpore 
-. 2543-44, 2376, 2543., , 

WORKING EXPENSES: ADMINISTRATION (RAILWAYS)-
Budget Demand for "--". 1732-98. 1808-51, 1894·195!5. 
Demand for Supplementary Grant in respect Qf "--". (Extension of 

the Lee Commission's recommendations to oIIicerl of C ~ Rail-
ways). 894-907. ' ' 



INDEX TO LBGISLATIVE ASSIMBLY DEBATES. 
" 

WORKING EXPENSES: REPAIRS AND MAINTENANCE AND OPER-
ATION (RAILWAYS)- I 

Budget Demand for "--". 1956. 

WORKING HOURS-
Question re-

Reduction of the 
11'>00-01. 

in the North-Western Railway Workshops. 

-- of station masters and assistant lAation masters on the Eastern 
Bengal Railway. 1491). 

-- of the transhipment staff at Santahar on the Eastern Bengal 
Railway. 1493. 

WORKMAN(MEN)-
Question foe grievances of -- on the Great Indian Peninsula Railway. 

248. 

WORKMEN'S COMPENSATION-
Resolution 1'(' ratifica.tion of the Draft Convention rega.rding -- for 

Occupational Diseases. 1469-80. 

WORKS AND MINES ACT ~ NDIN  BILL-
See under" Bill(s)". 

WORKSHOP(S)-
Question re-

Admission of Indians to the European apprentice class 1)£ the Bombay, 
Baroda and Central India Railway -, - at Ajmer. 1877. ' . 

European, Anglo-Indian and Indian apprentices in ~ e North·Welitern 
Railway --. 11iOO. 

Indian, Anglo-Indian and European apprentioes in the E!Iost, I i~ 
Railway -- at Jamalpur. 1879. , 

Reduction of the working hours in the North-Western Railway -. 
1600-01. 

l' 
I 

YAKUB MAULVI MUHAMMAD-
Benga] State Prisoners· Regulation (Repeal) Bill-

Motion to conaider. 1140. 
Code of Civil Procedure (Amendment) Bill-

Consideration of clauae 2. 1450-62, 1463. 
Code of Criminal Procedure (Second Amendment) Bill-

Motion to pass. 1210. 
Demand for Supplementary Grant in respect of "Miaoellaneoul" (De-

putation to -South Africa, Taxation Inquiry Committee and Royal 
Commission on Currency). 1247. 

Eleetion of -- to the panel for the Standing Committee for the De-
~ t e t of Education, Health and I,ands. 1192. 

Indian Fina.nce Bill-
Motion to consider. 2623-24. 
Consideration of clause 2. 21149. 

Law of Property (Amendment) BiJI-
. Motion to refer to Select Committee. 824. 



IN1,>J.X .TO LBQJ8LATJVE ABUIIBLY DEBATEB. 338 

YAKUB, MAULVI MUHAMMAD-contd. 
Legal Pra('ltitioners (Amendment) Bill-

Consideration of clauae 3. 1461-{s2. 
Motion to omit the Budget Demand for "Executive Council" (Appoint-

ment of a. Royal Commislion on Reforml). 2336, 2368, 2388-91, 2436. 
Motion to reduce 'the Budget Dema.nd for "Working Expenses: Ad-

ministration", ,(Railways) (Indianisation of the RaiJwa.y' Services). 
1824. ' 

Motion to reduce the Buqget Demand for ~i  Expenles: Ad-
ministration" (Ra.ilwa.ys) (Other grievances of third class passengers). 
~l  , 

Motion to reduce the Budget Demand for "Working Expenses: Ad-
ministration" (Railways) (provision of electric lights in carria.ges on 
the Moradabad-Gajrola-Chandpur branch of the East Indian Rail-
way). 1827-1818. 

Motion to reduce the Budget Demand for "WorkIng Expenses: Ad-
ministration" (Railways) (Unpunctuaij.ty of trains on the Central 
Section of the Ea.stern Bengal Ri.il a ~ 1829. 

Question TC"'-

Abolition of the Army 'Canteen Board (India). 2460. 
Admission of I ndians to the European apprentice cl&88 of the BOII!--

blty, Baroda and Central India Railway Workshop at Ajmer. 1877. 
Alleged frauds in the Stores" Department of the old East Indian 

Raihvay. 1197-98. 
Alleged unsympathetic treatment of Muhammadans in the Delhi Edu-

cation Department. 28113., 
Amalgamation of the Army Canteen Board '(India) with the Supply 

and Transport Department. 2469. 
Appointment of a Commission to inquire into the status and privi-

leges of the Legislative Assembly. 2606. 
Appointment of a Muhammadan Inspector of Schools in the Educ&-

tion Department, Ajmer-Merwara. 703., 
Appointment of a Royal Commission on Agriculture. 434-36. 
Appointment of Indians in the Watch ana Ward Department of the 

East Indian Railway. 1i97. 
Appointment of Mr. Kenneuy North ... decorative artist for New 

Delhi. 435. 
Appointment of Mr. Kennedy North &8 designer and decorative art-

ist for the Government buildings at Ralsiga.,509. 
Appointment of Muha.mmadans 0.1 District Inspectors and teachers 

in the Delhi Province. 51114-15. 
Appointment of Muhammadans IL8 Beaaon teachers in the Raisina and 

Timarpur Schools. 2383. 
Appointment of Muhammadans to the Municipal Committee !Uld Dis-

trict Boa.rd Schools in the Delhi Province. 2852. 
Articles in the l,lfu'im. 1f ('raUl of Allahabad. 2381)..81. 
Casualties during the Gr.,at War amElngst combatants and non-com-

batanta recruited from Parga.na Johar in tb& Almora District. 698. 
Classifica.tion of guards as "Europeans" and "Indians" on the East 

Indian Railway. 698. 
Complaints of neglect of duty against the headmaster pf t ~ Govern, 

ment, High School. Delhi, ,by Matriculation ~t ts. 2382-83. 
Construction of a dead siding at Fyza.bad City railway station. 438. 



INDIlC TO tdlGISLATIVE A88BJDLY 'D.8ADe. 

\AKUB, MAULVI MUHAMMAn--:.cont'd. 
Question ~ t . 

Construction' of a shed over the new overbridge' at 'MIW&da.b&d rail-
way'station. 43'1. ,,;" 

ConBtraCtioo: of the Bdia-H'apdr branch ' t ~ Eut Indian Railway. 
437. ' " : 

'ConY(!rsion of the Branch POrt OftJce in the MaDaraTi' Distrietinto a. 
Departmental Post Office. 098. 

De.~ e ,ot tbe Qovernment to retaintbe Arm)' Oanteen Board -(India). 
24&9. -

Di88atia!actioD with the working of the Army Canteen Bdard ~l ia . 
24&9, 2460. 

Diver.ion of 'the propoied railway Ii'ne from Chandpur Bian to 
Nehtore. 436. . 

Educational qualificationl of employees of the ~ i al -Depart.. 
~e t ~. _ 

Gra.nt of Scholarships to ~li 'a a a  students for training in the-
Central Training College and the Medical' College, Lahore. - 2B3D. 

Grant of overtime allowances for work on Sundays IIiIld, holidays to 
the Indian subordinates of ,theEaat Indian Railway.' 596. 

Headma'tlter of thfI Raisina Behool. 2384. 
H'eadmallterllhip of the Raism&. Middle, School. 2852·53. ' 
House reht RlIbwance of employees of the Ealt Indian Railway. 597. 
Inability of the Army Canteen Board (India) to run their bakeries 

-and mineral '.ater factories. 2481. 
Inadequate numbelt of Muhammadan teachers in the Government 

High 'Schoo! -Delhi, and in the New Cantonment Government Middle' 
School, D6lhi Province. 51378-79. 

tncome' and ExpMiditure o( certain post offices in Kashmir. 95-96. 
Income and Expenditure of the Milam Post Office. 90. 
Indo.Nepa] Treaty of 1923. 1878. 
Insinuations againat;'eertaiti" Hindu officers of ·the Education Depart-

ment, Delhi. ~ . 
Inllpections of ·the IOC31 High Schools in the Delhi ,Province by the 

Assistant Superintendent. of Education to the detriment of his work 
as Headmaster-of the eovernment High School. 2382, 

Monthly average of second class ordinary return tickets on all the 
stations between' lfoghalilarai ,ann Saharanpur during 19211. 1016. 

Mvslim repreSentation on the Royal Commilllion on Agriculturp. 
2605, 2677. 

New Legislative Cbatnbers at Raisina. 1016-17. 
-Numher of Muhammadan and Hindu teachers, clerka and peons in 

schools in the Delhi .Province ana Ajmer-Merwara. 2383. 
N,umher of Muhammadans appointed in the varioUll Department,. in 

Ajmer-Merwara during the. last three years. 1878. 
Number of Muhammadans employed in the Traffic Department of the 

'Bombay, Baroda., and Central India Railway at Ajmer. 1877. 
Paucity of Muhammadans in the EdUcation Department, Delhi. 

283D-38. 
Pay of station masters and aasistantstation Masterll on the Oudh 

and Rohilkhand sectipn of the Ea.st Indian Railway. 617. 
I e e a ll~  'Hindus in the.' Education Department, Delhi 

2384.-8iS. 



INDBX TO LEGISLATIVE 48BK¥8LY DUA'I'IB. 

YAKUB, MAlJLVl MUHAMMAD-confd. 
~. 

Question re-co1lcld 
Prevention of preponderance of the Hinduoommunity ia the. Ed.ucation 

Departmentw, the Delhi Province. 979. 
Propoaed t l ~  the Claima Branch of the Eliott lAdiaa Railway 

from Luckbow" to Calcutta. 436. 
Provision of qita.rters for railway and Ra.ilway Hail Service employeea· 

at Moradabad. 438. " 
Qualifications of Mr. Kennedy North for appointment. _ decorative 

artist, New Delhi. 435, 440. 
Recommendations ill the Mtulim Herald of the 13th a.I ~a . 19i6, 

regarding educational officers of the Delhi Province. ~. 
Recurring and non-reourring grants paid to aided Schools in the 

Delhi Province. 2379. 
Redress of Muslim grievances referred to in the ~tla a  of Delhi,. 

dated the 23rd December, 1925. 2114. 
Reduction ill intermediate and third class railway fares. 437-38. 
Reduction of fares charged by ateamer oomp&niea' to Hajpilgrims. 
~. I 

Re-introduction of the old system of return tickets on the East Indian 
Railway. 437. 

Relationehip of the Manager, NaTehls High School, and the clerk, 
Government High School, to the Assistant Superintendent, Educa-
tion Department, Delhi. 2853. 

Replacement of Muhammad Sharif, school clerk of the Headmaater, 
Government High School, Delhi, by Lala ,Jtiahori La!. 2851-112. 

Report of the North West Frontier Inquiry Committee. 704. 
Running of a fast train between Moradaba'll and Delhi. 1016. 
Scheme for the encouragement of Indian Art framed by the Prize of 

Delhi Committee. 436, 440. " 
Selection of Indian Members of the Deputation to South Africa. 433. 
Separate representation for a a.~ s in the local bodies of 

Ajmer-Merwara. 1877. 
Separation of judicial and executive functions. 435. 
Staff of the various schools in the Delhi Province. 2114. 
Statement regarding teache1'8 appointed to, the" Education Depa,.t-

ment, Delhi. 238:3. " "" 
Sub-Deputy Inspect-or of Schools, Ajmer-Merw.ara. 702. 
Train Controllers on the East Indian Railw8,Y. 816. 
Training given to railway employees in tbe Railway School, 

Chandausi. 704. 
Unaatisfactory workiIlg of the Army Ca.nteen Board (India). 2460. 
Utilisation of the services of private firms to cater to the needs of 

British units in the Eastern a.nd Southern Commands. 2460. 
Ventilation of the grievancea of regiments regarding the working of 

the Army Canteen Board (India). 2460. 
Question (Supplementary) re-

Appointment of Mr. J. Coatman as Director of Public Information. 
594. 

Falsity of the reports issued by the deputation from the Kuddami-
Haramani Society of India to the Hedjaz about the' sacrileges com-
mitted on the sacred buildings at Medina. 1826. 

Reduction of the political pension of the ex-Naw.a.b of Broach. 1971-72. 
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Y AKUB, MAULVI M.UHAMMAD-coucld. 
Reaolution re-

Enhancement of the aalaries of the two members of the JudiCial Com-
mittee of the Privy Council possessing India .. · experience. 736-37 . 

. Extenaion of the Reform. to the North Weft .. Frontier Province. 
1328-31, 1332, 2793. • .( 

~\ 

YARN-
Question re prohibition of the manufact·ure of fine -- in Indian M.ills. 

515. 
YOUNG, MR. G. M.-

Oatil of Office. 1723. 

ZANZIBAR-

z 

Question rc India.n representa.tion on the proposed Executive and ~ 
Legislative CouDcils of --. 17'24. 

1 
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